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LOK SABHA DEBATES 

1 

LOK SABHA 

Thursday, April 3, 1986/Chaltra 13. 1908 
(Saka) 

The Lok Sabha mIt at Eleven 01 th. 
Clock. 

[MR. DEPUTY SPEAKER In the Chair] 

ORAL ANSWERS TO QUESTIONS 

[Translation] 

Disposal of Condemned Railway 
Material 

*535. SHRI DAL CHANDER JAIN 
Will tbe Minister of TRANSPORT be ple-
ased to state : 

2 

(a) whether hup condemned atoek Jike 
worn out wagons, coaches, sleepers, etc. 
are lying with Railways tor a 1001 time: 

(b) jf 80, the particulars tbereof: 

(c) whether any programme il beinl 
ehalktd out for disposal of such stock witb-
out delay; and 

(d) if Dot, the reUODS therefor ? 

THE MINISTBR OF STATE IN THB 
DEPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) and (b) A 
statement indicatina the disposal of scrap 
and condemn ed rolling stock during tbe last 
three years and tbe balance available for 
disposal as on 28.2.1986 is given below. 

(c) A planned prosramme aJready esis-
ta for the disposal of scrap on Railways. 

(d) Does not arise. 

Statement 

Disposal 0/ Scrap on India" Railways 

1983·84 1984.85 1985-86 B~lance 

Dispolal Disposal (upto available on 
Feb. '86 28·2-86 for 
Disposal) disposal 

1. Value 120.04 1S0.08 174.42 

(Rupees in eror es) 

2. . Ouantiti e8 : 

0) Ferrous 3,15,917 3,25,'03 3,45,000 85,$72 
(in MT) 
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(Ii) :Non-Ferrous 3,693 3,268 
(in MT) 

(Ui) Condemned 

Rolling SIDCk : 
(in numbers) 

(a) Wagons 19,316 19,022 

(b) Coaches 1,413 1.148 

(c) Locos 753 

(d) Loco Tenders, 
Wagon under 530 
fram eSt bogies, 
etc. 

SHRI DAL CHANDER JAIN: Hon. 
Deputy Speaker, Sir 'I with regard to tbe 
statement laid by the bon. Minister, the 
first supplementary that I want to ask is 
whether the stock condemned for auction 
include also the material which can be 
re-used. My second supplementary is 
whether the stock of condemned material 
shown as on 28th pebruary bas been fully 
received and whether the sale proceeds 
of the auction of scrap and condemned 
material can also be utilised in such areas 
where tbere is no railway line? 

SHRI MADHAVRAO SCINDIA: Mr. 
Deputy Speaker, Sir, the stock which can 
be re-used is sorted out and separated be-
fore the condemned stock is auctioned 
through ,tenders. and some of the stock 
which can b:; re-used is also used in the 
railways. 

SHRI DAL CflANDER JAIN : Mr. 
Deputy Speaker, Sir, what I want to know 
from the hOD. Minjster is whether the stock 
sbown as on 28th February hls been fully 
received? 

SHRI MADHAVRAO SCINDIA: Sir, 
the stock shown as on 28th February is 
tbo full stock, but a part of it is still in 
the pipe-line. Sir, the pipe·lino process is 
a cont inuous process. Therefore, the en· 
tire stock excepting that in the pipe-line 
bas been roccived. 

170 

538 

3,738 1,205 

12,586 1.019 

4,514 313 

361 125 

681 54 

PROF. NIRMALA KUMARI SHAKTA. 
WAT: Mr. Deputy Speaker, Sir, my 
supplementary to the han. Minister is 
particularly about the metre gauge railway 
lines. I want to know from him by when 
does he propose to replace tbe material 
which has become condemned as wen a. 
the bOBies whicb have become totally 
obsoJete ? 

SHRI MADHAVRAO SCINOIA: Mr. 
Deputy Speak erJ Sir J this suppl ementary 
pertains to the stage when the replacement 
has already taken place and the rollins-
stocks cond emned. 

This is not pertaining to this question. 

[Tra"datlo" ] 

The goods which have been condem-
ned come under scrap_ 

PROF. N.G. RANOA: Mr. Deputy 
'Sp~aker, Sir. for a' lona time~ I have been 
worried about what is happening to 811 
tbose wagons and otber things which are 
damaaed and which arc lying all alon. 
by the side of the Railway JinCI at various 
places becausc of accidents and 80 OD. 
May I know whother thoro is ao)' arranae-
ment for pickina them up aDd makinl ule 
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of tbem eJt,her aa scrap or for any otb er 
purpose? I would J ike to know whether 
there is any uraeney in tbat matter at all 
because for years and years tbey have been 
lyiq by the aide of the railway Jines. 

SHRI MADHAVRAO SCINDIA : Sir, 
all the wagons and coacbes that meet with 
accidents or are obsolete do ultimately end 
up in' tbe scrp-heap. There was not \~ry 
much of a system earlier on. but this year 
the whole tbina has been systematised and 
rClular inspections and relular lists are 
kept of such wagons and coaches that are 
being condemned so that they can end up 
quicker on tbe scrap-heap, so that we can 
realise some money from them sooner. In 
fact. this was the question of the bon. 
Member earlier to Prof. Ranga when he 
asked as to how much was in the pipeline. 
Tbere is a certain amount in the pipeline 
and what we are attempting to do is to 
reduce the amount in tho pipeline, that is, 
quicken up the entire process. 

SHRI RANJIT SINGH GAEKWAD : 
Sir, we find discarded wagons and coaches 
all along the rail way lin e. I would like to 
know from the hone Minister whether 
these discarded w~gon8 and coaches could 
be used for tenements in the housing com-
ptex instead of discarding them as scraps. 

SHRI MADHAVRAO SCINDIA : There 
is no such plan under consideration. 

Involvemen t of Pri,ate PractitiOD ers 
of Indigenous systems of medlcme 

in Familv PlannioR Programmes 

.538. SHRI YASHWANTRAO 
GADAKH PATI!. : Will the Minister of 
HBALTH AND FAMILY WELFARE 
be pleased to stat e : 

(a) whether Government have evolved 
a scheme to utilise the services of private 
practitioners of indiaenous and bomoeo-
patbic .ystems of medicine in tbe family 
plaaoiDI programmes in primary b ea) th 
oentres ; and 

(b) if 80, ,tb. dotails tbcreof 7. 

TaB DEPUTY MINISTBR IN THB 
DBPARTMENT OF' FAMILY WELFARE 
(SHRI S. KRISHNA KUMAR): (a) and 
(b). States have been requested from 
time to time to utiliSe the serviceS 
of private practitioners of Indian Systems 
or Medicine and Homoeopatby in the 
Family Welfare Programme, particularly 
for educational and motivationa) work. 
Private practitioners of Illtegrated Medi-
cine who are members of National Jnte-
grated Medicai Ac;;sociation are entitled to 
an amount of Ra. SO for every case of 
vasectomy or minilaparotomy under the 
Government scheme regarding involve-
ment of private medical practil ioners of 
modern medicine. It is Government'. 
endeavour to secure wider involvement of 
the practitioil ers of ISM and Homoeopatby 
in the Programm e. ' 

(Translation) 

SHRI Y ASHW ANTRAO GADAKH 
PATIL: Mr. Deputy Speaker, Sir, the 
growjng population is a matter of concern 
and there is need to take firm steps to 
check it. I want to know from tbe bOD 
Minister what steps Government have 
taken in rural and backward areas to check 
the growth r~te of populatiun and whether 
these steps have yielded positive re ults ? 

(English) 

SHRI S. KRISHI1A KU t\1AR: This 
is a very general qUf'stion on the impJe .. 
mentat ion of the national famIly welfare 
programme. The family welfare pfogramme 
bas many components including educatiOD. 
person to person motivation, iocen five and 
technical services. 

We implement the family welfare 
programme through the large infrastructure 
of primary health centres and sub-centres 
all over the country_ We have one millioD 
peripheral staff and thi~ infrastructure is 
concentrated in the rural areas. 

I would like to ~ay that we are givin. 
special attention to rural areas and back-
ward sections also. This year, the family 
welfare prol1'ammo bas produced results 
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10 almost all the methods which are 25 to 
40 per ceot over aDd above the results 
laat year. 

(TralUlatlon) 

SHRI YASHWANTRAO GADAKH 
PATIL : ID the villages, only male staft" is 
cOPIed io implementation of family 
planniDI programme and, therefore, women 
folk feel 8hy in coming into their contact. 
I want to know tbat steps Government 
propose to take to associate the fcmale 
workers in this prOlramme In rural area. 
in a situation like this? 

(&Ili,h) 

SHRI S. KRISHNA KUMAR: The 
bon. Member Is quite correct. It is 
Government's intention to increase the 
number of lady medical practitioners in our 
service: facH ities all over the country. 

SHRI P. KOLANDAIVELU: As the 
l;aon. Minister mentioned, the Government 
is payinl a sum of Rs. SO for every case of 
vasectomy or minilaparotom)' to the private 
practitioners. I would like to know from 
the hon. Minister, if it has como to the 
notice of tbe Government that certain pri .. 
vate practitioners are not at all dOing any 
case of vasectomy or miniJaparotomy, but 
tb ey are simply aiving a list of some per-
sons aod settinl this mooey. If the 
Government bas come acrol§ such cases, 
has aoy action been initiated aaainst such 
private practitioners ? 

Secondly, c:arlier on television, we had 
beeD sedog alODa with a couple. two issues, 
ODe male Bnd ODe femdle, but now-a-days, 
ooly one issue IS belog shown along with 
tbe ;ouple. I would like to know, if sucb 
a polley IS beIng advocated by tbe 
Goveroment. 

MR. DEPUTY-SPEAKER: After ten 
yeats, you may let another one. 

SHKI S. KRISHNA KUMAR We 
bave a scheme of givinl Rs. 50 for every 
ca~e of tubectomy or vasectomy performed 
by Oft vat e pra;ti ttOD ers, practisil1g all opa-
thy ch ·.v~,l '. s .n "arar ed Sf't c:m of medi-
~De 1 bt. amount is diabunod to tbem 

after veri6cation by authorised officer of 
the Department. 

We arc not aware of any comp laint and 
the Ministry does not have any cempJalDt 
at tbe moment. The Government is cons-
ciously trying to promote the two-child 
family limit, which means that the Govern-
ment would like one or two children Dorm. 
We are not promoting a Single child norm. 
But in the various communication appro-
aches, we are test. marketing different 
cone epts to el icit peol e"s reaction. 

SHRI P. KOLANDAIVELU: Just like 
in China, one issue is enough ! 

( Trallslatlon) 

SHRI BANW ARI LAL BAIR W A : 
There are no two opinions that tbe family 
welfare programmes are in the national 
interest. Today, tbe population in the 
villages, towns and cities is srowing so 
menacinaly that it has become essential to 
check it. Now-a·days, aU family welfare 
programmes are uudertaken through vac;e. 
clomy and tubectomy, but prior to this 
tho family welfare programmes adopted 
through Ayurveda and indigenous medicine. 
were also successful. J want to know 
whether Government have com;idered im-
plementation of Family Welfare Pro-
gramme through the iodig enous system 
of medicines? 

(Engll.la) 

SURI S. KRISHNA KUMAR: Sir, in 
1967 there was a very comprehensive 
conference organised under the auspices of 
this Ministry in wb.ch proposals were 
solicited from the Ayurvedic and other 
Indigenous medical practjtioners all over 
the country and we received 200 sugges-
t Ions or claiml'j that the ISM drugs enabl e 
cont raception. A committee was consti-
tuted and ten drug.. were selected for 
furtber tests. Four diugs arc beinl 
actively pursued to test their contraceptive 
potential. The code names of these drugs 
are-(l) Ayush-AC-4 ; (2) K. Capsules; 
(3) Pipplyada Yosa; and (4) Banjauri" 
Field trials witb a:_,espect to tbe use of these 
A)'urvedlc druas arc bein, pursued aDd 
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they are showing promising leads. It is 
our hope that atJeast a few of these or all 
of tbese drul~ can be operationalised in 
the field for our programme with in two 
to three years. 

DR. O. VIJA Y A RAMA RAO : The 
incentives tbat We are Rivin~ are too me-
agre to attract people for family pJanning 
operations. In order to mo'biHse more 
number of people, I would like to know 
whetber the Government wiJI give more 
incentives. Secondly, there are SOme 
cases of fa iJure after opera tion. So, for 
the failed cases, will you give more incen-
tives to solve the dispute of the c'>upfe. 

SHRI S. KRISHNA KUMAR: Incen-
tives have been increased from time to 
time at various stages of the programme 
and several incentive schemes are even 
now under the con~id eraf ion of the Govern 
ment. But I would like to inform the 
member that 'incenti'/es" is only one of the 
elements of the family planning pro-
gramme. There is a wide bi)dy of opinion 
against emphasising the role of incentives 
in this programme. We have to empha:lise 
the educational and motivational <l\pects 
and on improving the quality of technical 
servicl;!s, or in other words gt:ncrating the 
demand, so that people acc~pt family 
planning as a part of lheir normal livt:s. 
We do not want to make this an incentive 
oriented programme. 

As regards failures, no familY planning 
method is absolutely fool-pf()or. But the 
failures are within limits approved by the 
ICMR and other technical bodies. Wher· 
eVer t here is a failure of any fam Uy 
planning method, facilities-for instance in 
sterilisation a further operation or other 

alternatives-are given to the acceptor free of 
cost and the person is also entitled to free medi-
cal treatment. Any particular damage orany 
particular com,ensation in this respect is 

'now not being given. But here also some 
suggestions are under consideration. 

Increase in Percentage of Studenfs at 
Di1f'erent Study Levels 

·539. SHRI CHITTA M/\HATA 
\Vill the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleasd to state : 

(a) the percentage enrolment of students 
in Primary school age .. group. secondary 
school age-group, coIl ege age-group and tbe 
universily age-group in c;ach year of the 
SIxth Five Ye~r Plan; 

(b) whcth cr it is a fact that the per-
centage increased over lhe previous year; 
and 

(c) if so, the distails thereof 'I 

THj·~ MINISTER OF HUMAN 
RE:iOURCE DEVELOPMENT AND HOME 
t\FFAIRS (SHRI P.V. NARASIMHA RAQ>: 

(.1) to (c) A statemeM is given below. 

Statement 

Year 

1980·81 
1981-82 
1982-83 
1983-84 
1984-85 

Percentage of enrolment at different stages correspondmg to the relevant 
age.groups. 

Primary Secondary Co 11 ege/ U niversi ty 
(6 .. 14) (14 .. 18) ,18-24) 

67.S 15.5 3.5 
68.5 18.5 3.8 
71.4 18.7 3.8 
76.0 20.0 3.9 
78.0 22.8 4.0 

The above table indicates that there is an increase io percent8!,e enrolment of students 
in Primary, Secondary and Collcae/University age aroups durinl (be SiKtb Plan period. 
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[ TrandationJ 

SHRI CHITTA MAHATA : Mr, D~puty 
Speaker, Sir, from the figures it ito; clear 
tbat the percentage of enrolment ro~ e by 
10.S per cent during the Sixth Five Year 
Plan. Still there are Dl1merOU~ children 
who do get fhemselves enrolled in primary 

.... schools but actuaJly they do not study 
there. Tbc:refore. I want to know what 
steps tbe bon. Minister propose to take 
for uoiver~albation of education. 

SHRI P.V. NARASIMHA RAO : Sir, 
80 far as the que!ltioD of enrolment is con .. 
cerned, the numbers and percentage are 
continuously iocr easing. Today t there are 
some Stafes where this percentage has 
touched 93·94 or even 96. But it is sad 
that thougb tbe enrolment is increasing, yet 
their ret eotion percentage is not as much as 
it should be and thus when \~ e see afr er 
five years, out of 100 students enrolled in 
a class, only 30 to 40 or 4S are left. 
Therefore, this problem of drop-outs is a 
serious one. A number of steps have been 
propos~d to be taken during the Seventh 
Plan to tackle this problem. Taere is a 
100g llst of tbese propo:>ed steps and I am 
prepared to read them out if you so deSire., 
but I shall send these to lhl:: bon. Member 
in writing 80 that he could know about the 
scheme and the steps bewg taken. I :-.hal1 
also welcome the sU8iestions if the hone 
Momber bas any. 

SHRI CHITTA MAHATA: I want to 
know what is the number of ill iterar e 
persons in the country? A special sutV f!Y 
bas revealed that if the pace of education 
continues to be what it is, by the 21st 
century, our country wiil top in having the 
highest numb~r of illiterate persons. There-
fore, 1 would like to know what steps the 
boo. Minister proposes to tak.e to check 
it? 

SHRI P.V. NARASIMHA RAO: The 
picture that will emerge by the end of 
tbe century, if our populafion continues to 
srow at the presenl rate and If we do not do 
8D,)tbina In the field of education, can be 
well imaained. We are taking steps to 
obviato tbat situation. On tbe ODe band, 

we are trying to ensure tbat JJ01'ulatioo 
does not grow . at the rate it is beiDg prO-
jected and on the otber band we want to 
strengthen our education system in such a 
way that tbe rate of illiteracy is brought 
down as much as possible so that we could 
have a better picture by the turn of the 
century tban wha~ is beiDg projected. 

[English] 

SHRI EDUARDO FALEIRO: It is 
good tbat the number of students at all 
levels is increasing; but is the Government 
aware that particularly at the primary 
scbool level which is the ba~jc education 
level-and the Minister bas said that it ia 
tbe mObt important stage in education-
students in large nUDl.bers all over the 
country do not have class rooms 7 They 
stvdY actua1)y in cattle sheds or open spaces 
unde.r the most jn~anitary conditions. If 
you ao by the record of so many scheo)8, 
one teacher teache~ 2 or 3 classes simu I. 
aneous1y. Class rooms are over-crowded, 
and the ratio of teacher-students is not 
maintained at all, The result of aU 
this is that the conditions of education at 
all levels, by and large except .in some 
very good in~titutions, are ex !remely poor, 
and really cannot be the typ e of education 
for which the Minister has, mpre than once, 
told us, that he is looking forward. 

In this context, what are the Minister 
and tbe Government of India going to do. 
to see that these conditions, particularly at 
the primary school level which is the main 
and basic level, improve '1 

SHRI P.V. NARASIMHA RAO : While 
placing before the Hodse and tbe country 
the condition of tbe schools tOday, botb 
through the booklet which we have pub. 
lished, and also during the debates in this 
House, I have also delineated the steps 
that tbe Government wishes to take from 
now on, from the 7th five year Plan: what 
are tbe targests, and tben untH the end of 
the century, what do we really visualize 
tbe situation to be. 

Now it is a long list ; a lona lilt of 
steps which are beiDg contemplated. As I 
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said, from next year onwards, partieularly 
in tbo l:ase of school improvement, in tbe 
case of reduction or drop-outs and aJso in 
tbe matter of increasinq enrolment wbere-
ever it is necessary to increase: on an 
tbole matters, definite stet's are being 
contemplated; and I would have some 
occa.ion to once more tell the house what 
tbose steps are. But, 8S a reply to this 
question, it ma, not be possible. If you 
have the time, I bave the whole story to 
tell you. (lnt,rruptlons) I can lay it on 
tbe Table of the House; I can inform the 
House later and there is nothing new that 
I am going to inform, because all these 
tbiDgS have been explained to the llouse 
by me before. 

[7i'andatlon] 

SHRI RAMSWAROOP RAM: Mr. 
Deputy Speaker ~ Sir, so for as the number 
of drop·outs is concerned, the percentage 
of drop"outs at primary level is 77. Through 
you, I want to know from the bon. 
Minister whether Governm ent propo~e to 
Introduce any programme like 'Food for 
Education' in primarY and middle standard 
during the Seventh Plan so as to check the 
Dumber of drop-outs so that the level of 
retention is increased with the incentive of 
'Food for Education' 1 

SHRI P.V. NARASIMHA RAO : The 
bon. Members will be ,lad to know that 
the number of drop-outs is going down 
during the last few years and we hope 
that with the jncrea~e of awareness among 
the people about the importance of edu-
cation, the drop-out would continue to go 
down. But at the same time, we have 
also to think: whlt incentive we can give 
80 that there are no drop-outs in tbe 
schools... ... (lnttrruptions) Ther e is no 
scheme by the name of i Food for Educa-
tion', but we do have a 'Mid .. Oay .. Meal' 
programme and a pro~ramme for providing 
books, etc. Some other measures are 
also under consideration but tbe cost 
thereon wouJd be so high that, perhaps, 
we would not be able to bear that 
burden. 

SHit} RAMSWAROOP R.AM: Lakbs of 
tonnes of wheat is rotting in P .C.I. ga-
dOWDS. 

SHRI P.V. NARASIMHA RAO : With 
regard to that, tbe Prime Minister has 
a tready announced that arrangem cots 
would be made to supply 'oodgrain~ at a 
subsidised rate in such areas which are 
facing short:age or food~grains or are very 
poor. Such arrangements ar ~ being made. 

[English] 

SHRI V.S. KRISHNA IYER: It has 
been partIy answered. An experiment has 
already been made in Karnataka State, as 
you ~re aware. One of the main attrac-
t ions for tho students should be the supply 
of text·books and also un.iforms, clothes . 
. In addition to what the hon. member Shri 
Faleiro has just now said the State Govern-
ment is finding it very difficult to finance 
the scheme. In view of that, will tbe Govt. 
of India come forward to fuBy finance 
this scheme? 

SHRI P.V. NARASIMHA RAO: A, I 
said, there is a whol e Jist of steps, 8 list 
of measures being contemplated. Now, 
some States have already introduced cer· 
tain measures. Kal'nataka has introduced; 
Kerala has introduced; some other States 
have introduced some other steps. Now, 
we are consolidating the whole thing, aDd 
in the next plan, we would Jike to come 
up with a consolidated programme whicb 
is calculated to reduce the drop-outs and 
il"crease or improve enrolment. Now, 
as I said, the situation is so. varying from 
State to State that it will not be possible 
for me to read out what each State is do-
ing. I am prepared to place all the infor .. 
mation either on the Tab!e of the HOUle 
or send it to the member. But in answer 
to a question, it will not be possible to 
say whether this is going to be extended 
to tbe whole couotry ; thal j, pointedly tbe 
question ask~'d by the hon. member. I 
would not be able to say wbether a partie 
cular programm e beiDI aC tbe moment 
implemented in a ~iVCD State can be ex-
tcoded or will be extended to the whole 
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couotry. We will have to look into that 
programme comparatively "what are the 
cost benefits of the programme and only 
then we can come to some conclu-:ion. 

Hlk e In Air Fares 

·542. SHRT SHARAD DIGHB : Will 
tbe .Minister of TRANSPORT be pleased 
to state: 

Ca) whether it is a fact that Govern-
ment bave decided to hike air fares; 
and 

(b) if so, to what extent and when the 
raised air fares will take effect? 

THB MINISTER OF STATE IN THB 
DBPARTMENr OF CrVrL AVI-\TTON 
(SHRI JAGDISH TYTLER): (a) and 
(b) Whereas there is no proposal 
to incnsase the fares of Air India, 
Indian Airlines have with the approval of 
the Government enhanced, with effect from 
the 18th of March, 1986, the Fue) Sur .. 
charge component of the fates by 10% 
on the basic fare, as prevailing before the 
29th May, 1985. Vayudoot is also con· 
templating an increas e in its fares. 

SHRI SHARAD DIGHS: The hon. 
Minilter has said that the fuel surcharie 
component of the fares is 10 per cent on 
the basic fafe. The hone Minister while 
inaugurating the second terminal at· Bom-
bay Airport on 9tb March is reported to 
ba\'e said that botb Indian Airlines and Air 
India had posted record profits this year. 
If that is so, what are the reasons for tL is 
air fare bike? 

SHRI JAODISH TYTLER : It should make 
the Members very bappy that we have 
made some J')rofit. We do not take a 
single paisa from tax·plyen motley; we 
ourselves are generating. We buy planes 
and also servL.:e them. I would like to 
inform the Members the factors which 
affocted us necessitatiol increase in the 
faros. Pirst of all, the average price of 
the avionics turbine fuel including sales 

tax and otber duties has been increa~ed 
from Rs. 5442 per kiloJitre to Rs. 6027.10 
per kUolitre i. e. an inereas e of 10.7 per 
cent. This would add a sum of Rs. 3S 
crores to the operating cost of the Indian 
Airlines in ] 986·87. Now, to offset tbis 
j ncrease, we have permitted Indian Air-
Hoes to enhance the fuel surcharge on the 
bas;c fare by 10 per cent. That means. 
the actual fare rise bas been only to the 
tune of 6.3 per cent. That Is also because 
we have to pay the fuel price wblch is con .. 
trolled by the Centra1 Government, the 
lending and route navigational charge 
which is also controlled by the Civil 
Aviation authorjtie~, depreciation of the 
aircraft which is bought from our OWD 
money i.e. the money lenerated by us and 
not any grant given by the Central Govern-
ment. I would like to inform the House 
that all the money which has been given 
to us this year as a grant money, has been 
withdrawn and we have been 83 ked to 
generate our own money. Not only 
this. The aircraft maintenance material 
which is controlled by the manu-
facturer«; outsid ~ the country. has also 
gone up. All that has forced us to go in 
for increase ill the fares. 

SHRI SHARAD DIGHE ; If these are 
the reasons, then why bas the hoo. Minis-
ter chosen only Indian Airlines for this 
fare hike'and left out the Air India from 
this? 

SHRI JAGDISH TYTLER: Fares in Air 
India are controlled by the lATA which is 
an international organisation. We can-
not increase that. 

SHRI SONTOSH MOHAN DEV; Has 
any comparison in airfare been made 
with that in tbe neighbouring CouDtries" 
Beca use we see that every six months the 
fare is increased. What is the position 
vis-a-vis the neighbouring countries? 

SHRI JAGDISH TYTLER: I would 
like to inform the boo. Members that tbe 
fares of the Indian Airlines are mucb 
cheaper and lower tban the fares prevalent 
in tbe neighboariDI countri es. I have 



dOD e a litt! e exercise on that. In India, 
rourbJy the airrare for over 1095 kml, 
after the hike, is RR. 937.' If you take 
Karacbl·P~shawar routo which is 1091 
kms, the airfare fs Rs. t 140. If you take 
BombaY·Coimbatore which is 1017 kms, 
tbe airfare is Rs. 880/ .. t but tf yo,u take 
Karachi-Labore which bas one mile more 
than the above mentioned distance, the 
airfare is Rs.1163. 

Bven if you loolc at Oorakhpur. 
Varanasi which is a distance of 157 kilo .. 
metres the fare is less as compared to 
L9ndon.Birmingbam where the fate is 
Rs. 827. That means, the fares of the 
Indinn Airlines are much cheaper tban 
the fares in the neighbouring countries 
and in some of the much influential 
countries. 

SHRJ AJOY BI~WAS: Sfr, the price 
rise in the fares of tbe Indian Airlines will 
hit hard the people of the Norlh-Eastern 
region. I know the people from Tripura, 
the poor And tbe down-trodden people, 
used to ,0 to Calcutta for treatment and 
for other purposes, and there was a chea-
per service between Agartala and Calcutta 
eight or ten years baok. There were two 
services and one used to be cheaper. So, 
I wou1d liko to know whether the Govern-
ment will con"ider not to give effect to the 
recent price rise in the air fare and wiJl 
also consider the introduction of a cheaper 
service between AgartaJa and Calcutta. 

SHB.I JAODISH TYTLER: Sir, the 
fares are applicable on an all·India basis. 
The hon. Member t.as given a suggestion 
and I will see whether anything could be 
done. 

SHRI SHANTARAM NAIK: Sir, will 
, the Minister consider the suggestion fo 

choose some important places of tourist 
importance in this country and give SO 
pet cent concession once in 1 ifetime to 
one person to see tbose places to boost 
tourism? 

SHRI JAGDISH TYTLga: Sh, I· will 
like to inform the Member from the North-
Eastern relioD regardina his que~tion that 

0,,,, A.nlW~" .1 
the' 'fares in tbe Nortb.Bastern'" rea ion are 
17 per cent lower than the farel in the rest 
ot the country. 

• 
MR. DEPUTY SPEAKBR Mr. 

Kumaramangalam. 

SHRI SHANTARAM NAIK: My 
question bas not b~en answered, Sir. 

RationalisatIon of Motor Vehicles Taxes 

*543 SHRt P.R. KUMARAMANGALAM: 
Will the Minister ot TRANSPORT be 
pleased to state: 

(8) whether the Transport Develop-
ment Council had recommended rar iona-
liilltion of motor vebicles taxes witb amal .. 
gamation of pas~enger and goods taxes 
with motor vehicles tax; 

(b) If'so, tbe details thereof; 

(c) whether Delhi Administration had 
proposed an optional lump CJum payment 
of taxes, &taggered over the year, once in 
a life time at the time or pc.lrct'ase of the 
vehicl e ; and 

(d) if ')0, the decision taken thereon? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF SUKFACB TRANS-
POR T (SHRI RAJESH PILO r): (a) to (d) : 
A statement is given below. 

Statement 

Transport Development Council in its 
meeting heJd in October, 1985 had con. 
sidered possible aJternative systems of 
rationalisation of Motor Vehicle Taxes~ 

which included the system of amaJgamaticn 
of passenger and goods tax, levy of single 
point taxation, flf} t·rate system for cerra in 
categories of \'ehicles, as also a suggestion 
made by Delhi Administration about the 
feasibility of system of payment of Jump. 
su,n amount of taxes at the time of pur. 
chase of certain types of vebides such as 
per~onaliEed vehicles like car, scooter. 
moped, etc. Transport Development Coun. 
eil have recommended that various propo-
sals may be submitt ed to tbe Committee 
on Rationalisation of tbe Motor Vehicular 
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t."e& for in·deptb ,consideration. Accord-
Ingly tho proposals are remitted to the 
Committee. Besides this, the scheme 
IUllested -by Delhi AdministratioD re,ard. 
Inl lump-sum ta" payment bas been cir-
culated to aU State Governments/Union 
Territory Administrations for' their views. 
The reactioDlof majority of the States are 
awaited. 

SHRt P.R. KUMARAMANOALAM : 
Mr. Deputy Speaker, Sir, in view of the 
importance of rationalisation of motor 
vehicles taxes, e.pecially keepioa in view 
the unnecessary expenditure that we are 
incurring in collecting these taxes, why 
should the suggestion of th e Delhi Admi· 
nistration regarding lump sum payment of 
taxe5 once for all;n a life time be not 
considered instead of its being sent to a 
committee? If I recall ect, between the 
frieod!4 we used to have a common joke 
about committees, especially about tho 
committees of tbe Government. We com .. 
pare it with diarrhoea and we say in both 
the cases there are sittioss, in both the 
caseS there are reports and itl both tbe 
case& the matter' is dropped. This is a 
well-known joke. So, does it ha Vel to 80 
to another commi\tee? Can it not be 
decided by the Minister quite seriously 
and implemented '1 I would like to know 
from the Minister wbether there is any time 
limit fixed for this committ ee or it ia 10-
ing to be a perennial committee and if 
there is no time limit fixed, when is he 
expectin8 to get the Report, 1 mean, would 
it come before we would have completed 
our term in the prescnt Parliament or it 
will be only in the noxt Parliament, 

SHRI RA.JESH PILOT ; Sir, I do share 
the feeling') of the boa. Member and it il 
a fa ct that there was a period in this 
country when these commissions and com-
mittees became a joke. It is not only tbe 
Members of Parliament but even the com-
mon citizcl's used to feel that these com-
missions and committees wero set up witb· 
out any rhymo or realOD. It is woll.known 
to the Houso which W88 the period whioh 
is known for tbis. RegardinB the subject. 
the Government is aware of the impor. 
tance of tbe subjcQt but tbis also is a Stat, 

subject. We cannot reali, take. decision 
alttio. bere because Centre·Stato relatioDs 
bave been critici",d from the very belia-
niDI. Peoplo have different views. A com. 
mission is alreadY workiDB on it. As faf 
a8 the Delhi Administration's proposal II 
concerned, we can agree to it but may be 
that the Delhi Administration is alrecable 

, but the neighbouring States may Dot agree 
for it. So, we have sent their suggestion 
to a t1 the States. Some of the States havo 
sent their comments. In the last Trans-
port Development Council's meeting which 
was held in October J98S, we have taken 
some sUllies tiona and opinions from diffe-
rent States. We arc on the job. We 
know it is very important to help the citi-
zens and to simplify the system. Un for. 
tunate ly, Centre-State relations come in 
and when we suggest even some good work 
to the State Governments, tho Stato 
some Umes reverses them, and 

. offers a reverse opinion on such 
tbings. Bldt considoring the importance 
of tbis su bj ect, we afe mak iDg all serious 
effort. and I assure the hon. Member tbat 
no more committees will be on it. We 
will react on it and do somet hiDg soon. 

SHRI P.R. KUMARAMANGALAM : 
I have not lot the reply to the first suple. 
montary. Will tbe report come at least in 
my term? The answer sounds, Dot in 
this term at ) east. 

SHRI RAJESH PILOr : He wants a 
particular da te ... 

SHal P.R. KUMARAMANOALAM: 
Approximately. 

SHRI RAJBSH PILOT: The meetio. 
of the Development Council has been 
called. This is taking place on th e 16th 
of tbis month. We are again discussing it 
with the States concerned who have not 
agreed for it, And I assure tho Member 
positively that maybe before bis term is 
over-let God aive bim ale-we will cer-
tainly do it. 

SMaI P.Q.. KtJMARAMANOALAM: 
My IOcond supplemeatary. At least whore 
'the boo. MiDi,tor bas Jurisdlotion ••• ft. 
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MR. DEPUry SPEAKER: H, bal 
~ cleverly put h. 

SHRI P.R. KUMARAMANGALAM: 
At lea,t where the hone Minister bas lot 
jurisdiction he . can do it. I presume in 
tbe Union territory be bas ,ot Jurisdiction. 
Can be not bring in the recommendation 
of Delhi Adminiattation of tho Jump sum 
payment of motor vehicle tax at tbe first 
juncture or in the alternative at Jeast let 
the tax be payabI e in all the post ofticos 
aDd tb: nationalised banks. Today the 
pOit offioe refused to collect the motor 
vehicle tax. They are closed. You canoot 
pay your motor vehicle tax there. You 
bave to run around and stand in qurue 
to pay your tax in order to avoid getting 
caught in lbJ street without tile taK taken. 
Where he has clelr jurisdiction at least 
he can do it. Will he implement it ? 

SHRI BI-IAGWAT JHA AZAD ~ Till 
last year it was to be paid in post offices. 
Why this year they have clo-\ed? Tbe 
post office says you go to tbe authority 
aod make a big line there. Tnat is what 
they are saying this time. 

SHRI RAJESH PILOT;' I will check 
up on what the bOll Member ha~ said ab~ut 
post office. Delhi Administration is dealing 
with it. I will get in touch witb tbem and 
find out the position. 

Reaardina the hone Member's second 
supplementary, we are amending the 
Motor Vehicles Act which has been very 
old. The Committee has completed ita 
job. I hope to put it in the Tab~e of the 
House and produce it to tbe ParHament 
before the session ends. We have asked 
views from the different States. There 
are different categories of operations. It 
ia a very important Act. From 1939 
we· have been dealjna with this Act. The 
atmosphere has cbangea. Th e situation 
has cbanlcd. The circumstances ba ve 
cbanaed. The operating conditions have 
Cbanled. So we are brinling a cbaopd Mo-
tor Vehicles Act. ReaardiDI what the bOD 

. Member has said our Government hal 
jurisdiction on the Union TerrHory, tho 
probh.m is. Delhi administration miaht 

tate a decision, UP may not -Iree. You 
pay tax in Delhi. The vehicle goes to UP. 
UP says you pay the tax. So there bas to 
be a uniform policy for the whoJ e coun-
try. There has to be common opinion 
feom all. the States. Such efforts we are 
puttiils forth from our side. 

SHRI VIJAY N. PATIL: Sir, thero 
sbould be a uniform fax structure in res-
pect of putchase of vehicles in the States 
and the Union Territories. Wbat we fi!1d 
is that the States and Union Territories 
have different tax structures. At the 
time of the purchase of the vehicles people 
10 to Daman union territory to regist er 
their vehicles. One fifth of the vehicles 
produced in the country per month go to 
Da~an for registration., which is a Union 
Territory. People cross SOD to 600 KMs 
to 80 to Daman to register th e vehicle 
at Daman. Thousands of rupees worth 
of petrol and dIesel are wasted by this trip. 
They go from Poona, from Nagpur, from 
Bombay etc. alJ tbe way to Daman (or 
registration of vehicle. So my point is that 
tbe Union Territories and State Govern-
ments should have the same tax structure 
80 tbat waste of diesel and petrol is avoid-
ed and they will not go to Daman union 
territory for regi~tration. On tbe one side 
our Prime Minister wants tbat the con-
sumpLion of diosel and petrol should be 
reduced and aD the other side, to avoid 
the tax, poople waste diesel and petrol in 
tbis way. 

MR. DEPUTY SPEAKBR What i. 
your question? Wha t do you want? 

SHRI VIJAY N. PATIL: In Union 
Territory. tbis excise duty on motor vehicle 
is not there. 10 tbe States it is 12,000 
rupees per truck ; and SOlUt) tbousand 
rupees on cars. So, in order to save this, 
people waste tbou~ands of rupees worth of 
petrol and diesel, in regard to OD e .. fifth of 
the vehicles which are produced in tho 
country which are reaistered in Daman 
every mODth. My question is whetber this 
poJicy will be cbanaed. . 

SHRI RAJBSH PILOT: I have got the 
intention of the question from tho bOD, 
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Member. I do agree that a unirorm 
apt-em should be there and tbt. is one of 
the proposals which we are trying to imf)le. 
meat for mOdification of the Moto.t 
Vehicles Act. 

SHRI BHAGWAT JHA AZAD: Sir, 
bas it been examined that the co]) eetion 
o".the tax entails not only more co)t per-

centage which is much higber in some Sta tes; 
but also inconvenience not only from the 

'passengers point of vi ew, but also from 
the collectors'· point of view? Has it 
been examined tbat a lump~um payment 
and the intet-est thereon may be less 
cumbersome and le5s inconvenient and 
better for t~e Government? Has it 
been examined? If so, what is the 
r ee.uIt so far? 

SHRI RAJBSH PILOT : Sir, goods tax 
and pa~senger tS'M - tbi! is one of the 
sources of incom e of States and whenever 
you touch this subject. the States will come 
up with their full force stating tbat 'tbis 
will damage their iut erests.' 

So, we have discused with all serious-
ness from the Central Government sid e 
and we are trying to bring out a common 

opinion rrom aU the States. That is why 
DTe has been again called OD 16th and 
we are aoing to discuss tbe subject with 
them for com iog out with some positive 
decisions from them. 

Irrigation Projects Awaitiol Clearance 

*546. SHRI BHATTAM SRIRAMA 
MURTY: Will the Minister of WATER 
RESOURCES be pleased to state: 

(a) the names of major and medium 
irrigation projects in different States which 
are awaitin. approval of the Central Water 
Commission or the Union Governmont. 

(b) what are the date') on which pro. 
posals for these projectS were Initially 
submitted to the Centre; 

(c) the estimated cost and benefits of 
these projects ; and 

(d) when these projects will be cleared? 

THE MINISTER OF WATER RESO-
URCES (SHRI B. SHANKAR ANAND): 

(a) to (d) A Statement is given below. 
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SRRI BHATTAM SRIRAMA MURTY: 
Sir, from the information furnished here 
we do not find tbe names of tbe Telgu 
Ganga project, Polavaram Veleru, Pulu. 
'CIlinta 1a etc. which are some of the major 
'and medium irrigation projects which have 
been long pending and awaiting clearance 
from the Centre. What i8 the reason for 
Don-inclusion of these items in this Table 1 

SHRT B. SHANKARANAND: Sir, if 
the hOD. Member can look to the state-
ment, it says : 

"The list of major and medium pro-
jects cleared by the Central Water 
Commission and awaiting ar)prova( 
of the Planning Commission.,t 

These projects are cleared by the 
Central Water Commission and they are 
pending before the Planning Commission 
for approval. 

And then, at tbe end of the Lfst, if the 
hone Member can read-I quote tbe last 
three Ii nes : 

"The Projects will be cleared by the 
Planning Commission after cOnsider-
ing~ among other th ina', various 
aspects including forest conservation, 
environment an d availability of 
resources etc ..... 

Telugu Ganga project has Dot been 
cleared by the Central Water Commission 
because OD the very 800r of this House I 
have given reasons as to why it is under 
consideration. 

SHRI BHATTAM SRIRAMA MURTY: 
I would like to in lite the attention of the 
Minister to tbe question put. Sir, the 
question is like this : 

"the names of major and medium 
irrigation projects In different States 
wbich are awaitina approval of the 
Ceatral Water Commission or the . . . . , 
Union Government ;" ' .. l 

That i8 the qoest ion. How is it tbat 
the Millister instead or living answer di· 

rectly to this question gives me information 
about the projects which are already 
cleared? 

( Intlrrupriolls). 

AN HON. ME MBER : Cart before the 
borse! 

SHRI SOMNATH CHA'M'ERJEB : He 
has gone to the 21st century already. 

SHRT B. SHANKARANAND : I 
think tbe bon. Member has not been able 
to understand the difference between the 
technical cl earance of the project by the 
Central Water Commission and approval 
by the Government from the PlanDjng 
Commission. They are two different 
things. 

SHRI SOMNATH CHATTERJEE: Is 
the Planning Commission above every-
body? (lnte"uptlon~). It is the Central 
Government. 

SHItI B. SHANICA1tANAND: You 
caD listen to me. (Interruptions). Thele f. 
a technical clearancc required before tho 
clearance by tbe Planning CommissioD. no 
Planoiol Commission can ..•••• 

SHRI SOMNATH CHATTERJEB: It 
Is not a cODstitutional body. 

SHRl B. SHANKARANAND: If '011 
can listen to me, then I wiJl teU you. 

(InterruptIons). 

SHRI SAIFUDDIN CHOWDHARY: 
How many are a waiting cl earanoo' (lat.,. 
ruptions). 

SHRI B. SHANKARANAND: nore 
are many projects pending before the Cen-
tral Water Commission where tho jnform-
ation is still not complete. Thelefore, it 
cannot be said that it i. pendinll, in tho 
sense the State Government .. to supply 
iDformatloD and clear all tho ~erJet made 
by the Central Water Commillion. UnJ •• 
the entire information 11 liYOD to ttao 

Central Water Commtuioo, it can Dot be 
laid tb,t It la ~ood"" at the COlDllliaaioa. 
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SHRI BHATTAM SRIRAMA MURTY: 
Sir, m¥ question haa Dot beeo answered at 
all. My original question is with regard 
to the names of projecrl which are not 
cleared by the Centre, either by tbe 
Central Water Commission or by the 
Government. 

MR. DEPUTY·SPEAKBR: He says, 
even if you have lont 8 proposal, it does 
not mean that it is pendio8. When you 
lend all the required information, then 
only, he is tenina, it is considered to be 
pending. This'is what he meaDS. 

SHRI BHATTAM SR1R~MA MURTY: 
Our proposal is still pending at the Centre. 
Why docs be not give the names of tbe 
proposals which are pending with tbe 
Centre 1 He must come forward with a 
clear reply to tbe Question whicb I have 
raised. 

Sir I seek yOur protection. I bave , . 
given a particular question but be il trying 
'to give answer to a different question. 

SHRI B. SHANKARANAND: 1bore 
may be many projects. (lnt.rruptlon,). 

MR. DEPUTY-SPEAKER: But what 
he means is; they have not given sufficient 
Inrormation. 

SHRI B. SHANKARANAND: Tbere 
are many projects pending before the 
Oovernmen t for want or information, at 
the Centre. I cannot give all the names of 
the projects ..... . 

SOMB HON. MBMBERS : Why not 1 
(Interruptions.) 

MR. DEPUTY - SPEAKER : Ple~sc 
tak e your scat. I will ask him. Mr. Acharla, 
please take your seat. Please Order. 

SHRI BASUDEB ACHARIA : He bas 
to live the information. 

SHRI BRATTAM SRIRAMA MURTY: 
When the Question is admitted, he Is 
bound to give answer. 

MR. DEPUTY.SPEAKER: 
answerinl· 

He is 

SHRI B. SHANKARANAND: May I 
laY, if tbe bon. Member is interested in 
any particular project, I will give him .•• 

SHRI BA ~UDEB ACHARIA : No, DO. 
When the Question is adtritted, he should 
live the information. 

SHRI SOMNATH CHATTERJEB : The 
bon. Speaker has admitted the Question. 
The Minister lays he will decide on what 
type of answer to be given-whether it is 
complete or not. he will decide. This is a 
very serious matter. How can it be ? 

SHRI B. SHANKARANAND: I have 
liven a campI ett answer. 

SHRI SOMNATH CHATTERJEE: He 
says, he will not give a complete answer. 

SHRI BASUDEB ACHARIA: Major 
and minor irrigation projects which are 
awaitinl approval, this is tb e question. 

MR. DEPUTY - SPEAKER : Please 
sit down. 

(Int,rraptlons.) 

MR. DEPUTY·SPEAKER: Let him 
finish. You take your seat. I will call 
you afterwards. 

SHRI BHATTAM SRIRAMA MURTY: 
The main thing is, the very question reads 
like tbis : What are the names of the pro-
jects which await cl earance from tbe 
Centre? He gives tbe reply about tbe 
names of projects which are already 
cleared. I have not asked the names of 
the projects which are already cleared. I 
ha ve asked about the names of tbo 
projects which are still awaiting appro-
val. How does be compare his reply with 
my Question 7 

PROF. MADHU DANDAVATE : They 
will 10 on defending even spelJina mis-
takes. 

SHRI B. SHANKAR ANAND : Mr. 
Deputy.Speak er, Sir, J say that tbere are 
many projects 8 ent b, tbe States to tbe 
Contral Government for tCCbnO-CQODOmio 
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clearance: Majority of tbe projects are 
Dot properly investigated. A lot of infor-
mation is still wanted for clearance and 
processing tbe proposal.. (Int"ruptlonS>. 
In tbe process. certain projects are scnt 
back to the State for furnishina certain 
inrormation. Certain information is Itill 
wanted. So, instead of givin. all tbese 
projtcts, I mentioned about the projects 
for whicb information received by tbe 
Central Water Commission is in full, and 
cleared by them and bent to tbe 'Planninl 
Commission for approval. Tbat list, I 
have given. (Interruptions.) 

SHRI H.M. PATEL: The question must 
be interpret ed according to tbe language. 

Tbe ord inarY meaning of the word 
'approval' is the only meaning which he 
sbould give and he is entitled to nothing 
else. The question is permitted by the 
Hon. Speaker. The Hon. Speaker consi-
dered (hat 'approval' was a clear enouah 
word for the question. Now, the hone 
Minister proceeds to say that it is not 
'approval'. There may be deficiencies 
when a project is sent to the Government. 
"We send it back" and 80 on is Dot tho 
way to answer a question. The bon. 
Minister could have said ~'rhere are 
many proposals which have come before 
ul some of which are sent back. J am not 
giving answers here to them but only re. 
plyina to this matter." The hone Minister 
could have said that in that case a fu~ther 

question could have been put. Th e mean-
ing of every question must be interprett:d 
In tbe ordinary way, 1 do not think that 
tbe hon. Mlnister is entitled to give any 
otber meaning to it or any tcchnicill 
moaninl to it. 

MR. DEPUTY SPEAKER : Already the 
boo. Minister explained whatever tbe pro-
jects .•.••. (lnterrup,iol&l). 

SHRI BA ()U DEB ACHARIA : He is 
misleadmg the House. (Int,rruptions). 

MR. DEPUTY SPEAKHR: Take your 
leat.. (Interruptiom). If you want, you 
live notice for Half-ao-Hour DisCUliioD. 

THE PRIME MINISTER (SHItI 
RAJIV GANDHI): May I explain to the 
hOD. Members that there is lome confu-
sion in their mind. as to wba t has been 
said? 'What tbe hone Mjni.t er has said 
is that there are certain (Inte,ruptions) 

[ Ttanslatlon] 

Will you please allow one to speak, or 
go on speaking yourself? 

[E",II,h] 

Tbere are 8 certain number of cases 
for whicb full information bas not been 
received and which are under correspon-
dence between the ewe and the Sfates. 
That he has not mentioned becam'e full 
information has not been received from the 
States. There is a second category where 
full information has been received from 
the States by the ewe. In this category. 
there is nothing pending disposal with the 
CWC. Everything has been forwarded to 
the Planning Commission or to wherever 
it is to be forwarded. So, his anSWer is 
factually correct. (Int,rrupt ion~). 

MR. DEPUTY SPEAKER : I can 
understand jf one of you rise. (Interrupt/oils). 
I will caU you. 

SHRI 8ASUDEB ACJ-lARIA; The 
Prime Minister perhaps has not sern the 
Question. The question is very simple. 
(Interruptions). 

Mr. DEPUTY SPEAKER: Mr. Basudeb 
Acharia. Jet him say. He is again asking. 
(Int,rrnptions). 

SHRI ANANDA OAJAPATHI RAJU : 
What I am requesting is tbat because there 
are certain objections before the Central 
Water Commission (Interruptions). Let me 
complete. There are certain objections 
raised by the Central Water eommi~8ion 
and every time wbenever this matter is 
referred back to the State, there are al .. 
ways fresh objections Which have been 
raised. So We want half.an .. hour discussion 
on this project also alona with other pro-
jootl.1eo wbiob are pen4ios throuahout 
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tho nation aDd al80 what queries 
are loInl to be put. There .bouJd 
be some fiDality about it. There 
should be finality to the number of 
queries. So Jet us discusS It in tbe Half· 
an-Hour DiICUI.loD. 

MR. DEPUTY SPEAKER.: You can 
alve a separate notice. (Int,rr"p"ond. 

SHR.I BHATTAM SRIRAMAMURTY: 
I am on a point of order. (1 nterruptlons). 

MR. DEPUTY SPEAKER: Let him 
put the question. (Int,rruptlnnl). You 
live notice for Half.ao·Hour. I will con-
aider it. You livo notice for a 
half.an-hour discussion. Take your leat. 
(,,,'.,tuptions) · 

MR. DEPUTY SPEAKER: One of 
,ou .bould speak. I have alreadY said 
that he can ,ive notice for balr .. an-hour 
diiCusslon. If ho lives notice, I will con-
Bider it. (Ends) 

Next Qu estion. 

[Translation] 
Night Landing Facilities at Ranchi 

Airport 

*S47. SHRI SHIV PRASAD SAHU: 
Will the Minister of TRANSPORT be 
pI eased to state : 

(a) wbether the construction work of 
night laodtng and terminal building at 
RaDchi airport was scheduled to be com-
pleted in December, 1985 ; and 

(b) whether this work has not been 
completed so far and if so, the re~SODS 
therefor and tho tllDO by which it is likely 
to be completed ., 

lEn6l tshJ 

THB MINISrER OF STArE IN THB 
DEPAKfMBNT OF' CIVIL AVIATIO!~ 
(SHa.I, .1AODISH TVfLER): (a) 'Yes, 
Sir.... .', 

(b) .' 'The work eould not be com-
ple,ed'aoffar maiDly due to frequent da-
Waal" __ " &0 dill porllD."r waU aDd 

tbeft of construct ion materia I, fittings etc. 
by fome anti-social elem~Dt8 of tbe area. 
The work is now expected to be completed 
by the end of Jnne, 1986. 

[ Translalonl 

SHRI SHIV PRASAD SAHU: Hon. 
Deputy Speaker, Sir, tbe bon. Minister 
bas said jn his reply that the work could 
not be compJeted mainly due to frequent 
damage caused to the perimeter wall aod 
tbeft of construction material. fittings etc. 
by some anti-social elements of tbe area. 
Sir, his reply that tbe work is being delay-
ed due to damage caused by anti-social 
elements is Dot clear. In tbis connection, 
I would like to say that earlier also the 
same reply was given by the hone Minister 
to my Q.uestion on the subject and today 
also, tbe same reply has been repeated. 
Therefore, I would like to know from the 
hone Minister whether the officers of his 
Department have lodled any F .La.. in tbe 
Police Station 8&ainst tbose who damage 
waU and ateal the matorial ? 

SHRI JAGDISH TYTLER : Mr. De-
puty Speaker, Sir, on the earlier occasion 
I had not given any date by which the 
work would be compI eted, but this time, 
we have clearly stated the time by which 
tbe airport will be readl. Secondly, a 
team of my Department had gone thero 
in January and anoth er team bad go~e 
tbere only last week aod this time we have 
set up a pOlice post at the aerodrome. 
Now the police bave laid a regular seige 
around tb: aerodrome. Tho anti-social 
elements broke the wall ther e because 
tbere are three to rour vHlages nearby and 
if tile vlllagers ao via the City, tbe dia-
tance becomes loO IonS. fhererofe, tbey 
used to y.o to tbe VjJlages tbrou~b the 
runway by break-lOg tbe waH b~cause it 
make~ tbe ruute soort. We had erected 
Iba t waJ l 10 to 15 tIm cs and eacb tiDle 
the wall was brOKen by tbe vlUagers.. Sir, 
you represent toal Con~LJtuency in the 
House. Had yvu exteLHh:a a helping hand 
earller, you wou!g nOL nave rc=cclvcd tho 
same reply thloS time. However, to<1ay 
'I bave already state'" that tbe aerodromo 
With nlaht !andlng faclluy Will be ready b7 
the O1ld Qt· Juno. 
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SHRI SHIV PRASAD SAHU: Sir, 

the hon. Minister is also aware that 
Ranchi is the only airport in Bihar and 
Assam which has Airbus landing facil iti es 
for the flights coming from Bombay or 
NalPur. Recently, Calcutta Airport had 
fiasbed a message tbat due to bad weather 
they would not allow the Airbus to land 
there and consequently the Airbus had to 
make an emergency landing at Ranchi 
Airport. Ranchi is th:.! heart of Chota-
Nagpur and the Prime Minister visits this 
place quite often. I want that the Govern-
ment shonld depute some officer there to 
get the work completed soon which would 
consequently result in the development of 
Cbhota-Nagpur area. As my question 
related to only night-landing and terminal 
building which i~ under construction, 1 
would like to know from th.e hon. Mmi~­
tet whether the work is ~ure to be com-
peted by the time-schedule gIven by him "I 

SHRJ JAGDISH fYTLER; Sir, this 
has already been answered in my earlier 
reply. 

WRI1TEN ANSWERS TO QUE~TIONS 

Stoppages of Kutub Express 

*536: SHRIM \TI VIDYAVAfl 
CHATURVEDI: Will the Mmistcr of 
TRANSPORT be pleased to state; 

(a) the number and nalnes of the 
baiting stations of the Kutub Express train 
operating between H~zrat NlzamuddlO anLI 
Jabalpur at the time of ItS introduction ; 

(b) the number and names of the 
stations Where Kutub Expreb8 stops at pre-
lent and tbe justification therefor; 

(c) whether there is any district on this 
lIn.e where tbe traJn doel:l not atop at any 
Ilalion ; and 

(Q) if 80, .tQc reaSODS tberefo .... ? 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF RAILWAYS (SHRJ 
MADHAVRAO SCINDIA) : (a) At 
the time of introduction or Kutub 
Narmada Express it bad 12 halls 
between JabaJpur and Hazrat Nizamuddin 
as follows :-

Katn i, Satoa. Manikpur, Chitrakot. 
dbam Kalwi, Banda, Harpalpur, 
Jhansi, Gwalior, Asra Cantt., Raja-
ki-Mandi, Mathura In., Kosi. 
Kalan. 

(b) Due to pressing public demands 
more halts were given and at plesent the 
train has 22 stoppages between Jabalpur 
and Hazrat Nizamuddin as follows :-

Sibora Road, Katni, Maihar, Satol, 
J titwar, Manikpur, Chitrakotdham; 
Karwi, Atarra, Banda, Maboba, 
l-{arpalpur, Mau-Ranipur, Jhansi, 
Datia, Dabra, Owaliar, Morena. 
Dhaulpur In., Agra Cantt., Raja-
ki·Mandi, MathureJ., Kosi-Kalan. 

(c) At pi eselit ther e are only three 
such Distr iets. 

(d) The stoppag eS to Mail/Express 
trains are not prvvlded on the basis of 
DistllC( towns but on the balJis of traffic 
ofTering. 

Production/Augmentation and 1\loder .. 
nisatioD of Djesel Locomotive Works 

at Varao8si 

*537. tHRI HARISH REWAT ~ Will 
(he Minister of TRANSPOR r be pleased to 
state: 

(a) wh ether there is a proposal to aua-
ment production capacity of UlcseJ Loco-
motive Narks at Va.rana~J, and to moder" 
nise it during tbe SevcuUl Pian; and 

(b) jf so, the details in tbis reaard ? 

TJlE MINlSrE~ OF STArE IN THB 
DEPARTM.b.Nf OF KAILWA'X'1) lSHRI 
MADHAVKAO S(.;J.NJJIA) ; (8) and (b) At 
pleacn&, ,here 18 no plQPUbaA to 8"IlMD• 
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the production capacity of Diesel Loco-
motive Works, Varanasi, since the present 
capacity is considered adequate for RaH-
ways' requirements. 

It is proposed to upgrade technology in 
a phased manner by incorporating modern 
technological features to yie1d high relia-
bility, availability, fuel efficiency and easy 
ma intainabll ity. 

Modernisation of Canals 

·S40. SHRI VIJOY KUMAR YADAV: 
Will the Minister of WATER RESOUR-
CES be pleased to state: 

(a) whether it is a fact that Govern. 
ment had prepared a Rs. 1300 crore 
scheme with the c0operation of World Bank 
for modernisation of canals in Bihar ; 

(b) if so, the details in tbis regard; 

(c) whether it is a fact that Govern .. 
ment have abandoned the idea of impJe-
menting the said scheme; and 

(d) if so, tbe reasons therefor? 

THE MINISTER OF WATER RE· 
SOURCBS (S.HRI B. SHANKARANAND) : 
(a) aod (b) Tile Government of Bihar ha~ 
prepared a project for moJernisatwn of 
existing Sone Canal Sy.)tem at an ~slim I" 
ted cost of K:s. 1195 crl>ces, cans 1St InK of 
3 phase.) of five years eaca. Tne first 
phase of the scheme estlmated to cost Rs. 
247 crores IS under conSideration for 
World Bank assistance. 

(c) No, Sir. 

(d) Quest jon does not arise. 

Free and Compulsory Education 
for Children 

• 541. SHRI KUNWAR RAM: Will 
tho Mimster of HUMAN RESOURCE 
DEVELOPMEN r be: pleased to state; 

(a) whether it is a fact that it bas not 
boen possible for Govt. to fulfil tbe direc. 
&ive "mbodied 10 aru~lo 4~ at" tho COUIU. 

tution to provide free and compuJaol'1 
education for all children until they com· 
plete tbe age of 14 years; 

(b) whether Government arc consider· 
ing a time-bound plan to achieve the goal 
at the earliest with the active involvement 
of masses; and 

(c) if 80, the outline of tbe plan? 

THE MINISTER OF HUMAN RB-
SOURCE DEVELOPMENT AND HOME 
AFFAIRS (SHRI P. V. NARASIMHA RAO) 
(a) to (c) A statement is given below. 

Statement 

It has Dot been possible so far to pro-
vide universal elementary education to all 
children till they attalD the aie of 14 as 
ori&inally envisa&ed ill Arlicle 45 of the 
constitutIon. Tbe Sixth FIVe Year Plan 
envisaged universalisation of elementary 
educatIon by 1990 and foc operational 
purposes laid down the target of achievina 
9S % enrolment at primary level (classes 
I to V) and 50 % at middle Jevel (classes 
(VI 10 YUH and 100 % for both by 1990. 
According to the Sev~nlh Plan document 
92% enrolment of primary and 53% for 
middle stage was estImated to have beon 
achieved by 1984-85. Tne Seventh Pian 
document has reiterated lhe goal of rca-
llsin" unlvers",l ~lemeulary eoucallon for 
all children uplO 14 years of aie by 1990. 
ThiS prOK(amme Will continue to be part 
of the minimum lead prO&ramnle. In viow 
of tbe hlgh drop out late al lhe elemen .. 
tary stase the empllasis WJH ~hlft from 
mere enrolment to retention of Cblldl'en 
in schools and to tbe atlalnm ent of basiC 
elements of 'carnmg. The objecuvc is 
souabt to be aChltVed tbrough a com-
binauon of formal and non-tor mal methods, 
fOCUSlDg spt:cial attention on &arJs anu cbil. 
dren beionglDg lO tconomlcaUy ana ltoclaHy 
weaker secuons. 

~. Article 45 of lOC Constitution 
envisages eJcmentalY eUucdtlOO (0 Oe Iree 
aDd compulsory. buucatlon ot aU cbuaren 
at elementary stag..- 1~ geatl'aHy tree In aU 
Government, local bocly an\! al(J~a :seDuoia 
in tbc country bar nog U Ual" P18aeab 
WbCIC boys~ eQucatlOll 1D ~la::)8e. V JJ. aDd 
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VIII Is yet to be made free. Many States 
have enacted legislation rOf compulsory 
primary education but in view of the socio-
oconomic reasons and tbe large numbers 
involved the penal provisions generaJl)' 
remain unenforced. 

3. School Education is looked after 
mostly by the State Governments. The 
Central Government bas been advising the 
States, and extending some financial assis-
tance also. The Central Government bas 
been recommending and pursuing with the 
States tbe foJJowing ml!asures/ programmes 
which will be pursued during the VIIth 
Plan also: 

(1) Elementary Education has been 
included in the M in;mum Needs 
Programme (MNP) and it was 
included in the New Twenty 
Point Programme also. 

(ii) Opening of p imary and middle 
schools within easy walking dis. 
tance covering the needs of all 
habitations to the extent possi-
ble. 

(iii) Intensification of utilisation of 
existing school racit ities. 

(iv) Conversion of sinsie.teacher 
scbools into two teacher schools. 

(v) Improvement of physical facilities 
of primary and middle school'l~ 

(vi) Provision of nOD-formal/part time 
cd ucation on an extensive scale. 

(vii) Special attention to girls and to 
target groups like scheduled cas-
tes, scheduled tribes, Jandless 
labourers and slum-dweHers. 

(viii) Incentive like free text-books and 
stationery, free uniforms and 
attendance scholarships particular-
ly for girls and mid"day-meals. 

(ix) Improvement of quality of educa. 
tion througb deccotralisation of 
curricula making then tel evant to 
the needs. lifo 8ituations and 
environmcnt of children. 

(x) Introduction or an ungraded sys· 
tern or class to crass progression 
nnd elimination of stagnation so 
that every child may complete 
one class each year and be pro· 
moted to the next higher class till 
he passes Cfass VIII, but with 
adequate safeguards by way of 
periodic assessment and evaJua· 
tion on a continuing basis. 

(xi) StrenRthening of the supervisory 
machinery and decentralisation of 
administration down to the block .. 
Jevel. 

(xii) Parental education to overcome 
tbeir apathy towards the educa-
tion of children, especially 
girls. 

(xiii) Greater use of mass media (or 
elementary education including 
teacher training. 

(.dv) Mounting of nationa1 campaigns 
ror intensive efforts for increasing 
enrolment and retention during 
the campa ign period with follow-
up action throughout the acade .. 
mic year. 

4. In view of the fact that 80% of 
the out of school children are in the ~ 
educationally backward States of Assam, 
Andhra Pradesh, Bihar, Jammu and 
Kashmir, Madhya Pradesh, Orissa, 
Rajasthan, Uttar Pradesh and We~t Bengal, 
the Central Government has been extend· 
ing substantia) finaocial assistance for 
setting up aod running non formal educa-
tion centres in these States. This pro-
gramme is proposed to be continued in 
the VlIth Plan. In addition 8 State. will 
receive Rs. 64.74 crores for additional 
teachers in primary schools and 11 States 
will receive Rs. 156.17 crores for cons~ 

truction of additional 37,000 class rooms 
under the recommendations of Ejgbth 
Finance Commission. 

[English] 

Llnklog of Chandlgarh with Ludhlana 
aud Jagadbarl 

* 544. SHRI CHIRANJJ LAL SHARMA: 
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Win the Minister of TRANSPORT be 
pleased to state : 

(a) whether Government, propose to 
Jink Chandigarh and Ludhiana. with a dirt"ct 
line and a'~o introduce a direct Irain 
between Jagadhnri and Chandigarh : 

(b) whether any spch request ha~ al~o 
been received from Put"jah G(w(,Jllment; 
and 

(c) if so, the action taken thereon? 

THE MTNISTT R OF ST.\ TE TN THE 
DEPARTMENT OF RAILWAYS 
(SHRI MADHAVRAO SCINDJA): (a) 
There is no propo~81 to link Ludhiana with 
Chandigarb by a new BO Hne, as one 
already exists via Amhala. Du c to good 
road transport ~ervices being 8vaHable for 
tbis short distance between lagadhllri and 
Chandi~arh, adequate justification doe~ not 
exist ror a direct tr1fn service h 2twe en 
l'agadharl and Chandigarh. 

(b) Requests ror rail lin e between 
Ludhiana and Chandigarh have been 
received from Punjab Government. 

(c) No action is proposed to be taken 
In view of the pos it;on indicaf cd in (a) 
above. 

[Trans lotion] 

Renewal of Railway Tracks 

*545. SHRI C. JANGA REDDY 
.v ill the Minister of TRANSPORT be 
pleased to state : 

(a) tbe details of the railway tracks and 
renewal of which is st m to be compl eted 
and tbe names of the places wetween which 
these are to be completed; 

(b) tho details of the tracks which fall 
OD the main traffic routes; and 

(c) wbether there is any scheme to 
implement the ronewal p,Olramme expedj. 

t.. tloualy iD order to increaso tbe capacity of 

the~e imp1rtant routes at the earHest 
possible time and if so, the details in this 
reasrd ? 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF RAILWAYS (SHRI 
MADHA.VRAO SCINDIA): (a) and (b) 
Renewal of approximately 19,550 kms. of 
tnck on Indian Railways is sti n to be 
completed. This is scattered by and large 
on aU routes. Out of it, 8450 kms. of 
'rack falls on B.O. main traffic rout es and 
5200 km"!. on M.G. main traffic routes. 

(c) Renewal of over 3200 track km. i8 
e"pected in 1985-86 and renewal of 3800 
track km. has been targetttd in 1986-87. 
Arrears of track renewal are hltended to 
be wiped out by 1985. 

[Engll h] 

Checking Speed of Delhi Transport 
Corporation Buse s 

• 549 SHRI K.S. RAO: Will the Minis-
ter of TRANSPORT be pleesed to state: 

(a) whether there have been some com. 
plaints about high speed of Delhi Trant;port 
Corporation buses on Delhi roads; 

(b) if so, the steps being taken by 
Government to eD~.ure that DTC bu~es 

comply with speed limits prescribed by the 
traffic authorities for various roads; and 

(c) wheher Government propose to set 
up a specia 1 DrC cell to check exceedioi 
of speed limits by bus drivers and to take 
action against t he defaulters 1 

THE MINISTER OF TRANSPORT 
(SHRI BANSI LAL) : (a) Yes, Sir. 

(b) With a view to have a check on the 
speed of the buses, mechanical speed 
governors-an inbuilt part of the fuel inJec-
tion pump is provided in all vehicles, wbich 
controls th e speed to a predetermined limit. 

,Besides, speed Bmit brackets are also beiDI 
fitted in the buses which also prevent driv-
iug at speeds more tban 40 kms. per hour 
in city routes, 
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(c) The DTC has already deployed 16 
mobile squads for this purpose and the 
erring drivers are replaced on the spot as a 
first step. 

Introduction of a Train Between Pone 
alld Ahmedabad 

*S50. SHRI A'NOOPCHAND SHAH: 
Will the Minister of TRANSPORT be 
pleased to state: 

(a) whether a proposal is under consi .. 
deration to start a new train between Pune 
and Ahmedabad via Diva/Vasai ; 

(b) if so, the time by which it is likely 
to materialise; and 

(c) if not, the reasons thorefor ? 

THE MINISTER OF STATB IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) No, Sir. 

(b) Does not arise. 

(c) The route between Diva and Vasai 
Road is open for goods traffic and infra-
structure facilities have not been provided 
for running of passenger trains. 

Introduction of a Direct Daily Train 
Between New DeIhl and Dangatore 

·S51. SHRI SRIKANTA DATTA 
NARASIMHARAJA WADIYAR : Will the 
Minister of TRANSPORT be pleased to 
slate: 

(a) whether there is no direct daily 
train between New Delhi and Bangalore ; 

(b) if so whether Oo"ernment propose 
to introduce a daily direct train between 
New Delhi and Bangalore ; and 

(c) if 80, the steps taken to implement 
tb e proposa I ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) There is 
a bi-weekly train from New Delhi and a 
weekly train from Ni&amuddia. 

(b) No, Sir, 

(0) Does not arise. 

Ganga-Cauvery Link ProJeet 

·5S2. SHRI M. RAOHUMA REDDY: 

SHRI C. MADHAV REDDY: 

Will tbe Minister of \\-YATER RE. 
SOURCES be pJ eased to state: 

(a) whether Government have under 
consider atioD a project for Ganga.Cauvery 
I ink to ensure maximum use of the waters 
of these rivers; 

(b) if so, the details thereof; and 

(c) if not, the reasons therefor? 

THE MINISTER OF WATER RE· 
SOUR:ES (SHRI B. SHANKARANAND): 
(a) to (c). There is no project under consi-
deration at present for) inking of the river 
Ganga with tbe Cauvery. The Ganga-
Cauvery project considered earlier W8I 
found Dot feasible. 

[Translation] 

Speeding up of Trains 

*553. DR. A.K. PATEL: WiJl the 
Minister or TRANSPORT be pleased to 
state : 

(a) whether some fast Mail/ExpreSl 
trains on major routes take more or Jess 
the same time which they used to take 2' 
years ago in covering the distance between 
starting and terminating stations whereas 
railway Hnes have since been doubled and 
steam engines have been replaced by high 
speed diesel and electric engines and jf 80, 
tbe names of snch trains lone-wise; and 

(b) the steps taken durin8 1985·86 and 
proposed to be taken during 1986-87 to 
accelerat e the speed of trains and to reduce 
tbe time of their stay at the starting aDd 
terminating stations? 

THE MINISTER OF STATE IN THB 
DEPARTMBNT OF RAJLWAYS (SHRI 
MADHAVRAO SCINDIA): (a) and (b) 
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Certain fast trains bave got slowed down 
on major routes sucb 8S : 

(;) 7/8 Toofan Express, 13/14 Upper 
India Express and 81/82 A.C. 
Express on N:-'w Delhi-Calcutta 
route. 

(ij) 25/26 A.C. Express on Bombay-
New Delhi Western Railwa) route. 

(iii) s7/s8 Pathankot Express (now 
Dadar-Amritsar Express) on 
Bombay-Delhi Central Railway 
route. 

(iv) 17/18 Madras-Delhi Janta Express 
(now Madras .. lammu Tewi Express, 
on New Delhi-Madras route. 

This slowing down ha, been on account 
of increase fn the load of traini and addi-
tional stoppages given. 

Technological improvements in the 
sbape of better quality of rails, improved 
delign of bogies and increasing the horse 
power of diesel/electric IOC09 are beinR 
provided progressively WIth a view to acce-
lerating the speed of trains. 

As a tradition, passengers are used to 
a system of arrivin. at their destination 
city in the morning and Jeaving from those 
places in the eveningfnight hours after 
doing thier whole days work. This does 
not allow the Railways to reduce the ter-
minal lie-over of rakes to a great extent. 
However, changes in the rake links for 
imp"oving the util isation is a continuous 
process and in every Tin"e Table the lie 
overs of a number of trains are reduced. 
This win be apparent from the coach 
utilisation figures which went up as 
follows :-

Year Vehicle Kms. per 
Vehicle day 

B.G. M.G. 
1980·81 314 186 

1985 .. 86 
(April-June) 367 212 

1985·86 
(Sept. prov) 372 213 

Urdu Aeademy In Kerala 

*SS4. SHRI P.A. ANTONY: Will 
tbe Minister of HUMAN RESOURCES 
DEVELOPMENT be pleased to state: 

(a) whether Government have received 
any representatjC'n for opening of 8n Urdu 
Academy in K erala ; and 

(b) if so, the action taken in this 
reaard ? 

THE MINISTER OF HUMAN RESO-
URCB DEVELOPMENT AND HOME 
AFFAIRS (SHRI P.V. NARASIMA RAO) : 
(a) No. Sir. 

(b) Does not arise. 

National Menial Health Programme Taken 
Up by National Institute of Mental 

Health and Neurological- Science, 
Bangalore 

~061. SHRI V. SOBHANADREES-
W ARA RAO: Win the Minister of 
HEALTH AND FAMILY WELFARE 
be pleased to state: 

(a) whether the National Institute 
of Mental Health and Neurological 
Science (NIMHANS), Bangalore has taken 
up a National Ment91 Health Programme 
covering 12 centres; 

(b) if so, the name of the eentre8 and 
the eH imated expenditure on this program-
me during Seventh Plan period; and 

(c) salient features of the programme? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WELFARE 
(SHRI S. KRISHNA KUMAR): (a) to (c): 
The Committee of Exp~rts has been set up 
by the Government to work out the details 
of t~e National Mental Health programme 
durmg the Se~enth Five Year Plan period 
for which Rs. 1. S 0 crores has been provi. 
ded. The recommendations when received 
will be t~ken into conside~ation for the 
implementation of tbe National Menta) 
Health Programme and its sub alJoc~tion •. 
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Book Stalls at Railway Stations 

5062. SYED SHAHA BUDDIN : Win 
the Minister of TRANSPORT be pleased 
to state: 

(8) the number of existing book staUs 
at the railway stations/platforms; 

(b) the name') of major firms holding 
contract for such book stalls along with 
the number of book stalls held by each; 

(c) whether these firms are permitted 
to sublet the book stalls to third partieR ; 
aod 

(d) the normal perjod for which such 
contracts arc awarded and whether any 
exception has been made? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) and (b) 
Information is being collected and wi)) be 
laid on the Table of the Sabha. 

(c) No, Sir. 

(d) Norma lIy book stall contracts are 
awarded for S years. However, in the 
case of M/fi. A.H. Wheeler & Co. and 
MIs. HigginbJlharn & Co. the contracts 
were renewed for a period or 9 years w.e.f. 
1.1.1985. 

Completion of on·goio~ Irrigation 
Projects in Triba\ Areas of 

Orissa 

S063. SHRI RADHAKANTA DIGAL: 
Will the Manbter of WATEK RESOURCES 
be pleased to state: 

(a) the amount al10cated in 1986·87 
for the completion of ongoing medium and 
major irriga t ion P:'oj ~cts in Pbulb.lni and 
other tribal districts of Orissa; 

(b) how many of those projects are 
expected to be completed by the, end of 
1986.87 financial year; and 

(c) the steps taken to expedite the 
. execution of these projects? 

THE MINISTER OF WATER RESO· 
URCES (SHRI B. SHANKARANAND): 
(a) and (b) Irrigation projects are planned, 
funded and Implemented by tho State 
Governments and the project-wise outlays 
are not maintained at the Centre. 

(c) Tribal sub-plan approach is in 
operation under which budget aJlocations 
are made by the State Governments for 
irrigation projects. The Central Govern-
ment renders technical guidance and 
assistance in procurement of scarce COD-
struction material whenever required. 

Allocation to Homoeopatbic Research 
Institute In Kottayam (Kerala) 

5064. SHRI SURESH KURUP : WiJ) 
the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) the amount allotted to the ho· 
moeopathic Research Institute in Koltayam 
Kerala during the Sixth Plan period; , 

(b) tbe actual amount utilised during 
th is per iod ; and 

(c) the reaSQDS for non-utilisation of 
tbe allocation made? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WELFARE 
(SHRI S. KRISHNA KU MAR): (a) and 
(b) Out of Rs. 22.86 lakhs including Rs. 
4 Jakhs (approximately) for capital works 
allocated to this Institute, a sum of Rs. 
19.32 lakbs was actully utilised. 

(c) construc.tion of cells for mente I 
patients under capital work programme 
could not be carried out by the Public 
Works Department of tbe State Govern-
ment of Kerala. 

Water.Logglng in Indo-Gangetic Plain 

S065. SHRI MANIK REDDY; WiJI 
the Mini5ter of WATER i{ ESOURCES 
be pleased to state: 

(a) wbetber about 7 minion hectares of 
precious irritated land becomes water-



lOlled every year mostly in the Indo-
OengcUc plain, including Nagarjunasagar 
Irrigation command area due to faulty 
irrigation canal syst em and if so, corr ccliv e 
steps taken/proposed to Save both water 
and Rood land; 

(b) whether in view of the population 
eKplosion water Jogging and salinatloD will 
be controlled at the earliest; aod 

(c) whether water logged areas will be 
reclaimed by planting eucalyptus aod alfa-
.Ifa trees as also rotation of crops and 
other suitable measures and if so, detail. of 
ateps proposed? 

THE MINISTER OF WATER RESO-
URCES (SHRI B. SHANKARANAND): 
(a) to (c) As assessed by Central Ground 
Water Board an area of about 3. 4 million 
ba. is affected by waterlogging in the 
CODntry. The States have been advised to 
take up remedial meac;;ures including pro-
vision of drainage facilities, Iinina of 
canals in selected reaches and conjunctive 
use of surface and groundwater etc. 

Maintenance of RailwaY Tracks by 
Private Contractors 

S066. DR. O.S. RAJHANS : Wili the 
Minister of TRANSPORT be pJeasod to 
state: 

(a) whether it i", a faot that the main .. 
tenance: of railway traCKS is beins handed 
over iO the private contractors; and 

(b) if ~o, the reasons why the private 
contractors have been assi&oed the main-
tenan(..c of lailw..ty trJckS ? 

THE MINISTER OF STATE IN THE 
DbPAKTMENr OF RAILWAYS (SHRI 
MA1.>HAVRAO SCINDIA) • (a) No, Sir. 

(b) DQC:;, not arise. 

Students admitted in Medical Colleges 
of Delbl on Nomination frolll J & K 

~ "" , PROF. SAIFUDDIN SOZ 

Will the ,Minister or HBALTH AND 
FAMILY WELFARE be pleased to state: 

(a) whether the Medical Colleges 
affiliated with the Uni versify of Delhi have 
been accepting candidates for admission to 
MBBS or MD/MS from various States on 
nominat ion ; and 

(b) if so, how many candidates were 
admitted to Medical Colleges under Delhi 
University in 1984·85 and 1985.86 OD 
nominatioQ from Jammu and Kasbmir 
State? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WELFARE 
(SURI S. KRISHNA KUMAR) : (a) 
Government of India in the Ministry of 
Health and Family Welfare allocate certain 
number of MOBS seats which are contri-
buted to the Central Pool by State/Ur 
Governments with medical co)) eaes 
to the States/UTs without medical 
colleses. The nominations against tbese 
seats are done by the concerned 
States/UTs. The Government of India 
in the Ministry of Health and Family 
Welfare do not have any seats for nomi-
nation of students from various States to 
MD/MS Courses in any Medical Insti-
tutions. 

(b) No seats was allocated from the 
Central pool to J&K Stato for nomina tion 
of candidates to Medical ColJeges under 
Delhi University during 1984·85 and 
1985 .. 86. 

Loog covered RailwayYard at Kalallkunda 
R.nway Station <S.E. Railway) 

5068. SHRI SATYAGOPAL MISRA: 
Will the MinIster of TRANSPORT be 
pleas ed to stat e : 

(a) whether Governm=nt are aware 
tbat cement bandlins in Kalaikunda Station 
tSouth Eastern Railway)' bas been facing 
scnOU8 problems due to inadequate spaeo 
in Railway Yard in tbat Railway Itation ; 

(b) if so, the dotails tbereof ; 

(c) what stop. Government havo takon 
or propo.o to take in order to provide • 
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Jonl covered Railway Yard at Kalaikunda 
Railway station ; and 

(d) if so, the d etai Is thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) No, Sir. 

(b) Does not arise. 

(0) and (d) At present there is no pro-
posal. The station ha~ already a long 
siding where rakes are being handJed. 

Amendment of Anti-Dowry Laws to 
give Women's Organisations Status 

of Investigation Agencies 

5069. SHRIMATI GEETA MUKH-
ERJEE : 
SHRI R. M.,BHOYE : 
SHRI BANWARI LAL 
PUROHIT: 

Will tbe Minister of HUMAN RE· 
SOURCE DEVELOPMENT be pleased to 
state: 

(a) whether Government propose to 
ameud the anti-dowry law to give certified 
voluntary Women's Organisations the status 
of investiga t ing agencies in dowry deatb 
cases; 

(b) if so, details and steps beiDg taken 
in this direction ; and 

(c) whether Government r;ropose to 
give &ome financial assistance also to certi-
fied voluntary Women's Organisa~ioDs ; 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF YOUTH AFFAIRS 
AND ~PORTS AND WOMEN'S WEL-
FARE (SHRIMATI MARGARET ALVA): 
(a) No, Sir. However, under Section 
7 of the amcncfed Dowry Prohibition Act 
the recognised voluntary organisations have 
been authorised to lodge complaints about 
dowry cffences with courts not inf~rior to 
tbose of a metl'oplllatan Magistr ate or a 
judicial Ma8istra te of the first class. 

(b) Tbe QuestioD does Dot arise. 

(c) No. Sir. 

Construction ofy_trl nlwa. near main 
RailwaY Stations 

5070. SHRI DHARAM PAL SINGH 
MALIK: 
SHRI SUBHASH YADAV : 

Will the Minister of TRANSPORT 
be pleAsed to state: 

(a) whether there is any proposal under 
consideration of Government to construct 
Yatri Niwas near the main railway stations 
l'f the country by the Department of Rail .. 
ways for the convenience of railway 
passengers; 

(b) if so, the names of stations where 
such Yatri Niwas are likely to be construc-
ted; and, 

(c) tbe funds allocated for the pur-
pose? 

THE MINISTER OF STATE IN THB 
I)EPARTMENT OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA): (a) and (b) 
It has been decided (0 set up a "Rail 
Yalei Niwas" at New Delhi station as a 
P dot P J oject. Ext ension of sImilar faei. 
Jity at other stati(ms will depend on the 
experience gained from this pilot project. 

(c) Allotment of funds to the tune of 
Rs. 1.00/· croce has been made in 1986.87 
for "Rail Yatri Niwas" at New Delhi 
station. 

Portraits of Public Show of Foreign 
Governors in Goa 

.5071. SHRI R.P. DAS: Will tho 
MINISTER OF HUM>\N RESOUR'':S 
DEVELOPMENT be pleased to state: 

(a) whether Government are aware 
that portraitt; of SO:l1e Pl);'(ugucse Gover· 
nors of Goa be-p.inning from the first onc 
have been kept in the Ooa Archaeological 
Survey of India aaBcry for open public 
view. 

(b) if so. wbat were the compelling 
reatona OD tbe part of Argbaeololical 
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Survey of India to put up a public show of 
foreign Governors' portraita on Indian 
soil; and 

(c) when these win be removed from 
tbe laze or the visiting public. 

THE MINISTER OF HUMAN RESO· 
URCE DEVELOPMENT AND HOME 
AFFAIRS (SHRI P.V. NARASIMHA RAO): 

(8) Yes, Sir. 

(b) The portraits or Portugues Gover-
DOts arc primarily objects of art rorming 
part of the varied cuJ!ection on display in 
the Archa eologiea1 museum at Goa. 

(c) Ther e is no Proposal to remove 
them. 

Seizure of Tippu Sultan's Sword 
By CDI 

5072. SHRI SUBHASH Y ADAV : 
SHRI DHARAM PAL SINGH 
MALIK: 

Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to 
state : 

(a) whether Government's attention 
bas been drawn to the news item app~aring 
in the Times of India d.ltcd 25th February, 
1986 wherein it has been stated that. C.B.I. 
bas vory recently seized Tippu Suitan"s 
Sword; 

(b) whether Tippu Sultan Research 
Institute and Museum, Srirangapatnam, has 
recently staked its claim for Tippu's 
Sword; and 

(c) if so, wnether Government propose 
t-;) leturn tbat Sword to that Museum and 
if not, the reasons thereof? 

THE MINISTER OF HUMAN RESO. 
URCE DEVELOPMENT AND HOME 
AFFAIRS (~HRI P.V. NANASIMHA RAO): 
<a) Yes, Sir. 

(b) Yes, Sir. 

(c) Sia\}e tbe oNaership of the Swold 

is still under investigation, it is premature 
to take a decision in this re,ard. 

Karur-Dlodigul.\{adural-Tatleor'n 
B. G. Project 

S073. SHRI A.J.V.B. MAHESWARA 
RAO : WilJ the Minister of TRANSPORT 
be pleased to state: 

(8) whether an, proposal for tbe 
Karur .. Dindipul-Madurai .. Tutieorin broad 
gaugo project is under consideration of 
Government; 

(b) if so, whether the project will be 
completed durjn~ the Seventh Five Year 
Plan; and 

(c) the allocations made for the 
execution of the project? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS <SHRI 
MADHAVRAO SCINDIA) : (a) This is an 
approved Railway Project. 

(b) Parallel B.O. line between 
TirunelveJ1i and Milavittan has been opened 
to traffic. The completion of tbe 
project will depend on the resources made 
availabl e in tho coming years. 

(c) Anticipated e,;penditure upto 
March 1986 is Rs. 25.43 crores 
approximately and outlay for 1986.87 is 
Rs. 3.80 crore. 

[Trans/alion] 

Universities Without Recognition 
from UGC 

S074. SHRI MOOL CHAND DAGA : 
WiJI tbe Minister of HUMAN RBSOUKCB 
DEVELOPMENT be pleased to state : 

(a) the number of students In each of 
the 13 universit ies which are Dot 
considered eligible for Bettini grants from 
the University Grants Commission i 

(b) whether the degrees conferred by 
these umverlltl .. are re~,nised for all 
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purposes including entering into Govern-
ment SClvices; like degrees conferred 
by other universities gettinl UGC grants; 
and 

(c) if not, the reasons ror allowing 
tbese universities to function when 
students pasoing from these universities 
are Dot considered qualified? 

THE MINIS1·ER OF HUMAN 
RESOUitCE DEVELOPMENT AND 
HOME AFFAIRS (SHRI P.V. NARASIMHA 
RAO : (a) There are at present 12. 
universities which have to be declared fit 
by the UOC for grants from the 

Commission. The names of tbese 
Universities, tbe year of their establishment 
and the enrolmint in .. them are given in 
the statement given below. 

(b) According to the UGC Act, any 
University established under an Act of a 
State Legislature is competent to coafer 
degrees. Accordingly, the degrees 
awarded by all universities c:)tablished 
under State Acts, even though they have 
not been declared fit for grants, are 
recognised for all purposes including 
employment. 

(c) Does not arise. 

Statement 
Star.mln, indicating th, position relating 10 Universiti' \' which hav, not 

be~n diclar~d fit to r~ci!fVf! Central A JSistail ce in 
lerm~ of the rules framed "rrd6r Secrion 12.: B 
of the UGe Act. (Po)ition as on 27 . .3.86). 

s. No. Stat e/ Name of the Yeayof 
Establishment 

Enrolment 
Union Territory 

1. Andbra Pradesh 

2. Andhra Prad esh 

3. Arunachal Pradesh 

4. Himachal Pradesh 

s. Kerala 

6. Madhya Pradesh 

7. Maharashtra 

8. Oris!sa 

9. Talnil Nadu 

10. Tamil Nadu 

11. West Bengal 
12. Goa 

University 

(i) A.P. Open University 
(ii) Sri Padmavthi 
Mabila Vishwavid-
yaJay~, 

TirupaU (A.P.) 

Arunachal University t 
Itanagar. 
H.P. Krishi Visbwavid· 
ya1aya, Palampur. 
Gandhiji University, 
Kottayarn (Kerala) 
Guru Ohasidas 
UniversitY 
Amravati University 
Amravati (Maharashtra) 
Jagannath Sanskrit 
Vishwavidyalaya 

(i) Mo'.her Terelia Women's 
UniversitY, 
Kodaikanal 
(ii) Alagappa Uni versify 

Karaidudi (TamiJ Nadu) 
Vidyasagar University 
Goa University, 
Panaji 

1982 
1983 

1985 

1978 

1983 

1983 

1983 

1981 

1984 

1985 

1981 
1985 

NA 
144 

NA 

855 

NA 

]6324 

2'448 

2SS 

NA 

NA 

NA 
NA 

NA. Not. available. Some of these Universitios have not yet starfed (heir 
teaching Pl'OIrammes. 
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Construction of New Railway LInes 
Abmednagar·Beed·Para1f·Vsijnath 

'075. ~HRI MURLIDHAR MANE: 
Will the Minister of TRANS}>O~T be 
pleased to state : 

(8) whether a propos a 1 of Government 
of Maharali!htra for construction for new 
Abmednagar·Beed·ParaJi Vaijnath line is 
under considerat ion of the Central 
Government; and 

(b) if so, the details of project and the 
date when the project is expected to be 
cleared? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF R,I\TLWAVS (SHRI 
MADHAVRAO SCINDIA) : (8) No, Sir. 

(b) Does not arise. 

Falling Standards In Maintenance of 
National Highways 

5076. SHRI BALASAHBB VIKHE 
PATIL : Will the Minister of TR.&.NSPORT 
be plea sed to Ita t e : 

(a) whether Government are aware 
that eminent experts have expressed their 
serious anxiety over the falling btandards 
in maintenance of the National Highways 
which in their opinion are in a state of 
imminent collapse at many places; 

(b) if so, whether such places have 
been identified where the National 
Hiahways are likely to gi Ie in ; 

(c) what allocations were made (or 
proper maintenance during 1985 and how 
much amount out of that was utilised on 
each of these places; and 

(d) what effective steps are being 
oontemplated to improve the conditions 1 

THE MINISTER OF STATE IN THB 
DBPARTMENT OF SURFACE TRANS-
PORT (SHRI RAJESH PILOT): (a) to 

(d): The Nationa) Highways in the 
country are Jargely traffic.worthy. Tbe 
development and maintenance of National 
Highways is a continuous proctss and 
improvement works are sanctioned keeping 
jn view the e~jstjng condition of the 
National Highway. traffic intensity and 
availability of resources. During 1985.86 
a sum of Rs. 204 crore, was provided 
f('f the de\'elopment of National Highways 
and Rs. 90 crores for their maintenance. 
Efforts are also being made to let 
(;'nhanced allocat ions for the development 
and maintenance of National Highways 
in the country from time to time. 

[Trans lalion] 

Sports Comrlex in Madhya Pradesh 

5077. SHRI AJAY MUSHRAN: Will 
the Minist er of HUMAN RESOURCE 
DEVELOPMENT be pI ea" cd to state : 

(a) whtther Government have 
received any proposal from Madhya 
Pradesh Government for assi~tnnce to 
set up sports compl t'X in the Stat e ; 

(b) if so, the details thereol ; and 

(c) action taken in the matter so far? 

THE MINISTER OF STATE TN THE 
DEPAR1MENTS OF ~YOUTH AFFAIRS 
AND SPORTS AND WOMEN'S 
WELFARE (SHRTMATI' MARGARET 
ALVA) : (a) No fresh proposal for 
construction of a ~ports complex has been 
rece :ved from the Government of Madhya 
Pradesh during the Jast three years. 

(b) and (c) : Do not arise. 

Proposal to Set up a Model 
Intermediate College at Eacb 

Block Level 

'5078. SHRI RAM PUJAN PATEL; 
Will the Minister of HUMAN RESOURCB 
DEVELOPMENT be pleesed to state: 

(a) whether Government propose to 
Open a Model Intermediate College at 
each Block I eve) ; 
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(b) whether it. ,,01 belp In raisins the 
.tandards or educatloD in lural areas ; aDd 

(c) tbe reasons for 110t alvina special 
attention by Government towards the 
IDtolljJOnt ,tudent of rural areas 1 

THB MINISTBR OF HUMAN 
R.BSOURCB DEVELOPMENT AND 
HOME APFAIRS (SHRI P.V. 
NARASIMHA RAO) : (a) No, Sir. 

(b) In view of (a) . above the question 
does Dot arile. 

(c) The Government plans to open 
one Navodaya Vidyalaya (Model School) 
in each district in the ,.h plan. These 
scbools wi II substantially cat er to tbo' 
needs of intelligent students of rur al areal 
by sclectin. the students on merit and 
earmarking 75 % of tbe seats for studeDts 
rrom rural areas. 

[&,II,h) 

Draa Ado. teratioD 10 lad fa 

5079. SHRI N. VBNKATA RAT-
NAM: Will the Minister of HEALTH 
AND FAMILY WBLFARB be pleased 
to Itate : 

(a) the percenta,e of Drua 
adulteration in India al compared to' 

> .' ~ other countries ; 

(b) wheth er it is a ract tbat R.s. 40 
crores worth of adulterated drull are 
annually available in India; and . 

(c) tbe percentile of drua adulteration 
in the private, public and mul tinatiooal 

, 'units of drug manufacturinl ? 

THE DEPUTY MINISTBR IN THE 
.DBPARTMENT OF FAMILY WELFARB 
<SHRI S. KRISHNA K.UMAR): (a) An 

\ ,na1y8l1 of a Dumber of samples of druBs, 
by the DtUl Teltina Laboratories revealed 
that between 1 Sand 18 % of tbe lamples 
tilted wero found to be lub-8tlndard. 
ntl Miaistry haa. however, DO in forma· 
lioll wlua. *",,4 to tbe PII'COQtll' 0' 

adulteration In other countries. It I" 
tberefore not possible to make a 
comparison. 

(b) Tbls Ministry has no fofonnation 
about the availability of 1.1. 40 oror. 
worlb of aduUera ted droll In Jodi •• 

(c) The manufacture, distribution, 
Itoctina and lale of drugs is regulated 
by the State Drug Control Authorities. 
Thi. MinJstl1' bal, therefore. DO 
information. 

Kendrlya Vlnal.y. Bundl81 at 
((burda Road, Ortssa 

S080. SaRI CHINTAMANI 
PANIORAHI: Will the Minister of 
HUMAN RBSOURCB DBVELOPMENT 
be pleased to .tate : 

(a) whether tbe Kcnd riya VidyaJaya 
buUdinS at Khurda Road in Orissa bas 
been fnlly c::omp]eted by DOW ; 

(b) if 80. the total cost incurred OD 
the buiJdin, ; and . 

(c) reasons rot not sbifting all tb e 
oJasae8 of Kendriya VidyaJaya there 10 
far 7 

THB MINISTER. OP HUMAN 
RESOURCeS DEVELOPMENT AND 
HOMB AFPAIRS (SHRI P.V. 
NARBSIMHA RAO): (a) Construction 
of the school building al per the approved 
plan bas beea complet ed. . 

(b) Tbe expenditure incurrod till 
30.11.8S .S R.8. 1 fi,91.40 1. 

(c) It bas been possible to shilt all 
the classes to the new building since it 
does not bave sufficient accommodation 
for the additional section. in varjoUI 
classes which bad to be opened in tbe 
meanwhile to mec~ tbo rush for 
admissions. 

SelectioD of Tea.r. from Rarat 
Area. for TralDiD. at elmet 

5081. SMRI ANADI CHARAN DM: 
Will tbo YiQittor (\f HUMAN 



R.BSOURCB DBVBLOPMENT.. pl .... 
to state: 

Ca) the criteria laid down for 
selection. steps takeD to IDclude moro 
teaobers from rural areas aDd DamOl 0' 
teacbers·~ sent for training at Centre for 
advance Mathematics Bducation Trainlnl 
dut'inl 1984, 1985 and DUmber of teachers 
to be sent tbis year ; and 

(b) tho number of teachers selected 
from Or issa ? 

THE MINISTBR OF HUMAN 
R.ESOURCe DEVELOPMENT AND 
HOME AfFAIRS (SHRI P.V •. 
NARASIMHA !tAO): (a) The criteria 
for selection of candidates for training 
under CAMENT Project is as under: 

I!ssential QualificatIons 

(1) First class or Hilber Second Cia •• 
Master's dearee in Mathematics or it. 
equivalent from a recognised Unlver,ity/ 
Institute. 

(2) At least 5 ,ears teachtnl 
experience to Senior Secondary Claaaea 
to a recogniSed school/Institute or in 
teacher training colleges. 

(3) Experience or attending spmmer 
institutes/orientatioD counes 10 
Mathematics. 

(4) Ale DOt eaceecUe. 45 ,ea~ oil·· the 
etate of departure for trainiaa. 

(S> Good proficiency in BDllisb. 

neslrable Qualifications: 

(1) Bachelor's or Master's clelree hi: 
Bdncation. 

(2) Project work/researoh conducted In 
tbe related field of Mathematicl/SoieDoe. 

Nominations are invited from State 
Governments aad the final selecUoD i8 
made by the NCERT on behalf of tbe 
Ministry of Humfn Resource Development 
(Department of Education) on the bula 
of tbe candidates participatiod in a week 
long seminar at NCERT and their 
performance at the interview. There is 
no leparat e criterion for the selection of 
teachers from rutal areas. 

The list of teachers selected for 
tralninR during 1984·85 is liveD below 
in tbe Statement. No teachers under tbe 
project bave been sponsored for trainin. 
in 8S·86. 

(b) Four teachers were seleot ed from 
Orissa under this project duriog the last 
5 yean i.e. 1980·81 to 1984.8S. 

StatemeDt 

1. Sbri H.L. Verma, 4. Mra. Jagmohini, 
P.O.T. Directorate of EducatioD, 
Kendriya Vid,alaya, T.V. Branch, 
Chandimandir, Defence Colony, 
Haryana. New Delhi. 

Sbri A.B. Sharma, 
5. Shri B. R. Sachdeva, 

2. P.G.T. 
P_G.T. Govt. of Model School NO.2) 
Kendriya V idya laya, Ludlow Castle, 
Amjhorp , Delbl-ll0054. 
Distt. B. oht as (Bibal). 

d. Sbri K.M. Tbakoro, 
3. Dr. M.P. Islam, Antt. Teacher, 

Lecturer. GoYl. Hr. Sec. SabooJ, 
Govt. Teacbers'Trainin& Naroli-32623S 
Coneae, (Dadra & Nagar Ifaveli), 
RallObi-8 34001 (BIhar). Via : Bbilad <W. 8.17). 



7. 

I. 

9. 

10. 

11. 

12. 

13. 

14. 

Shri Anselm Sawilllira, 
Sohmoo Prom. Officer. 
Upper K.batla t 
Aizwal.796001 (Mizoram) .. 

Shrl R.D. SiDgh. 
Lecturer. 
Govt. Multi H.S. Schoo), 
Bilaspur.495001 (M.P.). 

Shri N.R. Singla, 
Lecturer, 
Office of tbe D.E.O •• 
Simla (H. P .). 

Sbri R.B. Agarwal, 
Lecturer, 
GOyt. Girls' H.S. School, 
Govindpura Bbel, Bhopal (M.P.). 

Sbri 'T.K. Sbrioivas8n, 
Lecturer, 
State Institute of Sce. EdD •• 
Jabalpur (M.P.). 

Shri P.C. Jain, 
Lecturer, 
Govt. Kasturba O.H.S. School, 
Indore.4S2004 (M.P.). 

Mrs. C. Pr ~min i Nair, 
Lecturer, 
Mt. Carmel College, 
Palace Road, 
Banlialore·S600S 2. 

Miss C.K. Shantha, 
Lecturer, 
Mt. Carmel Co liege, 
Palace Road, BangaJore·S60052. 

Demand For Higher Ra te Of Tariff 
For Private Buses Under DTe 

Operatlob 

5082. SHRI P.M.' SAYEED: Will 
the Minister of TRANSPORT be pleased 
to state: 

(a) whether the Private Bus Operator's 
Welfare ASlociation bas demanded hip.r 
rate of tariff from Delhi Traospon 
CorpOration for their buses with immcdlatc 
effect. 

(b) if 10, the detaill or their demand i .. 

15. Dr. S.B. Rao, 
Reader (Mathl.), 
National Collcse, Basavanaudi, 
BanI.lore-S6,OO04. 

16. Sbri Y.G. SJopperuOlaJ, 
Reader (Ma ths) , 
M.B.S. CoUege. Mallelwaram, 
Baqalor.,6000 3. 

17. Dr. B.S. Upadhyaya. 
Lecturer (Maths), 
Regional Colleao of Education 
Shyamala HUls, Bbopal-13. 

18. Dr. N.M. Rao. 
Reader (Matbs) 
R.egional College of Education 
Mysore-570006. 

19. Sbri M.N. Gowda, 
Lecturer, (Ma tbs), 
O.S.C. Bangarpet, 
Kolar, Dislt. Karnataka, 

10. Dr. P .K. Sata pathy, 
Lecturer (Maths), 
B.J.B. College, ' 
Bhubaneswar-7 51 014. 

21. Dr. P.C. Mahapatra, 
Lecturer (Maths), B.l.B. Colleae. 
bhubancswar-7 51014. 

22. Sbri Jagdish Dutta, P.G.'I 
Govt .. Girls Sr. School, 
Port Blair-744104 (A & N). 

23. Sbri S.P. Mandai, P.G.T., 
Port 81air·744101 (A & N). 

(c) the reaction of Government 
tbereto ? 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF SURFACE TRANS. 
PORT (SHRI RAlESH PILOr>: (a) Yes, 
Sir. 

(b) The Association has asked for the 
increase in the hire-charles on tbe around 
of rise In cost of operatioDs due to price 
increas CI in di1fcrent inputs, wale Go.ts, 
prout marlin etc. 

'. (0) No " .. ilion hal boen takeo • 
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Approved Irrll_aloa ProJects 
ofMadb)'a P ... 4,. 

S083. SHRI PRATAP BHANU 
SHARMA:. Win tbe Minister of WATER 
RBSOUR CES be pI ea.ed to state : 

(8) the namel of. major and medium 
IrrJaation projects which were approved 
bJ tbe Central Water CommislioD duriol 
tho Sixth ·Plan period for-Madhya Pradesh: 

(b) whether the work bas been started 
OD these sanctioned projects : 

(c) if 80, the details of tbeir pra-
Ire •• ; 

(d) if Dot, wbat a~ thc r caSODS for 
the deJay ; and 

(c) "hat effective steps Government 
are takina to eKpedite tbeac projects' 

THE MINISTER OF WATER RE-
SOURCES (SHRI B. SHANKARANAND): . 
(8) to (e) The following major and medium 
projects have been approved by the Plan-
ning Commission during the Sixth Plan and 
tbe measures for accelerating the work, 
amongst others, taken by tbe Central 
Government sre earmarking of outlays for 
selected proj~ts to ensure early comple-
tion, monitorios of selected projects to 
identify bottleneck. in advance for under-
takiDa remedial· measures, liaison ina for 
supply of scarce material and arrangiDI 
assistance from external agencies :-

(Rs. in crores) 

S 1. No. Nam e of Proj ect Approved 
estimated 
cost 

Date of 
start 

ElXpenditure 
upto end of VI 

Plan 

1 2 3 4 s 

MAJOR 

1. Rajabat Dam Unit·I 123.22 V Plan 41.07 

2. Halali Project 13.06 1978·80 12~33 .,. Mahi 6 J .S3 1980·91 3.67 

MEDIUM 

4. Bah Irrigation Project 13.98 1980·81 0.58 

5. Sagar Irrigation Project 10.63 1980·81 0.37 

6. Doraba Tank 249 1978·80 1-90 

7. Kallasote Irrigation 9 33 1978·80 9.'0 

8. Tillar Dam 5.77 II Plan' 5.14 

9 . Budhna Nalla 1.99 1978·80 1.7' .. 
10. Lakbundar Dam 4.27 1981-82 1.34 

11. Cbhirpaai 8.57 198()'81 3.42 
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12. Ko:-;arteda Tank 6.02 

1 '. Kunwp.ri Lift Irrigation 1.03 

14. Bandia Nalla Irrjsation . 1.80 

15. Kanhargaon Tank 5.22 

16. Dokarriya 1 ank 2.29 

17. D ejla Dewada Tank 16.43 

18. 

19. 

Jobat 

Bernai Tank 

Facilities to Sarva Seva S80gh 
Prakasban for sale of Books 

and Magazines at Railway 
Stations 

36.7S 

4.26 

5084. SHRI MOTI LAL SINGH: 
Will the Minister of TRANSPORT be 
pleased to state: 

(a) whether it is a fact that Sarva 
Seva Sangh Prakashan has demanded that 
it should be allowed to s elJ bOuks and 
magazines on tbeir st "lis lIke 0 ther book-
stall contl'actors, if so, what action has 
been talcen thereon; 

(b) whether the Sa. I va. Seva Sangh 
Prakasban also pays royalty at the rate 
of 21 p~rcent on gro~s sale turn over like 
otbt:r contractors; 

(c) whether tbe sale of books and 
periodicals of the Inajor contractors is 
thousand times more than that of Sarva 
Scva Sanab Prakasban on the platforms; 
aDd 

(d) if so, whether Government propose 
to live more facilIties to Sarva Seva Saogb 
Plakal'iban beiDg a Government under-
takina '1 

THE MINISTBR OF STATE IN THE 
DEPARfMBNf UF RAILWAYS (SHKJ 
MADHAVRAO SCINOIA): (a) M/s. 
Sarva, Seva Saogb Prakasban bad repre-
sented tbat they be allowod to have free 
c:hoioe ID the mat~er of selection of books 

1980·81 2.3S 

1980·81 0.11 

1982·83 0.47 

1980-81 2.38 

Not yet started 

1980·81· 6.67 

1983 .. 84 0.50 

1.983-84 0.35 

and periodicals to be sold from all their 
bookstalls. This was Dot agreed to be-
cause as per agreement with them. they 
are permitted to sell onl, [:certain types 
of books and po: riodicals. 

(b) Sarva 'Seva Sangh Prakashan pay 
royalty at the rate of 21 % on gross sales 
turnover. The two major contractors, 
t~amely Mis. A.H. Wheeler & Co. and 
Mis. Higginbothams are requir~d to pay 
royalty C\t 3 %. 

(c) No, Sir. 

(d) They have been given facUities as 
per tbe terms of their agreement. 

Waiting and retiring rooms at Ernakulam 
Railway Station 

5085. PROF. K.V. THOMAS: Will 
the Minister of TRANSPOR r bo pleased 
to state: 

(a) what steps are being taken by 
Government to increase the facilities at 
Ernakulam Railway Goods Station; 

(b) whether the facilities in tbe wait-
ing room at Railway station at Brnakulam 
wlll be improved ; 

(c) whether the number of RetirIDa 
rooms at Ernakulam Junction Ja beiDa 
increased; and 

(d) if 10, tho details th ,reof ? 
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TH·S MINISTER. OPSfATe IN THB 

DSPARTMBNT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) : Sufficient 
facilities are available at Bmakulam Goods 
Stadon to meet the ex istin, traffic require-
ments. At present there is no proposal 
for ,roviding additional faoUities at this 
ItatioD. 

(b) No. Sir. 

<.) No; Sir. 

(4) Doci Dot arise. 

Allotment of Book stalls to Unemployed 
Graduates at Railway Stations 

508S. SHRI SODS RAMAIAH : 
Will the Minister of TRANSPORT be pI ea-
sod to .tat e : 

<a) what alternative arrangements 
have been made during the notice period 
of three months and after to continue 
book stall facility at those stations which 
were previously held by Oulab Singh & 
Sons; 

(b) how many unemployed graduates 
were awarded book stalls on those stations 
through normal procedure and if none, 
reasons th er cOr ; and 

(c). how mallY applications froID un-
employod araduates were received in 
response to railway adVertisements for 
allotment of b.>ok stalls on those stations 
which wore proviously beld by MIs. Gulab 
Sinlh & Sons and also finalised on 
merits? 

THB MINISTER OF STATB IN THE 
DBPARTMENT OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA) : (a) to (0) 
Mia. Golab Slolb and SODS bad obtained 
a btayorder from the Hilb. Court of Delhi 
before expiry of the three months notice 
period, and arc still operating bookstall at 
various stations under Court's orders. Tbe 
case -is lub-judice. ~tiOD roprd iDa 
ftnali.atioD of award of contracts, based 
OD the applicatioDs received, will be takeo 
001)' after VagatloD of tbe Itay order. 

Ouh1ellne. for CleareD. of New Dna. .. 
and New ComblDatlon of Dra,. 

5088. SHRI TARIQ ANWAR: Will 
the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) whether Government have laid 
down any luidelines for clearance of Dew 
druss and new combination ?C druss In tbe 
country ; and 

(b) if so, the details thereof ? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WELFARE 
(SHRI S. KRISHNA KUMAR) <a> Yea, 
Sir. 

(b) The essential components of tho 
Guidelines are as follows :-

(0 The Various Rules of the Dru.s 
and Cosmetics Act under which 
imp~~>rt or manufacture tof a new 
drug is Iranted by the Drup 
Contr(lller (India), who under 
Rule 21 of tbe Drugs end Cos-
metics Rules is the liccDsml 
authority to approve a new 
drug. 

(ii) The various situations under 
which a new drug is r equirod to 
be clinically tried in India Dot. 
withstanding whether such a drill 
is already approved in other 
countries. 

(iii) The various 'formalities and tho 
data tbat arc required to be sub. 
mitted to the concerned authority 
for obtaining permission to carry 
out different phases of' clinical 
trials in India. 

(iv) The responsiblities of sponsorl 
investigator involved in clinical 
evaluation of a new drua in tho 
country. 

(v) Data required to be submit.d 
with aD application for obc.miDi 
permission to carry out clinical 
trial ja tl10 couutl1 wblob iDol •• 



cbemical and pharmaceutical In-
formation on tbe druI, aDimal 
pharm&colol), 'animal toxicolo" 
<:linical trial reports from abroad, 
special studies if any, regulatory 
status of the dru8 in other coun-
tries. 

(vi) Guidelines also gives explanation 
under every classified requir ement 
that ar e to be lubmitt ed and 
outlines quantitatively and qua-
litatively tbe extent of data tbat 
ar e required to be submitted both 
for obtaining permission to carry 
out clinical trials amona Indian 
population and also for obtaining 
marketiDI pecmission for a new 
drug from the Drugs Controller 
(India). 

(vii) For clinical trials of a new dru8 
in India, tbe 8utdelines on the 
design of the study that is to be 
approved by tbe Drugs Control. 
ler (India) have also been men-
tion ed in the guidelines. 

(viii) The guidelines on the details of 
animal toxicity studies that are 
required to be leDerated before 
initiating clinical trials in man, 
have also been aiven. 

(ix) The text of the consent form which 
il required to be silned by the 
patient/bls relatives for partici· 
pation in clinical trials have a110 
been ,iven in tbe suidelincs. 

(x) Appendix VII of the Guidelines 
clas'ii6es fixed dOle combinations 
into 4 groups dependiDg on the 
nature of ,combinations. The 
various data tbat are required to 
be submitt ed for each ,roup of 
combinat ion for the pur pOle of 
registration is given in tbe guide-
lines. 

Coaltnfctfon of Goods Yant • t 
Aba •• S.E, Rail •• , 

5089. SHRI PRIYA RANJAN DAS 
MUNSI: Will tbe Mintster of TRANS-
roRT be phulsed to atate : 

(a) wbetber a I.rae loads yard is beilll 
constructed at Abada of South Saltera 
Railway in Howrab District by sbiniD. 
the original Shalimar Yard of South Eas. 
tern Railway; " 

(b) if SO; the progress of the Yard and 
the cost estimated for the same; and 

(c) whether adequate compensation 
to the people whose lands were acquirtd 
was paid or tbere are stilJ grievances and 
ciaims' 

THB MINISreR 01' STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRr 
MADHAVRAO SCINDIA) : (a) and (b) 
W otk of Terminal Yard facility at Saokrail 
(Phase-I) is under construction. Two, line 
Yard for rake uoJoadinJ bas been com-
pleted. Entry to this Yard is trom Abada 
Railway Station. The 'cost estimated for 
this work is RSI 3.2 cror ee. 

(c) Rs. 63.30 lakhs appro". bas MeD 
deposited with the State Govl. who are 
responsible for makinl the necessary pay-
ments to the land owners. Tbe State 
Govt. have banded over about 306 acres 
of land (except homo8tead) where the 
work is in progreSS. The homestead land 
is yet to be banded oye~ by the State 
Govt. 

Linking of Damka Headquarter. of 
SaDtbal Paraanal wlthJRan"ay 

.LfDe 

5090. SHRI SALAHUDDIN: Will 
the Minister of TRANSPORT be plealed 
to·state : 

. , 
(a) whether Government propose to 

link Dumka Headquarters of Santhal Par-
gana. in Bihar with railway liDO; 

(b) if 80, details of tb" scheme ; and 

(c) if not, the time by which eaeb a 
scheme will be undertaken? 

THE MINISTER. OF STATE IN THE 
DEPARTMBNT OF RAILWAYS (SHIll 
MADHAVRAO SCJNDIA) : (a) No, Sir. 

(b) Does Dot arlac. 
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(0) The resources constraint does not 
'J permit ,consideration of the propoSal at 
. present. ' 

Espan810n and Conyerslon or M.G. to 
B.G. Ranway Lines in Karna taka 

State 

S091. DR. V. VENKATESH: Will 
the Minister of TRANSPORT be pleaesd 
to state: 

(8) bow many proposals are pending 
with the Government to expand the exist-
ina railway lines from Oll e point to ano-
ther and a180 converting of M.G. Hnea to 
B.O. lines in Karnataka State; 

(b) whether Governme-nt propose to 
implement the proposals du ring the cur-
reot plan period : and 

(c) if Dot, the reasons therefor? 

THB MINISTER OF STATB IN THE 
DBPARTMBNT OF RAILWAYS (SH'RJ 
MADHAVRAO SCINDIA): (a) Apart from 
approved projects appearing in Railway 
Budget, which are already in progress there 
are DO proposals pending with the Govern. 
ment for approval for construction of New 
LiDes/GauBe Conversions in Kamataka 
State. However, surveys for a number ~f 

. new lines are io t'fogress to determine tbe 
fiDaDcla) implication of those projects. 

(b) and (0) Do not arise. 

Cbannel1sation of Entire River 
Water Resources 

5092. SHRI HUSSAIN DALWAl: 
Will tho Minister of WATER RESOUR-
CBS be pI eased to a '8 te : 

(a) whethe r it i. a fact that aD ambi-
tiou. project had been submitted to the 
Government of India by some EDalneers 
to chaDDclise the entire river water resour. 
ces lor irriaatioD of land throughout the country ; 

(b) wbat were the laUent features of 
tbe said project ; 

(0) the 08timcded COlt of tbe lBaid pro-
'101 i an4 

(d) the preS~Dt position 01 the pro-
ject? 

THE MINISTER OF WATER RE. 
SOl)RCBS (SHRI B. SHANKARANAND) : 

(8) to (d): . NO project for chan· 
nelisation of the entire river water resour 
eel of the country has been received. 
However, the proposals of GanRa-CauVery 
link of Dr. K.L. Rao and 1hc GarJand 
Canal of Capt. Dastur for interlinking ",of 
rivers and constructing storages were found 
n.)t feasibJe. 

LlberalisatioD of Funding Proeedu re 
by I.D.B.I. 

5093. DR. CHINTA MOHAN: Will 
tbe Minister of TRANSPORT be pleased to 
sta te : 

(a) whether Industrial Developn1ent 
Bank of India has liberalised its funding 
procedures in respect of State Road Trans. 
port Corporations: and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
(DEPARTMENT OF SURFACE TRANS-
POR T: (SHRI RAJESH PILOT): 
(a) and (b): Yes, Sir, The problems 
faced by Automobile Manufacturers 
particular ly truck and light Com. 
mercial Vehicles in stepping up 4/leir 
sal es, \\ere reviewed by the IDBI and it 
announced a set of measures under the 
Bills Rediscounting Scheme and the Re-
financing Scheme for transport loans, as 
effective from 27th Dcc., 1985. The 
liberalised measures are :-

(a) walvmg of the requirement of 
10% down payment prescribed 
for State Transport and other 
Undertakings upto the period 
ending March 31, 1986. 

(b) e.;ttension of repayment. period 
for Sma)) Road Transport Opera-
tors to maKimum of S years, aa 
against the current 4 years. in 
respect of sanctions upto June 30, 
,1986. 
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Model SthoolS an' Central School. 
In Orfll. 

SO 94. SHItI BRAI AMORAN 
MOHANTY: 
SHRJ BALWANT SINOH 
RAMOOWALIA : 

Will the Minister of HUMAN RB· 
C;OURCB DEVELOPMENT be pleased to 
atate : 

(a) wbether there is any proposal to 
open new Central Schools in Orissa and if 
so, the locations tbereof ; and 

(b) the criteria for opening of Model 
Scbools now proposed to be opened fn 
each district ? 

THE MINISTER OP HUMAN 
RESOURCE DEVELOPMBNT AND 
HOMB AFFAIRS (SHRI P.V. 
NARASIMHA RAO): (a) Some neW 
Kendriya Vidyalayas (Central School,) 
are opened every year. The Kendriya 
Vidval.ya Sanaathan will decide 'OD new 
schools to be opened in 86·87 in various 
.tates. including Orissa. within " the 
resources available to it in the light of 
mature proposols It is able to secure. 

(b) One Navodaya Vidyalaya is to be 
opened in each district In tho 7th Plan 
period. These schools will be first opened 
in dh-tricts where sultabl e buUdinls and 
land are made avaiJable. 

ImplementatloD of Recommendation 
of National Transport Deyelopment 

CouDcll OD Roael Safety 

509S .. SHRI D.N. REDDY: Will the 
Minister of TRANSPORT be pleased to 
Itate : 

(a) wbetb er Na tional Traosport 
Development Council bad recommended 
aDd caUl''' UpOI) Slates urlent follow up 
action on Road Safety ; 

(b) whether tbe. recommendatioDi 
bavi been funy implemented in tbe capital; 
and 

(c) If Dot, the rellonl tllereof , 

THE MfflISTBR OF STAT! IN THI 
DBPARTMBNT OF SURPACB 
TR.ANSPORT (SHRI RAJBSH PILOT) t 
(a) Yes, Sfr. 

(b) and r(c) Besides inteosftyfol tllo 
enforcement of rule. and reaulatioDl 
relatinl to the grant of drivers licences 
and certi6catea of physical fitness for 
vehicles, Delhi Admfniltration have set 
up Driver Training School to impart 
comprehenstve tra iniDI. Tbe Hlpwa, 
Patrolling Scheme bas also boeD put Into 
force through cstabliahment of Traffic-ald-
post on Delbi .. Chandi,.rh route, Road 
Safety Traffic and Transportation 
Engineering Committee has beeD 
functioning to formulate and implemODt 
road satety measures. A Road Safety 
Cell bas also becn created under Delhi 
Traffic Polic which imparts road lafet" 
education to children and road useri 
througb lectures, demonstrations, film 
sbow, painting competition. to Ipread tho 
melS8ae of R.oad Safet,. In addition, two 
traffic trainiol parkl, one in Punjabi Ba.b 
and the othor on Baba ICbarak S.aab Mara 
are utili~ed where cbildren are taught the 
rules of roads. The implement,HoD 0' 
road safoty measures is monitorod by tbo 
Road Safety Trame and Tran.portltioD 
Engineering Committee. 

[ TrlJllliatlOll] 

Wld.alnl of National High •• , 
No.1 from Deihl To Amrl .. , 

'096. SHRI BALWANT SINGH 
RAMOOWALIA: Will the MioiJter of 
TRANSPORT be ploased to ltat. the 
proaress made so rar relating to wideniol 
or National Highway No. 1 (Sher Sbah 
Suri Mara) from Dtlbl to Amri".r' 

tHB MINISTER OF STATB IN THB 
DBPARTMBNT OF SURPACB TR.ANS. 
PORT (SSI B.AJBSH PILOT): or tbo 
4' 6 Em. I.oath of Nltiooal Blab"a, No. J 
from Delhi to Amritlar. 80 x.m. have 
alread, been widened to 4-110.. Wort 
il ia prop .. ' in 7.36 KmI. Purtbar. wort 
of wldeDto, to 4 Ian. io '67.67 X. II 
proposed to bo taken up 1borUJ. 
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Reseue Operatloa with the al' 
of U.K .. & UNICEF In Gu,art 

5097 .. DR. T. KALPANA DaVI: Will 
the Minister of HEALTH AND FAMILY 
WBLPARB.be pleased to state: 

(a) whethere buffaloes have been judged 
to be better off nutritionally and beaJth-
~he than the villapers in Kaira District of 
Gujarat famous for Anand Pattern ; 

(b) whether Government have started 
rescue operation_with projects supported 
by U.K., UNICEP and Government of 
India's Health Scheme to undo malnutrition. 
nod ot bet health probl em:i for dairy 
farmers; and 

(c) wbether similar situation has taken 
place elsewhere where per capita milk 
consumption is very low f as in Gujarat ? 

THE DEPUTY MINISTBR IN THB 
DEPARTMENT OF FAMILY WELFARE 
(SHRI S. KRISHNA KUMAR): (a) to (c) 
The Goveloment of India bas launched 
various programmes to improve tbe 
nutritional and bealth Itatus of the 
vulnerable se,ments of the population. 
These include the preschool children, 
pregnant and nursing mothers and people 
in tbe tribal a~ eas, urban slums and the 
lural poor. 

According to the report of National 
Nutrition Monjtoring Bureau l1982), the 
8\'erage consumption of milk was found to 
be highest in Oujarat (252 m) while in the 
States of Tamil Nadu, Orissa and West 
Bengal, it was 34 mIt 9 mIt and 22 ml 
respectively. .In other States it was around 
75 mI. The suggested level by Indian 
Council of Medical Researcb is ISO mI.! 
day. 

Non-UUII.tieD of NatioDal Permits 
Reser,ed for Scheduled Castes' 

Scbeduled Tribe. 

5098. DR. O. VIJAYA RAM A RAO) : 
Will the Minister of TRANSPORT be 
pI eased to atato : 

FI, rln., ".t4,,,,,.,, t4 
," " 

(a) whether National Development 
CounCil had noted that sizable portion 
of Natiooal permits reserved for Scheduled 
Castel/Scbedul ed Tribes were Dot beiDI 
utilised duc to fiDaDci~1 cODstraints and had 
recommended corrective steps; and 

(b) if so. tbe deta ill of the problem 
and corrective steps taken to overcome 
tb e situation for the weaker sections ? 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF SURFACE TRANS-
PORT (SHRI RAJESH PILOT): (a) and 
(b) Tbe Transport Devetopment Council 
in its m'!eting in October, 1985 after 
notina tbe c:)nt inuance of shortfall in the 
issue of National Permits reserved for 
SC/ST t in most of the States, had observed 
tbat although, a number of States had let 
up Development Corporations for 
assisting SC/ST, the response from SC/ST 
was not encouraging and there were very 
few appl ieants coming forward to avail 
of the facilities. In order to enabJe 
membt:rs belonging to SC/ST to utiHse 
faciHtie' in greater measure, as recommen-
ded by TDC, a Working Group has been 
assigned to consider various measures 
inc]udin, adequate and limely availability 
of seed money for vehicle purchases by 
them. 

Upgradation of Aircarft l\1afntenance 
Engineering Course to Degree 
Level in Jam!a Millis Is lam I. 

5099. SHRI SAIFUDDIN 
CHOWDHARY: Will the Minister of 
}-IUMAN kESOURCE DEVELOPMENT 
be pleal)ed to slate: 

(a) wh ether it is a fact that the 
students of· Aircraft Maintenance 
Enli.neeriD~, Department of TechnoJolY, 
Jamla Mllha University, Delhi have beeD 
demanding upgradatioo of their course to 
degree level ; 

(b) whether Government have a.sured 
the agitating at udents to consider their 
propoaal objoctively ; and 

(c) if so, what Iteps Governmont have 
takoD to IPeodily implement the 
••• uraDQes? . 



THE MINISTER. OP HUMAN 
RESOURCB DEVELOPMENT AND 
HOMB AFFAIRS (SHRI P.V. 
NARASIMHA RAO> : (a) to (c) It bal 
been r eprosent ed that tbe course of 
Aircraft Me intenanee En,ineeriDI. be, 
upgraded to B.E. (Aircrafts) Maintenance. 
It has not been possible for Jamia Millia 
to upgrade this course. However, a 
proposal of the lamia for startiDI a course 
in Aircraft Engineering at degree level is 
beiDa cODsidered by the UGC in consulta .. 
tion with the Ministry. 

Provision for Construction of New 
S tratcllc Road. 

5100. SHRI VIRDHI CHANDBR 
JAIN: Will the Minister of TRANSPORT 
be pleased to state the provision made in 
the Seventh Five Year Plan for the 

- construction of new strategic roads in tbo 
country fr om security point of view? 

THE MINISTER OF STATE IN THB 
DEPARTl\tlENT OF SURFACE 
TRANSPORT (SHRI RAJESH PILOT): 
There is an outlay of Rs. 18.00 crores for 
the on·goin~ works and development of 
new strategic road:; in the country during 
tho 7 th Five Yea r PJan period. 

Vayudoot :~ervices in Orissa 

S101. SHRI CHINTAMANI JENA: 
SHRI K. PRADHANI: 

Will the Miohter of TRANSPORT be 
pleased· to state : 

(a) tbe details of Vayudoot services 
opcratinp in Orissa at present; 

(b) whether the State Goveroment has 
requested to operate new Vayudoot 
services such os Bbub:1Dcswar .. Jaypore-
Visakhapatnam and Bbubaneswar via-
Varaoasi ; and 

(c) if so, the action taken by Union 
Government thereon and by when these 
services are likeJy to be slarted ? 

tHE MINISTER OF STATE IN THE 
DBPARTMENT OF CIVIL AVIATION 
(SHt{I JAODI$H TYTJLER): (a) At 
".bt Va:vudoot, i. operatilll to 

Bbubaaolbwar aDd RourlceJa in Or1ssa on 
the rout 0 Rourkela·Bhubanelbwar-
Rourkela. 

(b) A request hal been received from 
the Government of Orissa for starting 
Vayudoot servlcos on the routes 
Bhuban esbwar·J e)'pore-Visbakha patn am and 
Bbubanesh"ar·Jharsuauda.Rafpur. 

(c) Vayudoot bas plans to Ita rt flight 
on the route Bbubancsbwar .. Jeypore. 
Bhubaooahwar in 1986. 

Suney of MatlJura.Alw.r Railway 
LfDe 

S102. SHRI DIGVIJAY SINH: Will 
the Mi.nister of TRANSPORT be pI eas~d 
to ~t8te : 

<a) whether 
Mathura-Alwar 
completed; BDd 

the survey 
railway line 

of the 
has beeD 

(b) if so, tbe details thereof and if not, 
the reaSOD" therefor? 

THE \tINISTER OF STATE IN TllE 
DEPARTMEN'r OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (8) Yes. Sir. 

(b) Th e estimated cost of this 120 
Kms. long line is Rs. 34.75. crores. This ;8 
an approved work and is in progress. 

Successful use of a Blood Solution 

5103. SHRI RAMASHRAY PRASAD 
SINGH: Will the M·inister of HEALTH 
AND FAMILY WELFARE be pleased to 
state: 

<a) Whether it is a fact that a blood 
solution has been Buc:cessfuIJy used in 
transfusions to the patients in the country; 
and 

(b) if so, the details thereof aDd the 
number of patients who were treated duriDI 
the Sixth Five Year Plan, year.wise ? 

THB DBPUTY MINISTER IN THe 
DEPARTMENT OF FAMILY WELFARB 
(SHR.I S. KRlIHNA KUMAR.): (a) and 
(b) Oovemment arc Dot aware of 



., 'lOQcJ IOJutloa. However. at tbe time 
" 01 collectioD or blood it II mixed witb 

';: aD Ultl-coalulant solution la order to pre. 
vent It (rom clottlna. The CODI titu ents of 

. i tbia ·solution vary from place to placo aDd 
from OOUDtry to country, 

10 lome or tbe advanced countries 
experimentation is belna done with a 
IOlution called ,. Artificial Blood" cons Is· 
tiD. of Fluro Carbons. This is only a lood 
o.,.en carrYing medium and has Dot been 
able to replace blOOd transfusionl. No 
luch experimentatioD is beiDa done In 
India. 

StaDdard Speci8eatlonl 01 a 
National Hlgb"., 

5104. SHR) SHANTARAM ~AIK: 
Will the Minister of TRANSpORT be 
Pleased to stat e : 

(a) the standard specificatioDs of a 
MatioDa} Hill)way; 

(b) tbe number of National Highway 
pal.IOI t hrouab Goa; and 

(c) whether those highways are in 
accordance with the .8pecified atandards ? 

THB MINISTER OF STATE IN THE 
DEPARTMBNT OF SURfACE TRANS-
POR.T (SURI RAJESH PILOT): (a> Tho 
standard specifications of a National 
Higbway depend 00 many factors such as, 
traffic. tcrra,n etc. aDd these standards are 
indicated iu the relevant publications of 
Indi9D R04:lda Congress. 

(b) fbree viz. NH J7, NH 17A & 
NH4A. 

(c) The eX1Slina roads were taken over 
as 'N"Hl, 'oaJ HighwaY8 and upgradatioD of 
tbese roa\.!') LO Ncational Hfahway standards 
i8 be illS carried out in a phased maDDer 
depenutng upont be avaUabHity of resour~el 
ano io' ~ , .. ;) e priOllt)' of dcve)opmt:nt of 
wor k~ on National Hiabw8)'8 in tbo country 
88 a whoie. 

Increase in Female IDfant MortatltJ 
Rate ID Raral Areu 

~lOS. DR. PHUL &ENU aUHA \ 

Will the Minister 0' HEALTH AND 
PAMILY WELFARE be pJeased to Itate : 

(a) whether it fs a fact tbat female 
Infant mortaHt, rate in rural area has 
riaen: 

(b) it 10, what is the percentage of 
male and female mortality; 

(c) what are the reasons in this re,ard; 
and 

(dJ what corrective steps Government 
have taken? 

THB DEPUTY MINISTER IN THB 
DEPARTMBNT OF FAMILY WELFARB 
(SHRI S. KRJSHNA KUMAR) ; (a) to (c) 
According" to SRS estimates, the infant 
mortaJity late amona females in rural areas 
for tbe year J 918 was 143 as against 114 
for 1982, tbe latest year ror which data are 
avaiJabJ e. The iofan t mortality rates 
among male a aDd f emal e8 in rural areas 
for tbe period 1980·82 at the nationallevol 
were: 

Year 

1980 
1981 
1982 

Male IMR 

123 
119 
114 

Female IMR 

125 
119 
114 

(d) The steps taken by the Government 
to reduce infant mortality include expan. 
sion of the exidina bealth inrrastructure

l 

training of manpower, health education, 
adoption of risk approach, universal 
immunisation of children, control of 
diarrhoeal diseases, prophylaxis aaainst 
nutritional anaemia and supplementary 
nutrition under ICDS Schome. 

Monitoring PerformaDee of Primary 
Healtb Centres 

5106. SHRJMATI KISHORI SINHA: 
Will tbe Minister of HEALTH AND 
fAMILY WELFARE be pleased to Itato : 

(a) whether the Centra] Government 
a.rc reluiarJy mODitorial the porformlUlce 
ot tbo Primary Health. CeDlrCl lor whiob 
belvy grants art aiveD to the States; an4 



(b) if 10, tbe details thereof' 

THB DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WELFARB 
(SHRI S. KRISHNA KUMAR) : (a) and (b) 
The Central Government is monitoring only 
the establishment bnd staff position of the 
Primary Health Centres. The Primary 
Health Centres are under Statfl Minimum 
Needs Programme and Centra) Government 
is Dot providiol any assistance to tb e 
States for establisbment of Primary Health 
Centres. 

World Bank Assistance for 
IrrJga flon In BIhar 

5107. SHRI SATYENDRA NARAYAN 
SINHA·: Will the Minisler of WATER 
RBSOURCES be pJeased to state: 

(a) whether there is any proposal to 
seek World !sank ass;st~nce for a system of 
extending Bround water and canal irriaaUo.l 
in Bihar; 

(b) if so, the details thereof: and 

(c) if not, what other methods of 
extending irriaation in Bihar are beiDg 
considered in the light of t he O~vt.:rDment 
atatc.:ment to extend the gretn revolution to 
the eastern areas? 

THE MINISTER OF WATER RE-
SOUR.CES (SHRI B. Sl:lA~KARANAND) : 
(a) Yes, Sir. 

(b) A project for construction of SOO 
Dew tubewelb, modernisation of 4012 
existing Public TubeweUs and connecting 
5212. Public TUbewells OncJudiDI tbe SOO 
new· ones) to dedicated feeder has been 
proposed by Government of Bibar. The 
project is beiDI processed for posina for 
World Hank assistance. Government of 
Bihar has also submitled a proposal for 
modernisation of Sone Canal Systcm Pbase .. 
I for World Bank astustanec. 

,~c) Does not ariso. 

Target for Setting up Primal')' School. 
darilll SneD th PlaD 

$108. SHlU f&AKASH V. PATIL' 

Will the Minister or HUMAN RBSOUl.C!B 
DEVBLOPMENT be pleased to state: . 

(a) whether Oovernment have set any 
target ror setting up Primary School' in 
the country during the Seventh P]an 
Period: 

(b) whether the States will be required 
to fu16] this taraet out of tbelr own 
resources or some Central Assistance wilJ 
also be made available, and 

(c) if so, Government's thinking in thi. 
regard? 

THB MINISTER OF HUMAN RE. 
SOURCE DEVELOPMENT AND HOMB 
AFFAI~S (SHRI P.V. NARASIMHA RAO): 
(a) to (d): The Government Policy 
is to provid e a primary school Within ea.y 
walking distance to the entire population in 
the country, The targets in the VII Plan 
are in terms of enrolment of children and 
Dot In terms of opening of new scbools. 
The tar~et in tbe VII Plan is to achieve 
universal elementary educa tion by 1980 
through formal and non .. formal methods. 
In addition to the block Central asgistance 
gi ven to Slates, the n in e educationally 
backward Slates, Jammu & Kashmir, Uttllr 
Prade.,h, Rajasthan, Bibar, West Benlal, 
Assam, Orissa~ Madhya Pradesh and Andbra 
Pradesh which have about 80% of tbe out 
of school children in the Country in the 
age·group 6-14, are being assisted under the 
Centrally sponsored scheme for extension 
of li'e non-formal education facilities. 

Karuataka' 8 Aiaster Plan 
for Water Resource. 

5109. SHRI NARSING SU&YA. 
WANSHI: Will the Minister of WATER 
K l::.SOURCES be pleased to stat e : 

(a) whether the Karnataka Government 
has submitted its master plan on water 
re:;ources to the Union Government; 

(b) if so, detad. thereof; 

(c) what steps th-: centre baa taken 011 
hi and 

(d) what further action is beiDa takeD 
fUI carl, approval Qf maltor plan 1 



,THB MINISTER OF WATER RE. 
SOURCES (SHRI B. SHANKARANAND) : 
(a) to (d) : No Master PJan for 
Water Resources Development has been 
received' from the Kamataka Government. 
However t an outline 'plan has been received 
fo connection with the feasibility studies of 
National PerJpeotive for optimum develop. 
ment of Peninsular rivets by interlinkina 
and ~torage8. 

[TrallSladoll] 

State Governments Providing Books 
at Cheaper Rates to Students 

5110. SHRI NARSINH MAKWANA 
Will tbe Minister of HUMAN RESOURCE 
DBVEWPMENT be pleased to ~tate : 

(a) the names of tbe State Governme nts 
which are implementing the scb eme of 
making available books to students at 
cheaper rares and the details and nature of 
assistance given by the Centre to them; 

(b) whether Oujarat Rajya Pathya 
pustak Manda.I (Oujarat State School Text 
books Board) has asked tbe Central 
Government t() bupply paper at conces-
iional rates for printing the books to be 
made availabl e at cheaper rates and the 
decision taken by Government in this 
reaard; and 

(c) the details of the concessions aiven 
for makinl available to the students, le"t· 
books at cheaper rates by the textbook 
institutions? 

THE MINIStER OF HUMAN Re-
SOURCE DEVELOPMENT AND HOMB 
AFFAIRS (SHRI P.V. NARASIMHA RAO): 

(a) All State Governments' U.T. Adminis-
trations are implementing th e scheme of 
makins available textbooks to students at 
cheaper rates The allotment of conce.-
lional white printing paper to all States/ 
U.T. . Administrations for the printlnl of 
school text books, exorcise books and 
examination answer sheets is made by the 
Department of Bducation on the basis of 
tbe quantit;y of paper likely to be made 
• vailabl CI b)' the Miniltr, of IDduatry as 

per tbe provisioDs of the Paper C()Dtrol 
Order and t'be Paper (Reaulation of Produc-
tion) Order. 

(b) A total quantity of 3900, M.T.'. 
of cOIla,ssionaI white printing paper was 
allotted by the Department of Bducation 
to the State Government of Oujarat durin. 
1985·86 for priDtiu8 of school textbooks. 
the entire quantity of paper was allotted 
by the State Level Committee to tbe 
GuJarat State Board of School Text Books 
for printing of scbool text books. 

(c) To ensure the availability of the text-
books at reasonable prices, the State 
Governments have been requested to have 
a strict control over the prices of lbe text-
books which should inter-alia be in the 
context of the price of the concessional 
white printing paper. 

[EngllshJ 

DemaDd for Air Service betweeD 
Diu and Bombay 

5111. SHR[ MOHANBHAI PATEL : 
WiJl the Mjnister or TRANSPORT be 
pleased to State : 

(a) wbether it is a fact that there is a 
great demand for air service between Diu 
and Bombay; 

(b) if so, the decision taken in this 
respect; and 

(c) by when this service is likely to be 
started? 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF CIVIL AVIATION 
(SHRI JAODISH TYfLBR) : (a) Vayudoot 
aftor conducting a survey of Diu feel tbat 
Diu which has good beaches can be devol. 
poed i,to an attractive tourist resort. 

(b) and Cc) Subject to availability of 
aircraft capacity and resources for the 
development of infrastructure, Vayudoot 
has plans to airJink Diu duriol the year 
1'86-87. 



OpeDIDI of Gallery of Indiu Pbotolraphy 

. 5112. SHRIMATISHBILA D1K.SHIT: 
Will tbe Minister of HUMAN RBSOURCE 
DBVELOPMENT be pleased to State :. 

(a) whether an ,Archive or a Galler) of 
Indian Photoarapby exists; 

(b) if SO, details thereof; and 

(c) if not, whether Government would 
plan such a gallery fO pres erve rare Indian 
photographs and the history of Indian 
pbotogra phy? 

THB MINrSTER OF HUMAN 
RESOURCE DEVELOPMENT AND HOME 
AFFAIRS (SHRI P.V. NARASIMHA 
RAO) t (a) NO, Sir .. 

(b) Does not a rise. 
(c) At present, there is no ~uch plan. 

[Trail' latlonJ 

Loss Incurred by Hindustan Shipyard Ltd. 

5113. SARI KALI 'PRASAD 
PANDEY: 
SHRI BHATTAM SRI RAMA 
MURTY 

Win the Minister of TRANSPORT be 
pl eas ed to sta te : 

(a) whether the Hindustan Shipyard Ltd 
have incurred a IOjls of mOle than Rs. 13 
crotes during 1984-8S; 

(b) whether :t is also a fact that this 
Shipyard bas incurred total los8 of R4). 34 
crores so far; 

(c) if so, the reasons therefor; and 

(d) tbe action tlken tq. make good the 
loss? 

THE MINISTBR OF STATE IN THE 
DEPARTMENT OF SURFACE TRANq. 
PORT (SHRI RAJESH PILOT): (8) and 
(b) Yes. 

(c) and (d) Losses ha.e been the 
outcome of tho follo~iDg : 

(I) Unremunerative price reaUsed by 
the shipyard OD 'bo ships in 

W,itlln An""", ,4 
terms of the Government-admlnl. 
stered 'Pricing Pormula • 

Oi) The biah incidenco of interest 
burden on bank borrowinls 
occasioned by pro lonled non-
receipt of event-linked payments 
from the owners. 

(iii) Increased material coat, e"chan" 
variation and price est'a1ation due 
to inflation. 

Government have ioitiated action to 
revise the pricing formula keeping in view 
the interest of both tbe Shipyards and tbo 
shipping compa'llies. Government also 
propose to restructure the capital base 01 
sbipyard, so as to reduce the incideoce of 
tbe interest burden on Government loans 
ete. 

[Engli,h] 

Electrification of Barsati Rallwa, Station 
(Jaunpur District) 

5114. SHRI KAMLA PRASAD SINGH: 
Will the Minister of TRANSPOttT be 
pleased to State steps takeo/proposed to 
electrify the Barsati Railway Station in 
Jaunpur District, Uttar Pradesh on priority? 

THE MINISTER OF STATB IN THB 
DEPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): Baraathi Railway 
Station has 50 far not been programmed 
for electrification and there is no proposal 
to do so in the near future. 

Setting up of Drug Advisory Boards by 
States aod Union Teri'ltorifS 

5115. SHRI D.B. PATIL: Will tbe 
Minister of HEALTH AND FAMILY 
WELFARE be pleased to State: 

(0) whether it js a fact that Govera-
meot of India have asked States and Unfoa 
Territories to set up Drul Advisor, Board. 
to advise the licencing autborities in tbe 
matter .of granting licence. for dral 
formulation.; 
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(b) it 10 I the n~mea of State and Union 
r e,rritorles which have aiDce set up Dru. 
Apyiaory Boards; and -

(c) the steps taken to eOlore eltablilh-
ment of such Boards in each State and 
Union T euitory? 

THB DEPUTY MINISTSR IN THB 
DEPARTMENT OF FAMILY WELFARE 
(SHRI S. KRISHNA KUMAR): (a) YOSt 
Sir. 

(b) As per the iuf'ormation available 
with tbtl Ministry tbe following Statea and 
Uoion Territories hav~ 'constituted Drugq 

Advisory committees :-

Andhra Pradesh, Bihar, Gujarat, Harya .. 
Ila, Jammu &. Kashmir. Kerala. Karnataka, 
Madhya Pradesh, Maharashtra. Orissa, 
Rajasthan, Uttar Pradesh, Tamil Nadu, 
West Bengal. Tripura, Den~i Adm ini-
straHon, Goa, Manipur, Meabalaya, 
Pond ich erry. 

(c) Under tl-e Drugs and Cosmetics Act 
it is not mandatory that each State should 
bave a Druss Advi,ory Committee. It was 
however, recommended in the Drugs, 
Conference held earlier to have a Drugs 
Advisory Committee by each State. This 
8u81estion was of a rocommendatory 

.. nature whicb was ~lso con,idered and 
cndorsed by tb e Drugs Consultative 
Committee and State Drugs Cortrc» 
Authorities were 1herearter requested to 
set up Drugs Advisory Committee. 

Plnanelal A •• lstanee to Students 
ror Sanlkrlt, Vtdle Badclhllt 

and Pall Student, 

'116. PROP. NARAIN CHAND 
PARASHA,R : Will the Minister of 
HUMAN RESOURCE DEVELOPMBNT 
be pleased to Btate : 

(a) whether any schemes bad been 
sanctioned by Government for the 
promotion of SaDlkrlt; Vedic, Buddbist 
and Tibetan/Pali Students aod for tbe 
Institution of. scholarships and alIi ed 
flnancial assistance to .tudents durin. the 
Sixth Fivo Year Plan; 

schemes lad tbe number 0' schomes wbo 
were ,I\len soholarships during tbe laat 
three years; 

(c) whether the schemes would be 
continued dorlng tbe !lventb Plan; 

(d) if so, tbe a ll00atio'Ds, for such 
schemes for tbe Seventh PJan as al~o for 
each year of the Plan; aDd 

(e) if not; the reasons therefor? 

THB MINISTER OF HUMAN 
RBSOURCE DEVELOPMENT AND 
HOME AFFAIRS (SHRI P.V. 
NARASIMHA RAO): (a) to (e) A state-
ment is given below. 

Statement 

Tbe Ministry of Human Resource Deve-
lopment bas been implementing a number 
of programmes for tbe development, pro-
motion and propagation of Sanskrit, includ-
in8 Pali and Prakrit. These programmes are 
directly impJemented or for their implement-
ation financial support is provided to volunt. 
ary organisations. institutions and IndividuaJs. 
Financial assistance is Jiven to States, volun-
tary organisations and institutions the pro-
vision of scholarsh ips to students enrolled 
various Sanskrit courses, Pali and Prakrit. 

The rollowing scholarships proarammes 
are being implemented by the Department 
of Education: 

(a) Financial assistance is provided to 
State Governments for tbe provision of 
scholarships to students underaoing san8~rit 
education at the school stage, including the 
+2 stage. The amount of scholarship 
aiven to students is Rs. 10/. por month. 
Specific proposals, jndicatio. amona other' 
thing. the number of students to be provided 
with scbo1ars hip. and the amount required 
for the purpose are invited from 'he State 
Governments. 

(b) Support is liveD to voluntary orl.-
DieatioDI for the promotion or Saolkrh 
Qo~Judlnl Pull prakrit) ror awardina lebo. 
lanbips to selected 8tudent, uDderloiaa 
Sanskrit educatioD OD traditloDaJ UDOI. 
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The rates of scho1arships vary from Ra. 50/ 
to 150/.. per month, depending upon the 
coune in which student is enrolled. Each 
year proposals, recommended by State 
Oo,vtl, are invited from these organisatinns. 
Support is given for s1.1arfes of teachers, 
scholarships students, purchase of books 
for library, repair of buildings and in 
lome cases for development of infrastruc-
tura) facilities. 

(c) Under the scheme of preservation 
of oral tradition of vedas, scholarshipS' are 
given @ R9. 150/· per month to students 
who are attached to selected vedic scho-
lars for indepth study of specific shakba or 
vedas. Scholarship is given to a student 
till he is able to Jearn that Shakha. Gene-
raUy, the period of scholarship extends to 
six or more years. 

(d) The Rashtriya Sanskrit Sansthan 
which is an autonomous organisation under 
tho Department of Education and which 
offers courses in Sanskrit, provides finan-
cial support to university dep.1rtments of 
Sanskrit (including Prakrit and PaiD for 
awarding scholarships to seJ ect ed students 
enrolled in courses ranging from Shastri 
(equivalent to BA) to Vidyavaridt (D .. Litt.) 
levels. Ra~es of scholarships range from 
Rs. SOle to Rs. 300/- per month. In addi. 
tion, r .:search scholars are given support 
ror meetina contingent expenditure. 

(e) Scholarships are given to selected 
students enrolled in Adarsh Pathshalasl 
Sbodh Sansthans, in whose case the 
Government of India meets 9S % of the 
approved expenditure. The amount of 
scholarship payabl e to a student ranges 
between Rs. 40/- to Rs: 7sl· per month, 
depending upon the course in which he/she 
is onro)) ed. 

(f) Scholarships are also provided to 
meritorious students enrolled in the seven 
Keodriya Sanskrit Vidyapeethas which are 
managed by the Rashtriya Sanskrit Sansthan. 
TbeBe vidyapeetbas otTer courses upto the 
Vidyavaridhi (D. LiU.) level. The rat e of 
8cholarship varies from as. 40/.. to Rs. 
300/. per month depending upon the course 
in which a student is enl'o11 ed. 

2. A During the tbree years of 1982· 
83 to 1984·85, scholarships were provided 

under vlriou •• chemos to about 21,200 
atudeats enroJJed in diiferent jQ.tftutioaa 
aDd in different courses. The totaJ expen-
diture Incurrod OD' these schoJarsbips .. 
estimated to be Rs. 1.25 crore duria, 
these three years. 

3. In 1983·84 and 1984·85 the Do .. 
partment of Education provided, 8S a 
special ca~e scholarships to students enrol-
led In Buddhist monasteries Jocated io 
Karnataka. Th e scholarships enabJ ed stu-
dents residing in these monasteries to un. 
dertake study of Buddhjst and Tibetan texts. 
The total number of students provided with 
scholarships was 783 and the amouot of 
grant sanctioned was Rs. 2.3S lakh. 

4. The Department of Culture of tbe 
Ministry of Human Resource Development 
is administering a scheme under which 
financial assistance is given for the deve-
lopment of Buddhist/Tibetan institutions, 
the objective being to provide support for 
the study of Buddhist/Tibetan culture OD 
scientific lines. Under this scheme finall-
cial assistance is. amoDI other tbings, liven 
for the award of fellowlhips/schoJarship, to 
students enroll ed in various courses. 

5 t Since they are in the nature o( 
incentives for motivating students to under-
take Sanskrit studies, which is an import .. 
ant programme for the promotion and 
propagation of Sanskrit education, scholar-
ships will continue to be given In tbe 
Seventh Five Year Plan to sel ected student. 
enrolled in various courses. In view of 
the fact that enrolment vari ea from year 
to year, tbe Dumber of students to whom 
scholarships will be given and the expendi-
ture that will be incurred will vary from 
year to year. The amounts that will be 
utilised specifically on scholarships havo 
been built into tbe outlays that bave 
been approved for various sehemes under 
which financial support is liven to voluD-
tary organisations/institutions for the deve-
lopment, promotion rand propaaation of 
Sanskrit, including Pali and l>rakrit. 

TraDsfer of CIa,s IV SC/ST Emp-
loyees of IA 

S117. SHRI BANWARI LAL BAJR. 
WA: Will tbe Minister of TRANSPORT 
be pleased to sta~ : 
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(a) whether Indian AirUncs is Dot rol· 
lowinR the instructions conte ;ned in Chapter 
'of the Brochure re,arding Transfer of 
Sweepers, Farashes, Chowkidar8 (SC/ST) to 
the posts of peons etc. after S years of 
service 

(b) if so, the number of SC/ST emp-
loyees who have been transferred to the 
post of peon, etc. from Sweepers, Chowki-
dars etc. during tbe last tbree years: 
and 

(c) if not, reaSons thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF CIVIL AVATION 

'(SHRI JAODISH TYTLER): (a) to (c) 
The information is being col1ected and 
will be laid on the Table of the Sabha. 

(Translation) 

Value of Homoeopatbie and AYDrvedie 
Medicines Purchased by N.D.M.C. 

S 118. SHRI SARFARAZ AHMAD: 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to 
state: 

(a) the value of Homoeopatbic and 
Ayurvedic medicires purchased last year 
and during tbe current year by New Delhi 
Municipal Committee; 

(b) the reasons for spending less am· 
ount under the bead of purchase of medi-
cines th is year: 

(c) whether prices 01 medicines hdVC 
also been increased tb is year as compared 
to that of last year and if so, the percent-
age by which the prices thereof have in-
creas ed ; and 

(d) the arrangemeDts made for the 
storage of homoeJpathic medicines? 

THE DBPUTY MINISTER IN THB 
DEPARTMENT OF FAMILY WELFARE 
(SHRI S. KRISHNA KUMAR): (a) to (d) 
The information is being collected and 
win be Jaid on tbe Table of the 
Sabha. 

(English) 

Streamlining Workload lD Ports 

5119. SHRI JAOANNATH PATNAIK: 
Will the Ministet' of TRANSPORT be 
pleased to state: 

(a> whether Government have decided 
to introduce new system@ to meet tbe prob-
loms of litreamlining the workload in tbe 
ports and providing adequate and regular 
work to the workers engaged in the loadiDI 
and unJo~dinr of cargo; and 

(b) if 10, the details thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF SURFACE TRANS-
PORT (SHRI RAJESH PILOT): (a) No, 
Sir. 

(b) Does not ar is e. 

Scrapping or Multiple Permits for 
Goods Transport by Road 

5120. DR. B.L. SHAILESH: Will 
the Minister of TRANSPORT, be pleased 
to state: 

(a) whether an expert panel set up in 
1984 to review the existing Motor Vehi. 
cles Act, 1939 has sUBgested scrappjnl of 
the existing multiple permits for goods 
transport by road; 

(b) if so, the broad recommendations/ 
sugg estjoDs ; and 

(c) tbe reaction of Government thereto? 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF SURFACE TRAN~ 
POR T (SHRI RA JESH PILOT): (a) Yes, ) 
Sir. 'i'I'/ . )' "' ...... (b) With regard to"Pf'ods C~r'rier8 
Permits, it bas been proposed' by the 
Workin~ ,Group that there s,hould be 
only two types, namely :-

(I) Intra ... State Permit, and 

(ii) Inter-State Permlt, 
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These can be used for transporting 
one's own carlO or tor playing for hire or 
reward as tbe permit holder may wish. 

(c) A final decision regarding accept .. 
ance or otherwise of the recommendations 
is yet tc.. be taken. 

Introduction of More Mini Buses on 
Busy Routes 

SI21. DR. B.L. SH~ILESH: Will 
the Minister of TRANSPORT be pleased 
to state: 

(a) whether the fares of mini-buses 
under private operation in tbe Capital were 
first raised in November, 1985 ; 

(b) whether these were again raised 
along with the Delhi Transport Corporation 
bus fare' and brought at p:u with the new 
fare structure; 

Cc) whether he is aware that the pri-
vate mini .. buses part icularly on busy routes 
leading to Inter-State Bus Terminal and 
back are very often over-crowded a(ld 
carry passeng~rs more than doubl e their 
sanctioned capacity and the passengers 
are huddled like caUl e therein; and 

(d) if so, the steps to be taken to stop 
over-clowding in these buses and introduce 
more buses and make bus travel a little 
comfortable? 

THE MINISTER OF STATE IN THE 
DEPARTMBNT OF SURFACE TRANSPO-
RT <SHRI RAJESH PILOT) : (a) Ye,-, .)ir. 

(b) No, Sir. 

(c) Instances of this nature have come 
to notice, during peak bours. 

(d) Delhi Administration have instruc. 
ted the concerned operators to strictly 
follow tbe Tules relating to prevention of 
over-crowding and have also intensified 
checking operations. The Administrauon 
allo proposes to increase its fleet of battery 
operated buses with a view to over-come 
tbe problem of possible over-crowdlDB in 
tbe walled city. In Delhi, the transport 
,ervices arc providod by 0 rc and lome 

Private Operators. At present, tbe services 
provided by DTC and the Private 
Operators are considered to be adequate. 

Overcrowding in Battery Buses Ply. 
Ing in Walled Ci ty in Delhi 

SI22. DR. B.L. SHAILESH : Wi}) the 
Minister of TRANSPORT be pleased to 
state : 

(a) . wheth er it is a fact tha t tb e batt ery 
buses plying in the walled city in Delhi are 
always over-crowded; 

(b) whetber the manufacturers had 
specifically warned that these buses do not 
have the extra capacity to take people 
standing and if that happend the work ing 
lives of the buses would be con sjdera bly 
reduced ; and 

(c) if so, the steps proposed to preven t 
such overcrowding in those buses 1 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF SURFACE TRAN~ 
PORT (SHRI R-\JESH PILOT); (a) A few 
instances of this nature have come to 
notice. 

(b) Yes, Sir. 

(c) Delhi Administration ha\-e Instruc-
ted the conc...:rned agency to striclJ.v follow 
the ru1 es relating to prevention of over. 
crowding. Bes ides this, the Adrni n istration 
proposes to increase the battery bus fleet 
to 100 by tbe end of J 986·87 which is 
expected to reduce over-cro\Nding. 

Agreement with Airbus IndustriES for 
Making Airbus Parts 

5123. SARI K. PRA DH ANI: Will 
the Minister of TRANSPOR r be pleased 
to state: 

(a) wh(th~r India has en tered in to any 
agreement with tbe Alrb'-lS Industries to 
makt; airbus parts in the country ; 

(b) if 80, the names(.,w'.;!pe n1allufactur-
ing agency for these altbp components; 
and . ,.' 

.... ,' ,(" 
" (c) tbe lona-teQn'~, ~echrlology transfer 

claule stipulate(J i~!I~e H ... Qmeut ? 
, ;;~fftli,·" 



THB MINISTER OF STATE IN THE 
DEPAR.TMENT OF CIVIL AVIATION 
(SHRI JAODISH TYTLER): (8) to (0) 
Detailed discussions bave taken place bet-
ween MIs Airbus Industrie and Hindustan 
Aeronautics Ltd. for the production of 
some parts and compon ents of the Airbus 
aircraft tn India and bu)·back arrange .. 
ments thereof, by the Airbus Iodustrie. 
The agreement bas not 'J et be en 
ejlDed. 

Alloeatlon for De,elopment and 
Maintenance of National High-

ways During Seven tb Plan 

$124. SHRI S. PALAKOND RAYUDU: 
Will tbe Minister of TRANSPORT be 
pleased to state tbe amount allotted for 
tbe development and maintenance of Na-
tional Hishways during Seventh Five Year 
Plan? 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF SURFACE TRANS· 
PORT (SHRI RAJESH PILOT) : 
An outlay of Rs. 891.1 S crores has 
been provided in the Seventh Five Year 
Plan for the development of National High-
ways. As regards the maintenance of 
National Highways, it is a Don-plan expen-
diture and provision is made on year to 
year basis keepina in view the requirements 
and availability of resources. 

Financial \8sistance for Healtb 
Schemes In Konk8n Region of 

Maharasbtra 

5125. PROP, MADHU DANDAVATE: 
Will the Minisf er of HEALTH AND 
FAMILY WELFARE be pleased to 
state 

(a) whdhcr 1t ,s a fact that due to 
inadequnte financial assistance from the 
State G v'roment the healtb schl'mel\ and 
hospitl\ Is i 11 t be . backward K~lnkan rt'gion 
of Maharf~8bt" tta.e suffered . immensely; 
and 

(b) if ~O, whether adequate financial 
US81~lancc w()uJd be given for hospitals run 
b.) 1(.1C:i) IDSlit.tlOD in tb. back"'ard 

Konkan region; particularly the districts of 
Ratnasiri and Sindhudurg '1 

THB DEPUTY MINISTER IN THB 
DEPARTMENT OF FAMILY WELFARE 
(SHRI S. KRISHNA KUMAR): (a) and 
(b) Information is being obtained from the 
State Government and will be laid 00 the 
Table of the Sebba. 

Irrigation Potential of MadhYa 
Pradesh 

5126. SHRI MAHENDRA SINOH: 
Wil1 tbe Minister of WATER RESOURCES 
be pleased to state: 

(a) wbat is the ultimate irrigation po-
tential in Madhya Pradesh; 

(b) how much pot entia J has been 
created by tbe end of Sixth Five Year 
Plan; 

(c) what is the percentage of irrigation 
in Madhya Pradesh ending 1983·84 and 
bow does it compare with all India per-
centages ; 

(d) whether any perspective plan for 
creation of full potential has been prepared 
and if so, by which year tb is is likely to be 
acbi eyed : and 

(e) in view of untapped irrigation po-
tential iD Madhya Pradesh and in view of 
limited resources of State, what steps are 
proposed to be taken by Government of 
India to speed up harnessing irrigation po-
tential of Ma«ihya Pradesh? 

THE MINISTER OF WATER RBSO· 
URCES <SHRI B. SHANKAR ANAND) : 
(a) The ultimate iIrigation potential in 
Madhya Pradesh is assesbed as 10.2 
million ba. 

(b) The potential created upta the end 
of Sixth Plan is of tbe order of 3.8 
million bat 

(c) AccordiDg to th~ land use statistics 
of 1982.83 12.3% of the totaJ cropped 
area in Madhya Pradesh is irriaated, a. 
alainst 30.1 % of the countr)'. 
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(d) and (e) Irrigation schemes are plan! 
ned, funded and implemented by Stete 
Governments, aod the State Government 
have to draw up a perspective p1an. The 
development of fun potential of irrigation 
Is dependent upon availability of reso .. 
urces and tbe priority assigned by the 
State Government. 

Expenditure on Production of House 
Journal 

5127. SYEDSHAHABUDDJN: Will 
.the Minister of TRANSPORT be pleased 
to state: 

(a) the expenditure incurred by tbe 
Indian Airlines in rupees and in foreign 
exchange OD the production of their House 
Journal for inflight reading; 

(b) the number of copies printed every 
month; 

(c) the average monlbly ;ncome from 
advertisements; and 

(d) the reasons for printing the Journal 
abroad? 

THE MINISTER OF STATE IN THE 
DEPARl"MENf OF CIVIL AVIATION 
(SHRI JAGDISH TYTLER): (n) to (d) 
The inrormation is being collected and 
will b~ laid on the Table of the Sabha. 

Capacify or H'ndustan Latex 
Limited 

S 128. SHRI YASHW ANTR «\0 GA. 
DAKH PATIL: Will the Minister of 
HEALTH AND FAMILY WELFARE be 
pi eased to state: 

(a) whether the capacity of the Hindu-
stan Latex Limited, is propos ed to be 
expand,:d; 

(b) if so, the details thereor ; and 

(c) to what extent it would meet the 
proj ect cd demand in the coun try ? 

THB DEPUTY MINISTER IN THE 
DEPARTMBNT OF FAMILY WELPARB 

(SHRI S. kRISHNA KUMAR): (a) and 
(b) The existing proJuctioD capacity of 
Hindustan Latex Limited, of 288 minion 
pes. of condoms per annum is proposed 
to be expanded to 608 mill ion pes. per 
annum by "eUing up two new plants with 
Japanese Collaboration at Trivandrum and 
Belgaum. Each of these two new plants 
will have a production capacity of 160 
million pes. per annum. 

(c) It is estimated that after expansion 
Hindustan Latex Limited will be able to 
meet about 70 % of tbe total demand 
during 1987.88. 

Devadas' System 

5129. SHRI. T. BASHEER : Will tbe 
Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased fo .tate : 

(a) whether the practice of Devadasi 
system is still prevailing in various parts 
of the country: 

(b) if so, tbe details thereof: and 

(c) steps Government have taken or 
propose to take to eradicate this evil ? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF YOUTH AFFAIRS 
AND SPORTS AND WOMEN'S 
WELFARE (SHR1MATI MARGARET 
ALVA) : (a) Yes, Sir. 

(b) and (c) Some of the States, where 
this problem exists, have speCial laws, such 
as, the Bombay Devadasis PreventioQ Act, 
1934 and Madras Devadasis (PreventioD 
of Dedication) Act, 1947, prohibiting tbe 
Devadasis system. The Karnataka 
Dcvadasis (Prohibition of Dedicationa) Aot, 
1982, has also been enforced jn the State 
of Karnataka. The SUppression of 
Immoral Traffic in Women and Girls Act, 
1956, which was amended in 1978 to 
make it mOJo effective, is applicable to all 
States and Union Territories. It 
prohibits (i) keeping a brotbel or aUowiDI 
premises to be used as a brothel; (ii) 
living on the carninas of prostitution; (iii) 
procuring, inducing or takiDi women or 
lirls fOI tbe lake of proitilutiOD ,0,) 
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detaining a women or girl on premises 
where proadtutlon is carried on; (v) 
seducina or soliciting tor purpose of 
prostitution (vi) seduction of a woman or 
girl in custody. Any person who 
violates the provisions of the Act is liable, 
on cODviction. to punishment prescribed 
under the Act. 

The Act provides for a specialised 
machinery for the detention and 
apprehension of persons involved in the 
vice and envisages the setting up of 
protective homes and correctional 
institutions for the care. protection, 
treatment, education and rehabilitat ion of 
tbe rescued women and girls. The 
enforcement of the Act 1 ies WI th tbe 
State Governments. 

PublicitY Regarding Relief to 
Victims of Road Accident in 

Hit-and·Run Cases 

5130. SHRI N. DENNIS: Wi Jl the 
Minister of TR.ANSPORT be pleased to 
state : 

(a) whether it is a fact tha t the 
victims of the motor accidents in the 
country do not get compensation in time 
because of delayed police repllrts and the 
judicial process which tak es long time for 
scttlcme,?t ; 

(b) whether it is also a fact that even 
the poblic is not aware of the existence of 
the facility of a Solatium Fuod contributed 
by the General Insur.lllce Company, and 
Central and State Governments for aiding 
tho VictiJlls of hit·and·run motor 
accidents; 

(c) whether over Rs. 2.S6 Clore is 
Iyiol undisbursed w ilh the Solatium Fuod 
as on 31st March, 1985 as the public is 
not aware of tbe existence of the fund; 
and 

(d) if so, whether Government propose 
to launch a campaigD of intensive publicity 
of the scheme and procedure tbrough TV, 
Radio and other m cans '1 

THE MINISTBR OF STATE IN THE 
DEPAR rMENT OF SURFACE TRANS-
,oaT (SHlU RAJBSH PILOT): (a) III 

terms of the provisions of the Motor Vehicles 
Act, 1939, the motor accident claim. tribun-
als decide upon the claims for compensation 
preferred by the Legal heirs/vicfims of road 
eccident invoJving motor vehicles wherever 
such vehicles are identified. In the cale 
of 'bit .. and-run' motor vehicles nccidents 
where the vehicle is not traceabl e despite 
aU reasonable efforts, the solatium is paid 
and claims are to be preferred to Sub 
Divisional Omcer/Tehsildar of the Area. 
In order tbat the claims are settled 
expeditiously, guidelines have been issued 
that for caSes of claims on 'No fault 
Hahil it)''' priD("jple, summary procedure 
shouJd be adopted and for solatium claims 
the authorities should sett) e the cases 
v.ithin a maximum time limit of 2 months. 

(b) to (d) Since introduction of 
Solatium Fund Scheme in October, 1982 
under which solatium is payabJe~ publicity 
to the scheme has been arranged through 
press releases, radio talk and television 
interview. In a~djtion, through agency 
of DA VP, th e wall posters in all 
laogua&es have been arranged to be 
exhibited at important public places. The 
State Transport CommiSsioners, who are 
nodal agencies in the States. have 
similarly been supplied material for 
publicity in vernacular press. 

Availability of facility of solatium and 
existence of the fund for this purpose is 
made known through regular publicity 
Channels. According to reports rl:ceived 
from States/Union Territories, so far 1056 
claims have been decided upon and 
solatium paid to alf eligible applicants 
involving payment of Rs. 28.24 Jakhl. 

[Trans!alion] 

Grants Given to IlId:an Coun~1l 
or World Affairs 

5131. SHRI HARISH RAWAT: Will 
tbe Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state; 

(a) the amount given as grants to tbe 
Indian Council of World Affdirs, durin. 
lht year 1985 .. 86 for various purposes; 

(b) whether the Ministry is aware that 
the omployeeS of this oraanisation havo 
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not been granted instalment of dearness 
allowance and the arrears of DA for a 
loog time; 

(c) if so, whether the Ministry bas 
also given grant for this purpose ; and 

(d) if not, the reasons therefor and 
tbe steps proposed in this regard? 

THE MINISTER OF HUMAN 
RESOURCE DEVELOPMENT AND 
HOME AFFAIRS (SHRI P.V. 
NARASIMHA RAO): (a) Ad hoc grant 
of Rs. 7.50 lakhs has been given during 
1985 .. 86 by Government to the Indian 
Council of World Affairs (I.C.W.A.) 
towards maintenance of their library. 

(b) Yes, Sir. 

(c) No, Sir. 

(d) The Ind ian Council of World 
Affairs is a Registered Educational Society 
funded from different sourCes. The 
Central Government gives only an ad hoc 
Irant at pr esent for maintenance of the 
Library. 

Per Capita Expenditure Incurred 
on the Construction of Tracks 

5132. SHRI HARISH RAWAT: Will 
the Minister of TRANSPORT be pleased 
to state: 

(a) th e per capita expenditure incurred 
on the construction of track') by Railways 
in each Slate d<.Jring the period from the 
first Plan till date; 

(b) whether there is considerabl e 
disparity in the expenditure incurred; 
and 

(c) if so, the special efforts being 
made to remove this disparity during the 
Seventh PJan periud ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHAVRAQ SCJNDIA): (a) to (c) 
Details of the expenditure incurred on 
construction of new lines are oot 
maintained State wise, nor are new lines, 
b)' and Iarae, taken up puroly OD 

consideration of their location in any 
particular State. There is no question of 
creating disparity amonest States in the 
matter of construction of New Lines. 

The criteria for taking up New Rail 
Lines enyisage fulfilment of the foJlowing 
objective, viz. 

(j) Project-orient ed lines to serve new 
industries or tap mineral and resources. 

Gi) to serve as missing links which can 
form alternative routes to relieve 
congestion on existing busy rail routes; 

(iii) on strategic considerations 
and 

(iv) as development Jines to establish 
new growth centres or give access to remote 
areas. 

Th = construct ion of the New Lin es is, 
however, taken up after examining survey 
reports from a 11 a ngl es, subjeet to 
cl earance by the Planning Commission and 
availability of res ()UrCe3 , which have been 
uDd er severe strain. 

[English] 

Progrees in Implementation of 
Universal Immunisation Programme 

5133. SHRI YASHWANTRAO 
GAOAKH PATIL : Wi)] the Minister of 
HEALTH AND FAMILY WELFARB be 
pleased tu state: 

(a) the progress made in tbe 
implementation of the universal immunisa-
tion programme during 1985·86 vis-a-vis 
t&rg et fixed; 

(b) the details of areas in which the 
progress is not sat isfactor~ ; 

(c) the reasons therefor; and 

(d) the steps taken to improve tho 
performance ? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WELPARE 
(SHRI S. KRISHNA KUMAR): (a) and 
(b) The prosramme of univOr8l\1 



! 11 W,ltten Answ,r, APRIL 3, 1986 Written Answer, 112 

Immunization was started in 30 selected 
districts during 1985 .. 86. It was proposed 
to achieve at least 7S % coverage of the 
expectant mothers and infants in these 
districts durin a the year. According to the 
latest information received the programme 
is Dot satisfactory in Kamrup (Assam), 
Katibar (Biher), Purnea (Bihar), Anantnag 
(J&K), Cuttack (Orissa), Kota (Raja~.than) 
and Nadia (W. Bengal) districts. 

(c) and (d) Performance under the 
prOlramme depend, on a number of 
factors, snch as the availablli'y of 
adequate manpower, cold chain facilities. 
mobility and commt1 nication facilities as 
well as proper planning and manalement of 
tbe programme. The Government of 
Jndla is assisting tho Stat es in overcoming 
major bo!t)enecks and in genera lIy 
Improving the efficiency of the programme. 

Survey by National Institute of 
Public Cooperation and 

Child Development 

5134. SHRI YASHWANTRAO 
OADAKH PATJL. Will the Minister of 
HUMAN RESOURCE DEVELOPMENT 
be pleased to state: 

(a) whether Government have taken 
Dote of a survey carried out by the 
Nationa1 Institute of Public Cooperation 
and Child Development, New Delhi in 
1985 ; 

(b) if so, the main findings of the 
survey; and 

(c) the action taken by Government, 
In plIr.uance thereof if any 'l 

THE MINISTER OF S,TATE IN THE 
DSPARTMENTS OF YOUTH AFFAIRS 
AND SPORTS AND WOMEN'S 
WBLFARE (SHRIMATI MARGARET 
ALVA) : (a) Yes, Sir. 

(b) Report is not yet received. 
(c) Question does not arise. 

tTrtlftlltJtlon] 

Announcement in Englisb RegardiDg 
Arri'fal of Trains at Patna Junction 

5135. SHRI VIJAY KUMAR 
YADAV : Will the Minister of 
TRANSpORT be ~lea,ed to&t.t~ : 

(a) wbether it is • fact that 
information regarding nrrival of trains in 
time or running lat e of trains is given to 
the passengers through a movie slide at 
Patna Junetion of the Ea~terD Railway; 

(b) whether the language of th e slide 
is Enillish on Iy ; 

(c) if so. whether this action 
contravenes the provisions of the Official 
LangJages Act, 1963, and Rules of 1976 
and the announced programmes started 
by the Official Languaae Department; 
and 

(d) If so, action taken in the matter? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) Yes, Sir. 

Cb) Yes. Sir. 

(c) and (d) The electronic indicator 
insta lled at one gate of tbe station displavs 
information in Eng] ish only about the 
running of trains. It was installed as an 
additional facilitv in October, 1985 and it 
is on an experimental basis only. The 
regular means of giving information are 
the Public Address System and the Notice 
Board displayed in front of the Enquiry 
Office at the sf ation and information 
through these is given both in Hindi and 
English. 

Excavation or Ancient Remains 
in Blbar 

5136. SHRI KUNWAR RAM: Will 
the MlNISTER OF HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) the names of the places in Bihar 
where excavation of ancient remains is 
going on at present for unravelling the 
past; 

(b) the details of tbe historical facts 
of objects tbat have come to liabt al a 
result thereof; 

(c) tbe Dames of tbe place. proposod 
to be excavated duriD, the Doxt tbroe 
,ears; aDd 
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(d) wbetber tbere is a proposal· to 
start excavatioa work in ICulkfhar' and 
other historical places ·In Navada and 
OaY8 districts? 

THE MINISTER OF HUMAN 
RESOURCB DBVELOPMENT AND 
BOMB AfFAIRS (SHRI P.V. 
NARASIMHA RAO): (a) Arcbaeological 
escavations are loinl on at present at the 
followin, places in Bihar : 

1. Tara Dih, District Oaya 

2. Apsadh and Parvati. District 
Nawada 

3. paisra, District Monghyr 

4. Manjhi, District Saran; and 

5. Maner, District Patna 

(b) From the preliminary information 
available tb e following archaeological 
results have been obtained ; 

1. TARA DIH-It was occupied by 
Chalcolithic people about 3000 
years ago and continued to be 
occupied throughout the Early 
Iron age and Kushan and Gupta 
periods i. e. upto about 5th century 
A.D. 

2. APSADH-The excavations have 
brought to ]jabt a five tiered brick 
temple dedicated to God Vishnu 
with a circumambulator), path, 
built by Adityasen, a later Gupta 
King. 

3. PAISRA-The excavation revealed 
Stone Age tool industry of 
Prehistoric times.. The evidence 
indicated that the prehistoric man 
also constructed small tempolary 
structures. 

4; MANJHI-The cKCavations 
revealed the ~ultural remains of 
a period loing back to tbe 
bealr>oin, of the 1st millennium 
B.C. The occopation at this site 
continued even UPto the Saka-
Kusban times. 

5. MANER-The excavation of tbe 
site broulbt to ligbt remains or 
ChaJcolithic and Eart, Historical 
period. After a lap tbe site was 
again occupied durlog the PaJa 
period. 

(c) Decision rogardjna tbe sites to be 
excavated in the next three ycars bas vet 

. to be taken. • 

(d) No Sir, except the possibility of 
continuation of excavatioD of the sites 
mentioned above. 

[English] 

Book Debts or Shipping Corporation 
6f India 

5137. SHRr P.R. KUMARAMANGA. 
LAM: Will the Minister of TRANSPORT 
pleased to stato : 

(a) tbe total book debts of Shipping 
Corporation of India during the last three 
years; 

(b) the debts which ha,e been outstan-
dins for over one year, two years and 
three years from Government departments 
or private parties and the total amount 
which may have to be written off : and 

(c) whether any responsibility hal beoD 
fi xed in the matter '1 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF SURfACE 
TRANSPORT (SHRI RAJBSH PILOT): 
(a) Total book debts of ShippiDg 
Corporation of Indi& Ltd.·· for the Jast 
3 years are as under :-

As on 

31.3.83 

31.3.84 

31.3.85' 

Rs./Jakh. 

6361.52 
6893 .. 63 

7'01.03 

(b) Details of debt. wbich bave been 
outstandiDI for over one year, two years 
aDd three years from Government 
Departments and prlvato parties aro as 
,0110 ••. : ....... 
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'I' 

,~ .. ,J .. 19',S.~4" 1,84·,85 
,: I " GOyt;~,,~ Private 

t r· ,~t. Pri.afO . Govt. ",rivato 
bePtts. "'itiei~' B~tta:t" 

I Patties .Deptts. 'tarties . ' _,---
(Rs. in lakhs) 

I,' Debt. out· 
standiol 
for more 
thaD one 
YC(1r but 
less than 

"\ two years. 62.04 95.12 ' , . 411.10 56.27 1358.10 43.8 

2: Debts out· 
standinl 
for two 
year! or 
~qre ~ut 
') ess tban 
three 
years. 228.06 ,44 •. 27 343.64 62.20 .' 310.65- '45.2 

3. Debts out-
stsudina 
for three 
years and 
nlorc. 504.86 188.97 422.25 . 151.49 417.91 199.1. 

794:96 328.36 1176.99 . 269.96 2086.66 .288. t 1 

The provision for debts which were considered doubrful of recovery includin; the 
casec; wbich have been referred to arbitration or where )("gal suits have been filed amounted 
to Rs_ .491 .. 19 lakbs as on 31.3.85 and the amO'lnt tbat may b::lve to be actually written.,: 
off in future may not exceed this amount. . 

(c) Some or the debts becoming bad ;s an inherent risk in the trade aDd tbis cannot 
be attributed to the failure of any particular individual, and, therefore, .no responsibility 
can be fixed in such cases. 

F'aelUtlts and Services In 
Po bile Hospltall 

5138. SI·IRI P.Il. KUMARAMANGA .. 
LAM : Will the MiniSter of HEALTH AND 
FAMILY WELFARB be pleased'to state: 

(a) whetb er facUlties and lervlces in 
Public ;Hospitall have not been able to 
come up in keepiol with increased demand; 

(b) whether H is a fact tbat due to this 
weaker 'sectloDs ""'of'tho cd~mQnlty are t~ 
worst' sUft"eterr. . '.. ..'. . . 

(c) whether Government would consider 
payment for hospital services in keeping 
with ability to pay; and . 

(d) whethc:r the entire health and 
medical facilities structure is propo,sed to 
be looked into and reviewed? 

THE DEPUTY MINISTER IN THE 
DBPARTMENT OF FAMILY WELFARE 
(SHRI tJ· KRISHNA ~UMAR): (a) aDd 
(b) Bxpansion of' medical' facilities ID 
Delbi i~ ,a cODtinuma process. Tho 
requirements of existiDI Hospital. are 
QOD8*,ntJ, ;" re"iew~ and aUpDonted 



wherever necca_aty within t.bo finanCial 
cODstraints. 'Alfproval of the Government 
for construction 'of two five hundred bedded 
Hospitals each at flarinagar a'nd Shah.dara 
a.nd three oae huodred bedded Hospitals 
each at MatllaJpurf, Khichripur and 
Jaffarpur has also been accorded. The 
position will improve after theso Hospitals 
are commissioned. No disoriminatlon is 
made in the treatment of weaker sections of 
the community. 

(c) and (d) Tho. matter ia under 
rewiew. 

,. 
New Number Plates to Vehicle Owners 

in Toke D of Payment of Annual 
Road Taxes 

S 139. SHRI P.R. KUMARAMAN. 
GALAM : WiJl the Minister of TRANS. 
PORT be p] eased to state : 

(a) whether National Road S:lfety 
Council had suggested supply of new 
DUlnber plates, each year to the vehicle 
owners as in U.S.A. in tokcn of paymcnt of 
anoual Road taxes; 

lb) jf so, decision taken thereon; 

Cc) whether the annual payment of road 
tax is proposed to be made attractive by 
allo\vi"S rebates; aDd 

(d) whether reduced payments upto 
three years for rO.ld tax is proposed to be 
coas'idered for gtnerating additional 
revenue? 

THB MINlSTBR OF' SrATE IN THE 
DEPARTMENT OF SURFACe TRANS· 
POR.T <SHRI RAJESH PIL() f} : (a) and 

"(b) Tbe Government" of India bave not 
set up any National Road Safety Council 
so far. 

(c) and (d) Motor VC~licle Tax 'is a 
State subject and' each State/Union Terri-
tory levy and collect taxes in accordanc~ 
w~t~ tbeir respective Taxation Acts: A 
Cbmmittee on Rationalisation of ~.tDotor ' 
vehicular taxes levh>d by the Siatei'" baa . 
beou ~1:allliniQI alt~rnative .yato~ of Iov, 
o.r '~IO.j' iQCJudina tbe '),ltOlia of lUIDp-sUID 

,~ '.. f<" ~, " I,.' , til ' , 
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payment' at iDftlal sta.es of' 'taxes for 
penoD'alised vehicJes, appropriate system 
ot collection of taxel. Tbe findinas of 
tbe committee are yet to be finalised. 

, RaIlway OYer brJdaes near 
Badarpur ero .... 

'140. 'SHRI CHI.RANJI LAL 
SHAR.MA : Will tbe Minister of T&ANS .. 
POR. r be pleased to stat 0 : 

(a) whether Government propose to 
consider a proposal ,to construct railway 
over bridge Dear Badarpur (New D~lhi) 
cro.siDg where traffic is held up fot. bours 
due to closure of late.; and 

(b) ((so, whon the construction work 
will commence? 

THB MINISTBR Of ST.ATB IN THE 
DEPARTMENT OF R~ILWAYS (SI-IRI 
MAD.HAVRAO . SCJNOJA): (a) .The· 
work of provision of • road under bridge.r 
at. level-crossing No. 588 Of) Mehrauli .. 
Badarpur Road in Ttlahlakabad Yard has 
already been sanctioned. . 

(b) The work 11 iD tbe planotng stale 
in cons.ultatioD witb tbe' Municipal 
Corporation of Delhi. The comm~nl.lClnen t 
of tbe worle dopends upon the finalizat ion 
of the workinl plans "and the availability of 
fundS. 

Doubling or Remaining Track betweeD 
Dellli~Rewar I 

S141. SaRI CHIRANJI LAL 
SHARMA: Will the Minister of TRANS-
PORT be ploased to state: 

(a» wbc'ther Govornment are consider-
inK a proposal for construction of . double 
rai.way line betwooD tbe re~alolDI 
por.tiOD'>~f Delbi·R.e.ari route; and 

. (b>, it 80," ~~} time th e construction 
work will start? ' 

THB MINtsTER. OF STA~& IN THE 
DliPAll1'MsNT . OF RAILWAYS {SHill 
MAoHAV&AO ' SCINDIA.; (a) and (b~(c;..., 
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DoubUDB of Rail Line between the 
romalainl portion of Delhi-Rewari route, 
i.e., between Garhi·Harsaru and Khalil pur 
II an approved work and the construction 
work is in proll'ess. _ 

Statu tor, powers to AU India Council 
for Teelmical Edoeation . 

S142. SHRI BHATTAM SRIRAMA 
MURTY: Will tbe Minister of HUMAN 
RESOURCE DEVELOPMENT be pleased 
to state: 

(al whetber Governmont propose to 
live statutory powers to All India Council 
for Technical Education and to introduce a 
system of accredition for enaincering 
institutions on the Same lines as in the 
case of Medical Council of Indja; 

(b) whether tbere is in recent times a 
mushroom arowth of I arle Dumber of 
under-staffed and ill-equipped c:ngineeriDg 
colleges; 

(c) whether Government intend to 
remove tbe disparities in tbe standards of 
tbe t echoical educa tion; aDd 

(d) whether Government are formula-
ting a stratclY and a programm e for 
ensuriol and providing modernised equip-
ment and facilities in engineering colleges 
and to organise in-service training? 

THE MINISTBR OF HUMAN RE-
~OUaCE DE.VELOPMENI AND HOME 
Aft-AIRS (SHill P.V. NARASIMHA 
KAO) • \a) 'IbC Issue regarding sraot of 
IUa(Ulory powers to All IndJa Council for 
Iecnnlcai .bducauun and introduction of 
a ~'y.4em of ac~u:dHation f'or eo&ineerlDj 
lOMllUdOD~ IS at con:uderalion stage aL 
pu~.)eDl. A OOQCrClC ptoposal haa yet to 
be 10rmulatea 10 tblS bebalf. 

(b) Yes, Sir. 

(c) Coordination and determination of 
standards of tocbni"l education bas been 
tbe constitutional responsibility of the 
C~l)traJ Government. The Government -is 
very keon to dlscbarlo offectivcJy itl 
lCapOntilbaJitl for tbe maintenance of 
Il&IlClard •• 

(d) A scheme for modernisation of 
laboratories and workshops 'in the enaiDer. 
inK Colleges bas already been instituted by 
tbe Cenhal Government with Central 
aS6i~fance. A scheme for in-service tralninl 
of teachers leading to higher qualifications 
of M-Tecb. and Pb.D. is already bein, 
implemented by the Central Government 
under the Quality Improvement Pr01lramme. 

[ Translation] 

Survey of New Railwa)' line from 
Loharc1aga to Tori and Conversion 

of Ranchi·Lohardaga into B.G. 

5143. SHRI SHIV PRASAD SAHU : 
WHI the Minister of TRANSPORT be 
plea~ed to state: 

(a) whether survey work for la)iol a 
new railway line from Lo~ardaga to Tori 
and for cODversion of Rancbi .. Lohardaga 
metre gauic into broad gauge line bas been 
completed; 

(b) if so, the details of the report of 
this survey; and 

(c) if not, the reasons therefor? 

THB MINISTER OF STATE IN THB 
DEPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) to (c) 
Traffic Survey for conversion of Raocbi-
Lohardaga narrow sauge line into broad 
gauge was carried out durina 1974·76. 
The project was not found to be finaD<'}iaU), 
viable. Updating of the earlier survey 
includioS its extension from Lohardaga to 
Tori has been undertaken. FieJd Work 
has been llone. The Report and Bstimates 
are, however, under preparation. 

(English] 

Progre. in CODversion of ltaihvQ' 
Line. 10 Mawashtra 

5144. SHRI GURUDAS KAMAT: 
Will tbe Minister of TRANSPORT b. 
pleasod to atate : 

(a) bow man), .auae convorlioD raU.a, 
project are in proareu in Maharllbtraj aDd 
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(b) what paogress Is likely to be made 
in 1986·87 in each project separately '1 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF RAILWAYS (SHRI 
MADHAVRAG SCINDIA): (a) and (b) 
The approved Gauge Conversion Project in 
Maharasbtra are as under :-

( 1) Conversion of Manmad .. 
Aurangabad·Parli. Vaijnath M.O. '* line into 
B.O. 

Outlay for 1986-87 is Rs. 1 crore which 
is intended to be used to progress tbe work 
between Manmad aDd Aurangabad (Phase.I) 

(2) Conversion of Parbbani-Purna. 
Mudkhed to Adilabad M.O. line into B.O. 
line betweeo Purna and Mudkhed. 

Outlay for 1986·87 is a taken amoun t 
of Rs. 1000 only. 

Demand and A vaiJa bility of Hosp itals 
Beds in Delhi 

5J45. SaRI K.S. RAO: Will the 
Minister of HEALTH AND FAMILY 
WELFARE be pleaged to state: 

Ca> what are the eomparatlve fiaurel for 
t~e demand and a,ailability of bospital 
bed! in Delhi during 1986 as anticipated 
in 1990; and 

(b) the details of the hospitaJs· in DeIhl 
including tb eir names, bed strength and 
average number of out·door patients 
attended to by them dai1y ? 

THB DEPUTY MINISTBR IN THE 
DEPARTMENT OF FAMILY WELFARE 
(SHltl S. KRISHNA KUMAR): (a) 
There are no accurate estimations made 
about the demand· of Hospital beds in 
Delhi. The total availability of beds in 
Delhi Jlt present is 14,656 ass inst a 
population of 76.28 )akhs. This works 
out to roughly 2 beds per tbousand 
population. Taking the same projections 
in 1990, tbe ratio between the population 
and bed would be around 1.83 beds per 
thousand. The actual requirement of beds 
would be still more in view of tbe fact 
that a large namber of pateints come from 
outside Delhi also. 

(b) Details of major GOvernment 
hospitals in Delhi are given in tbe state-
ment given below. 

Statement 
Derails 0/ Majur Hospila/s I" D,lhi 

s. No. Name of the Hospital 

1. Safdarjang Hospital, New DeJhi 

2. Dr. Ram Monohar Lo~ia Hospital, 
New De1hi. 

3. Lady Hardinge Medical College and 
Smt. S.K. HospitaJ. New Delhi. 

4. Kalawati Saran Children's Hospital, 
New Deltli. 

5. All India Institure of Medical Sciences, 
New Delhi. 

6. Lok Nayak J,jprakash Narain Hospital. 
New Delhi. 

7. O.B. Pant Hospital, New Delhi. 
8. Hindu Rao Hospital, Delhi. 
,. Kaaturba Gandhi WOnteD Hospital. 

Delbi. 
10. N.D.M.C. Hospital, Moti B8Ib, 

New Dolhi. 

Bed 
strengtb 

1207+174 
Bassinets 

800+101 
Additional 
beds 
S80+ 35 
Extra beds 

259 

816 

1409 

35J 
800 
450 

100 

Average Dumber 
of patients treated per 

day 
4175 

3103 

880 

901 

2356 

3200 

517 
1800 
885 

700 



Lease Agreemellt wlfh Mis,. Wadi, 
BURder Cotton Prell, BomlJay 

S 1-46. SHRI ANOOPCHAND 
SHAH·: Will,tbe Minister of TRANSPORT 
be "~a.ed to .tat.e : 

(ai' 'wbetbep,~tbc B~ay POlt Trust has 
served a notice to termina4e the 1 ease 
F.greement with MIs Wadi Dunder Cotton 
Press, Bombay; and 

(b) If so. the reasons therefor ? 

THB MJNISTER OF STATE IN THE 
DEPARTMENT OF SURFACE TRANS .. 
PORT: (SHRI RAJESH PILOT): (a) 
The 1 ease of the plot to M!,o;. Wadi Bunder 
Cotton Press=, Bombay expired on 28 
February, 198'. Tbd Board of Trustees 
of the Port of Bomb,lY h~ ve decided not to 
renew tbe lease in favour of MI. Wadi 
Bunder Cotton Press, Bombay. Accor-
dingly, II Qotice of terminatiJn dated 7.5.85 
was served on tbem. 

(b) The plot in queHion Is required for 
Port's own usc. 

Return from Major and Medium 
Irrigation Projects 

5147. SHRl MOOL CHAND DAGA : 
Will the Minibter of WATER 
RESOURCES be pleased to state: 

(8) whether it is a fact that thousands 
of crores have been spent on .rrigation 
works but the return from major and 
medium irrigation projects continues to 
be poor aod if so, the reasons therefor; 

, (b) whether any stcp<; have been 
taken to streamline the working in tbis 
regard: and 

(c) if so, the action taken and 
results achieved? 

.THB MINISTER OF WATER 
RESOURCES (SHRI B. SHANKAR-
ANANDJ : (a) The returnIJ in terms of 
water rates from irrjk}ation projects have 
been low as they are Dot commensurate 
with cho capital loveat_nta. 

(b) and (c) Tho Seventh Plan 
document for irt i,atlon proaramme la)'8 
down tba t periodical/review of tbe water 
,rates to meet tho COst of operatioD and 
maintenance and to provide a reasonablo 
return on investment be carrieti out. 

Suspected Casel Or Aids 

S 148. SHRI MOOL CHAND DAGA : 
Will the ~Minjster of, HEALTH AND 
FAMILY WELFARE be pleased to atate: 

(a) whether it is a fact that suspected 
cases of aids were tested by tbe Indian 
Council of Medical Research at Pune and 
VelIore; 

(b) if so, (n the number of eases 
tested and wjth what results, (ii) to which 
States the suspected persons belonged; 
(iii) which tests were conducted for -this 
disease; 

(c) wbcth er the doctors c=onductina 
the tests were experienced in treatm ent of 
this disease; 

(d) the total expenditure Incurred on 
tests; and 

(e) what preventive measures are beinl 
followed to check it"- occurrence? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT Of FAMILY WELFARE 
(SHRI S. KRISHNA KUMAR) : (a) Yes, 
Sir. 

(b) (j) About 1000 ,cases have been 
exam ined in high risk groups i.e. 
prostitutes, homosexuals and all were 
negative for AIDS. 

(ii) The people examined are from 
Tamil Nadu, Maharashtra. Delbi and Goa. 

(iii) The following tests were conducted 
in suspected sera: 

(a) ELISA (ScreeioB test) 
(b) T, & Ts -Absolute COUD t. 
(c) T, &. T8 -cell ratio. 

All cases were found to be nesative for 
AIDS. 



(c) AIDS is Viral Inr~ction and as such, 
DO curative treatment is yet ,(lvanable to 
treat this lufectlon. However Indiao 
Doctors are aware about the supportiVe 
treatment that is necessary for this 
disease. 

(d) It Is understood that the K.its used 
for tbele testa were dona ted; he.qee no 
estimate on the expenditure incurred on 
the tests bas been made so far. 

(0) Tho following preventive meaSU1CS 
have been/are being taken by the 
Governmont:-

(i) A surveillence on the disease is 
being kept in the country. 

(H) State Health Authorities have 
been al ert ed to keep in mind dgns 
and symptoms of tbe disease and 
report aJl such suspected cases. 

(iii) State Health Educltion Bureau 
have been requested to provide 
bealth education to public, 
particularly to tho3e who aro 
attending the srD clinics, Blood 
Banks etc. 

(Iv) The I.C.M.R. has set up two 
diagnostic centres on at Virology 
Research Institute, Pune and 
another at Christian Medical 
College, Venore. Medi~aJ Colleges 
and H')spita1s have been in~tructed 
to s~nd sera at the above ~entres 
fot' testing if they find any 
suspected cas es of AIDS. 

Test of Indians for AIDS before· Entering 
Foreign Countries 

5149. SHRI MOOL CHAND DAGA : 
WiU tbe Minister of HBAL 1 HAND 
FAMILY WELFARE be p]eased to state: 

(a) whether it is a fact that certain 
foreign countries ba~ made it compulsory 
for Indians to un~ er80 t eats (or AIDS 
before grant ing entry; and 

(b) if 80, the names of the countries 
aaeS reaction of Government tberoto? 

". t ' 

THB DEPUTY MINISTER IN THB 
OBPAR TMEN'T OF FAMILY W~LF'ARE. 
(SHRI s. t{RISHNA .KUMAR); (a) aoci 
(b) it is understood that Saudi Arabia 
bas framed a rule enforcitl8 immigrant 
labour population to' produco medical 
certificate that th,ey are free (rom AIDS. 
Thailand is testio$l sucb persons for 
antibody to HTLV III virus. 

Government of India have not so far 
made it compulsory for migrnts from 
abroad to produce' No AIDS Certificate'. 
However, tbe situation is under constant 
review. 

Cases of Pregnancy affer Family 
Planning Operatton and 

Compensation Paid 

5150. SHRI MOOL CHAND DAOA: 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 
(a) the number of case! where the couple 
got an issue even after either of them had 
undergone operation (or family planning 
during the last three years, State .. wise; 

. (b) in how many cases the perSODS 
have gone to court of Jaw for compensation 
in' such cases; 

(c) what is the total amount paid so 
far to them; and 

(d) what effective st ep1 have been 
taken by Government to save the publ ic 
from such embarrassm ent? 

THE DEPUt Y MINISTER IN THE 
DEPARTrvtFNT OF FAM1LY WELFARE 
(\)HRJ s. KRI~HNA KUMAR); 
(a) Studies conducted indicate that tbe 
failure rate arnOT:g female sterilisation 'cases 
ranges from 0.5 per cent to 3 per scnt. 

(b) and (c) Information is beiDa 
collected and will be laid on the Table of 
the Sabha. 

(d) Sterilisation does not guarantee 
100 per eent safety. Constant eBortl are 
made to improve the quality of sterilisation 

,oper~tions so that the chanles of faUure 
aro minimised. 
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Prhul1' SChools WUhoat Bail ..... 

5152. SHRI BALASAHEB VJK.HB 
PATIL: Will the Minister or HUMAN 
ItBSOURCB DBVBLOPMBNr be pre a sed 
to state: 

(a) whether it h a fact that 811 over tbe 
country nearly 80 per cen t of the primrry 
Ichools are without permanent buildings; 

(b) whether Government would 
consider seekinl the as!listance of the 
pri1'ate sHetor to bel p meet the si tuation; 
and 

(c) whether any central fund will be 
to ensure that the primary schools are 
,Iv en direct a1Jocat ions so tbat not only 
schools arc properly housed but the base 
of primary education is broadly expanded? 

THE MINISTER OF HUMAN 
RESOURCE DEVELOPMENr AND 
HOMB AFFAIRS (THRI P.V. NARASYMHA 
RAO) : (a) No, Sir. Aceording to the 4th 
All India Educational Survey conducted by 
National Council of Educational Recearch 
and Training In 1987, 40.JO% of the 
primary schools did not have pucea or 
partly pucea buildings. 

(b) and (c) The 8th Commission has 
recommended devolution of funds amoun-
ting to Rs. IS617.52 lakhs for construc-
tion of 36,999 additionaJ buildings for 
primary schools in 11 States nam.ely 
Andhra Pradesh, Assam Bihar, Himachal 
Pradesh, Jammu & Kashmir, Manipuf, 
Meaba1aya, Nag8 land, Orissa, Tripura, and 
Welt Bengal, Assis'anee is also given under 
National Rural Employment Programme 
and Rural Landle~s Employment Guarantee 
Prolramme for constrnction of school 
Buildings in rural ar eas. The Government 
welcomes assistance from tbe community 
ror construction or school buUdin.s. 
However, it bas no proposat under 
consideratioD at pi-esent for creating a 
oentral fund to give direct allocation to 
prlmar, schools (or this activity. 

Sex ·Educatlon in Delbl Sehooll 

5153. SHRt BALASAHBB VIKHE 
PATIL : Will the Minister of HUMAN 
RBSOURCe DBVELOPMBNT be plealed 
Cq 8t.~ ~ 

(a) whether some schools i b Delhi are 
imparting SIX education to stud ~ltt. as 
reported in the Hindustan Times dated 10 
Match, 1986; 

(b) whether' Government are mODitor. 
io. the system to asses~ whether the educa-
tion thus given 1S in any way promoting 
or curbing permissiveness amODS tbe 
t e enaaers; and 

(c) if SOJ the findings thereof? 

THB MINISTER OF HUMAN 
RESOURCE DEVELOPMENT AND 
HOME AFFAIRS (SHill P.V. NARASIMHA 
RAO) : (a) NOt Sir. Sex education is not 
being imparted as part of regular courses 
in the schools in Delhi but as part of . 
general education, some reaistered/govern-
ment agenciel) exhibit documentary films 
on cJean\iness, balanced diet, population 
and sex education onCe or twice a Year to 
senior class es in some schools run/a ided 
by Delbi Administration. 

(b) and (c) The Delhi Administra-
tion is keeping a watchful eye 00 th e 
outcome of sucb progammes. 

Modernisation of Kurnool Cuddapah 
Canal System 

5154. SHRY V. SOBHANADREES. 
W ARA RAO! Will the Minister of 
WATER RESOURCES be pleased to 
state : 

(a) whether Government have received 
a scheme for modernisation of Kurnool 
Cuddapab canal .ystem; 

(b) if so, the salient features of tbe 
scheme and the estimated coat thereOf; aDd 

(c) tbe roaction of UnioD Government 
thereto? 

'IHB MINISTER 
RBSOURCES (SHRI 
NAND): (a) No, Sir. 

OF WATER 
B. SHANKARA-. 

(b) and (c) Do no' ariso. 
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· Surve, of Dry Land Areas to Aodb ra ~ 
Pradesh 

515S. SHRI V. SOUHA.NADREES· 
WARA RAO : Will the Minisf er of 
WATER RESOlJRCES be pleased to 

state: 

(8) whether a survey of dry land areas 
;n Andhra Pradesh to find out tbe extent 
of cultivabJ e land and a vailabl e und er-
ground water sources will be takeD up in 
the Seventh Five Year Plan; acd 

(b) if so, th e amount eatInark ed an d 
the physieal targets fixed? 

THE MINISTER OF· WATER RE-
SOURCES (SHRI B. SHANKARA· 
NAND) : (a) and (b) The extent of cul-
tivable land in t.he State is available from 
the Land lT~e Statistics published by the 
Ministry of Agricultuf e. The Cent"~1 
Ground Water Board which is carrying out 
hydrogeologi cal ,,"urveys in the country pro-
poses to cover the balance areas of Andhra 
Pradesh during the Seventh Plan period 
out of its overa)} Plan allocation of Rs. 
87 crores. 

Higher Technical TrainlnM for 
Health Guides 

5156 • ..sHRI V. SOBHANADREES .. 
WARA RAO: Will the Minister of 
HEALTH AND FAMILY WELFARE be 
pleased to state: 

(a) whethp.r Government are 
considering any proposal to impart 
higher technical training to the Health 
Guides and utilise their services in a more 
offective manner; and 

(b) jf not, the reasons therefor 1 

THB DBPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WELFARE 
(SHRI S. KRISHNA KUMAR) : (a) There 
is no proZ)osal to impart bjgber tecbn ical 
trainiol to Villago. ,Hea ltb Guides. 

(b) VUlale Health Guide is a Volun-
tarf ~orker train,d for ,n:eveQtive and 

promotive aspeot of health, FP and MCH. 
He is DQt· meant for provhUna medical care 
except treat·ment of minor ailments 
and first aid during emerAencie •• 
However, a scbenle of re orientation train-
ing, is bejng impleolen:ed for upelatin, 
tb.eir know I edge fOr ut Jlising their services 
in a more effective manner. 

[T,an ·lation] 

Proposal for. Construction of Ring Road 
for Linking National Highways 

Passin I Througb Jabalpur 

SIS? SHRI AJAY MUSHRAN: Will 
the Minhter of TRANSPORT be pleased 
to state: 

(a) whether his Ministry has received 
any proposal from the State Government 
of Madhya Pradesh regarding construction 
of ring road in order to link National 
Highwa)s passing through JabaJpur ; 

(b) if so, the details thereof; aDd 

(c) whether the proposal has been 
included in the first pha'ie of Seventh Five 
Year Plan? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF SURFACE TRANS .. 
PORT (SHR[ RA.JES.H PILOT) : (a) to (c) 
No proposal haq been received from the 
Madhya Pradesh Government foc the cons .. 
truction of a Rjng Road. However, tb ere 
is a proposdl for the construction of a bye-
pass around Jabalpur town. The iucl11sion 
of this bye-puss in the programme for 
deve)opmcnt of National Highways during 
the Seventh Five Year Plan would depend 
on the iot er .. se priority of works on all-
India basis and availability of resources. 

Vayudoot Service In Madhya Pradesb 
Sectors 

SIS8. SHitI AJAY MU~HRAN: 
Will the Minister of TRANSPORT be 
pleased to state: 

(a) the names of tho sectors in Madhya 
Pfad~sh wbo:re V'ayudoot service will bo 
introduced; 
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(b) wbether Central Government have 
received any proposal from Madhya Pra· 
desh Gov~rDment for star,tiDa luch service 
there; aDd 

(c) if so, tbe aotloD taken OD tbie pro-
poaal and the time by which Vayudoot 
services will be started? 

THB MINISTBR OF STA TB IN THB 
DEPARTMBNT OF CIVIL AVIATION 
(SHRI JAGDISH TYTLBR): (a) Subject 
to availability of aircraft capacity. develop. 
ment of infraatucture and e!oDomic viabili. 
ty of operations, Vaytidoot hal plans to 
airlink the following stations in Madhya 
Pradesh during the Seventh Plan period : 

(1) Bhopal 
(2) Raipur 
(3) JagdaJpur 
(4) BiJaspur 

(b) A proposal was received from the 
Government of Madhya Pradesh for pro-
viding Vayudoot services OD the rollowin. 
routes '; 

(I) Bbopa I-N agpur-lagdalpur-
Bbilai-BiiaIPur-Satna-BbopaJ. 

(Ii) DeJhl-OwaUor-GuDa-Bbopal 
and back. 

(c) Whereas Vayudoot bas alreadY pro-
~ided tbree-day.a-week service on Delhi;_ 
Owalior-Guoa-Gwalior-Delhi route, 
it proposes to air link Bhopal, JaadaJpur. 
Bilaspur and Raipur durio. the current 
plan period subject to availability of air. 
craft capacity, d~ve]opmeQt of infrestruc-
ture and economic viability of operations. 

[English] 

Drug Aclulteratloa 

5159. SHRI N. VENKATA RAT· 
NAM: Will the Minister or HEALTH 
AND FAMILY WELFARB be pleased 
to state: 

(a) the Dumber of drul adulteration 
Qas es report ed 4Qrial tbe lat three years. 

detectod, iDvestilat~<l and foUDd to be 
true; 

(b) bow many of tbose drulI were 
fouod to be Ure ,SayiDI drull : 

(c) the steps taken to prevent adul-
teratioD of drugs or at least to minimi. 
tbe adult eration ; and 

(d) the difficulties ~{ Government in 
eradicating tbe evil of drua adultera-
tion? 

THE DEPUTY MINISTER IN THB 
DEPARTMENT OF FAMILY WBLFARB 
(SHRI S. KRISHNA KUMAR): (a) SDd 
(b) The required information is heiDI 
coJ1ected rrom the State Drug Control 
Autho~jties and wi1l be laid on tbe table 
of the Sabba. 

(c) and (d) The jnformatioD is liveD 
in tbe statement attached liven be1ow. 

Statement 

Some specific m easur es have been 
takeo .. to check the manufacture and sale 
of sub-standard and spur ious drugs which 
are aa UDder :-

l. The Drugs and Cosmetics Act wal 
amended in 1982 to provide for 
more effective measures for eom-
bating the menace of spurious 
dl ugs. 

2. The Central. DruBs Standard 
Control Organisal ion monitors 
reports of manufacture and 
sale of spurious drugs in the 
covntry. The State Govern. 
ments are a) ert ed whenever 

. necessary. and assist eel in tbe 
investigation of such repo!t. by 
tbe Zonal Offices of the Central 
Dr?8S Standard CODtrol Orseoi. 
satlOD. , 

3. All the Chief Ministers of the 
States/Union Territories were 
addrt:lsed by the llnioD Minister 0' Bealtb a;Dd Family Welfare 
aDd also tbe Healtb Secret.rl" 
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by the Ministry of Healtb and 
Family Welfare drawio', their 
attentioD to the growlol m"nQ-
facture and sale of spurious drup 
and for taking necessary steps in, 
this reaar,d and also to tone up 
tbeir Druss Control Administra-
tion. 

4. fho Union Deputy Minister (or 
Health and Family Welfare had 
written to all the Health Minis-
ters of the States and Union 
Territories on tbe 3rd May, 1983 
in which sbe hf'ld drawn the atten-
tion of the States to the criticism 
botb in P.uliament and tbe pre sa 
urging on Governto.ent to tackl ~ 
effectively the Problems' of spud· 
ous and sub-standard druMs. In 
ber letter she mentioned tbat tbe 
Central 'Oovernment bad appoin-
ted a Task Force which bas 
identified the deficiencies in the 
State Drugs Control Oraanisations. 
It bas been suascsted by her 
that the States may sive priority 
to th e probl ems of spurious 
drugs and that the Drugs Standard 
Control machin\:ry in the States 
is suitabJy augmented and strcoI-
thened to tackle this problem. 

s. The Task Force appointed by 
Government has identified the 
various areas in which the States 
have to take action to combat tho 
menace of spurious and sub· 
standard drugs. The Ministry of 
Health and Family Welfare have 
also written to tbe State Healtn 
Secretarie~ pointing out the spe-
cific recommendations Inade by 
the Task Force and the aClion 
tbat is required to be takeo. 

6. The State Governments have been 
advised to set up i£ltelJi..,ncc-cum. 
) caal machineries to deal with tho 
problem of spurious drual. 

7. The subject of spurious drulI and 
drug aduJtera CiOD has boon dis-
cUS$ed at various meetings of tbo 
Ceotral COUDcil of Health and 

Central Pamil, Welfare Council 
wbich consists of the Union Minis. 
ter of Healtb aad PamiJy Weltar. 
as Chairman and tbe Sta.t e Hoalth 
Ministers as Members. Irr these 

'jOint meetings as also at the spe-
cial meetin, convenod to review 
Drug and Food laws OD 22nd 
February, 1986, the Council hal 
adopted resolution on 'Enforce-
ment of Drugs and Cosmetics 
Act-. These resolutions have 
urBed tbe Stat e GOY ernm ents to 
tako nccessary act ion to streng-
then and streamline the Drug t 
Control Machinery for combating " 
tbe problem of sub-standard and 
spurioua druII. 

Second Cia .. Waiting Room at Khurda 
Road JUDctioa 

5160. SHRI CHINTAMANI ~ANI. 
GRAHl: Will the Minjster of TRANS-
PORT be pleased to state: 

(a> wbether Government are aware 
that at Khurda Road JUDction, the Divislo-
Dal Headquarter in South Eastern Railway, 
there is no .econd class waiting room for 
bundred. of passenlers ; and 

(b) if so, whether Government propose 
to vrovide immediately a second class 
waiting room there? 

rHE MINISrER. OF STATE IN TIIB 
DBPAR TMBN f OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) and (b) A 
waiting ball and adequate cover over all 
passenger plalform, exist for the sec()od 
class passen&ers at, Khu[da ROdd. II 
e,ass passengers holdina sle~per tickets arc 
also permitted use of 'upper cJass Waiun, 
Rooms. However, there is a proposal 
to provide a second class wait lOa haJl bot-
weeD platform No.2 and 3 subj~ct to 
availability of fuods. 

[ Translslion] 

Pa,ment of RemaaeratJoD to Writer. 
CODtrlbutJaa Artide, for .' B-alrath" 

'16i. SHRI PRATAP' BHANU 
SHARMA: Will tbe Minister of WATBR. 
aSSOUaCBS b. pl.lod to state. 



Ca) wbether a Hind. periodical 
"Bhaairath" is regularly pubJisbdd by 
Central Wat er Commi~sion: 

(b) if so, the details tbereof; 

(c) whether it is a fAct that tbe' writers 
contributing articles, etc •. in the periodical 
have not beeD paid any remuneration for 
the last mally years; ,. 

(d) thp quantum of amount payable to 
writers for each arti,cle and writup; and 

(e) tbe number of such· writers who 
ave not neen paid this a310unt and the 
time by which payment would be made to 
tbem? 

THB MINISTER OF WATER RE. 
SOURCES (SHRI.B. SHANKARANAND) : 
(a) and (b) The Central Water Commission 
brings out a quarterly journal, Bhagirath, 
dealing with matters relating to Water 
Resources and Power Development. 

(c) No, Sir. 

(d) Contributions, other than GOl,ern· 
ment servants, ar e paid at tb e rate of R,. 
sol... for thousand words. GovernOlent 
servants whose articles are published in the 
periodical are pa id honorarium as per 
instructions of the Government of India on 
the subject. 

(e) 17. The outstanding amount due to 
tbese authors wilJ be paid shortly. 

[English] 

Encouragement for Construction of Sma1) 
Earthen Dams 

5162. SHRI R.M. B1IOYF: WHI the 
MiDisler of WATER RESOURCES be 
pI cas ed to sta te : 

(a) whether it is a fnct that big irriga-
tion and hydro-e) eetric proj eets lead to 
deforestation, displacement of people, 
water, JoggIng and desalination problems; 

(b) if so, whether Government have 
al80 observed tbat small earthen dams are 
ocoloaicalJy sound and eQonomically 
profitable; aDd 

.. (c) if so, would it be eooveniont to ~eek 
the guidance of some expert body to aSIeSs 
the progress and encourage the construc-
tion of small earthen dams? 

T.HE MINISTER OF \VATER RE· 
SOURCES (SHRI B. SHANKARANAND) : 
(a) to (c) Developmen t projects, including 
big irrigation and bydroelectri'C projeets may 
involve deforestation and displacement of 
people. \yater·loggln~ and salination 

. however are Dot Ren era) fea tures of irriaa .. 
tion projects but may arise in some cases 
from a number of factors including irriga-
tion practices, soil conqitions and topogra-
phical features. There are some views in 
favour of smaller dams. 

Dredging at Major Ports 

5163. SHRJ LAKSHMAN MALLICK: 
Will the Minister of TRANSPORT be 
pI eased to state: 

(a) whether progrers bas been made by 
the Dredging Corporation of India in 
bandling and fJcing probJems of major 
ports; 

(b) if so, the detai Is th ereof; 

(c) the number of dredgers which are 
presently working in each of the major 
ports, particuJarly at Paradip; 

(d) whether some problems arc beiDa 
faced there due to increasing siltation of 
the chann eIs; 

(e) whother any orders have been placed 
for more dredgers either wi th national 
shipyards or abroad; and 

(f) if, so the details thereof? 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF SURFACE TRANS. 
POR r (SHltI RAJESH PILOT): (I) and 
(b) The DCI is concerned wi tb capital and 
Maintenance dredaiag at Ports. They have 
been able to meet by and larae theso 
requirements. Tho details arc as under :-

TUTICORIN PORT: 45% of the 
~apital dredaiD& of the Approacb chaDDO! 
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was done by ncr. This work' could not be 
completed aa suitable equipment for rock' 
dredging was not available. 

MADRAS PORT: Capital dredging was 
done in certain cases by uef in 1974 &; 
79·80. 

NEW MANOALORE PORT: The DCI 
takes care of the total maintenance dreda-. 
iog requirements of this Port. 

VISAKHAPATNAM PORT: The Del 
is doing tbe capital dredging of tbe oil 
berth which was commenced on 21.5.84 
and is ex pecled to be compl eted by mid 
April, 1986. 

PARADIP PORT: DCI is tackling 
the annual siltat ion io the navigational 
ohannel. 

COCH1N PORT: Maintenance Dredg-
ing in the Outer and part of Inner Channel 
is done by DCI. 

MORMtJGAO PORT: DCI does 
intensive post-monsoon dredging to main-
tain tbe designed depths. 

KANDLA PORT: A DeW navigatiora~l 
channel was opened in 1984, Feb. by 
deploying dredgers belonging to the DCI. 
This bas reduced the siltat ion problem at 
Kand la Port. 

CALCUTTA PORT : Maintenance 
dredgina at Calcutta Port is being done 
by DCI together with Port Dred8erti. 

(c) Name of Port 

Madras 
Bombay 

Paradip 

NMPT 
Cocbin 
Mormugao 
Knndla 
Calcutta 
Vi.1 

• 

No. of dredgers 
presently work-
ing (Port an d 
Del) 
3 
9 

Nil (con flac-
tors dredger has 
just demobi .. 
Used) 
1 
3 
2 
2 
9 
S 

(d) ,Non avaiiability 01 suitable dredging 
equipment with DCI for creating the laad 
hapat Paradlp Port, DeCOl. itated biriDI a 
contract dredger. 

(e) Yes, Sir. 

(f) Madras Port has pJaced an order 
with ChowfluJe & Co. for a grab dredger. 

,~, 

Cochin Port is proposing to acquire 
a 1500 cu. m. capacity grab hopper 
dredger. 

Bombay Port has pJaced an order for 
a dred(ler unit. The dredging unit is 
ordered with Norwegian Company and 
the barites and tug are ord ered with Indian 
Companies. 

Implementation of I.L.O. Convention 
OD Con Unu ify of Seafarers' 

Employment 

S 164. DR. SUDHIR ROY: Will the 
Minister of TRANSPORT be p)eased to 
state : 

(a) whether !; cameo in India al e 
recruited for one voyage only; 

(b) whether Government.l propose to 
irnplclnent the I.L.O. conv~ntion on 
continuity of beafarers' employment; and 

(c) whether it is a fact that for every 
six months of paid work, the seam cn have 
to spend an average of 40 months without 
work? 

TfIE MINISTER OF STATE IN THE 
DEPARTMENT OF SURFACE TRANS-
PORT (SHRI RAJESH PILOT): (a) The 
seanlCO in India are prov:dcd jobs on 
rotational bash for a period not exceeding 
9 months at a time. 

(b) In view of the casual nature of 
emo}oyment of Indian seamen and tbo 
difficulties in guarantee;ng a minimum 
period of employment or a minimum income 
during anyone year, it is oot possible lor 
India to comply with tbe requirements of 
I.L.O. Convention on CODtinuity of Emplo)'. 
ment of Soafaron. 
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(c) Due to Jack of employment 
opportunities, seamen on the general roater 
at Calcutta are required to wait for 
considerable period before lettinl 

. employment. 

Tribunal to look after Grievances of 
Seamea 

S 165. DR. SUDHIR RO~ : Will the 
Mini8ter of TRANSPOR. T be pleased ta' 
state: 

(8) whetber a Tribunal is proposed to 
be let up soon to look after th~ grievances 
of seamen compulsorily as per section ISO 
of the Merchant Shipp~Dg Act, 1985; 

(b) whether such a tribunal was set up 
with beadquarters at Calcutta during 
1981; and 

THE MINISTER OP STATE IN 1HE DE-
PATMBNT OF SURFACB TRANSPOllT 
(SHRI RA1BSH PILOT) : (8) and (d) The 
estimates for survey ·and investigation for 
Varapuzba bridge and acquisition of land 
for its immediate approaches bave already 
been laDCtioned. The' cone.tructioD of tbe 
bridae will be taken up after the project 
estimato is sanctioned based on detailed 
invcstiaatioDs . and work awarded after 
completion of tender formalities. 

[ Translation] 

Financial Assistance to Rajasthan for 
irrigation 

S167. SHRI BANWARI LAL 
BAIRWA : WiJl tbe Minister of WATER 
RESOURCBS be pleased to state; 

(c) if 80, whether the tribuna) is st ill (a) the number of times Rajasthan 
fUDctioning'1 .. Government made a demand to the Union 

Government duriDg the last five years for 
nIe MINISTER OF STATE IN THE 

DEPARTMENT OF SURFACE TRANS-
PORT (SHRI RAJESH PILOT): (a) While 
Section 150 of the Merchant Shipping Act 
empowers Government ao set up such a 
tribunal, Government do not have any 
proposals in this regard. 

(b) Yes, a tribunal was set up. at 
Calcutta with effect from 18th March, 1981 
for a period of one year. 

(c) The term of tbis tribunal expired on 
17th March, 1982. 

Construction of Varapuzha Bridge on 
NatiQQal HJlbway No. 17 

5166. PROF. K.V. THOMAS: Will 
the MiDJ8tor of TRANSPORT be plaased to 
state: 

(a) whether the design of Vsrapu"aa 
bridle io Brnakulam district on National 
Hiabdway No. 17 bas been received and 
finalised; and 

(b) jf 10, the time by which tbe 
construction Of this bridle is proposed. to 
be started' 

providing funds to ausment irrigation 
facilities in the State, the amount of funds 
so demanded each time, and the view taken 
by the Union Government to meet the 
demand; and 

(b) the details of the works on which 
the money received from the Centre for 
irrigation facilities was 'pent ? 

THB MINISTER OF WATER RE. 
SOURCES (SHRI B. SHANKARANAND) : 
(a) and (b) IrriKation project~ are planned, 
funded atad implemented by the State 
Government. Contral assistance is provi. 
ded in the form of block loan sand arants 
and is not tied to aDY project or stctor of 
development. In October, 1982, tho 
Rajast1Jan Government sought additional 

allocation of R8. 40 crore! for Rajasthan Canal 
Project in the Sixth Plan period. Addi-
tional Central assistance for this project 
was alven as under :-

1982-83 Rs. 1 S crotes. 
1983.84 - " RI. 15 crores. 
1984·85 8.1. 10 crorea-

III the year J'84.S5, the State Govern. 
IDCDt bad requested for addiUoaa! alloea. 
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lion of as. 30 cror08 in addition to ]ll. 10 
crores provided earlier. 

Allotm"ent 01 Quarter. to SC/ST 
employees 01 Indian Airlines 

5168. SHRI BANWART LAL 
BAIRWA : Will the Minister of TRANS-
pORT be pleased to state: 

(a) whether Indian Atrlines is not 
following the Government dir ectives for 
reservation in allotmen~ of residential statl' 
quarters fo the Scheduled Caste/Scheduled 
Trible employees; 

(b) if so. what is the percontaa" of 
reservation provided and the total Dumber 
of quarters in each type available with 
ladian Airlines and out of that bow many 
qoarters have been allotted to se and ST 
employees; and 

(c) if Dot .. tho reasons thereof '1 

THE MINISTBR OF STATE IN THE 
DEPARTMENT OF CIVIL AVIATION 
(SHH I JAG DISH TYTLER): (a) Indian 
Airlines is followinS the guidelines issued 
by tbe Bureau of Public Entarprises for 
allotment of residential staff quartcas to 
the SC/ST employees. 

(b) The requisite information is liven 
below: 

Type of Quarters Total No. 
of Quarters 

No. allotted, 
to SC/ST 

Percentage % as per 
guidelines 
ofDPB 

C18SS IV 
(Type I & II 
of Govt.) 
Class III 
(Type III & 
IV of Govt.) 

(c) : Does Dot artse. 

714 

726 

Free railway passes to Blinds 

S 169. SHRI V.S. KRISHNR IYER: 
WiJl the Minister of TR"R NSPORT be 
pleased to state: 

(a) whether free railway passes are 
issued to the blinds; and 

(b) .if not, whether Government would 
consider giving free railway passes to 
them '] 

THE MINIS1ER OF STATE IN THE 
DBPARTMENT OF RAILWAYS (SHRl 
MADHAVRAO SCINDIA) : (a) No, Sir. 

(b) No such proposal is under 
consideration. 

Refund of LOlt Air Ticket 

5170. SHill V.S. KRISHNA IYER : 
Will the Minister of TRANSPORT be 
ploaled to .tate ; 

109 15 .. 19 10 

60 8.26 s 

(a) whether refund of amount of Air 
ticket if lost by a passenger, Is liven at 
present; and 

(b) if so, whether the refund of amount 
is given to such genuine pass engers after 
obtaining indemnity bond ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF CIVIL AVIATION 
(SHRI lAG DISH TYTLER) : (a) and (b) 
As regards domestic sectors, refund against 
lost documents is not permitted as those 
are liable to be misused for travel, refund 
or re-issuance resulting in Joss of revenue 
to the Corporation. A clear indicatioD to 
this effect is given on each ticket. 
However, in exceptional cases. r efu~d 
against lost tickets on domestic sectors il 
allowed after an Indemnity Bond is obtain. 
ed from the passenger. 

As reaards international sectors, refund 
of a lost document is effected after ob .. rv· 
in. a waitina period of 120 dS)8 from tbt 
date of iSsuance of lost document, CirculI) 
and also obtalain, an lndemnitJ BoD4. 
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5171. SHRI V.S. KRISHNA lYBR: 
Will the Minister of HEALTH AND 
FAMILY WBLFARE be pleased to state: 

(D) wn etb er Government bad assessed 
the demand for condoms during" 1985 in 
tbo co un trv : 

(b) what is the actual l)rodttction of 
condoms by Hindustba n I,atex; 

(c) whether any new units!will be set 
up to booqt production and to meet the 
increasing demand; and 

(d) whether any Japanese eoHaboration 
in tbe manufacture of condoms to ,ef 
advance technical knoW-how hal} been 
obtained? 

THE DEPUTY MINISTER TN THE 
DEPAR.TMENT OF FAMILY WELFARE 
<SHRI S. KRISHNA KUMAR): (a) and 
(b) The demand of eondoms for 1984-85 
as asses"'ed by Mis. Kerala Industrial and 
Technical Consultancy Organisation Limited 
was 740.13 million pes. During the same 
year the actual production of condoms by 
Hindustan Latex ltd .• Trivandrum was 274 
million pes. 

(c) and (d) In order to meet the 
increasl'ng demand of condoms in the 
country. two new vlants are being set up 
at Trivandrum and Relgaum. each with an 
annual production capacity' of 160 million 
pes. of condoms. With a v'iew to obtaining 
advanc~d technical know-how, Hindustan 
Latex Limited has eo'eted into a foreign 

. collaboration agreement with Mis. Mitsui 
and Co •• Japan and MIs. Okamoto Rikc::t 
Oomu Company Ltd., Japan. 

Qoallty test of Medicine before 
Purchase 

5t72~ SHR) TARIQ ANWAR: Will 
tbe Migister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) what Is the procedure adopted by 
Government in rega rd to the quality before 
purcba8~ 01 medicines, seras and vacoines; . 

(b) wbether Government have tbeir own 
testing results before acceptiol thoae 
products; aDd 

Cc) if not, bow tbe quality ot thO 
products Is ensured? 

1HB DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WELFARE 
(SHRI S. KRISHNA KUMAR) : (a) Drugs 
purchased through tbe Med1cal Stores 
Organisa f ion ar e subj eel to the La boratory 
tests before making suppli es to the 
indentor8. 

(b) The Medical Stores Organisation 
has its own testing facilities at Bombay. 
Madras & Calcutta. A Cen~ral Biological 
]aboratoy;y is also funct ioni.g at the 
Government Medical Stores repct, Madras. 
The samples are also got te~ted by Govern-
ment approved laboratories when considered 
necessalY. 

(c) Does not arise. 

Priority for Construction of on-
going Dew Rai lLines During 

Seventh P1ah 

5173. PROF. NARAIN CHAND 
PARASHAR : Will the Mini8t~r of 
TRANSPORT be pleased to state: 

(a) whetb er it is a fact that the 
Railway Board has decided to give 
priority to the completion of on-going 
projects relating to .be construction of new 
railway lines during the Seventh Plan and 
not to take up any new lines during this 
period; 

(b) if so, whether it would be ensured 
that no regional imbalances are created ; 

(c) whether adequate priority will be 
giv.en to the comptet ion of at least on. 
8Piog project whether new line or 
conversioD. in each of such States. where 
tbe works are in pro&ress ; 

Cd) if so" the names of the projects, 
States·wise which would be given priority 
in tbe Seventh Plan; and 

(e) if not, the reaSODS therefor aDd 
tb~ 6tr8tc~ for enl~rjll' adequat, 
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expansion or railway net-work in all the 
States without any discriminati 00 against 
backward States. in Seventh Plan; 
especially in such States where not even a 
single new line has been completed since 
independence, though the work on the 
same is in progress? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADH-\ VR.\O SCINDIA): a) to (0) 
In view of the severe constraint of 
resources and heavy commitments on hand, 
priority is being given during the 7th Plan 
to important on-going Dew Jines aDd gauge 
conversion projects, rather than taking up 
new projects, other than those already 
included in the 1985·86 Budget. There is 
no question of creating regional imbalances 
as projects are not taken up on considera-
tion of their location in aDY State. 
Priority is, howel'er, accorded to projects 
which meet the needs of rail transport for 
major industrial proj ects, tapping mineral 
and other resources, on strategic 
consjderat ions, or to serve as missing links, 
or as in the case of the States in the N.E. 
Region. The completion of tbese projects 
during the 7tb Plan wouJd, however, 
ultimately, depend on the resources mude 
available for such proj eets. 

Translation of Ancient Classics 
and Masterpieces of Modern 

Indian Literature 

5174. PROF. NARAIN CHAND 
PARASHAR : Will the Minister of 
HUMAN RESOURCE DEVELOPMENT 
be pleased to sta te : 

(a) whether the National Arts Council 
has recommended the sanction of Proj ects 
with adequate financial allocations for the 
publication of tran~latjons of ancient 
classics and master· pieces of modern Indian 

literature from one Indian Janlu88c to 
~tber language as also into and from roreip 
languages in the Seventh plan t 

(b) if so, the decisions taken to 
promote the translation work on a 
comprehensive scale as recommended by 
the Council and brief outline theroof; 
and 

(c) the composition of the Council as 
on date, its functions and a brief report 
of its activities during the past tbree years 
as also the term and the date of constitution 
of the present Council ? 

THE MINISTER OF HUMAN 
RESOURCES DEVELOPMENT AND 
HOME AFFAIRS (SHRI P. V. 
NARASIMHA RAO>: (a) The National 
Council of Arts recommended that the 
Sahitya Akademi should be asked to 
promote translation of creative literature 
from ooe language to another. 

(b) The Sahitya Akademi has taken op 
a pilot project for the translation of 
Akademi award winning titl es into various 
Indian languages. Three books were 
translat ed into three different languages 
and pubJished. Six manuscrtpts are in 
presS, Twelve books have been aSlianed 
for translation jnto 32 languages. Action 
has been initiated to take up another 
eighteen Akademi award winning titles for 
translation into otb er Indian Janluages. 

(c) The National Council of Artl was 
set up on 19th September, 1983 by a 
Government Resolution. Its composition/ 
constitution and functions are given in tb. 
Statement given below. No fixed term 
has been prescribed for the Council met 
in February, 1984, when certain 
recommendations were made on which 
necessary action is beiDa taken. 

Statement 

CONSTITUTION OF NATIONAL COUNCIL OF ARTS 

CHAIRMAN: Prime Minister 

VICB·CHAIRMAN~ Minister of Education & Culture 

MEMBBR.S: 1. Mini.ter of Financo 
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2. Minister of Tourism 

3. Minister of Environment 

4. ChairmaD of Sablt,a Akademi 

5. Chairman of Sanaeet Natak Akademi 

6. CharimaD of LaJit Kala Akademi 

7. Director General of 
Archa eoloaicaJ Survey of India 

8. Director of National Museum, 
New Delhi. 

9. Director of National Library. 

10. Bieht eminent persons repr esentin, 
the creative arts, research and 
scholarship. 

MEMBER·SECRETARY Sectetary, Ministery of Education and 
Culture. 

FUNCTIONS OF THE NATIONAL 
COUNCIL OF ARTS 

The functions of the Council are as 
follows ~ 

(a) Formulation of National Cultural 
Policy; 

(b) Coordination of actlviti es of 
institutions of the arts, arcbaeolo-
gy. anthropo]ogY4 archives and 
mus~ums ; 

(<:) Identification of artas and forms 
which required special attcntion 
and plann ing in order to ensure 
cont inuity interlinking and future 
growth; 

(d) Responsibility for providing 
guidelines for future plans and 
programmes of institutions and 
agencies; 

(e) Advise on settina up any new 
national cultural institutions ; 

(f) Conservation 
lansuages and 
llerita,e ; apd 

of 
tbe 

classical 
cultural 

(I) Any other matters which may be 
of national concern in tbe 
field. 

Plan to Increase more Goods 
Traffic by importing Modern 

Freight Bogies 

5175. DR. B.L. SHAILESH : 
SHRI K. PRADHANI : 

Will the Minister of TRANSPORT be 
pleased to state : 

(a) whether the Railways plan to 
increase their capacity to move more goods 
traffic through replacement of overaged 
assets, modernisation and technological 
upgradatfon programmes; 

(b) if so. the broad outlines of their 
programme for the Seventh Plan period 
and tbe estimated capital outJay 
involved; 

(c) whether the Railways allo propoae 
to import a Dumber of modern freight 
bOlies with import of tecbnolol)' to 
manufacture such bosies ind'senously for 
tbis purpose ; 

, ., .. 
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(d) if so, the name of the country from 
where imported and the approxfmate 
cost or such a bogie ; and 

(e) whethC'r the Railways will revive 
their earlier pI an to establish a wagon 
building unit in Allahabad to meet their 
growing needs for more wagons? 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (ct) Yes Sir. 

(b) Approved outlay for Railways 
Sevenbt Plan is Rs. 12,334 Crores. With in 
this the Railways propose to carry out 
about 20,000. Kms. of track renewal, to 
electrify about 3,400 Km~ of additiona1 
routes, purchase 96,000 wagons and 1250 
locomotives and to increase tbe line 
capacity in an appropriate manner. 

(c) Yes Sir, 

(d) The SOUrce of supply of these bogies 
has not yet been identified and the actual 
cost is not yet known. 

(:) There is no such proposal. 

Guidelines for Allotm('nt of 
Stalls at Railway Stations 

5176. SHRI HUSSAIN DALW AI : 
Will the Minister of TRANSPORT be 
pleased to state: 

(a) what is the procedure laid down 
by the Ra ilway aUlhoriti(s for allotment 
of stalls at railway stations; 

(b) whether allotment is done OD the 
basis of first com~ first served basis or there 
are some other guidelines laid down for 
such allotment of ~taJ1s ; 

(c) whether there is any reservation 
for dependents of rct:rcd employees in 
such a))otment ; and 

(d) if not, what are the guideiines fixed 
for such allotments of railway s~alls 1 

THe MINISTER OF STATE IN THE 
DBfARTMENT -OF RAILWAYS (SHRI 
MADHA VRAO SCI NDIA): (a) and (b) 

Generally, the allotment of stalls by Zonal 
Railway is done by appt ications to be 
invited througb press notifications and/or 
through local Dotiees. Such applications 
are scrutinised by a Screenin, Committee 
on tbe Zonal Railway, and after approval 
of the competent authority, tbe aJlotment 
is made. 

(c) No, Sir. 

(d) UncPlployed graduate sons & 
words of railway emy)oyees are considered 
for allotment of bookstalls, aJongwitb 
others. 

Proposals to open New UDiversitfes 
PendlnK wltb University Grants 

Commission 

5177. SHRI HUSSAIN DALWAI: 
Will tbe Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(8) tbe number of applications for 
establishment of new Universities pending 
condsideration witb University Grants 
Commission ; and 

(b) whether there is any proposal to 
restrict the mushroom growth of 
Universities and if so, the present policy 
with regard to opening of new 
Universities? 

THE MINISTER OF HUJ\1AN 
RESOURCE DEVELOPMENT AND 
HOME AFFAIRS (SHRI P.V. 
NARASIMHA RAO): (a) The Slat\! 
Governments do not require any forma I 
approval or clearance of UGC for 
eshblishment of new universities. 
However, a new university established 
after June 1982 needs to be declared fit 
by the UGC for financial assistance from 
Central SOUTceS in terms of the provisions 
of tbe UOC Act. The State GovernmcTits 
therefore generaJ)y consult the UOC on 
their proposals for establishment of new 
uni.erlitiel. Proposals for the establlsh-
mant of 6 universities were received by 
tbe UGC for its viewl from various State 
Governments durin. the lalt si" 
month,. 
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(b) The Central Government and the 
UGC have been advising the State 
Governments to exercise re'traint in the 
eltabliahment of new universities which 
should be set up only on the basis of 
sound academic considerations and 
availability of adequ'1te rosources_ 

(Translation 1 

Scheme for Modernisation of 
Irrigation Projects 

5178. SHRI BALWANT SINGH 
RAMOOW ALIA : 
SHRI PRATAP BHANU 
SHARMA: 
DR. G. S. RAJHANS : 
SHRI DHARAM PAL SINGH 
MALIK: 
SHRI SUBHASH 'YADAV : 
SHRI ANANTA PRASAD 
SETHI: 

Win the Minister of WATER RE-
SOURCES be pleased to state : 

(a) whether Government have 
cbalked out a new scheme to modernise 
irrila tion proj eets ; 

(b) if so, the details of this scheme; 

(c) tbe names of the parts of the 
country where this ~cheme is being 
implemented; 

(d) whether any foreign agencies wiJJ 
also provide latest technical know-how 
for the irraaation projects ; 

(e) whether Government will give 
incentive for implementation of this scheme 
in Punjab: 

(f) if so, the details thereof; and 

(8) if not, t be I eaSODS the 1 efo r 'I 

THE MINISTER OF WATER 
RESOURCES (SHRI B. SHANKARA .. 
NAND) : (a) to (g) Modernisation Schemes 
are p'ann~d, funded and implemented by 
the State Governments and there is no 
CentraJ scheme for ptovidiDI any incentive 

for such projects. Somo projects are 
posed for external assistance. 

[English] 

Trial IRDC Vaccine for Birth 
Control 

51 79. DR. T. KALPANA nEVI: 
Wi)) tbe Minister of HEALTH AND 
FAMILY WELFARE be pleased to 
state : 

(a) whefher International Development 
Research Centre, Canada bas developed 
a vaccine for 8afe and effective birth 
control; 

(b) if so, results of field trials 
conducted 80 far; and 

(c) what is the time frame of 
introduction of this vaccine and how it 
is anticipat ed to reduce our birtb 
rate? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WELFARE 
SHRI S. KRISHNA KUMAR) : (a) to (c) 
The International Development Research 
Centre is parlialJy funding a programm} 
for development of a vaccine for control 
of pregnancy at the National Institute of 
Immunology, New Delhi and at the Jndiao 
Institute of Science, BanBalorc under the 
Coordination of Indian Council of Medical 
Research. Animal trials of tbe vacc ine 
ha ve shown promising results. The 
introduction of the vaccine in tb~ 
programme will be considered after tbe 
successful completion of human clinical 
trials which are like1y to be completed 
by 1992. 

Ship Repairing Complex at Haldie 

5180. SHRI SATYAOOPAL MISRA: 
DR. SUDHIR ROY: 

Will the Minister of TRANSPORT be 
pleased to stat e : 

(a) the plan and programme of 
Oovernmen t to set up a ship repafrina 
cOll'plex at Haldia durinl the Seventh PIa. 
period ; and ' 
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(b) the details tbereof ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF SURFACB 
TRANSPORT (SHRI RA1ESH PILOT) : 
(a) Government do not have proposals for 
establishing ship repair pr('ject at Haldia 
in West Den,al in the Seventh Plan. 

(b) Does not arise. 

Cause of Fire In Ghaziabad-
De Ihf EMU train coach 

5181. DR. O.S. RAJHANS : 
SHRI BANW ARI LAL 
PUROHIT: 
SHRI SUBHASH YADAV : 
SHRI C.P. THAKUR: 
SHRI K. RAMACHANDRA 
REDDY: 

Will the Minister of TRANSPORT be 
pleased to state: 

(a) wbethel one of the coaches of a 
EMU train running between Ghazia bad 
and Delhi ca.ught fire near Indraprastha 
Power Station on 11 March, 1986 ; 

(b) if so, the number of persons died 
and injured as a result thereof; 

(c) wh ether Government have enquired 
into tbe cause of the fire; 

(d) if 10, the details thereof; 

(e) whether it is also a fact that the 
alarm chain of the train was flot working 
and if so, the reasonS therefor; aJ1d 

(I) the steps contemplated by 
Government to avoid recurrence of such 
incidents in future? 

THE MINISTER OF STATE IN THE 
DBPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) Yes, Sir. 

(b) There was DO case of deatb. 11 
passeolcrs sustained simple injuries and 
five were discharged after first .. aid. 

(c) The accident is being enquired 
into by tho Co mmis.jon er of Railway 
Saf",. 

(d) The Enquiry Report is awaitod. 

(e) No, Sir. The alarm chain device 
was working. 

(f) Pass engers are being educated about 
prevention of fire through newspaper 
advertisements, display of suitable wamiDI 
boards in tbe compartments and requested 
not to carry explosives and inflammable 
articl es in trains. 

Comp.uterisation of Railway 
Reservation In Orissa 

5J82. SHRIMATI JAYANTI 
PATNAIK: Win the Minister or 
TRANSPORT be pleased to state: 

(a) whether programme of computerisa. 
tion of railway reservations is proposed to 
be extended to Orissa in 1986.87 ; 

(b) jf so, the number of titatioDs in 
Orissa identified for the provision of 
railway reservat ion computerisatioD in tbe 
year; and 

(c) the details thereof? 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF RAILWAYS <SHRI 
MADHAVRAO SCINDIA): (a) No, Sir. 
Reservations only at Bombay and Calcutta 
are proposed to be taken up for 
computerisation durina 1986-87. 

(b) and (c) Does Dot arise. This 
programme Is Dot formulated OD 
Statewise basis. 

Request for Naval He)p to Remo,e 
Wrecks of Suoken Dredgers at 

Paradlp Port 

5183. SHRI CHINTAMANI lBNA: 
Will the Minister of TRANSPORT be 
plelsed to state: 

(a) whether a sUlltation bas been 
made by the Government of Orissa to 
approach Indian Nav,. for removal of 
wrecks of sunk en dredgers Konark and 
MOT 3 at Paradip Port 8S a special caso 
as private alcncics are not keon for tbe 
work; and 

(b) if 10, the dcoiliOD takCll tbel'lOQ 2 
- 1 
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THE ,MINISTER OF STATB IN THE 
DEPARTMENT OF SURFACE TRANS. 
PORT (SHRI RAJESH PILOT): (a\ Yes. 
During informal discussions tbe Chief 
Minister, Government of Orissa had 
Stillest cd tbat Indian Navy may be 
approached for removal of wrecks of 
Sunken dredgers Konark and MOT 3 at 
Paradip Port. 

(b) The Indian Navy were approached 
accordingly but th ey expressed tbeir 
inability to undertake tbe work on account 
of peculiar location of the wrecks. 

Train Collis·on at Khagaria Railway 
StatloD of North Eastern 

Railway 

5184. SHRI DHARAM PAL SINGH 
MAL1K : 
SHRI RAMASHRA Y PRASAD 
SINGH 
SHRI SUBHASH Y ADAV : 

Will the Minister of TRANSPORT be 
pleased to state : 

(a) whether over 50 pa,seOger8 were 
injured as the 67 up Kathihar-Bal aun i pas-
senger train dashed against the rear end of 
85 Up Assam Mail at Khagaria Railway 
Station of North Eastern Railway on 10 
Mareh, 1986 : 

(b) if so. the details thereof including 
the oxtent of IOSI of Railway property as a 
resul t thereof; 

(c) whether any inquiry bas since been 
conduct cd; and 

(d) if so, the action ~ince taken against 
the officers responsible for this accident? 

THE MINISTER OF STATE IN lHE 
DBPARTMENT OF RAILWAYS (SHRI 
MADAHVRAO SCINDIA) : (a) Yes, Sir. 

(b) At about 18.50 hrs. oD 10.3.1986 
whUe 8S Up Assam Mail was staodina on 
ItDc No. 1 at Kbaaaria In. station, S67 Up 
Katihar-BaTauni PasscDlcr train camo aDd 
collided witb tbe rear end of Assam Mail. 
Approximate cost "of damaaes to railway 
proport7 il &a. ~O.OOO/ .. 

(c)"-Yes, Sir. Enquiry bas been con-
duct ed by the Commission er of Ra ilway 
Safety. N.B. Circle, Gorakbpur. 

(d) The Station Malter and Cabinman 
on duty at Khagrlria station and the engine 
crew of S 67 Up Passenger have been placed 
under suspension. Disciplinary action 
against the staff at fault is being initiated. 

Demand to Set up National Institute 
of Maternal and Child Health 

Centre In Indore 

5185. SHRI DHARAM PAL SINGH 
MALIK: Will the Minister of HEALTH 
AND FAMILY WELFARE be pleased to 
state : 

(a) whether it is a fact that three bas 
~een persistent demand of the public to 
set up National Institute of Maternal and 
Child Health Centre in the Cbacba N ebru 
Hal Hospital in Indore in the State of 
Madhya Pradesh during Seventh Plan 
period; 

(b) whether State Government of 
Madhya Prad esh has a]so appr oached 
Centra] Government in this regard; and 

(c) if so, reaction of the Central 
Government ther eto ? 

THE DEPUTY MINISTER IN THB 
DEPARTMENT OF FAMILY WELFARB 
(SHRI S. KRISHNA KUMAk): (a) and 
(b) Requests for considering Chacha Nehru 
8al Hospital as a location for establish-
ment of National IrlS(itute of Maternal and 
Child Health Centre have been received. 
The State Government of Madhya Pradesh 
has not sent any proposal in tbis regard. 

(c) The question of setting up a 
National Institute of M",teraal and Child 
Health is under consideration. 

Report of the Committee OD StatuI 
of Women 

'186. DR. PHULRBNU OUHA : 
Will the Minister of HUMAN RESOU8.CB 
DBVSLOPMSNT bo pleased to .,ate '; 
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(a) whether a report was submitted to 
Union Government by tbe Committee on 
tbe statuI of women in India; and 

(b) whether tbe recommendations con. 
tained in the report have been accepted 
by Government, and if so, their number 1 

THE MINISTER OF ST ... TE IN THE 
DEPARTMENTS OF YOUTH AFFAIRS 
AND SPORTS AND WOMEN"S WEL .. 
FARE (SHRIMATI MARGARET ALVA) : 
(a) Yes. Sir. 

(b) The Committee 011 the Status of 
Women in India made S2 recommenda-
atioDs. Out of this 20 recommendations 
were accepted by the Government without 
any modification 19 recommendations were 
accepted in a modified form bv the Govern-
ment. The remaining 13 recommendation' 
were Dot accepted by Government. 

Hostels for Working Women 

5187. SHRI JAGANNATH PATT-
NAIK: Will the Minister of HUMAN 
RESOURCE DEVELOPMENT be pleased 
to state: 

(8) whether Government have decided 
to construct hostels for working women 
under tbe CentraJ1y sponsored scheme; 

(b) if so, the number of such hosteJs 
constructed so far, State-wise; 

(c) whether Government have COOl-
tructed any working Women'. Hoste) in 
the State of Orissa alBo ; and 

(d) if SO, the detail's regarding the 
locations in tbis regard 1 

THE MJNJSTER OF STATE IN THE 
DEPARTMENrS OF YOUTH AFFAIRS 
AND SPORTS AND WOMEN'S WEL .. 
FARE (:';HR(rvIATI MARGARET ALVA) '. 
(a) and (b) The Government of India pro-
vides assistance to VoJuntary Organisations, 
Public Trusts and Local Bodies fOI COD:.-
truetion of hostel buildings for Working 
Women under the Central Scheme of assis-
tance for construction/expansion of hostel 
buildings for Wotking Women. A state-
ment showing State/Union Territory-wise 
distribution of 380 hostels for Working 
Women sanctioned so far under the Cent-
ral Scheme is given below. 

(c) and (d) 9 Hostels for WOlkinS 
Women have been sanctioned i.n Orissa, 
as indicated below: 

S. No. 

I. 
2. 
3. 
4. 
5. 
6. 

Location of Hostels 

Baripada 
Berhampur 
Bhubaneshwar 
Cuttaek 
Dhenkanal 
Rourkela 

7. Sambalpur 

No. of 
Hostels. 

1 
J 
1 
3 
1 
1 

1 

STATEMENT 

Stat~/Un{o" Tlrritory-wis6 Numb" of Worki"g Women's H(Jst,ls S(J"ction~d IIpt() 
J1.3.1986 

SI. No. State/UT No. of hostels 
sanctioned 

Capacity Hostels with Day· 
Care Centres 

No. No. of 
children 

l. Andhra Pradesh 12 610 1 30 

2. Assam 6 425 
l. Bihar 2 97 

4. Gujarat 18 802 3 70 
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S1. No. Stat./UT No. of hottels Cap3city Hostels with Day. 
laDcUoDcd Care Celltrel .. 

. No. No. of 
children 

5. HaryaD8 13 937 45 180 

6. Himacbal Pradesh 12 425 

7. Jammu and Kashmir 1 50 
8. Karnataka 26 1648 2 80 

9. Kerala 67 6264 22 615 
10. Madhya Pradesh 43 2017 7 225 
11. Maharashtra 31 1843 4 134 
12. Manipur 6 233 4 130 

13. Meghalaya 2 134 1 15 
14. Naaaland 1 126 
15. Orissa 9 568 1 10 

16. Punjab 7 811 
17. Rajasthan 25 1173 7 180 

18. Sikkim 2 14S J 30 
19. Tamil Nadu 44 1919 11 295 

20. Tripura 1 20 -
21. Uttar Pradesh 21 1341 6 175 

22. West Bengal 8 369 2 ~ 40 

UNION TERRITORIES 

1. Andhman & Nicobar 1 36 

2. Arunachal Pradesh 1 2S 

3. Chandfgarh 4 454 1 30 

4. Dadra & Nagar Havell 

s. Delhi 12 1643 5 130 

6. Goa, Daman & Diu 2 120 

7. Laksbadweep - -
8. Mizoram 1 40 

9. Pondicborry 2. 96 ------.--- -
Total 23 2234 6 160 

--.-----~.._.-----------
Orand Total 380 24191 85 2399 _.__ 

---.------~--.-,---------
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VoluatarJ OrganisatioDs Eng aged In 
Senioa Leprosy Pateents in 

Orissa 

5188. SHRI JAOANNATH PATT· 
NAIK: Will tbe Minister of HEALTH 
AND fAMILY WELFARE be pleased to 
state: 

(8) the names of the voluntary orga-
nisations of Orissa engaged in servin" 
tho leprosy patients; and 

(b) the names of the voluntary orga-
nisaHons which are getting financial assis· 
tancc from the Central Government and 
amount received by each of them '1 

THE DEPUTY MINISTER IN THE 
DEPARTMBNT OF FAMILY WELFARE 
(SHRI S. KRfSHNA KUMAR): (a) The 
following Voluntary Organisations are 
engaged in Anti .. Lepro~y work in Orissa : 

(1) National Institute for Rehabilita-
tion Training and Research, 
OJatpur, Bairoi, Distt. Cuttack. 

(2) Hind Kushta Nlvaran Sangb, 
Orissa Stat e Branch, Red Cross 
Bbavan, Bbubanelwar. 

(3) Mayurbhanj Leprosy HOlne, Missi-
on Houle, P.O. Baripada, Distt. 
Mayurbhanj, Orissa. 

(4) Serango Christian Hospital, P.O. 
Serango 'VIa Gumma Distt. Oanjam 
Orissa. 

(5) Rural Health Centre, Chatrapur. 
GaDjam, Orissa. 

(6) Leprosy Centre, Jharsuguda, Sam-
balpur, Orirla. 

(7) Puri Urban LeproJY Project, 
Sadar Thana Lan 0, Di ttadatta, 
Puri. 

(8) Leprosy Relief Committee, Parle. 
kbumedi Ganjam, Orissa. 

(9) Divya Jeevan Aroaya K.endra. 
Jalni, Puri. 

(b) A list abowinl tbc names of tbe 
Voluntary Organisations getting flnaucial 
assistance from the Central Government 
and amount receieed by each of them il 
liven in statement aiven below : 

Statement 

Sr. No. Name of the Organisation 

ANDHRA PRADESH 

1. Hind Kusht Nivaran 8angb, Karim Nagar 
2. Loprosy Mission Hospital, Vizianagaram 

BIHAR 

3. Santal Pabaria Seva MandaI, Baidyanath, Deogbar 
4. Rajondra Leprosy Control & Research, Instituto 

Mairwa (Siwan) 

4. Sfnghbhum Navjivan MandaI, OhatshiJa 
5. Kueht Seva Samiti, Kapasia 
6. Gandhi KU8h~ Nivaran Prat i.sht han , Rohta. ,. Bharat Sevalbram SaD,h, Jamsbedpur 

Orant in aid sanctioned 
during 1985.86 

1,56,172 
1,83.585 

3,35,703 
13,98,810 

1;75,000 
2,80,950 
4.9J,607 
3,3'.JOI 
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8. 

9. 

10. 

11. 

12. 

13. 
14. 

1 s. 
16. 

17. 

GUlAR AT 

Baroda Dtstt. Anti Leprosy AssociatioD, Baroda 

MAHARASHTRA 

Kothara Leprosy Hospital, Amravati 

Maharasbtra Lok Sewa MandIe, Naveli,NA NDED 

Haytbornthawita Memorial Leprosy Services, Kagal 

Rishan,son Leprosy Hospital, Miraj 

KERALA 

Holy Cro9s COD'Yent, Kottayam 

Damion Leprosy InsU. Trichur 

St. Prancis Leprosy Centre, ShrralaJy 

Poor Leplosy Hospital, Serratially 

KARNATAKA 

Janta Trust, Yedaglr 

TAMILNADU 

2,02,382 

17,833 

12,220 

1,63,824 

85,610 

54,898 
1,91,196 

89,314 

2,09,650 

1,5S,795 

18. Christian Fellowship Lepro.y Hospital 

19. 

20. 

2t. 

21. 

R ewthakkuppam Henorijack Rural Centre Aurrovile 

Dayapuram Leprosy Centre, Manamudural 

Kumbakanam Hindu Mission Hospital, Kumbakanam 

Lepro~y Mission Hospital. Vadathorai, Satur 

MADHY A PRADESH 

3.25,826 

80,600 

50,105 

22. Gandhi Memorial Leprosy Foundation" Balrampllr 1,00,000 

UTTAR PRADESH 

23. Purvancbal Seva Saoah, Deoria 

Increase in Engine Failures In 
Indian Airlines Airbuses 

5189. SHRT PRAKASH V. PATIL : 
SHRI Y.S. MAHAJAN : 
SHRI KAMLA PRASAD 
SINOH: 

Win the MinIster of TRANSPORT be 
pI ea, ed to a~ate ; 

1,00,000 

<a> whether the rate of engine failures 
in Indian Airlines Airbus aircrarts bas 
suddenly recorded a steep increase; 

(b) if so, the' number of such failure 
during tbe last two years ; 

(c) what were the causes for the 
same; 

(d) bow many such aircrafts are still 
under waraoteo and wbetber the m.oulao. 
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turers bave been sounded tD tbis relard 
and if 80, their opinion; and 

(e) what measures have been taken to 
ensure tho larety of the air passenaera ? 

THE MINISTER OF STATE IN THE 
DEPARTMBNT OF CIVIL AVIATION 
(SHRI JAODISH TYTLER): (a) No, 
Sir. 

(b) There were 7 cases of such failuree 
in 1984 and 3 in 1985. 

(c) The incidents of engine failure have 
been due to failure of bearings, high pre-
ssure turbine blade, fuel control unit and 
fUel pump, gear box. thrust reverser due 
to breakage of pneumatic drive motor etc. 
In some cases engine had to be shut down 
as a precaution foJ1owina fluctuating-phy-
sical vibration or stalling of eogine. These 
are known industry problems. 

(d) Information is beina coli ected and 
will be placed OD the table of the 
bouse. 

Ce) Major defects or failures are pro-
mptly investigated to establ ish the cause 
and appropriate remedial actions are taken 
where warranted. 

Transportation of Salt From Bombay 
Division In Railway Rakes 

5190. PROF. MADHU DANDAVATE 
Will the Minister of TRANSPORT be plea-
sed to state : 

(a) whether it is a fact that according 
to tbe new instructions from Western RaiJ-
way, the ~alt from the salt pan centres in 
tbe Bombay Division is to be moved in 
railway rakes ood not through piecemeal 
wagon movement ; 

(b) if so, \\'hetber a complaint has been 
reeeived by the ministry that such a move-
ment of salt through rakes is not possible 
eio(.;e the quantities of salt moved from the 
salt pan centr es in Bombay Division are 
not larle enough; BDd 

(c) it so, whether the facifities of 
piecemeal wagon movement of salt will be 
restored? 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) Yes, Sir. 

Salt to destinatiolJS 00 Eastern, Northern, 
North Eastern and Northeast Frontier 
Railways is being moved in rake loads ~o 
tbat it reaches tbere quickly. 

(b) Y el. Sir. 
(c) In order to carry the progres sively 

increasing volume of freight flaffie in the 
face of resource constraints, it is necessary 
to optimise utiHzation of transport cnpacity 
by organising movement in rake loads. 
Salt bas potential to move in rake loads. 
However, the conditian has been relaxed to 
permit pi eeem eal loading for a temporary 
period to give the trade time to tic QP 
arrangements for organising ofi'ering '0 f 
traffic in rake loads. 

Quality Conlro I of Irriga tion Project 

5191. SHRI SHANTARAM NAIK : 
Will tbe Minister of WATER RESOUR· 
CES be pleased to state: 

(a> whether his Ministry has any spe-
cial machinery to observe strict quality 
control with regard to major and medium 
irrigation projects; and 

(b) if so, details of the reBU 1 tS achieved 
by such machinery during the Sixth Plan 
period? 

THE M1N)STER OF WATf;R RE~O­
UReES (SHRI B. SHANKARAN AND) : 
(a) and (b) Irriaation proje~ts a:c planned, 

funded and constructed by the Stat c GOVt'rn-
ments and the quality control is also 
maintained by them. 

Irrigation Projects of West Benl~AI 
Awaiting Clearance 

S192. DR. PHULRENU GUHA: 
Will the Minia\ter of WATER RESOURCES 
bo p1eased to sta t e : 

(a) whether proposals for some irriga-
tion projects have been forwarded by West 
Bengal Government for approval; 

(b) if so, the details thereof; 
(c) whetber these have been approved; 

aDd 
(d) jf not, the reasons therefor? 

'rHE MINISTER OF WATER RESO. 
URCES (SHRI B. SHANKARANAND) : (a) 

to (d) The following proj ectq repo'"'s ha vo 
been received from West Beng:.11 Govern-
ment for tecbnO-CCODomic cl.aranco. 
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81. No. Nam e of Project Estim'lted 

I. 

2. 

3. 

4. 

S. 

t. 

cost 
(RI. erores) 

Ajoy Reser'Yoir Project 

Teelta Barrage Project 
(2nd Sub-Stage of 
Stage-I). 

DoloDg Re.scrvoir 
Project 

Subarnarekba Barraae 
Project. 

Modernisation of 
Kang-sa ba ti Project. 

Upper Kangsabati 
Project. 

Computer Literacy and Studies 
In ~bcooll Programmes 

102.79 

111.60 

18.23 

IS8.SS 

311.58 

43.84 

5193. SHRI ~ATYBNDRA NARAYAN 
SINHA: Will the Minister of HUMAN 
RESuURCE DEVELOPMENT be pleased 
to state: 

(a) whether the National Council of 
Educational Research and Training has 
completed making of software for the 
Cmputer Literacy and S tudi es in Schools 
prolrammc; 

(b) if 80, the subjects in wbi ch 
software for Computer Literacy and 
Studies jn Schools programme is now 
available aDd i9 beina U'led; 

(c) whether any feedback on its 
impact has be en received; and 

(d) whether tbis programme is beina 
Il.tendtd further? 

Benefit Present poait iOD 
(100 O'ba.) 

40.S Comments have been sont 
to the State Government 
for clarification. 

162.0 -do-

22.0 -do-

130.01 Replies to the comments 
received from State Gover-
nment are under examina-
tion in C. W.C. 

361.2 The State Government is 
Including (Ioclude~req uired to ob-
Kangsabati tain Environment clear .. 
Reservoir anCe. 
Command). 

59.12 -do-

THE MINISTER OF HUMAN 
RESOURCE DEVELOPMENT AND 

HOME AFFAIRS (SHRI P.V. NARASIMHA 
RAO) : (a) aad (b) The development of the 
Computer Literacy and Studies in Schools 
Programme in a continuous process beiDIl 
presently coordinated by NCERT. During 
1985·86 ten Jndigenously developed 
software packages have been developed and 
distributed to schools on .subjects like 
mathematics, physics, biology and 
chemistry as also some general purpose 
programmes relating to language. grapbic 
generat ion facility. database, and spreadr 
heet. 

(c) The project is beina evaluated 
by the Space Applications Centre, Ahmeda. 
bad whose tina 1 report is expect ed by mid 
1986. 

(d) The fxten t of expansion of the 
CLASS project in coming years will be 
decided on year to year ba,ia depcadiDl 
upon the availabil ity of funda. 
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Bagha Irrigation Project 

5194. SHRI RADHAKANTA DIGAL: 
Will t!:te Minister of WATER 
RESOURCES be pleased to state : 

<al whether Oris'sa Government bave 
proposed to execute B]gha Irrigation 
Project in Orissa during Seventh Plan; 
and 

(b) if so, the amount allocated by the 
Union Government for this project? 

THE MINISTER OF WATER 
RESOURCES (SHRI B. SHANKAR-
ANAND) : (a) and (b) The Government of 
Orissa have propo.:ied Bagha integra jed 
Stage-I project which includes Bagha 
Project as a component. It is reported to 
be under investigation. The State Govern-
m ent has to provtde n ec essary amount for 
it~ implemcnta tion. 

Cenfra) Assistance for 'Dr. P.V. 
Mandllk Memo/lal Hospital' 

5195. PROP, MADHU DANDAVATE: 
Will the Minister of HEALTH AND 
FAMILY WEL FAR E be pleased to stat e : 

(a) whether the 'Dr. P.V. MandHk 
Memorial Ho£pital at Ori in Raj.lpur 
Taluka of District Ratnagiri of the back. 
ward Konkan region of Mabarashtra has 
ask ed for Central assistance; and 

(b) if so, whether in view of the health 
needs of the backward Konkan region 
of Maharaahtra, the neceSSary financial 
assistance will be given? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WELFARB 
(SHRI S. KRISHNA KUMAR) : (a) Advan-
ce copy of an application for financial assis-
tance under Special Health Scheme for 
Rural Areas has been received from Matru 
Mandir, Deorukb (or Dr. P. V. Mandlik 
Hospital, Matru Mandir, Ori, Taluka 
Rajapur. District Ratnagiri. 

(b) Tho appJication of the Institute is 
Incomplete aDd tbe Institution baa been 
•• tod to provide additional information. 

Recommendation of Government of 
Maharashtra is aJso awatied. After these 
are received financial assistance will be 
given if the various conditions of the rules 
are satisfied. 

Ground Water Es:ploratioD 

S196. ~DR. B.L. SHAILESH: Will 
the Minister of WATER RESOURCES be 
pleastd to state: 

(a) whether the Central Gro~nd Water 
Board has drawn up any ground water 
exploration programme during tbe Seventh 
Plan; and 

(b) if so. its broad features and the 
area it proposes to cover particularly in 
Eastern U.P. and to create the additional 
irrigation potential through ground water 
development? 

THE MINISTER OF WATER 
RESOURCES (SHRI B. SHANKARA. 
NAND). (a) and (b) Central Ground Water 
Board has drawn up a programme for 
drilling about 4000 exploratory boreholos 
for ground waler exploration in the 
country during tbe VII PJan. 

Under the programme; speial emphalis 
"ould be 1aid on work in the tribaJ and drou-
ght prone areas and abo in the ea "itern State 

including eal'>telD U.P. During the VII plan 
about 1 CO borehol es would be drilled in 
eastern U.P. 10 cover an area of about 
20,000 sq. km. The total area proposed 
to be covored in the country is estimated 

at about S lakh sq. km. 

Dclioking or Pay Scales aDd 
Qualifications of Teacben 
of Colleges of Delhi From 
their Coonterpart. in University 

Deparfments 

5197. PROF. NARAIN CHAND 
PARASHAR: Wi]] the Miniltor of 
HUMAN RESOURCE DEVELOPMENT be 
pleased to State: 

(a) whetber Government have takCD 
any decb jon to deJnk the qualifications 
and tb e pay sea] c. of the teachers in tbe 
colle.e. in Delhi from their counterpart. 
in tho lTaivcrjt1 Department • 
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. (b' if FO, the decision taken in this 
regard and the follow up action takeD by 
the University Grants Commi8sion; and 

(c) the reasons for takina tbis deaision 
as it is contrary to the recommendations 
of the Kothari Commission wbich recom-
mended parity in pay scales and qualifica-
tions (or tea ch e IS in co 11 eaes and th c 
University Departments? 

THE MINISTER OF HUMAN 
RESOURCE DEVELOPMENT AND 
HOME AFFAIRS (SHRI P.V. NARASIMHA 

. RAO) : (a) At the time of revision of 
pay scales in 1973, Lecturers in the 
Departments and Co1Jeges of the Delhi 
Univer.ity were sanctioned the same ~cale 
of pay. However, for University teachers 
while a doctoral degree was prescribed 
al the minimum qualifications, those 
prescribed for College lecturers were only 
an M.PhiJ or equivalent degree. This 
difference in the qualifications prescribed 
from 1973 bas rot been modified. 

(b) and (c) Do not !\rise. 

Over Bridge at Noonepalli in 
Nandyal 

5198. SHRI M. SUBBA REDDY: 
Will the Minister of TRANSPORT be 
pJefised to state: 

(a) whether any proposaJ (rom Govern. 
ment of Andbra Pradesh has been received 
regarding construction of over bridge at 
Noonepalli in Nandyal; and 

(b) if 80, what is the present position 
and when it will be taken up? 

THE MINISTER OF STATE IN 
THE DEPARTMENT OF RAILWAYS 
(SHRI MADHAVRAO SCINDIA) : (a) and 
(b) Construction of road over bridge in 
liue of existing level crossing No. 183 at 
Nandyal bas been sanctioned jointty with 
State Government on cost sharing bash. The 
Slate Government desired. in December 
198', to shift the location of tbe road 
over bridle to ) evel crossing no. 18 S near 
NoonepaUi. The State Government bas 
been advised tbat traffic density at level 
,ro~iDl No. J 85 Is VCl)' JowaDd does DOt 

justify its repJacem ent by a road over 
brida e on cost sharing basis. 

Vie of Vlt. t c' for Treatment of 
Cancer 

5 199. ~HRIMATI D.K. BHANDARI: 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) whether it is a fact tbat Vito ·C" 
once highly promising anti·cancer weapon 
does not prevent or slow down cancer a& 
per German research workers; and 

(b) whether as per these research 
findjng~ Vito 'c' in fact shortens remainiDI 
life span of patients? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WELPARE 
(SHRI S. KRISHNA KUMAR): (a) and 
(b) The Government of India . in the 
Ministry of Health and Family Welfare are 
aware of a press report indicating that a 
team of doctors headed by Dr. B. Werner 
of th e Surgical Un iversity Hospital, 
Hamburg, We8t Germany bave found, in 
experimental animals. tbat Vitamin 'c' 
does not prevent or slow down the growth 
of tumours chemical induced in the small 
intestine. Details of the study are not 
av,1i1abl e. There is no unanimity of 
opinion regarding the role of Vitamin 'C· 
in the manaaement of cancer. There are 
protagonists as well as detractors for this 
therapy. 

Training of Computer Personnel at 
POlt Gradu.tlrn Level 

5200. SHRI SALEEM I. SHERVANI : 
WiH tbe Minister of HUMAN RESOURCE 
DBVELOPMEN T be pleased to state 
facilities created in different technical 
co llegcs in the country for tr aining of 
computer personnel at Post· Graduation 
level and the expected number of such 
techniCians/trained persons to pass at the 
end of the Seventh Five Year Plan? 

THE MINISTER OF HUMAN RE· 
SOURCE DEVELOPMENT AND HOMB 
AFFAIRS <SHRI P.V. NARASllYlHA 
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!lAO) : Tho annual intake for training of 
computer personnel at Post Graduation 
leveJ is of the order of 885. The number 
of tecbn icians/tralned perSODS expected to 
paiS at tbe end of tbe Seventh Plan is of 
the order of 2900. 

FillinK up of Vacancies Reserved rOt 
SC/ST in Indian Airlines 

5201. SHRI BANWARI LAL 
BAIRWA: Will the Minister of TRANS. 
PORT be pleased to state: 

(a) whether it is a fact that ScbeduJed 
Castes/Scheduled Tribes reserved quota of 

------_ .. 

15 per cent and 7.S per cent respectively 
is being followed while filling up the 
vacancies in each category/cadre in Indian 
Air lin es; and 

(b) if 80, the number and percentage 
or Scheduled Caste and Scheduled Tribe 
employees, vis-a-vis the general category 
employees, category/cadre .. wise ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF CIVIL AVIATION 
(SHRI JAGDISH TYTLER): (a) and (b) 
The requisite details as on 28.2.1986 are 
given below :-

_ • ____ ~ _ ___ a_ 

Category Total No. of No. of SIC % age No. of SiT % age 
employees employees employees 

, At 

'B' 

'e' 

'0' 
(excluding 
Sweeprrs) 

Sweepers 

1598 

4085 

5992 

6187 

400 

Better Travel Facilities in Railways 

141 

431 

788 

1220 

313 

'202' SHRI MULLAPPLLV 
RAMACHANDRAN: Will the Minister of 
TRANSPORT be pleased to state: 

(8) whether the Amenitjes Standards 
Committees constituted by Government 
have made allY recommendations for better 
travel facilities in Railways; and 

(b) if so, details ttereof ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRT 
MADHAVRAO SCINDIA) : (a) Yes, Sir. 

(b) The recommendations of the 
Gommittec are under examination. 
However, a summary of tbe recommenda-
tionl is aiven in the sta.tement siven 
below. 

8.82 11 0.68 

10.55 107 2.61 

13.1S 211 3.52 

19.71 280 4.52 

78.25 9 2,25 

Statemeot 

Summary of the Committee' 8 
Recommendations : 

1. The Dumber of types or accommo. 
dation shou Id be reduced so as to 
have only 5 types for the future 
as against 8 at present. 

2. Standard layouts have been 
prepared for AC Sleeper, AC 
Chair Car, Non-AC Sleeper and 
Non-AC sitting coaches with the 
dual objective of maximisiaa 
accommodation and providinil 
improved amenities. Tbese basic 
layouts would be adapted and 
combin ed for composit e coaches.,_ 

3. In view of the persistent pasteDlOr 
dtmand for a lar.er number of 
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lavatories, 3·tier sleeper coaches 
should be provided with 5 
lavatories in~tead of 4 and a total 
of 7 wash-basins, without sacrific. 
ing pa~senger accommodation as 
per layout proposed. 

4. The level of gen erat illumination 
inside Second Cla~s coaches should 
be improved. 

5. The desilo and illumination level 
or reading lights should bo 
improved. 

6. The Dumber of !faDs in Second 
Class Sleeper Coach es should be 
increased from 2 to 3 per da,. 

7. Basic facilities such as tbali racks 
should be provided in all coacbes; 
linen rooms should be provided 
on all classes of sleeper coaches; 
water containers for hygienic 
drinking water should be provided. 

8. To meet the demand (or more 
water, the overhead water storage 
facility in 3-tier sleeper coaches 
sbould be increased. 

9. For bettor bYaiene and to facilitate 
cleaning and maintenance, floor 
surfacing in lavatories of all 
classes of coaches shouJd be 
Improved. 

10. For better security and 8afety, 
fittings like extra bars OD body 
aide doors, luggage seeuriD& rinl' 
under the sents, better desilln of 
latches, etc. should be provided. 

post-Graduate Courses by Asiatic 
Society 

5203. DR. SUDHIR ROY : Will the 
Minlater of HUMAN RBSOUR.CB DEVELO. 
P,MBNT be pleased to sta.te : 

(a) whether Asiatic Socilty, Calcutta 
balltartod a number of new Post-Graduate 
cou~ 

(,b) if 10, j'lstificatioD for startin, these 
90 ..... 

(c) wbether the autborities have no,w 
stopped admitting new members; and 

(d) if so, the roasons thereror ? 

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT AND HOMB 
AFFAIRS (SHRI P.V. NARASIMHA 
RAO) : (a) Yes, Sir. 

(b) The Asiatic Society bas started the 
following Past-Oraduate courses: 

(i) M. Phil course in Manulcripto-
lOBY; 

(ij) M. Phil course in Oriental Studios 
including Indian Culture and 
Civilisation; and 

(iil) Post-Graduate Acbarya course in 
Sankrit 8S per syllabus o(Kendriya 
Sanskrit Sans·han. 

The justification for starting the courses 
at (j) & (ij) above is that they are Dot 
tau,ht in any of the Universitjes in India. 
The course at (iii) adove is meant to revive 
Sanskrit studies, specialJy in West BeopJ. 

(c) Yes, Sir. 

(d) New members are not beinl admit-
ted at present (or tbe (oHowing reasons : 

(0 Shortage of space; 

iii) Lack or adequate Itaff to serve 
the needs of the members; and 

(iii) The matter concerning admission 
of new members is sub-Judice. 

Cases of Compensation Registered for 
Kanisbka crasb 

5204. SHRI N. DENNIS: Will the 
Minister of TRANSPORT be pleased to 
state: 

(a) the number of cascs for compensa· 
tion which have been reaistered in 
connection with tho Kani'lbka air craib 
which occurred in June, 1985; and 

(b) the details relardinl tbe number of 
ca!es which have been settled 81 we'll 'as 
tbe amount paid to tbe relation, of the 
victims' 
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THB MINISTER OF STATB IN THE 
DBPARTMENT OF CIVIL AVIATION 
(SHRI JAGDISH TYTLER): (a) In all 
294 cases have been registered for 
compensation out of which 192 have been 
registered in Canada. 

(b) S 3 cases of passengers including 
one in Canada have been finally settled. S 
claims have been settled In part. An 
amount of Rs. 2.26 crores have been 
settled as compensation in India, out of 
which Rs. 1.84 crores have been paid. 
The balance of Rs. 41.97 lakhs is in the 
process of being paid to tbe claimants. 
An amount of US$ 75,300 has been paid 
in respect of the one claim in Canada. 

20 cases of crew have also been settled 
and an amount of Rs. 79.99 lakhs paid. 

[TransIDllon] 

Home visits by N.D.M.e. Doctors 

5205. SHRI SARFARAZ AHMAD 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state; 

(8) whether N.D.M.e. doctors are not 
allowed to pay home visits to see the 
patients; 

(b) if so, the reasons tberefor; and 
(c) if not, whether any circular has 

been sent to tbe doctors in this connection 
and if so tbe details thereof 1 

THB DBPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WELFARE 
(SHRI S. KRISHNA KUMAR): (a) and 
(b) According to the information 
furnished b) N.D.M.e., their doctors do 
not visit the patients in their -residenco in 
view of their heavy work-toad in tbe 
dispensaries and also becaus e they do not 
get any separate allowance for that 
purpose. 

(c) Does not arise. 

[Ens1isAJ 

JrrilatloD Facilities In Adlv •• l areas 

5206. SHRI AMARSINH RATHAWA : 
Will tbe Minister of WATER RBSOURCES 
be plea3ed to state : 

(a) whether Government are aware tbat 
most of the Adivas' areas in the Coubtr)f 
and particularly in Gujarat are not bavln. 
irrigation facilities and only depedd 00 
rains; 

(b) whether it is also a fact that ptbiWe 
of those areaS are Dot getting even tbe 
drinking water for their use; 

(c) whether there are proposals to 
provide tube-wells and also to introduce 
lift irrigation schemes in those areal; 

(d) if so, the details of work done itJ 
each State and particularly in Oujarat; and 

(e) what is the provision made for 
such schemes in tbe Seventh plan? 

THE MINISTER OF WATER as. 
SOURCES (SHRI B. SHANKARANAND) : 
(a) to (d) The irrigation arid dribkiOI 
water facilities in tribal areas 0' tbe 
country are geD eraJly Jow. Under the 
Triba 1 sub·Plan, allocations are 
made for the TribaJ Sub·Plan areal 
for development of irrigation. An 
irrigation potential of about 6.66 lakh 
ba. was created in the Tribal Sub·Plao 
areas in various States during the Sixtb 
Plan, including 0.49 lakb ha. in GuJarat. 

(e) Since the funds for Iriigation under 
tribal Bub-Plan flow from a number of 
sources every year, 1t is not possible to 
indicate the exact provisions made for the 
plan as a whole. flowever, a provision or 
Rs. 10 crores has been made in the VIIth 
Plan al1ocation for the Central Ground 
Water Board for taking up detailed 
investigations and explorations in tdIM) 
areas for drawing up ground water develop.. 
ment Progr ammes. 

Reqaest from Kera1. to update Facllltlel 
at Calicot Regional EOlineerinl 

College 

5207. SHRI T. BASHEER : win tb. 
Minister of HUMAN RESOURCB DEVIi. 
LOPMENT be pleased to state: 

(a) whether Union Government haYO 
received an), proposal from tbe Oovertll1leDt 
of Kcrala for financial alsiatance required 
for improving and updatin, Cbe r.dlt1fe," 
Cali cut Re,ional Eolineerin. CO".~ '.d' 
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(b) if 50, tbe details thereof and the 
Itept taken in this reprd '1 

THE MINISiER OF HUMAN RB-
SOURCE DBVBLOPMENT AND HOM.E 
AFPAIRS (SHRI P.V. NARASIMHA 
aAO) : (a) No, Sir. 

(b) Does not arise, 

Security at Airports 

5208. SHRI T. BALA GOUD: Will 
tbe Minister of TRANSPORT be pleased 
to state, 

(a) the measures being taken by 
Govemment to ensu te complete security at 
Indian A irports to stop smull} ina of arms, 
explosives and air sabotage; 

(b) whether most modern equipm ents 
are being imported for this purpose and 
trainins will be imparted to the security 
personnel to handl~ such situation; and 

(c) whether the security personnel are 
transferred periodica1ly at least at Inter-
Dat iona) Airport s to avoid th eir 
collusion with anti-national elements? 

THB MINISTER OF STATE IN THE 
DEPARTMBNT OF CIVIL AVIATION 
(SHRI JAGDISH TYTLEa): (8) wberaes 
atriet security measures are tnt en to 
conduct pre.flight anti-sabotage checks of 
aircraft at originating and turn around 
stations with the help of check·Jist for each 
type of aircraft, and tnodern equipment like 
door.frame metal detectors; hand held metal 
detectors; X-h ay:5 baggage inspection 
systems; trained dogs in the shifting of the 
explosives at Srinagar and Bombay, vapour 
analylers at 14 airpoi ts, adequate check 
and vigilance is exercised by customs 
officials to comibat any attempt of clandes-
tine import of prohibitory items and 
smuaaling into India. Itenn of food and 
beveraaes which tll c loaded into tbe air-
craft are also subjected to check and 
scanning for any sabota.e material. 
Baggage of only tho~e passenaers are loaded 
into the aircraft who are actually 
ttavelliDI. 

(b) Yes, Sir. Security measures are 
conataotly reviewed and security personnel 
ato kept abre.at of the JatOlt developments. 

(c) With a view to takina advaDtale 
of their traininl and expertise, security 
personnel at ahportl are n'" transferred 
frequently. P ersonneJ found undesirable 
can however be transferred at aoy atalc. 

Proposal to Bring all Unlversltlel 
UDder Unified Control 

'209. SHRI JAOANNATH 
PATTNAIK : Will the Minister or 
HUMAN RBSOURCE DBVELOPMENT 
be pleased to state : 

(a) whether there is any proposal under 
the consideration of Government to enlct 
law to bring all the universities in tbe 
country under unified control of Union 
Government ; and 

(b) if not, the ditlicultie s in this 
regard ? 

THE MINISTER OF HUMAN 
RESOURCB DEVELOPMENT AND 
HOME AFFAIRS (SHRI P.V. 
NARASIMHA RAO): (a) and (b) The 
Central Government bas no proposal to 
bring all the universities in the country 
under its control. 

Recruitment in Dbanbad Division 
and Maintenance of SC/ST Quota 

5210. SHRI BASUDEB ACHARIA: 
Will the Minister of TRANSPORT be 
pleased to sta te : 

(a) the total number of persons 
recruited with category·wile break.up in 
Dhanbad Division of Eastern Railway 
during the last two years till I February, 
1986 ; 

(b) whether reservation for Scbeduled 
Castes/Scbeduled Tribes has been 
maintained; and 

(c) if so, the percentage of persOD. 
belongins to Scbeduled Castes and 
Scheduled Tribts recruited category-
wise? 

THE MINI~TER OF stATE IN THB 
DEPARTMENT OF RAILWA~S (SHRI 
MADHA VRAO SCINDIA): (a) to (c) 
The information is beiDa co)) ected from 
Eastern ,Railway and win be Jaid OD tbe 
tabl0 of the Sabha. 
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L!)lses laeared by Shipp IDg 
Companies 

S211. SHaJ VIJAY N. PATIL: Will 
tbe Minister of TRANSPORT be pleased 
to state: 

Ca) whether some shipping companies 
are incurri~g mounting losses; 

(b) if so, tbe names of the shipping 
companies and the amount of losses 
incurred by thenl, company.wise during 
1984·8 S ; and 

(c) the steps Government propose to 
take to help the· companies to elinlna'e 
their 1058 es ? 

THB MINISTER OF STATE IN THE. 
DEPARTMENT OF SURFACE 
TRANSPORT (SHRI RAJESH PILOT) : 
(a) Yes Sir. 

(b) Tb e losses incurred by Shippinl 
Development Fund Committee"s loanee 
shipping companies for tbe year 1984·85 
are given in the statement given below. 

(c) Shipping comp~nies have been 
allowed reschedulement of their overdues 
for tbe years upto 1982-83 respectively to 
Shipping 0 eve)opment Fund Committee 
and to comnlerciaJ banks in view of 
recession prevailing in shipping industry. 
Belides above, certain measures of carlo 
support like instructions of Public Sector 
Undertakings/Government Departments to 
negotiate C&F exoorts and F.O.B. imports 
have been issued. Certain concessioDs to 
importers for using Indian vesseJs in tho 
matter of import 1 icencell and to exporter. 
for using Indian vessels in tbe matter of 
replenishment licences have also boCD 
extended. 

Statement 

(Rs. in crores) 

1. Mogul Line Ltd. 20.18 

2. Indoceanic Sbipping Co. Ltd. 4.83 

3. Thakur Shipping Co. Ltd. 4.23 

4. Damodar Bu Ik Carriers Ltd. 19.49 

s. Seven Seas Transportation Ltd. 7.08 

6. Ratnakar Shipping Co. Ltd. 9.08 

7. Dempo St eamsbips Ltd. 21.29 

8. Nirvan Shipping Co, Ltd. 0.96 

9. Streamline Shipping Co. Ltd. 1.07 

10. India Steamship Co. Ltd. 37.60 

11. Surrendra Overseas Ltd. 8.96 

t 2. H ed e Navigation Ltd. 2.20 

13. Scindia Steam Navi"ation Ltd. 1.07 

14. Tolan i SbippinS Co. Ltd. 0.39 
t 
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Rallw., User. ConsuUatlve Committee 
" ',' , for N.P. Ran"ay 

~~12. Sijl\1 PARAG CHALIHA; 
Will the Minister of TRANSPORT be 
pleased to state: 

(a) wbon tbe Railway 
Co~~~ltative Committee for 
,N9A"lheast Prontier Railway 
GoDiti tu t cd ; n~d 

Users 
the 
was 

(b) wb~tb~ it is a fact that this 
GoJDmitte~ doe. not now have genuine 
repretiODt.uives of the people of Assam 
aad Arunachal Pradesh? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) The 
.2onal Railway Users' Consultative 
Committee for the North-East Frontier 
Railway was constituted from 1-1-1986. 

(b) No, Sir. 

Suggestion to Have Office. of 
Chief Engineers In Orissa 

5213. SHRI K. PRADHANI: Will 
the Minister of TRANSPORT be pleased 
to atate : 

(a) whether the State Government of 
Orissa has suggested that in the context 
of the on-Ioint! projects namely Talcher-
Sambalpnr link, Coraput.Rayagada, link, 
Jak hapura-Banspani Rail link, and 
Mancbeswar Railway Workshop relating 
to Orissa, the Offices of the respective 
Chief Engineers be local ed in the State; 
and 

(b) if so, the action taken or 
proposed to be taken by the Railway Board 
In this behalf? 

THB MINISTER OF ST A TB IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCJNAI) : (a) Yes, Sir. 

(b) The Offices of Chief Enaineers of 
South Bastern Railway fire located at 
Calcut ta BilasPUl' and Waltair from the 
point of vicw of convenience of execution, 

PJanning and coordination of different 
projects under tbe charge of concerned 
officers. No problem has been felt from 
tbe work point of view nece9sitatiol 
shifting of these headquarters. Incidenta. 
lIy, shifting the headquarters of any of tbe 
offices will involve mass sc;a] e shifting or 
office staff, which may not be practicable. 

Mancheswar Workshop is UDder tbe 
charge of an Additional Chief Mecha1" ical 
Engineer who is headquartered at 
Machne8war. 

e.G.H.S. Hospitals in Andhra 
Pradesb 

5214. SHRI S. PALAKONDRA-
YUDU : Will the Mini~ter of HEALTH 
AND FAMILY WELFARE be pleased to 
sta te : 

(a) the total number of Central 
Government Health Scheme hospitals in 
Andhra Pradesh ; 

(b) whether Governm ent propose to 
start more CO HS hospitals in Andhra 
Pradesh benefiting more Central 
Government employees; and 

(c) if so, the details thereof? 

THE DEPUTi' MINISTER IN THE 
DEPARTMENT OF FAMILY WELFARE 
(SHRI S. KRISHNA KUMAR): <a> 
There is no Central Government Health 
Scheme hospital in Andhra Prade~h. 

(b) a nd (c) There is a proposal for 
the construction of a 100 beded hospital 
in D.R.D.O. Complex at Hyderabad by 
tbe Ministry of Defance which will be 
handed over to the Ministry of Health and 
FEmily Welfare to be run as a COHS 
hospital. The details are beiDI worked 
out by the Ministry of Defence. 

Truck Parking Complexes aloDg Na-
tioDal H1lbwQ8 Ia Madhya Pradesb 

5215. SHRI MAHENDRA SINOH: 
Will the Minister of tRANSPORT bo 
pleasod to state tho National Hiahw81' ie 
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Madbya Pi'ado,b where truck parking 
.comple'&o' bave been approved/proposed 
for COQstfuCttion ,along whh the 10cations 
thereof '1 

THE MINISTER OF STATE IN THE 
DSPARTMENT OF SUR.FACE 
TRANSPORT (SHRI RAJESa PILOT): 
No truck p,arkins complex has so far been 
a pproved on any National HigbwllY in 
Madhya Pradesh. However, some 
proposals have been received from the 
State GOvernment for providina way-side 
amenities/parking places for the road users 
OD which no fin.ll decision bas yet been 
taken, 

Demand of Or,.,a Government for 
Assistance under NMEP 

S216. SHRI LAKSHMAN 
MALLICK: Will the Minister uf 
HEALTH AND FAMILY WELFARE 
be pleased to state: 

(a) whether there bas been a specific 
demand made by Government of Orissa for 
a ssista1lC<e under the National Malaria 
Bradication Prol1'ammo ; and 

(b) if so, reaction of Government 
thereto '1 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WELFARE 
(SHRI S. KRISHNA KUMAR): (a) and 
(b) Yes, Sir. The National Malaria 
Eradication Programme il heir. 
imp1 emented as a Centrally Sponsored 
Category 11 Health Scheme on SO :50 fund 
sharing basis between the C:ntral and 
State Governments. 

The Central expenditure for National 
Malaria Eradication Programme for the 
Government of Or issa during the Vltb 
Five Year Plan is as under :-

Year Cost of M&E suppJied 
by Centre. 

Cash assistance 
released. 

1980-81 280.23 

1981·82 120.45 

1982·83 297.99 

1983-84 248.49 

1984-85 191.07 

Total :- 1138.23 

The final settlement of Central 
slsh.tance to States.is made on receipt of 
the audited fig~res of expenditure in curred 
by tbe Sta.tos in re6pec~ of the Centrally 
SpoDsored Health Scbemes. 

Short term Diploma Courses for 
Ayuneda, Uoaolaud Sidb. 

System. 

S~17. $HlU ~~N.. BHOYE: Win 
the MiDi8ter of HEALTH AND FAMILY 
WBLFARB be peaMtd to .tate whether 

21.92 

75.00 

87.83 

184.VS 

Government propose to pre~cribe un iform 
courses botb at under-graduate and post. 
graduate Jovels and sbort term diploma 
courses (or Ayurveda, Uuani aDd Siddba 
systems to enable qualified candidatel wbo 
are eDa~8Cd cradilionaUy in proctice, to 
settle down for praetice in tbe rural 
areas 1 

T~H,E DBPUTt' MINISTER IN THB 
DEPARTMENT OF FAMILY WELFARB 
(SHRI S. KllISHNA K Ul\fAR): TbI 
CeDtral Couoc;jJ ot ·lDdfao McdiGiDI ba~. 



a1ready urescribed uniform coune. In 
Indian Medichie, i.e. Ayurveda t Unani 
and Siddha systems both for graduate 8 nd 
post-araduate levels under the provision. 
of section 36 of tbe Indian Medicine 
Central CounciJ Act, 1970 but not for 
short term deploma count •. 

UGC Scbeme to Assist Colleges 
CaterlDI to tbe Need. of SC' 

STs 

.5218. SHRI AJOY BISWAS : Will the 
Minister of HUMAN. RESOURCB 
DBVELOPMENT be pleased to state: 

(.> whether tbe University Grants 
Commission bas any scheme for assisting 
colleaes catering to the needs of Scheduled 
Cute and Scheduled Tribe students; 

(b) if so, whether any assistance bas 
been provided to tbe colleges of Tripura 
till December, 1985 as all these coHeg es 
are loca ted in tribal ar eas ; and 

(c) if not, reasons therefor? 

THE MINISTER OF HUMAN 
RBSOURCB DEVELOPMENT AND 
HOME AFFAIRS (SHRI P.V. 
NARASIMHA RAO): (a) and (b) Yes, 
Sir. Under a scheme formu1ated by the 
University Grants Commission during the 
Sixth Plan period, financial assistance 
amounting to Rs. 1.7(; lakhs has hoen 
provided to five colleges in Tripura State 
till 31st Docembcr. 1985. 

(c) Does Dot arise. 

Ad,lsorY Committee for Customer 
Sen-Jees of Airline. 

S219. SHRI SIMON TIOGA: Will 
the Minister of TRANSPORT be pleased 
to state: 

(a) whether OovernmtDt feel tbat it i. 
necessary to form advi.ory committee for 
CUltomer services of Air India, Indian 
Airlh:es and Vayudoot ; 

(b) if 10, details of tbe aclion takeli 
in this reaard i and 

(c) if not, roaaoas 'chOl'oof ? 

THB MINISTER OF STATE IN THE 
DEPAR.TMENT OF CIVIL AViATION 
(SHRI JAODISH TYTLER): (a) to (c) 
Indian Airlines has recently constitut cd 
Regional Advisory Committees in each of 
the four Regions. These committees, of 
which frequent air travel) ers representinl 
cross-section of pub'ic life are members. 
will give suggestions for improvement in 
$CIrvices provided by the India n Airlines and 
will also provide useful feed back on 
various aspecta of customer service. Air 
India and Vayudoot do not bave 8uch 
committee •. 

Targets Fixed for Primary Education 
During 1986.87 

5220. SHRI SOMNATH RATH : Will 
the Minister of HUMAN RESOURCB 
DEVELOPMENT be pleased to state 
targets fixed for the year 1986 .. 87, State-
wise in the fieJd of primary education? 

THE MINISTER OF HUMAN 
RESOURCE DEVELOPMENT AND 
HOME AFFAIRS (SHRI P.V. 
NARASIMHA RAO) : Targets of 
additional enrolment at primary stase 
(classes I.V) are fixed annually in the Jj aht 
of the outly approved by tbe PlanDiol 
Commission. For 86 .. 87 they are Yet to 
be finalised. 

Increase in Frequeaey of Himsagar 
Express 

5221. SHRI K. MOHANDAS: WUl 
the Minister ot TRANSPORT be pleasod 
to state: 

(a) whether there is a proposal to 
increase the frequency of the Himsaaar 
Express train ruonina between Jammu 
Tawi aDd Kanyakumari ; aDd 

(b) if 10, tbe details thereof? 

THE MINISTER. OF STATE IN TIm 
DEPARTMENT OF RAILWAYS <SUR I 
MADHAVRAO SCINDIA) : (a) No, Sit. 

(b) Does Dot ad ... 
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Appro".l or New Integrated Child 
Development Ser,lees Projects 

5222. SHRI SOMNATH RATH: Will tbe 
Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to ~tate : 

(a) whelher it is a fact that 240 new 
Integrated Child Development Services 
projects have been approved by Government 
for the year 1986-87 ; and 

(b) if so. tbe details thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF YOUTH AFFAIRS 
AND SPORTS AND WOMBN'S 
WELFARE (SHRIMATI MARGARSf 
ALVA) : (a) Yes, Sir. 

(b) Statewise distribution of thoso 
projects is given in the statement liven 
below. 

Statement 

Stal~~wise Dist"lbution ollnlerl/aled Child Devlopment 
S~rvlces (TCDS) Projects, Allocated lor 1986.87 

S. No. Name of State/U.T. Number of leDS projects allocated 
for 1986·87. 

1. Andhra Pradesh 10 

2. Assam 10 

3. Bihar 23 

4. Ouj'trat 7 

s. Harysna 5 

6. Himachal Pradesh 6 

1. Jammu and Kashmir 4 

8. Karnataka 8 

9. Kerala 6 

10. MadhYa Pradesh 34 

11. Mabarashtra 11 

12. Manipur 3 

13. Megha1aya 3 

14. Nagaland 2 

15. Orissa 24 

16. Punjab 9 

17. Rajasthan 8 

18. Sikkim 

19. Tamil Nadu 13 
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1 2 3 
20. Tripura 1 

21. Uttar Pradesh 27 

22. West Bengal 19 

UNION TERRITORIES 

1. And.mao & Nicobar 
Islands 

2. Arunachal Pradesh 
3. Chandigarh 

4. Dadra and Nagar Haveli 
5. Delhi 
6. Goa, Daman &:. Diu 
7. Lakshadweep 
8. Mizoram 
9. Pondicherry 

Total 

Additional Demands by Orissa for 
Education 

5223. SHRI ANANTA PRATAD 
SBTHI: Will the Minister of HUMAN 
RESOURCE DEVELOPMENT be pleased 
to atato : 

(a) wbether Government of Orissl has 
made any demand for additional resources 
from Union Government for education; 

(b) if so, details thereof ; and 

(c) to what extent it will be fulfilled 
by Union Government durinl the Seventh 
Five Year Plan per iod ? 

THli MINISrBR OF HUMAN 
RESOURCE DEVELOPEMNT AND 
HOMB AFFAIRS (SURI P.V. NARA· 
SIMHA RAO): (a) and (b) ~ No demand 
for additional resources for education dur-
IDI Seventh Plan has been received from 
tbe Government of Orissa. However, 
Mini.tor for Education aDd Youth Services. 
Oriasa, in his address at the Conference 
of State Bducation Minister, held in New 
Delbi on 23rd-24tll January, 1986, 
urled the Centre to assist the State in a 
bi. way to realise the tar.,ts of Universal 
Elementary Education and Adult Literacy 
b, l'~'O. 

3 

2 
1 

1 

-._,--
240 ----

(c) Orissa, beiDa one of tbe nine edu-
cationally backward States, is receiving 
central assistance in the field of non.formal 
tdUcatioD with special alsistance for tbe 
education of girls. Central assistance is 
also given for appointment of women 
tcachers in primary schools. During 
Seventh Plan every effort would be made 
to provide Central assistance to Orissa 
State depending upon the availability of 
rClfourccs. 

Eviction and Rehabilitation of Families 
from Puramboke Campus of RaUw"y 

StatioD Tri,andrum (Ker.la) 

5224. SHRI A. CHARLES: Will the 
Minister of TRANSPORT be pleased to 
state : 

(a) whether there is a proposal to eyict 
about thirty families staYing in the Railway 
Puramboke land of the Trivandrum Rail-
way StatioD Campus in Kera]a ; 

(b) for bow long tbese families have 
be en staying in tbis Campus ; and 

(c) whether there is any proposal to 
provide them with alternative site for 
housiDa or to rehabilitate thePl io aD, 
9thcr way? 
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THB MINISTER OP STATE IN THE 
DEPARTMBNr OF R.AILWAYS (SlIkI 
MADRA VRAO SCINDIA): (a) Yel, 
Sir. 

(b) About ten years. 

(c) No, Sir. It is not Railway', reR-
PODS ibil ity. 

Suggestion to set up Autonomoas Orga-
nisation for Children's Literature 

5225. SHRIMATI USHA CHOU. 
DHARI : Will the Minister of HUMAN 
RESOURCE DEVELOPMENT be pleased 
to state: 

(a) whether the working group on 
Nafonal Book Policy has recommended 
an autonomous organisation (or children's 
literature; and 

(b) if so, the details thereof and the 
reaction of Government thereon 1 

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT AND HOME 
AFfAIRS (SHRI P.V. NARASIMHA 
RAO) : (a) and (b) The workina group 
on National Book Policy . has, in their 
report recommended the cre~tion of a 
central organisation to acts as the nodal 
aaency of the Ministry of Human Resour-
ce Dc,·clopment for the development of 
children's 1 it erature. Tbis organisation, 
besides writing and translating books, 
sbould be made responsible for monitoring, 
coordinating, planning and aiding publica-
tions of children's books in all languages 
of the country. The recommendations of 
tho working group are under examina-
tion. 

Restoration 01 Trala Ser,lces 00 
Katakhal and LaJaghat Seaion 

lor NEFR 

'226. SHR) SUDARSAN DAS : 
Will the MiDiater of TRANSPORT be 
pleased to state: 

(a) whetber it is a faGt that passeDI"r 
'traia service. OD Katakhal aDd LaIaKhat 
Sf!gtion of Nortb Ea.. Frontior RaiJwa1 

bave been guspcnded since May, 1985; 
and 

(b) if so, the time by which the train 
services are likely to be restored? 

THB MINISTER OF STATE IN THB 
DEPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) and (b) 
Due to track reba bilitation works on tho 
Katakh,I .. Lalaghat Section, tlain serviccs 
were suspended temporarily from 4.10-85. 
From 28- 3-86, the train services have 
been re,umed. . 

Dle~eJlsatfon or Trains on SablbganJ 
Section of Eastern Railway 

5227.. SHRI GADADHAR SAHA: 
Will the Minister of TRANSPORT be 
pleased to st ate : 

(a) whether it is a fact that certain 
trains in service on Shahib8anj Section of 
Eastern Railway originating from Howrab 
and passing through Danapur, Kiul via 
Burdwan, Andal terminating in Rampurhat 
operated by Diese) Locomotives previously 
are now being opera ted by steam engines 
with adverse effects: 

(b) jf so, the reasons therefor : 
and 

(0) whether Government propose to 
re'iert back to diesel traction OD tbis 
route? 

THE MINISTER OF STATE IN THE 
DEP.c\RTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) aod (b) 
53/54 Gour Express, 327/328 Howrah-
Danapur fast passenger and 317/318 
Rampurhat-Barddhaman pas1elllcr were 
put on steam traction by witbdrawing the 
diesel locomotives on account of beavy 
pressure offreiaht movemeDt 00 tbe rail-
ways. 

(c) DieseJ Locomotives wi)) be reintro-
duced on 53/54 Gour Express and 317/318 
Rampurhat .. Barddhaman ,a.SeDler with 
e1fect from 1-'·86. Por 327/328 Put 
Passen,er, it .,111 be collsidered wb_ apare 
diesel )ocQmotive. "'oome available. 
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Principles 01 PerloDal Health Gene-
ral Endronmental HeaHh Potable 

Water etc. under Se'fentb 
Plan Curriculum 

5228. SHRJ P.R. KUMARAMAN· 
GALAM: Will the Minister of HUMAN 
RESOURCE DEVELOPMENT be pleased 
to state: 

(a) whether under the recently deve-
loped National Curriculum for Primary 
and Secondary Education include princi-
ples of personal health, genera 1 environ-
mental heaHh, potable water, waste dis-
posal ; 

(b) whether risks of filaria. malaria, 
diarrohea wi1J also be included along with 
pr inciples of balanced di et ; and 

(c) whether such training would also 
COvrr family welfare and its importance 
in economic, social and pbysical well-being 
of the family, community and the country? 

THB MINISTER OF HUMAN RE. 
SOURCE DEVELOPMENT AND HOMB 
AFFAIRS (SHRI P.V. NARASIMHA 
RAO): (a) The National Curriculum for Pri· 
mary and Secondary Education-A Frame-
work developed by the NCERT in 1986, 
lays emphasis OD health education in 
schools at all stages. The syllabi which 
are being developed by the NCERT will 
include essential learning outcomes to be 
developed witb respect to personal health, 
general environmental health, potable 
water and waste disposal. 

(b) The syllabi being developed by tbe 
NCERT would consider these and other 
items for possible inclusion. 

(c) Tt e contents, idea~ and vaJues in 
relation to health, including principles of 
personal health, environmental health 
and environmental pollution included iD 
the syllabi at different ~tages of education 
are dealt with in the context of family 
welfare and its relc\'ance to the efforts 
being made for the aeneral well-being. 

Financial Assistance for Construction 
of Reaiooal Cancer Centre. 

Trlvanclrum 

S229. SHRI T. BASHEER : Will the 
Minister of HEALTH AND FAMILY 
WELfARB be plea.ed to state; 

(a) whetber Government have received 
aD)' r8Quelt from the Government of 
Kerala (or financial assistance for the cons-
truction of tbe Regional Cancer Centr., 
Trivandrum ; and 

(b) jf so, what steps Government ba". 
taken in this relard ? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WELFARE 
(SHRI S. KRISHNA KUMAR): (8) Yo,. 
Sir. 

(b) The general decision of the Govern-
ment is that tbe grauts released to the 
Regional Cancer Centre should be utilised 
for the purchase of equipments and not 
for construction or maintenance. However, 
in view of tbe request made by the GoverD" 
ment of Kerata, a wider discret ion bal 
been given to the Governing Body of Re-
gional Cancer Centre, Trivandrum to 
utilise the grant received from the UnioD 
Government subject to the concurrence of 
the State Government to the utilisation 
pattern and subject further to the condition 
that no additional assistance would be 
made available by the Union Government, 
either for equipments or for other purpOies. 

Domestic Requirement and Export or 
Electric Engines 

5230. SHRI C. JANGA REDDY. 
Will the Minister of TRANSPORT be 
pleased to state : 

(a) Whether Government's attention 
bas been dra\\n to the statement of the 
General Manager, Chhtaranjan Loco 
Workshop that India will soon start export. 
ing electric engines ; and 

(b) If so, the estimated domestic re-
quirement (,f elt:ctric engincs at present as 
also the number of surplus eogines which 
win be available for export? 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF RAILWA'YS (SHRI 
MADHAVRAO SCINDIA): (a) and (b) 
Government's attention has been drawn to 
the statement of General Manager, Cbit-
taranJan Locomotive Works, ChittaranjaD, 
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made to tbe press in January '86. It II 
atated that presently the demand for elec-
tric locomotives on the Indian Railway. t. 
in excess of the capacity available at CLW 
Ind therefore no exportable lurplus is 
visuaHsed in tbe near future. The 
present shortfall is proposed to be 
met by enhanciog the capacity at CLW 
from 60 to 100 per year and also orderin. 
locomoti"es on UHBL. Simultaneously 
steps have been taken to update the tech-
no]ogy for electric locomotives to match 
with tbe most modern designs. 

Regional Medical Research Centre, 
Dibrugarh and Health Survey' or 

Ptople of Tripara 

5231. SHRr AJOY BISWAS: Will 
the Minister of HEALTH AND FAMILY 
WELFARE be pleased to stat e : 

(a) what steps h~ve been taken so far 
by the Regional Medic9) Research Ceotre 
at 0 ibrugarh to achieve the objectives for 
which this centre was set up in the North 
Eastern relion ; 

(b) whether the Centre has initiated 
any health surveys of general public as 
well as trihaJs Tripura ; 

(c) if so, details of the survey; and 

(d) if not, when the survey works will 
be taken up ? 

THE DEPUTY MINISTER IN THE 
DEPARTMBNT OF FAMILY WELFARE 
(SHRI S. KRISHNA KUMAR): (a) A 
malaria clinic has been started in the 
Centre for the detection of malaria cases 
and to belp the public in its treatment. 
Survey of incidence of malaria and identi· 
fication of the mo.:squito vectors have been 
started in sel ect ed areas. - The CC:Dtre pro-
poses to study chloroquine resistance P, 
fa)ciparum malaria and to undertake clini-
cal trials in areal ba ViDa high positivit1 
rate. 

A task force on nasopharyngeal cancer 
,baa beea formulated. A descriptive epi. 
dcmioloaical study wal idcDtUicd to be 

undertaken to obtain tbe prevaJance and 
incidence of nasopharyngeal cancer. To 
obtain in a standardised nemenculature and 
criteria for bistopathololical dia&Do,is'. 
lub-committee of pathologists met in 
November, 1985. A team of scientists 
from the Centre visited houses of tribals in 
Angami viHage near Kohima to undertake 
research into environmental factors relat-
ing to causation of nasopharyngeal cancers. 
Samples of smoke dried meat and soot 
"ere taken to be processed for detection 
of carcinogens. Otht"r studies proposed 
include seroepidemioJogy. immunology, 
immunogenetics, rediotherpeutic and ehe. 
motherpeutic trials for management of 
nasopharyngeal cancer. Research and cli. 
nical trials with multidrug therapy for 
tuberculosis and leprosy are proposed to 
be undertaken. Other research studies pro-
posed to be initiated under the RMRC 
includ~ study of urolithiasis and gen edc 
Itudi es on tribal population. 

The Centre bas acquired a rectangular 
pi ece of Jand measuring 3 S aeros at La-
hoal for the construction of its permanent 
building and staff quarters. 

Various laboratories like biochemistry, 
immunology and virology have been estab-
lished aod essential eq'Jipment instaJled. 
Chemicals and glassware have been pro-
cured. 

A liorary has been established in tho 
present premises. Fair number of books 
aDd journals have been added to it to mako 
it a good reference library~ 

Technical staff belonaing ,to various 
disciplines of the rank of Senior Research 
Officer, Re~earcb Officers, Laboratory Tech-
nicians have been appointed and their 
training in their respective specia Ii tics, 
parlicularly on malaria research and im-
munology have been completed in dtffcrent 
Advanced Institutes and Centres in the 
Country. 

(b) to (d) The Centro is a new Insti-
tute and surveys have started in tile res ion 
of t-lagaland. Surveys in Tripura will be 
initiated on recruitmoDt of add Itiona! 

staff, 



Rampar Rala Library 

5232. SHRI SALEEM I. SHERVANI: 
Will tbe Minister of HUMAN RBSOUR. 
CE'DEVELOPMENT be pleased to state: 

(a) the period for which Rampur Raza 
Library is to be kept scaled for pbysical 
cheating as it is alreld} lying closed for 
nearly two years ; 

(b) whether the preciou't books, ori8inal 
manuscrip ta which arc rare in tbe world 
are damaged due to closure and moth 
eaten: and 

(c) whether the .Library Board is pro-
posed to be re·con~tituted and if so, when 
it is to be fi'lalised ? 

THE MINISTER OF HUMAN RESO. 
URCE DEVELOPMENT AND HOME 
AFFAIRS (SHRI P.V. NARASIMHA 
RAO): (a) The Rampur Raza Library, 
aampur is not closed. However, valuabl e 
manuscripts have been kept under seal. 
R.esearch scholJlrs 'usiog tbe library are 
provided access to the material they desire 
to consult. 

(b) No such instance has come to the 
notice of Government. 

(c) Yes, Sir. Tbe re-const itution will 
be finalised on rece'pt of nominations from 
the Government of U ttar Prade~b. 

Suggestion to Publish standard book 
on Indian Literature by Indian 

Book Promotion Council 

5233. PROF. NARAIN CHAND PA· 
RASHAR : Will the Minister of HUMAN 
R.ESOURCE DEVELOPMENr be pleased 
to state: 

(.) whether any recommendation has 
been made by the Indian Book Promotion 
Council for tbe publication of standard 
books in Indian literature in various mod. 
em Indi'n la., guagel ; 

(b) if so, tho nature and outt inc of the 
recommendations made and the action 
tateD by Government in this reauard ; 
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(c) the present composition of the Co-
UDcil, its activities and functioD. ; 

(d) whether aoy r ecommendatioDs -have 
been made by the Couneil for Seventh 
PJan and tbe details thereof; and 

(e) tbe deciSion taken by Government 
on the recommendations and the financial 
allocation for its activities in tbe Seventb 
Plan? 

THE MINISTER OF HUMAN RBSO. 
URCE DEVELOPMENT AND HOME 
AFFAIRS (SHRI P.V. NARASIMHA 
RAO>: (a) and (b) the National Book 
Deve)opment Council cODatituted in Septe-
mber, 1983 submitted Its report on 
25-3-1986 OD National Book Policy. It 
bas inter-alia recommended formulating 
schemes to promote trarlsJation from cla-
ssics (Including World Classics), and pre-
pare specialised books on subject areas like 
ancient and medieval Indian History and 
CuUure, Philosophy etc., in cJassical 
lan.uages. 

(c) Composition and functions of the 
National Book Development Council as 
cont~lined in Government of India Reso-
lution dated 15-9-1983 is given tn tbe 
Statement given below. 

(d) and (e) The working group made 
following specific recommendations for im-
plementation in tbe 7th Plan period ; 
translation of selected world classics in 
modern Indian languaaes, commencement 
of production of a children encyclopaedia 
in different Indian languages and makin, 
efforts to provide primary education 
through motber-touoge. The recommend-
ations are under examination. 

Statement 

FUNCTIONS OF THE COUNCIL 

The functions of the National Book 
Development CouDcil would be :-

(i) To lay down guidelines for the 
development of tbe book indUltry 
in the context of tho overall re-
quirements of the country inclucJ. 
ina tbole In tbe field of bilh. 
education. 



CHAITaA 13" 190,8, (SAKtf) 

(if) To ad\'ise OD mealures for the 
promotion of tbe book Industry 
and trade; ... 

(iii) To foster readina habit am Oil. 
people; 

(iv) To promote production of litera-
ture, specifica))y relevant to 
children and rural illiterate. ; 

(v) To encour81c authorship particul. 
arly in Indian Janguales and also 
augest measures for safeauardiol 
tbe interests of the authors in 
general; 

(vi) To explore possibilities and avonues 
for the export of Indian books, 
palticuJarly to developing coun-
tries; 

(vii) To d raft a national book policy 
which miaht represent a harmoni· 
ous b lend of the interests of the 
readers; 

(viii) To organise seminar., worksbipa 
and trainin. CourseS for the perlO-
nnel enaaaed in various fields re-
latina to book promotion, book 
liubUsbins. and book seUlo. ; 

Ox) To undertake and promote resear-
ch surveys, studies and special pro-
jects to help in the achievemeDt 
of objectives referred to above; 

(x) To advise on measures for enco-
uragiog Indian authors to write 
suitabJo textbooks and Indian 
publishers ttl publish tbem, palti. 
cularJy in scientific and technioal 
disciplines at higher educat ion 
Jevel ; and 

(xi) To advise Gov t• on such matter. 
or to perform such otber functions 
8S are referred to it by tb. 
Oovt. 

COMPOSITION OF THE COUNCIL 

The National Book Development Council will have the following composition :-

(1) Chairman 

(2) Member-Secretary 

EX-OFFICIO MEMBERS 

(To be nominated by the OOyt. of India) 
Chairman, National Book Trust bas 
been Dominated as tbe Chariman of tbe 
National Book DeveJopment Council 

(To be nominated by the Chairman of 
the Council). 

(3) One representative of the Ministry of Educa1ion & Culture 

(4) Finan~tal Adviser, MinistrY of Education & Cu ture 

(5) One representative of tbe MiDi~try of Industry 

(6) One reprcliientative of tbe Ministry of Commerce 
(7) One representative of tbe Ministry of Information & Broadcast ina 
(8) Director, National Book Trust 

(9) One representative of the University Grants Commission 

(10) One representative of tbe National Council of Educ1tional Research and 
Trainina 

(11) One representative of the Council of Scientific and Industrial RelOarch 

(12) ODO trpreaeatative of tho Sabitya Akademi 

(13) Director, National Li brar)" Calcutta. 
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BOOK INDUSTRY ASSOCIATIONS 

(14) A representafive of the Federation of Indian Publishers 

(15) A representative of tbe Federation of Publishers and Booksellers Associations 
in India 

(16) A representative of the Akhil Bhartiya Hindi Prakashak $angh 

(17) A representat ive of the Author's Ou ide of In dia 

(18) to(34) Such other persons -not eJceeding 11 (including five coopted members) 
as may be nominated by tbe Government of India from among the various 
interests connected with writing, publishing and distribution of books. 

Introduction of Rajdbani Type Ex-
presi Trains bet'fteen HOllrah· 
Bombay l\fadras New Delhi, 

Madras--Howrah and 
Madras-Born bay 

5234. SHRI SATYAGOPAL MISRA: 
Will the Ministrer of TItANSPORT be 
pI eased to state : 

(a) whether there is any proposal under 
consideration to introduce Rajdhani Type 
Express trains between Howrab-Bombay, 
Madras-'New Delhi, Howra, Madras and 
Madras.Bombay connecting all the big ci-
ties of the country; 

(b) if 80, the details thereof; and 

(c) if Dot, the reasons therefor? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) No, Sir. 

(b) Does not arise. 

(c) Introduction of Rajdhani type Ex-
press trains on these routes shaH r equirc 
special type of coaches besides, strengthen-
ina of track, aDd modification of signalling 
equipment etc.; which is not planned at 
present due to lack of resources. Tamil-
nadu Exprebs, however, is tbis type of 
train between New Delhi and Madras. 

Slo" Tedious and Hazardous Rail 
Journey in Assam 

~23.s. SHRI PARAO CHALIHA: 
Will tho Minister of TRANSPORT be plea-
led to .tat. ; 

(a) whether rail journey in Northern 
and Southern parts of Assam is very slow, 
tedious and hazardous; and 

(b) jf so, the steps contemplated to 
Improve the rail service within Assam? 

THE MINiSTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) and (b) 
No, Sir. However, in some areas due to 
the terrain/track conditions; speeds of 
trains are restricted- Suitabl e steps have 
been initiated, keeping in view the position 
of resources to improve the condition of 
track, coaehes and rail services in general 
wi thin Assam. 

Introduttion or Day Train between 
Howrah and Bhubanesl'tar 

5236. SHRI RADHAKANT DIGAL : 
Will the Minister of TRANSPORT be ple-
ased to state : 

(a) whether there is any proposal to 
introduce a direct train between Howrah 
and Bhubaneswar durina day time; and 

(b) if so, whether the above proposal 
is going to be implemented during 
1986 .. 87 ? 

THE MINISTER OF ST ATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) and (b) 
At present there is no such proposal. 

Medleal Examination for T. B. In-
fected Labourers 

5237. DR. CHINTA MOHAN: Will 
the Minister of HE~LTF:( AND FAMILY 
WELFARE be pleased to state; 
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(8) whether it is a fact that tbe medical 
examination ,cherne of tbe Ministry of 
Health and Family Welfare for T.B. 
infected labourers is a "paper declara-
tion'" ; 

(b) how many labourers have actually 
benefited tlom this scheme; and 

(c) wh ether ant i. T ,B. drugs will be 
distributed freely to every citizen in Delhi 
through ESI/CGHS dispensaries and other 
Hospitals, including voluntary Health orga-
nisations ? 

'JHB DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WELFARE 

(SHRI S. KRISHNA KUMAR): (a) to (c) 
There is no scheme for Medical exmaina-
tion of T.B. infected labourers. However, 
as per tbe directions of the Supreme Court, 
Medical teams were sent to Badarpur, Lal 
Kuan, Panchmukhi Mandir, Lakkarpur 
(Suraj-Kund) on Delhi.Haryana boarding 
area to examine the persons suffering from 
tuberculosis and other diseases as a result 
of mining and stone-crushing operatio!ls. 
The teams examined nearly 1,600 
persons. 

A National Tuberculosis Control Pro-
gramme has been for operation since 1962. 
The main objective of the programme is to 
detect and treat persons suffering from 
tuberclllosi.; so that the infectious 
patients are rendered non·infectious 
and the active and non-infectious 
cases do not become infectious. Un .. 
der the programme, a district T.B. Centre 
is being established In every di:itrict to 
organis~ community wide district T.B. pro-
gramme in as'.iociation with all the existina 
medical and health institutions. Upto 
November, 1985, 364 districts have been 
provided with district T.B. Centre. About 
45,700 beds are functioning in tbe country 
for treatment of 1'.8. patients for emergen-
cy and surgical treatment. Emphasis is 
more on domiciliary treatment witb potent 
anti. T.B. drug avail.1ble. The Na'.ional 
T.D. Control Programme is a Centrally 
Sponsored Category II Scheme on 50:50 
sbarinl bailS. DUrJDg 1985 .. 86, an amount 
of Rs. 11 crores bas been provideJ lor 
implementation of the prolramme• An 

amonnt of Rs. 12 crore has been provided 
for the year 1986.87. 

During 1983-84 short .. course Chr:mo-
therapy drug relimens containing Refampi. 
cin and PYrazinamide was introduced OD a 
pilot study basis in 8 dis tricts. At pr esent 
this Pilot project is functioning in 18 
districts. 

Anti-TB Drugs are available in ade. 
quate quantities in the T.B /Chest Clinic/ 
T. B. Hospitals/B.S.I. Dispensaries/C.OIH.S. 
Dispensaries and Government Hospitals 
located in the Union Territory of Delhi 
including tbose run by the voluntary 
bodie~. 

[ Translation] 

Pension to Destitute Women and 
Widows 

5238. SHRI HARISH RAWAT: Will 
the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to ~tate : 

(a) the State-wise number of widows 
and destitute women and the num ber of 
such women out of them, who have been 
given pension in each State; and 

(b) whether Government have prepared 
any scheme to provide benefit of penlion 
to each destitute widow by the end of 
Seventh Plan 7 

THE MINISTER OF STATE IN THB 
nEPARTMBNr OF YOUrH AFFAIRS 
AND SPORTS & WOMEN'S WELFARB 
(SHRIMATI MARGARAET ALVA): (a) 
The information is not available as this is 
a State Scheme. 

(b) No, ~ir. 

r Engii4hJ 

Voluntary Action Bureau PunetionJaa 
in States 

5239. SHRI SHANTARAM NAIK. 
Will the Minister of HUMAN RESOURCES 
DEVELOPMENT be plased to state: 
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<.) tbe number of Voluntary Action 

Bureaus functioning in various States aDd 
Unioo Territories; and 

(b) the detail. of their functioning? 

THE MINISTBR OF STATE IN THB 
DEPARTMBNT OF YOUTH AFfAIRS 
AND SPORTS AND WOMEN~S WELFARE 
(SHRtMATI MARGARET ALVA): <.> 
28 Voluntary Action Bureaux are functioD-
ina in all the States/Union Territories 
except In the UTs of 0;)8, Daman & Diu, 
Andaman & Nicob1r Islands and Oadra & 
Nagar Haveli. 

(b) A ~tatement is given below. 

Statement 

The Voluntary Action Bureau consists 
of a Committee of prominent social workers 
from volunfel'Y organisations and members 
of tbe Committee is invariably the Chair-
man of the ~tate Social Welfare Advisory 
Board. The day to day work of the 
Bareau is bandIed by a lrained Counsellor. 
Tbey pro \ride necessary s~rvices to the 
women in distr :ss~ who approach the 
Bureau for help. 

The Burea\l offers services ranlingfrom 
preventive to rehabilitative, and attempts to 
settle cases through counseIJiol. if possible 
out of court. 

The Bareau p·ovidel services Uke 
Family CouD5ellina, Short Stay facility, 
Psychiatric help, freo I elll a id and Police 
assistance throuath·various agencies alJd 
undertakes registration, verification and 
investigation of cases. 

The State level Voluntary Action 
BUlCa.u also supervises functioning of 
FamUy COUD! ell ins Centres whicb are run 
by voluntary organisations cnlaied in the 
welfare of women and children. 

Under Nourishment Caused by Mal-
nutrition 

5240.8 HRI N. VENKATA R.6tTNAM : 
Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) the I evel of under nourisbment 
caused by mal-nutrition in each state for 
the last three years accordiol to the 
Nutrition Foundation of India (N.F.J.); aDd 

(b) the steps taken to eradicate it in 
eacb stat e during tb e last three years. and 
th e progr ess made 10 far ? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF YOUTH AFFAIRS 
AND SPORTS AND WOMEN'S WEL-
FARE (SHRIMATI MARGARET ALVA) : 
(a) and (b) A statement is given below. 

Statement 

The Nutrition Foundation of lodia bas tnade no annual nutrition survey. However, 
surveys have been carried out by the National Nutrition Monitoring Bureau iD tbe States. 
The results are liven in the table below :-

Gomez ClaSSification 0/ Chlldr,n (1.4 Ylars) Perc,ntage) 

State Year of Normal Mild Moderate Severe 
Survey 

Andbra Pradesh 1981 IS.5 47.6 33.0 3.9 
1982 12.6 43.0 38.5 5.9 
1983 18.9 43.4 33.5 4.2 

Gujarat 1979 11.5 43.3 36.2 8.0 
1980 5.2 41.3 43.6 9.9 
1983 11.8 31.1 46.1 11.0 

Karnataka 1980 13.3 46.3 35 •. 5 4.9 
1981 14.1 45.2 35.2 5.5 
,'82 13.8 43.4 '7.2 '.6 
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Koral. 1979" 20.3 46.5 28.5 4.' 
1980 22.1 54.6 18.6 4.7 
1'82 31.8 49.3 11.4 t.5 

Mabara8btra 1979 JO.O 39.1 38.9 11.4 
1981 15.8 39.9 38.2 6.0 
1982 13.6 38.8 40.7 6.9 

Orlu. 1979 15.4 36.0 36.4 12.2 
1980 12.3 41.3 39.8 6.6 
1983 18.3 43.4 32.S 5.8 

Tamil Nadu 1981 10.1 45.S 39.0 8.4 
1982 16.1 44.1 34.(; S.2 
1983 17.9 46.2 30.1 5.8 

Uttar Ptad esb 1979 20.8 52.0 21.3 5.9 
1980 20.4 46.6 27.S 5.S 
1981 21.1 49.8 27.7 1.4 

West Beogal 1979 11.1 49.8 35.4 3.8 
1980 11.8 50.7 35.0 2.5 
1981 17.2 48.8 31.9 2.1 

The Government have taken up several programmes such as the Supplementary 
Nutrition Programme, Integrated Child Development Services Scheme (ICDS), Maternal 
and Child Health Services, Prophylaxis against Nutritional Anaemia, National Goitre 
Control Programme, Balwadi Nutrition Programme, distribution of food grains at 
subsidised price to weaker sections etc" to bring about improvements in the nutritional 
status of children and women. Evaluation studies showed Significant reduction in 
malnutrition among pre·school children in ihe areas where lenS projects were 
introduced. 

Irregalraltles In Purcbase of Uniform 
Cloth for DTC Employees 

5241. SHRI KAMLA PRASAD 
SINGH : Will the Minister of TRANS-
PORT be pleased to atate : 

(a) whetber Government are aware of 
tbe irregularities in tbe purchase of uni-
form cloth for Delbi Transport Corporation 
employees to the tUDe of crore of rupees 
which are rottins in the stores; 

(b) if 10, tbe details thereof; and 

(0) the action taken or proposed to be 
taken alaiOlt the errina officials of the 
Delhi Transport Corporation ? 

THB MINISTBR OF STArE IN THE 
DBPAR.TMBNT OF SURPACE TRANS· 
'OaT (SHlU llAJBSH PILOT): (a) to (0) 
Tborc baa boon DO irreIularit1 reported in 
parch .. , of t1DitOI'lD Cloth bJ DTC. It 

has bow ever been reported that because 01 
cbanges of deSign an d specification of the 
uniform to be J)rovided to various cate8orie8 
of employees there has been an accumula-
tion of discarded uniform/cloth. Some of 
the items, wortb about Rs. 2.11 laths, 
which were found to be un-useable have 
siDce been auctioned wllil e the Corporation 
has issued instructions to its units to utilise 
those in useable condition. 

Revemrfng 01 Alr.lndla 

5242. SHRI C. MADHAV REDDI: 
Win the Minister of TRANSPOR.T be 
pleased to .tate : 

(a) whether Air India is beinl re-
vamped and further profcisionaliled and 
computedsed; and 

(b) whether it will be cnlured that 
pasaoD8eri botb Indian aDd torellD ar~ 
",ated with tbo uniform court., ., 
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TRS MI:NISTER OF It' ATB IN THB 
DEPAilTMENT _ OF CIVIL AVIATION 
(SHaI JAGDISH TYTLBR.) : (.) Altboulb 
tratnina and refresher counelio many subjects 
iDcludiol eomput 6riaatioD are a cODtiuuous 
procell iD Air.ladia, there il DO sucb 
compreheDsive proposal before Air·Jodi" at 
present. 

(b) Air-India does Dot differentiate 
between passengers on any basis. To 
ensure courtesy, Air-India runs r-eaular 
trainlna and paucnger service proll'ammoa 
for its employees and emphasises this 
.spect by means of circular to all 
concerned. 

MIDImum Passenger Trame In Forelao 
AlrUDe at Indian Airports 

5243.. 8HBI PRIYA RANJAN DAS 
MUNSI : Will tbe Minister of TRANS-
POR T be pleaaed to slate : 

Ca) what it the l1Jarantee 01 aY-_"e 
minimum patSeDger crafle for a toroilO 
airline to operate from any airport in India 
each 81 Calcutt., Bombay, Madra •• Delhi; 

(b) what was tbe actual palsen.er trafBc 
OIl B.A.C. BAS in Calcutta in 1982.83, 
1983·84, 1984·85 till the date of ItOppalo 
of 8igbt; aDd 

(c) whether fresh initiative will be fatea 
by Government witb foreian airlines to 
come to Calcutta ? 

THB MINISTER OF STATE IN THB 
DEPAR.TMBNT OF CIVIL AVIATION 
(SHRI JAG DISH TYTLER): (a' There il 
DO guar.atee of any averaa" minimum 
passenler traffic for a foreian airline to 
operate from any airport in India. 

(b) The actual passenger traffic OD B.A. 
and SA! in Calcutta durin. tbe years 1982, 
1983, 1984 and 198' are liven below :-

Britiab Airways S.A.S. 
Year Uplifted Discharlcd Uplifted Diacbaracd 
1982 7,093 6,259 4,303 3,751 
1983 3.660 3,713 7,596 6,808 

1984 4,051 2,999 8,587 8,142 

1985 4,545 4.239 467· 787· 
*Only for January, 1985. The operation was stopped with efleet from 

3.2.1985. 

Cc) As before Government will continue, 
while negotiatinl bilateral air '~r"iee. 
81Jt'eements witb foreiln Governmenta to 
offer Calcutta 8S a point of call. The 
choice of airport througb whicb foreiaD 
airlines operate bas however to be left tQ 
tho commercial Judgment of the airlino 
ooncemed a8, reciprocally Air India is 
,iven the choice of airports to be served by 
their services ia fOleilO countrlos. 

ProvldfDg 8toPP.le 01 Darjeellq 
Mall aD. Gour Espre ... Mararal 

Statloa 

5244. SRRJ GADADHAR. SABA: 
WiD the Minister of Ta.ANSP<>B.T be 
pio,.ci to ",to ; 

(.> whether passengers for Murual 
station areas OD Sahebaanj line are 
experiencing difficulties due to nonostoppaae 
of DarjecUol Mail, Gour Express and some 
other important trains at Murarai Station; 

(b) if so, whether there is any propOl.) 
for providing stoppapa of those train. at 
Muraral Station; and 

(c) if Dot, the reasons tboreror ? 

THE MINlSTBll OF STATB IN THE 
DBPARTMBNT Of RAILWAYS (SHBI 
MADHAVRAO SCINDIA): <.) Co (0) 
Murarai i, a small station Ie,." b, , 
pain 01 P .... DI_ aDd 1 pair 01 BaptI_-
traiDI. Tho tra8ia off.-illl at tlda statio. 
does not JUIlify atop,... ·01 (DO!'. f.,t 1-. 
~I.tal" eral. tt\trO-
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C0D'f8rllol or A'ir Fllabb fr_ A,ero 
to BotJa. 

5245. SHR.J MOHANBHAI PATEL 
Win tbe Minister of TRANSPORT be 
pleased to Hate: 

<a) wb'etber tbere il any proposal to 
convert certain air 8ilbts from A VER.O to 
BOeio.; 

(b) if so, the details thereof: aDd 

(c)' the tim' by which it will be done '1 

THB MINISTER Of STATE IN THE 
DEPAR.TMENT OF CIVIL AVIATION 
(SHRr JAG DISH TYTLER): (a) Yes, 
Sir. 

(b) and (c) Indian Airlines baa plana to 
start B-737 operatioDs through Allahabad, 
Gorakbpur, Texpur. Dimapur and Masik 
after ind uctioo of leased aircraft capacity 
and subject to availability of adequate 
iDfr.structural facilities. 

Introduction of Road·cum-Rall Veld-
ele promoted by Britisb MaDU· 

facturer for Railway. 

5246. SHRI N. DENNIS: Will tbe 
MiDi&ter of TRANSPORT be pleased to 
stato : 

(a> whether it is a fact that a road-cum-
rail vehicle and a cane cutter for easier and 
mor e productive work are beiDl promoted 
by tbeir Bdtish manufacturer, a member of 
British and South Asian Trade ASIOcialioD 
trado mission to India; and 

(b) if so, the detaill in this relard ? 

THBMINISTER OF STATE IN THE 
DEPARTMENT Ofl RAILWAYS (SHar 
MADHA VRAO SCINDIA): (a) and (b) 
MIs. Bruff Manufacturing Co. Ltd •• Suckley 
(U.K.) bad made a briofauc;Uo-visuaJ techni-
cal pr eseo tatioD of Road/Rail recovery 
v chioles produced by them in tbo Railway 
Board on 17.1.86. Tbe cane cutter wa. 
Dot iDCluded in this presentation. 

DUliD, tbo above presentation it was 
iDeSicated tbat tbe. road-com-rail vehiel. 
procluo,.d bl Cbem Gan be usocl tor l1IIbiOI 

relief arranaements to a lite 0' accident. 
The .. hlcle can travel on road al we'l .s 
OD rails dependina OD the J approachability 
to the site of accident. 

DeterloratJOD In 1n4ian Airllael 
Senlee 

5247. SHRIMATI KISHORI SINHA : 
Will the Minister of TR.ANSPORT be 
pleased to state: 

(a> whether Government arc aware of 
tbe steep deterioration in tho quality 01 
service both on board and at the around of 
the Indian Airlines; 

(b) whether several Officials of the 
Indian AirJines have been proceeded alaiost 
recently for derel iction 01 duty or poor 
lervice, 

(c) whether cbeckiol-in bas become 
time consuming particularly for tbe Airbus 
BIabts; and 

(d) If so, what steps are beiDa taken to 
remove these defects ? 

THB MINISTER OF STATE IN THE 
DEPAR.TMENT OF CIVIL AVIATION 
(SHRI JAGDISH TYTLER) : (a) No, Sir. 
Thore have, however, been some cases of 
inconvenience to passengers whicb were 
promptly investiaated and adequate correc-
tive measures takeD. 

(b) Yes, Sir. 

(c) No, Sir. 

(d) Does not arise. 

Securit1 of Passenlers of Neelancbal 
Es:press betweeD Magbal Saral-

Kbarqpar section 

5248. SHR.l ANADI CHARAN DA8 : 
Will tbe Minister of TRANSPORT be 
pleased to • tate : 

(a) whether Government arc awaro 
that the TIBs keep open the door of the 
reserved coaches or Noelaocbal Exprel. 
between Muahal Sarai·tc.baralPur sectioD 
tbereb)' .UOMB. local paeaonacrs to lOt ill; 
cauaina iaaeourity and iDcoDvenionce to 
puleDler. duriDlllllbte. aad 
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(b) wbetber GoverDment purpose to 

ensure security of passengers betwoen the 
above junctions particularly for the eDsuing 
peak-Ieason ? 

THB MINISTER OF STATB IN THB 
DBPAR.TMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (8) TIEs have 
Instructions tbat when· Ma iI/Express trains 
stop at their scheduled baits, only one 
door out of tbe two doors of the reserved 
coaches facing tbe platfotm should be 
opened at night 10 that only bonafide 
pasacngers bavinl reserved accommodation 
can enter sucb coaches. Armed escorts 
bave been provided on N eelacha J Express to 
look after tbe security of passengers during 
the niabt. 

(b) Law and order is the responsibility 
of State Governments concerned and 
railways would continue to make efforts to 
ensure security of the passen&ers travelling 
by this train with the cooperation of tho 
State Governments. 

Drugs Testing by States and U. T. 

5249. SHRI D.B. PATIL : Will the 
Minister of HEALTH AND FAMILY 
WELFARE be pleasod to atate : 

(a) Dame. of the' States and Union 
Territories which do not have their own 
laboratories to test druss; and 

(b) what stops Government have taken 
to impreas upon States and Union Terri-
tories not bavin& their own laboratories to 
leI up tbeir laboratories to test druas ? 

THE DBPU1Y MINISTER IN THE 
DBPARtMBNT OF FAMILY WELFARB 
(SHRl~. KR.ISHNA KUMAR): (a) Onl) 
tho States of Mahar aslltra , Gujarat, 
Karllataka and Tamil Nadu have facilities 
for toslina all categories of druls, while the 
Scates of Andhra Pradesh, Bibar, Madhya 
Pradesh, Or.saa. Punjab, Uttar Pradesb, 
W Cit Benlal, Rajasthan, Huyana and 
K.orala bave limited faciliUeI for testJDI 
c«CaiD cateaoriC8 of druss. The remain-
iDa Statcl/OoioD TcrritoriCi do Dol have an, tOlUOl (aGilities. 

(b). The Central CouDcll 0' Healtb. a 
Committee of Central and State .Health 
Ministers, paIlI'd resolutions in the ftb 
meetinl beld in July 1983 recommeDdinl 
inter .. alia that each State .bou)" havo It I 
own testing laboratol y for testiDa 01 all 
categories of drup. The State Goveru-
menta were aecordiugly requested to 
implement tb e above re901ution. A list of 
equipments necessary for drul tesUna 
Jaboratory bas aJso been supplied to the 
State Governments to equip their labora-
toriea. On 22nd February, 1 gS6, a 
meeting of tbe State Health Ministers was 
held exclusivel, to discuss matters re)atin. 
to the implementation of Drugs &. Cosmetic 
Act and the P.P.A. Act. Health and Family 
Welfare Minister urged the State Health 
Ministers to strengthon the drua control 
machinery including the setting up cquippiol 
the drug teltins laboratories. 

COD6truction of over-baidges In 
And bra Pradesh 

5250. SHRI S. PALAKONDRAYUDU: 
Will the Minister of TRANSPORT be 
pleased to state : 

(a) whether any over-bridles are 
proposed to be constructed by the Indian 
Railways in Andhra Pradesb during tbe 
Seventh Plan; and 

(b) if so, tbe details thereof? 

THB MINISTER. OF STATE IN THB 
DEPARTMENT OF R.AlLWAYS (SHRI 
MADHA VRAO SCINDIA): (a) and (b) 
Road over/UDder bridges in replacement of 
busy level crOSSings are constructed jointly 
by the Railways and tbe State Governments 
on cost SbanDg basis. Proposall are 
finalized on year, to year basis takinl into 
consideration Deeds of rail-road trame, 
priority accorded by tbe State Government 
and tbe availability of faud.. Alrea,dJ 
construction of road over/ under bridaes ia 
io proaress in Andhra Pradosh. Bolide., 
dae workl of road over bridle. at 
Nidada vole, Kava! i aDd PODdurtbt bav. bOCD 
included in the aailway.~ Budao' for 
lP86-89. 
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of CORS DI.peasarlel 

5251. DR.. O.S. RAJHANS: Will 
tb. Minister of HEALTH AND FAMILY 
WELFARB be pIca sod to .tate : 

. (a) whctbet Government are aware of 
t~ 0 IncoDvenience faced by Government 
employees, Members of Parliament aod 
otber beoc6.ciarios of COHS due to tbe 
cbanle in timiDas; 

(b) wbether it is proposld to rcvert to 
tho old timin,s and tbus opening the CGHS 
dispensaries botb ill tbe morning as well as 
in tbe eveninl to benefit the office goers; 
arid . 

(c) jf Dot, the reaSODS therefor? 

THE DEPUTY MINISTSR IN THE 
DEPARTMBNT OF FAMILY WELFARB 
(SHRI S. K.RISHNA KUMAR): (8) to (c) 
Governmcnt is aware of tbe demands of 
several beneficiaries to revert back to the 
old timings of the C.G.H.S. dispensaries. 
After taking into account all tile reI evant 
coo'liderations. it bas been recootly decided 
that thOiC dispcilsaries which were workins 
o uli er for 12 hours 00 two .. sbift bas is 
would revert bacle to the oJd timings and 
efforts would be made to provide better 
medical care to the C.G.H.S. beneficiaries 
eveD outside the normal workins hours in 
other CGHS dispensaries. 

Malaparf Tobacco Leads to 
Cancer 

5252. SHRl SIMON TIOGA: Wdl 
tbe Minister of HBALTH AND PAMILY 
WBLFARB be pleased to state: 

(a) wbether it is Il fact that there is a 
danKor of contracting oan;cr by chewina 
'Mainpuri Tabacco'. 

(b) if 80, the action :propoaed to bo 
tlkeo by Government in this relard; aDd 

(c) tbe detaU, of tho resoarch coociaoted 
in thie rClard ? 

THB DUPTY MINlSTBit IN THB 
DIPAaTMBNT Of PAUlLY WBLFAaB 

"""'" Ifuw" tS a 
(SHRI S. KRISHNA KUMAR): (a) 
Chewinl of aDY type of tobacco ovor a 
period of time eobances th e rllt of 
contractina cancer. particularly of oral 
cavity. Bpidemiologica) stucllel conducted 
in Mafnpuri District or Uttar Pradesh bave 
revealed aver, hiah incidence rate of oral 
cancer with liloificaot IIlociadon of 
tobocco cbewinl habit. The rist wu 
hi.best wheo Mainpuri tobacco was cbewed 
compared to tbe risk duo to cbowinl of 
patiwala type of tobacco belog relativel, 
le81. 

(b) and (c) The Indian CouDcil of 
Medical Research has already undertakeDI 
initiated projects aimed at tcstin, tbo 
efficacy of an anti·tobacco education 
programme. Results of some studies, 
objectives and metbodolo&), of others havo 
been indicated in tho statement liveD 
below. 

StatemeDt 

As indicated in tbe reply tbe Indian 
CouDcil of Medical Res earch has alread, 
undertaken/initiated projects aimed at 
testina the efficacy of an anti·tobacco 
education programme. Results of some 
studies and the objectives and mothodolog 
of otbers has shown a silnilicant decreaso 
in the number of persons who have reduced 
tobacco habits. The observation. on 
incidence rate. of pre-cancoroul lesioD8 in 
tbe oral cavity suuest 8 silllificant reduc-
tion as compared to baseUDe ratOB obtained 
throuah a 10 year follow-up Itudies b, tho 
same sroup in the same geoaraphic relions 
conducted earlier. Some .tudiea have bOOB 
conducted in urban colony of Delhi ,and aD 
industrial unit at Paridabad. The surveys 
undertaken before exposure to tho intcrven-
tion proaramme and 6 months tbereafter 
bave indicated that the overall prevalenc:e 
rate of tobacc:o ulen baa doGlloed ftom 
65.8 % to 60.8 %. 

PlJuuaclal A ..... ee to Maaafactaren 
of Trawler. 

5253. SHIl N. DBNNlS: Will tb. 
Minister 01 TRANSPORT b. pleated to 
ltat, ; 
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fa) "hether Oovernm'oat lIa'e advlacod 
Ioucial a.siataaOl to maDo'actdrera of 
fitlllDa trawl en; 

'(b) If 10, the dotall. theroof; and 
(0) the amount ttanted So far, durio, 

Jut ,three years, ,compsDy/oraaaisation .. 
wi.? 

THE MINISTEIl OF STATE IN THB 
DBPARTMBNT OF SUR.FACB TRANS· 
pORT (SH.R.I RAJBSH PILOT): (a) Yes, 
Sir. 

(b) A subsid, of 33 % of tbe cost of 
the trawler is sanctioned to the reltstered 
manufacturer, of S.biOI trawlers in India. 
OD their procurement of orders for CODstruc-
tion of deep sea fisbing trawlers. The 

subsidy il 'Nleueel ia t1sl. foUowlrra .ta,_ 
of coDstruotiOD : 

Staae 
(j) ~,PlacjDI of order 

(iil Keel 'a, ina 
(iii) SO % Itool .... ctiOD 
(Iv) LaancbiDi 
(v) DclivolY 

The scbeme I, operated throulb the' 
ShippiD8 Development Fund Committee. 

(c) A statement showinl tta"clot 
buildinl subsidy rel'eased by SDFC to tbe 
manufacturer. of fishiDg trawl ers duriq 
the last three ycars ia liven below. 
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Sablkly paid to Farmt-n 'or tIae 
Parcbue of SprlDkler Irr· .... Q~ ; 

Equlp1DeDt . 

5254. SHRI YASHWANTRAO 
GADAKH PATIL: 
SHRI G. S. RAJHANS : 

Will the Minister of WATBR. 
RESOURCES be pJeased to atate 

(a) whether any subsidy is paid by 
Government to the farmers for the 
purchase of sprinkler Irris.tioD 
equipment; . 

(b) if 80, the rate of subsidy and itl 
relationship to tbe cost of equipment; 

(c) whether tbe que.tioD of rovision. 
of subsidy bas been consi~ered in view 
of the high cost of equipment ; aDd 

(d) whether Government propose to 
give subsidy for tbe purcba1e of drip 
irrigation equipment? 

THB MINISTER OP WATBR 
RESOURCES (SHRI B. SHANKARAN-
AND) : (a) to (d) Under tbe ceatrally 
Sponsored Scbeme of tbe Ministry of 
Water Resources, subsidies OD tbe IRDP 
pattern will be provided iD the 7th Plan 
to small and margioal farmers for 
sprinkl er irrigation equiPlJlentl on tbe 
basis of a cost ceiling of Rs. 40.000 per 
unit and tbere is no proposal to raise tho 
subsidy rates. Subsidies for tbe purpose 
are also available under schemes operated 
by the Ministry of AgdcuIture. Tbe 
scheme of the l\finis try of Water 
Resources also includes subsidies for drip 
irrigation equip~tnt. 

12.00 hrl. 

SEVERAL HON. MEMBERS Rose-

[E",II,h] 

MR. DBPUTY SPEAKBR: If YOIl 
sbou t like tbi., DothJD' "UJ 80 OD reoord.·· 

Plealo tat e )'our aeatl. I will ca n each ODe , 
or .,OU-,·" . 

(l"k,ruptlou) 

MR.. DEPUTY SPEAKER : It i8 Dot 
clear to me. PJeale take your .. t. I 
will caU JOU ( Mamataji. 

( Int."up/lon~) 

MR. DEPU1Y·SPEAKER : Ta~e your 
seats. I will call eacb ODe of ,OUt 

~ 

MR.. DEPUTY ·SPEAKER 
sbout, Dotbing will ,0 on record 

( Infe)',uptlon~) 

If you. 

MR .. DEPUTY.SPEAKER : Take your . 
I cats. I will cal1 each on e of you. 

(Interruptions) 

MR. DEPUTY·SPEAKER : lIt is not ~ 
clear to me. How will it go OD record 7 

( l""rrllptwns) 

MR. DE.PUTY .. SPEAKER : All of you I 
take your scats, tbea only I will can you. 

( Inter'llptlonl) 

MR. DEPUTY.S~EAKER: Vou raise .~ 
your ban da and I will call one by ODe. 
Mr. Purusbothaman. 

SHRI VAKKOM PURUSHOTHA-
MAN (AlJeppey) : Tbe new forms 
islued by the Railway Authorities for the 
reservation l)f seats in railways •.•. 

Mil. DB~UTV-SPEAKER : flave you 
R iyen Qoti~l 

SHal VAK"OM PURUSHOTBA. 
Mt\N ~ Yes Sir, I' have aiven not. ice •. 

MR. DEPUTY·SPEAKER·: I will. j 

cQP.sid~t 1 "ill lOok into it. ' 

SH&I VAKl{OM PURUJHOTHA. 
MAN ~ It ,il punted oDly in HindI. 
PtifivioUadY thesc;; rOl'Dlf.. were . prio.ed in t 
Hindi .~ EUllish. On ODe .jde~ it I, , 
Ptltated ;' '.~J.h,t:,aDd on thf; ·,cUbe, ald.,~ 
It j I prin'e4 In Hindi, 



(1",.,rIl.lllID1ll) 
, "". • U' ,t, '4' 

MR. DBPUTY-SPEAt(Sa: Maril&itiji. 
if yOU take your seat, tben only I '.ill 
call )'ou. 

':'SHItI "V~tCKOM '~WROSHOTHA. 
""MAN: ! PeOPle cominS from '·tbe 'taoa-
"Hindi , .. peaking :aNas 'ere iF, fiDdftl. It 
'extremoly clifB'c'llt~ tbtti'er they are ~'iJaablo 
" 'to fill in tho' fOrm'. 

SltRI P. 'ICOLA'NOANBLU <~bi. 
cbe'ttipalayam) : It is correct;Sir. 

SHRI 'VAKKOM 'PtJ:R.'itSR()tHA. 
MAN; I request the Miaifter-the 
Minister is here-to gi/o iO'ltractiOns 
immediately that tbe forms should be 
printed in botb 'tbe lanluagce-Hindi as 
well as Bnglish. 

(Interruptions) 

KUM'ARI 'MAM\TA BA"NBRJBB 
(Jadavpur): 'The HOD. Membbr of 
.ParJJatnent Shr;' Mariot'anjsn Hntler'~ bas 
been brutally beaten up by CP1(M) 10 
hi4J own constitu ency. 

MR. DBPUTY·SPEAKER: It is a 
law and order probJtm of tbe State. 
Please take 'YOur seat, it is a State 

"'ubject. 

l'KUMARl"'MAMATA BANf!RJBE: He 
, is a" Member of Parliament, it i is' a ;'very 

--"at'rious ;mat't er. 

~ . 
'MR, DEPU1Y·SPEAKER: You come 

and see me, I wi'l discuss it wlib you. 

( Inte"uptlons) 

MR. DEPUTY·SPEAKER: J am 
also equally concerned about it. I told 
)'OU to como 'aDd kee 'me. It Is a State 

"'.ubjeet. 

( Int.,ruplltllu) 

'~SHi't1 ./EDtrAJ.tt>O .r:~IRO 
,~, (Mothii1ai6): '11 ~"8by 'Mtitlirr I Jol this 
t'B'dUle is ;1Jcat'tn/t&,,, IfO'ule\t1lf\ttvc to 
tako DO" of it. 

/ 
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(I "'." .. p"OIU) 

, MR. DEPUTY-SPBAK.ER.: Why all 
"'ot"'10u aro" 'all'outio. , 

SHRI " ,PRIYA RANJAN DAS 
MUNSI (Howrah): MR. Deputy 
Speaker, I want your guidance. 

( Inte,ruptlOlll) 

Ma. DEPUTY·SPEAKER : You come 
and lee die. I am also very mucb 
concemed about it. 

(1"""rtiptl{J". ) 
';, PROF~"'M'.R. HALDBR (Msfburapur): 

· Sir, ••. 

SHRI BHAGWAT JHA AZAD 
(Bbalalpur) : Why dno't you hear him" 
You are also a Member Sir. Everybody 
is a' Member. 

MR. DEPUTY.SPEAKER: I have 
beard, tbat is" why I asked him to come 
and aee me. 

( I"t,rr"pllons) 

MR. DEPUTY·SPEAKER: I am also 
very mucb concerned about it. Please take 
your seats. 

(Int,rrupllons) 

MR. DEPUTY-SPBAKER : I received 
. your letter also regarding this matter. I 
am also 'very much concerned about it. 
You come 'atad see me, I will diacuss it. 

(Int, ruptions) 

KUMARI MAMATA BANERJEE: 
there mukt be'a poU"e enquiry. 

(Int" ruptlon,) 

MR. DEPUTY-SPEAKER: You have 
already liven tbe letter. 

( ',.,.rrupi ion,) 
MR. DEPUTY·SPEAKER 

, tat. your .. at. 

.. (,.,,:,",,,0,,,) 
Please 

KUMARI MAMATA BANERJEB: 
If tbere .. DO .ec;urit), for an MP then wha, 
is t ..... , •• 



(lnl.rruprlnnJ) 

SHRI BHAGWA T JHA AZAD: 
Bofore you give your ruling let the 
Member who has written tbe letter 
speak. 

(1I1t~rf'UPllo"J) 

MR. DBPUTY·SPEAKER: Are you 
ready to listen to me or will ,OU go on 
aboutiDa like this? Pleaso listen to mo. 

(Interruptions) 

MR. DEPUTY·SPEAKER: Why are 
you aboutioa? I received your letter 
rClardina the complaint. Wbat you havo 
facod io West Beolal you have told. 

(lnt,rruptio1ls) 

SHRI BHAGW AT JHA AZAD = Let 
bim say what he bas to say. 

MR. DEPUTY.SPBAKER: He has 
already told that be was assaulted. 

SHRI BHAGWAT JHA AZAD: You 
must hear him. 

MR. DEPUIY·SPBAKER: Yes. 
What do you want to lay? 

PROF. M.R. HALDBR: 00 
30.3.1986, I aloollwiUl Sf! S.R. Bapuli 
MLA and somo of my Block Presidents 
weOlover at Heramba Gopalpur Anobal 
uo.der Pathar·PratLna P.S. whicll is 
within my Parhamcntary CODstituency to 
bold an official tour on S.D.B. and a 
workors' Conferenoe aod whIle returains 
back from the said proarammos. on the 
way in tile Dcigbbournood of .Ku.:amuri 
B.lzar, w" were s!JddenJy attacked by a 
(ew C.P.M. leaden aloagwitll tboir about 
100 supporter:) aod aoti-socials with deadly 
weapODS and we wore detained over thero 
from 6.30 P.M. to 9.JO P.M. 10 this 
occurrence, I alonlwitb two Block 
Protideols bccamo iOJorod. rhoy shouted 
witil Cbo Slolao demanding our beads 
al0DlwiUl tbcir party 8101aD8. 

After ahat, when we roacbed at 
KbealDW'i Bazar and entered ioto a tea" 
,taU for takin, tel; those ageulod Plrlonl 

Slain shouted with slolan alonawiih their 
party ~lolaD; ahercoed tbe tea-stall and 
threw stones at random on the shed of the 
tea-staB_ 8S a result of which tiles of the 
shed of the stall were damaged. 

Then, after readhiDI at Raidiahi, at 
11 P.M., we Bent messale to district 
Police Administration and accordinaly to 
C.M. West BeDS.I, through R.T. but still 
now tbe acculed persons are Dot arrested 
tbough the matter bas been placed at tbe 
tloor of tbe West Bengal Legislative 
Assembly followed by tbe wa Ik-out froOl 
Congress side. So, this is the law and 
order situation in West Bensa 1. 

MR. DEPUTY SPBAKER: Alright 
I will find out. 

(Int' r ,uplions) t .. 

MR. DEPUTY.SPEAKER Please sit 
dOWD. I have already received your 
letter. 

SHRI SOMNATH CHATTERJEE: 
We don't mind but you bave set-up a new 
precedent aD this House. Follow it in 
future. 

(ln/~'ruplions) 

SHRI THAMPAN THOMAS 
(Movehkara) Sar, tbe pj_oblem I am 
bringiol to your notice is that tbe 
Hiodustan Insecticides Ltd., a public 
seato! uodertakiol in Kerala, whicb was 
titst beio& started by the Govornment of 
India, IS 00 tbo verge of closure. Tbe 
reasons is : tbe Health Department wbleb 
W&lS procuring tbe products for malaria 
cradu:atioa-compJe te product was 
procured by tbe Governmccd of India-baa 
shifted the poliOY aDd Jt is procuriD& it 
ttom tbo prl'V8tc sector. (lnt.,ruptJons) 

MR. DBPUfY .. SPEAKE&: You 
please live me in wrltiOI and 1 will tiDd 
out. 

(/nt,r"" Iiond 

SHRI rHAMPAN I'HOMAS: I bavi 
already liven it. (InterrupliOllI) 

SHlU BASUDEB ACHAlUA 
(BaQkura) : Sil", I ha VI liVCD a 
privilcle DoCiee alaiDst Sbd A.K. PaDj., 
Mmi.'.cr of State in the Mmiltrl of 
PI aDD iDa. 
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MR. DBPUTY·SPBAKER: I have 
already forwarded your letter. 

~HRI BASUDBB ACHARIA: 
Yesterday while replyiol to a 8uppl e .. 
mentary be has misled the House. He 
bad stated that a particular scheme in 
Bhagwanpur·Nandipur .••. 

SHRI PRIYA RANJAN DAS MUNSI : 
Sir, I have also given a privU ege notice 
and you have to hear me also. (lnte'ruptlon~) 

SHR( BASUDEB ACHARIA: Let me 
finish. 

MR. DEPUtY.SPEAKER: Already 
I have referred your privilege motion 
to the Ministry. 

SHftI BASUDEB ACHARIA : Sir, be 
bas stated yesterday that a scheme was 
dela)ed due to tbe State Government and 
the State Government was responsible. 

MR.. DEPUrY .. SPEAKER : You Deed 
not read out tbe whole statement like 
tbis. I bave already given it to tbe 
Ministry, Why are you raisins it bece 
aaain ? 

SHRI BASUDEB ACHARIA: Sir, h-= 
has delib~rately misled the House. 

(Int.rrup; tons) 

MR. DEPUTY-SPEAK.ER: 1 have 
already forwarded it to find out the facts. 
1 wilJ eODsidcr it. PJease sit down. 

PROF. MADHU DANDAVATB 
(RajapurJ : Mr. Deputy.Speaker, Sir, ••• 

MR. DEPUTY.SPEAKER: Is it 
about Ihe adjournment motion '/ 

PROF. MAL>HU Di\:'lDAVATB: No, 
no. 1,18'041 to me, Sir. Let mo cell you 
tbat tno w~rkers woo work near lhe 
b'ib·powor~" m,,:ro·wave transmitters .••• 

(lnterrupllon~) 

MR.. DBPUr);,·SPBAKER : I will DOC 
al10w )'ou aU 11' you ace 8tandU1& Ilk. 
this. 1 wd 1 come to oue by 000. 

P&OF. MADHU DANDAVATB: Sir, 
the workers who wort ncar l.bo Ili&o-
~worocl miOro-"avo tranSOUUOt' in 'be 

Gbaziabad Unit, public sector undertaking 
-Bharat Electronics-have no protection 
and t~ey are badly affocted and tbere are 
health h1lzards. Therefore, eitber you 
admit my Ca 11 Attentjon or Adjournment 
Motion or Short Notice Question whatever 
you cboose I bave given sucb a broad 
cboice that it will be very easy for you to 
make up your mind. Will you admit at 
least one notice of these, either Adjorn-
ment Motion or Call Attention or Short 
Notice Question 'I 

MR. DEPUTY-SPEAKER: Already 
we referred this matter to tbe Ministry 
concerned. They have found tbat there 
is no fact in this. Anyhow, I think one 
377 bas already been admitted. 

(Inllrrllptlons) 

SHRI EDUARDO FALBIRO: Sir, 
I ba ve already raised it under Rule 377. 

PROF. MADlfU DANDAVATB: I am 
very glad about tbat. 

MR. DBPUfY·SPEAKER; Yes, weJ 
bave already admitted it under 371. 

PROF'. MADHU DANDAVATB: 
What is )'our ruling, Sir? 

MR. DEPUTY-SPEAKER: There is 
no fact. Tbat IS why I have not admitted 
your Adjournment Motion. Alread), wo 
have referred this matter ,0 the Goocerned 
Ministry. Tb~rc is no fact in thil. 

PROF. MADHU DANDAVATti : Are 
you ascenajoJD& tne facls 1 

MR. DEPUrr.SPBAKER = Yes. 

PROF. MADHU DANDAVATB: 
After ulal, pi ed:ie consider 1L In an), form. 
I bav~ &lV,ll a nuwber of OphODti. 

(int drruption,) 

PROF. SAIFUDDIN soz 
(BaraiDLllla): Sac, tn" l' ce,s i, a very 
important orlan ot' Ul': 8Oc'~tl aDd ooJy 
ycsterdaY wo discUl.d it. vcry ICDIltivo 
.ts.,ue ot' Puoj.&b and Dot a bDO io tho 
Dewspap~a was published boeau.so ttley 
went 00 "trik.c ,"'CIGay and lbey 'wane 
propel' wale. Tile Walo Ma.ra h ... ., "'"" 
liVID &hem tVID AD iDlOlim I'ohel UlO is 
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-Should take some ti'me and come up wito 
lome re:lommendations. Wo must discuss 
this IUd we cannot ignore tbe press. 

MR. DEPUTY·SPBAKER : Yesterday, 
the Minister reptie 1 for this matter also. 
Already be bas referred to tbis matter • 

. Please take your seat. 

PROF. SAIFUDDIN SOZ 
'have f~m~ reply to this. 

MR. DEPUTY-SPEAKER 

I must 

Already 
it bas bee' discussed and tbe Minister to Id 
that it 'bad already been reterred to the 
Wage Board. U will be considered. 
Everybody knows. 

SHaI SOMNATH CHATTERJEE 
(Batpur) ~ Mr. Deputy.Speaker, Sir, I 
gave a Notice on Adjournment Motion 
day-berore-yesterday to the H.on. Speak~r 
r~sarding espionage activity in Tripura. 

MR. DEPUTY·SPEAKER : l win go 
through it, ~~ if there it anything. I bave 
Dot received anything. 

"SHRI SOMNATH CHATfERJEE; I 
have been waitin~ for my turn pa iently. I 
would Dot just stand up like tbat. The 
bon. Speaker said-you will find it from 
the record of tbe proceedings·-HGive me 
a notice". I bave given a notice of a 
calling attention regarding the espionage 
activities that have been carried on in 
Tripura. It is a very vulnerable border 
State. YO:J are aware of tbat. Anti-
social and secessionist activities arc being 
cartied on there; espionage 'activities are 
being carri cd on tbere. Eyerybody knows 
that. There is an organization call ed 
Manipur People"s Liberation Army which 
is a banned organization. It bas come out 
in tbe newspaper., without any c,")ntradic-
tion. Tbere is a letter from the General 
Secretary, Tripura l'oulb Conaress Presi· 
dent •.•. (lnt"rrupliom). 

MR.. DBPUTY.SPEAKER: Wbat do 
you want actually, tell me briefly. I do 
Dot want a.ny statment .•. You canoot make 
a lengthy speecb Uko this. You Clnnol ao 
on 1.' inll all thIs. 

(lnt.rruptlons). 

SHRI B~SUDBB ACHAIlIA: You 
,llowcd tbat '.Mem_.".'.(llif"IWpftt1Iu). Tbll 

were· a]Jowed 'to .8Y whatever the)' wanted. 
Kindly al low U8 also. This is a vOry 'seri-
ous mattor ••• (ln"rrupllolJl). 

SHRI SOMNATH CHAtTERJEB: 
'What will happen to my calling attea-
liOD? 

MR. DEPUTY -SPEAKBR: I win aee 
to it. 

SHRI SURESH KURUP (Kotta-
yam) : Sir_(lnt_lTuptlons). 

MR. DEPUTY·SPBAKER: You Jive 
me in writlDI. 

SHRI SAIFUDDIN CHOWDHARY 
(Katwa): You allowed Shri Manoran-
jan Halder. 

MR. DEPUTY·SPEAKER. : I have 
already listened to so many Members. I 
cannot allow all tbe five bundred Members 
like this ••• (Interruptions) 

SHRI SA1FUDDIN CHOWDHARY : I 
would like to make one sit1eere appeal. 
You See that they atop their infighting and 
we are freed from the blame that we have 
beaten them. Unnecessarily, we have been 
mali!!tl'ed •••• (Interr uptions). 

MR. DEPUTY-SPEAKER Now, 
Papers to be Laid OD the Ta bJe. 

11.18 bra. 

PAPERS LAID ON THE TABLE 

[Engll~h] 

Annaal . Report . of and ReYiew' on 
Pharmac), CounciJ of India. New 
Delhi for 1984.85. Central CouDcll, 
CouDell for Researeb in Una .... 1 Medi. 
Cine, New Delbi for 1984.85, and 
statements re delay In la,llII Dot 

laylulpapers 

THE MINISTER OF HEALTH AND 
FAMILY WELFARE (SHRIMATI MOH. 
SINA KIDWAI): I bog to lay on tho 
Table-

(1) 0) A copy of tbe Annual R.o-
,'port (Htndi'."and 'E'D,lish vcr-
,sfoas)' of; the Pt1armacy Co-
UDcillof' 'India, :Now' ~"Dclbi. 
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for the year 1984·8' aloDI 
with Audited Accounts. 

(U) A copy of the R e"jew (Hiodf 
and En,1ish versions) by the 
Government on the workin' 
of the Pharmacy CouDci I of 
India, New DelhI, for the 
year 1984·85" 

(2) A statement (Hindi and.' English 
versions) showing reasoos for de-
Jay in .laying the papers mention-
ed at (1) above. . 

[Placed in Library. See No. LT 
-23SI/86] 

(3) (i) A copy of tbe Annua) Report 
(Hindi and English versions) 
of the Central Council for 
Research In Unani Medicine, 
New Ddhi, for the: year 
1984-85 along with Aud ited 
Accounts. 

(ii) A copy of the Review (Hindi 
and English versions) by the 
Oovernment on tbe working 
of the Central Council for 
Research in Unani Medicine, 
New Delhi for the yellr 
1984-85. 

(4) A statement (Hindi and English 
versions) showing reasons for 

delay in Jayin. the papers m eO-
tloned at (3) above .. 
[Placed in J .... ibrary See No. LT 
2352/861 

(5) A statement (Hindi and Snglish 
versions) explaining the reasons 
for not layinl the Annual Report 
and Audited Accounts or the 
Central Council for Research 
in Ayurveda and Sjddha, New 
Delhi. for tbe year 1984·85 with-
in the stipu1at ed period of nine 
months after the close of the 
Accounting (Year. [Placed in 
Library. See No. LT.23S3/86J 

Statements sbowing action takeD by 
Government on va,lous assuranees, 
promises efc. given by Ministers 

during various Sessions or Lok 
Sabha 

THB MINISTER OF S'TATE IN THH 
DEPARTMENT OF PARLIAMENTARY 
AFFAIRS (SHRI GULAM NABI AZAD) : 
I beg to lay aD the Table tbe following 
statements (Hindi and Engt ish versions) 
showing the action taken by the Govern-
ment on various assurances, promises and 
undertakings given by the Ministers du ing 
t he various sessions of '.Jok Sabha :-

(1) Statement No. XIV-Pourteenth Session, 1984 
[Placed in Library. See No. LT 2354/16] 

(2) Statement No. X-Fifteenth Session, 1984. 
[Placed in Library. See No. LT 2355/86] 

) 
) Seventh .Lok 
) Sabha 
) 

(3) Statement No. VII-First Session, 1985. 
[Placed in Library. S.:e No. LT 2356/86] 

(4) Statement No. VII-Second Session, 1985. 
[Placed in Lib1ary. See No. LT 2357/86] 

) 
) 
) 

(S) Statement No. IV-Third Session, 1985. [Placed 
in Library. See No. LT 2358/86] 

) Eighth Lok Sabha 
) 
) 
) (6\ Statement No. III-Fourth Session, 1985. LPlaccd 

in Library. See No. LT 2359/86] ) 

Notifications uad~r Air Corp.or •• Jons 
Act and a Statemept, correcting 
reply to SI. No- SI. re Inquiry Into the 
era.b 'of Air India'. Jambo Jet 

KaD'abka' 

THB, ··MINISTBR OF ·STATE'IN THE 
DBPARTMBNT ·OF .. , CIVIL. AVIATION 
(8H1\1 JAGDISH TYTLEll) .. : , be, to 
.a, ott till Table-

(1) A cOPY. each ot .the (oUowin" 
Not~fica tions (H indi and EngUah 
versIons) nndes 6ub-section (4) 
of section 4.5 01 tbe Air Corpo-
rations Act, J 953 :-

(i) The Air-India Employ .. ' , 
Socvice (Amendment) Rep •. 
lations, 1985 pubUahed, in", 
Notltto.tlQQ No. HQ/66-1a 
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[Shri Jaldisb TytJer] 
in Gazette of India dated 
the 14th December, 198' 
together with an explana-
tory note. 

( i i) The Air-India BO'ploy~es" 
(Milcel1aneous Loans) 
Amendment R.eg~lations, 
198 S published in Notifica-
tion No. HQ/ S 8-19 in Gaze-
tte of India dated the 9th 
November, 1985 together 
with an explanlltory note. 
[Placed in Library. See No 
LT-23liO/86]. 

(2) A atatemenr (Hindi and English 
versions) eorrecting tbe reply given 
on 27 February, 1986 to Starr~d 
Question No. 8 t by Sar'Vashri 
D.N. Reddy and R.M. Bboye 
rClarding Inquiry into tbe crash 
of Air India's Jumbo Jet 'KA. 
NISHKA~. 

Statement 

Rep)y to part (b) of the "Starred ques-
tion No. 81 answered in the Lok Sabba 
on 27th february, 1986 may be substituted 
al follows :-

(i) Expenditure incurred 
by Air India Rs. 2,73,78,066/ 

(iI) Expenditure incurred 
by Government NIL 

(iii) Exdenditure incurred 
by other countries. -Neither 

Oovt, of India 
nor Alr·India 
bave received 
any bills in 
this retard. 

No decision has been tat eD by Govern-
ment on the particular Aircraft as a ro· 
'placement for Kanisbka. 

2. The delay in conveying this cor-
reoti<'ll 11 due to the timo takeD in Hindi r tranalatlon aoel interveniol holidays "a4 is 
rllrette4, 

Beyle" on and ADnual Report of 
Educational Consultant. India Ltd. 
New DeIhl for 1'84.85, A Dnual 
Accounts etc. of Baaar •• Hinda 
UnlYerlity for 1914.85J Jawahlr 
tal Ntbra Unlvenity, New DeIhl, 

for 1984.85 etc. 

THE MINISTER OF STATE IN THE 
DEPAttTMENT OF PARLIAMBNTRAY 
AFFAIRS (SHRI G.HULAM NABJ 
AZAD): On behalf of Shrimati SusbiJa 
Robtagi, I beg to Jay on tbe Table-

(I) A COpy each of tho foJlowina 
papers (Hindi and Englhh ver-
sions) under sub-section (1) of 
section 619A of the Companies 
Act, 19'6 :-

(0 Review by the Government 
on the working of the Edu-
cational Consultants India 
Limited, New Delhi, for the 
year 1984.85. 

(ii) Annua) Report of the Bdu .. 
cational Consultants India 
Limited, New Delhi, for the 
year 1984-85 along witb 
Audited Accounts and the 
comments of tb~ Comptroller 
and Auditor General tbe-
reon. 

(2) A statement (Hindi and English 
versions) Showing reasons for 
deJay in Jaying the papers men-
tion ed at (l) above. [Placed in 
Library. See No. LT-2362/86] 

(3) A copy of tbe Annual Accounts 
(Hindi and Bnllish versions of the 
Banaras Hindu University for the 
year 1984~8S toaether witb Audit 
Report th.oreon. 

(4) A statement (Hindi and English 
versions) showing reasons for 
delay in laying the papers men-
tioned at (3) above. [Placed in 
Llbrarya See No. LT 2363/861 

(5) A copy of the AnDual Account. 
(Hindi and Bagli.h version.) of 
the Jawabarlal Nehru University. 
New Delbi, for the year 1'84.85 
toaether with Audit "eport 
t)lereoQ. 
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(6) A stateme1t (Hindi, and English 
versions) showing reasont for de-
lay in laying the papers mention· 
ed at (5) above. ,[PJaced in Lib· 
rary. S~e No. LT 2364/86J. 

(7) (i) A eopY of the Anoual Report 
(Hindi and English versions) , 
of the Board of Practical 
Training, (Eastern Region) 
Calcutta. for the year 1984-
85 along wi th AUdit ed Ac-
counts. 

(ii) A copy of the Review (Hindi 
and English veJSions) by the 
Government on the working 
of tbe Board of Practical 
Training (Bastern Region) 
Calcutta, for tbe year 1984· 
85. 

(8) A statement (Hindi and English 
versions) showing re asons for 
delay in laying the papers men-
tioned at (7) abo\,e. [Placed in 
Library. See No. LT 2365/86]. 

(9) (i) A copy of the Annual Re-
port (Hindi and English 
versions) of the Indian Mu-
seum, Calcutta, for the year 
1884-85 alons with Audited 
Accounts. 

(ii) A copy of the It eview (Hindi 
and Englisb ;versions) by the 
Government on the working 
of the Indian Museum, 
Calcutta, for tbe year 1984-
85. 

(10) A statement (Hindi and English 
versions) showing reasons for de-
lay in laying the papers mention-
ed at (9) above. [Placed in Lib-
rary. See No. LT.2366/861. 

( 11) (i) A copy of the Annual Re-
port (Hindi and English ver-
sions) of the Scbool of Plan-
nins and Architecture, New 
Delhi, for tbe year 1984-85 
a10ng witb Audited Accounts. 

(ii) A copy of the Rev.iew (Hindi 
Bnd Sn.Usb versions) by tbe 
Government on the working 
of tbe School of PJanniDI 
and Arcbitecture, New Delhi 
for tbo YMl' ,984·.', 

(12) A statement (Hindi and Bnglish 
'en ions) showIng reasons for 
(i'elay in layin, the papers men-
tioned at (11) above. (Phlced iD 
Library. See N~. LT.2367/86J. 

, 
(t 3) (i) A copy of the Annual Repor t 

(Hindi and Enalish versions) 
of the Victoria Memorial 
Hall, Calcutta, for the year 
1984·85 along with Audited: 
Accounts. 

(ii) A copy of the Review (Hindi 
and English versions) by tbe 
Government OD the working 
of the Victoria Memorial 
Hall, Calcutta, for the year 
1984·85. 

(14) A statement (Hindi and English 
versions) showing reasons for 
delay in laying the pnpers men .. 
tioned at (J 3) above. [Placed 
in Library. See No. LT 2368/86] 

(1 S) (i) A copy of the Annual Re.· 
port (Hindi and English ver-
sions) of the Salar Jung Mu-
seum, Hyderabad ror the 
year 1984·85 along witb 
Audited Accounts-

(ii) A copy of the Review (Hindi 
and English versions) by the 
Government on the working 
of the Salar Jung Museum, 
Hyderabad, for the year 
1984·85. 

(16) A statement (Hindi and Eo.Usb 
versions) showing reasons for de-
Jay in laying the papers mention-
ed at (1S) above, (PJaced in 
Library. See No. LT· 2 369/86] 

(17) A copy of the Annua I Accounts 
(Hindi and EDali~h versions) of 
the Indian Institute of MaDaae" 
ment, Ca Icutta, for the year 1984-
8S together with Audit Report 
thereon. 

(18) A statement (Hindi and Bnllish 
versions) showinl reasoos for de-
Jay in layiDI the papers mentioD-.'· 
ed at (17) above. [PlaCed In 
Ubra..,. Seo No. J.,T 2370/8G]. 
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ADD.I. Report .ad Aa_1 Aeeloaafa 
of aad Review on Natto ... Board of 
eXlmlDatfoD, New DeIhl for 1984.85 
aDd a statement F. de.., la tayloR 
Ann.al Report etc. of Indian CODD-
ell of Medleal Research, New DeIhl 

for 1984.85 

THB OBPUfY MINISTER IN THB 
DEPARTMENT OF FAM·ILY WELFARB 
(SHRI S. KRISHNA KUMAR) : I beg to 
la, on the Table-

(1) (i) A copy of the Annual Report 
(Hindi and EngHsb versions) or the 
National Board of ·Bxamlnations, New 
Delhi, for. tbe year 1984·8S. 

(ii) A copy or the Annual Accounts 
(Hindi and Engl isb versions) of the 
National Board of BxaminatioDs. New 
Delhi, for the year 1984.8 5 tOI~tber with 
Audit Report thereon. 

(iii) A COpy of the Review (Hindi 
and Bnglish versions) by the Government 
on the workins or the National Board of 
Examinations, New Delhi. for the year 
1984-85. 

(iv) A copy of the Review (Hindi and 
EDllish versions) by the Government on 
the Annua) Accounts and the Audit 
Report of the National Board· of 
Examinations, New Delhi, for the year 
1984·85. (PLtced in Library. .See No. 
LT.2371/86]. 

(2) A sta t ement (Hindi and English 
ver~jons) showing reasons for deJay in 
laying the • Annual Report tnd Audited 
Accounts of the Indian Council of .Medical 
Research, New Delhi, for the year 
1984·85. [Placed in Library. Sec No. 
LT 2372/b6] . 

*The Annua I Report and Audited 
Accounts were laid OQ tbe Table OD fitil 
)qrcb 1986. 
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ESTIMATES COM'MIT1BE 

(£",.11,11] 

Statement Showing action taken by 
Governmeat on reeommelldalloD eon-
tained In Chapter I and V of First 

Report of Ministry of Railway. 

SHRI CHINTAMANI PANIGRAHI 
(Bbubane 8'W8r): I beg to lay (\D the. 
table a statement (Hindi and English 
versions) sbowing action taken by 
Government on the recommendations 
contained in Cbapter I and final replies in 
respect of Chapter V of first Report 
(Eighth Lok Sabha) on the M ioistry of 
Railways-Transportation of Perishable 
Commodities by Railway •• 

----

PUBLIC ACCOUNTS COMMITTEE 

[English] 

Thirty-third aDd Thirty·fifth Reports 

SHRI P. AYYAPU REDDY 
(KlltBoaJ) I b:1 to present the 
followinl Reports (Hindi and English 
versions) of the Public Accounts 
Committee-

(1 ) Thirty-Third Report on .-'ct'on· 
Taken by Government on the 
recommendations contained in 
their J 74th Report on Irregular 
Allowance of Contribution to 
Scientific Research. 

(2) Tbirty.Fifth Report on Action 
TakeD by Govornmen t on tho 
rccommcndatioJl8 contained in 
their 167tb R.eport on Utilization 
of Lo,comotives. ----
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lZ.J1 bra. 

CALLING ATTENTION TO 
MATTER OF URGBNT 

PUBLIC IMPORTANCE 

[English] 

Accident ia Singarenf Collieriel 

'...,.r 

SHRIO. BHOOPATHY (PeddapaJH) : 
Sir, I call the attention of the Minister of 
Labour to the following matter of urgent 
public impC"rtance and request tbat ho may 
make a statement tbereon : 

"Reported - recent accident in 
Singareni Collieries caused by sudden 
inftux of n\lxious .as containing carbon 
monoxi d e r esu It ina in severa I deatbs 
aDd affecting several other8 and the 
measureta taken by tbe Government 
to prevent such mishaps" 

THE MINISTER OF STATE OF THE 
MINISTRY OF LABOUR (SHRI P.A. 
SANGMA) : A min in' accident occuTreo 
at 8.20 P.M. on 27th March, 1986, 
duriog lIod Shift in Godavari Kbani No. 
9 Incline of the Singareni Collieries 
Company Limited, located at Ramngundam, 
Kurim Nagar Disll ict, in the State of 
Andbra Pradesh. This accident was 
caused due to inftux of noxious gases into 
the working pane) No. 7 of No. 4 seam 
through fire seals of panel No.8, from 
the same seam. Out of the persons 

'workiog in the area, 12 persons were 
affected and rescued and out of which 6 
died before reaching the Company'. 
hospi tal. During the rescue operations, 
8 officials (illcludiog the Gcncrdl Manager, 
the Manager and two U[Jder Manaler,~) 
were -also affect ed by noxioLls gases and 
one mining Sardar died later on. Thus 
in all 7 person3 80t killed and 13 were 
affected. Of the Jatter, who roeeived 
treatment in the hospital, 12 bave been 
discharged and one person i~ und er 
observation. 

Immedia1e measures w~re takeD ,for 
rescue 'of ~ nffected person' workin. in 
the mtn~. 'An 'worKers wortdn8 'in other 
par.t~ 'Of·the -mine were a'lso' immediately 
withdrawn. 

Two Deputy Directors of Mines Safety, 
HYder.bad Relion. reacted the .ite or 
the accident on 28·3 .. 1986. Subsequently 
tbe Direotor of Mines Safet)', Hyderabad, 
Reaion, an(t tbe Director General of MiDCI 
Safct, aho visited the acc;dent site to 
as.CIS the sit'uation snd to -render appro-
priate advice. Director of Mines Safety, 
Hyd.ra'bad Relion, is conductin, tbe 
enqniry under the Mines Act. 1952. 

ACcordine to the report received from 
the Management, an ex-gratia payment 
towards funeral expenses aDd part of 
compensation payable under tbe 
Workmen's Compensation Act has betD 
disbursed to tbe families of the deceased. 

Tile Mines Act 1952, rules and 
regulations framed thereunder contain 
plo\'isions for t'b e safety of the worken 
io the mines. Director Oenera) of Mines 
Saft:ty and his officers enforce the statutory 
provisions in respect of mineS. Tbe 
Director General of Mines 'Safety bas 
been dir ected to intensify iOlpections of 
mines and take other action under the 
Mines Act, including issue of improvement 
notices, prohibitory orders, '1aunching of 
prosecutions, etc. to ensure that mines 
manallement!; take appropriate pr eveotativc 
measur~s. Steps are also being taken to 
strength en the inspecting machin ery of tbe 
Directorate General of Mines Safety. 

(T,an,lfJ,'onJ 

SHRI O. BHOOPATHY (Pedda. 
pal1i): Mr. Deputy Speaker, Sir. 
coal.mine workers have their lao, hi,tory. 
They work in.ide the mine from eiaht to 
teo hours and extract coal. - Godavari mine 
supplies coal to NTPC and Fertilizer 
Corporation of India. The coal is 
transp:Jrted to far off placc:i and to tho 
small-selle industries. The coal il 
extracted from the mines after hard work 
put in by tbe work ers and thousands of 
people bave been able to get employment 
because ·of coal. But no attention i. 
beina paid t~wardl the welfare of coal· 
mine wOl'kers and to provide amenities for 
them. 

The main problem is that of accommo-
dation for them and oduc;ation for thoir 
cbildrea. 'Tber. i, DO flcUity of odueatiOIl 
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for their children. The mine work cra are 
liviDg in· jhuggieB and there is neither 
anJ road nor, any transport facility for 
thom. 1 am nO.t criticisiIlI the Central or 
the State Government, but these workers 
are ensaged in these eoa] . mines for th e 
last fifty years and have been facing' 
accident hazards. Obsolete safety 
measures of tbe Coal Ministry a're still 
being adopted and have not yet been 
cbaoged. I request the Minister to make 
suitable cbange in these measures. 
Workers are dying in accident.s but nothing 
is beiDg done for tbeir safety_ Accident 
took place on 27tn March and I went there 
and cam" to know that carbon monoxido 
aas was I eaking. When I contacted I be 
officers for sdfelY measures, they simply 
directed tbe worker,; to keep a piece of 
onion with them as pr evenlive measure. 
No other measure was there to be adopt ed. 
I am not going in detail but the matter 
should be looked into. 1 request the hoot 
Minister to send experts to examine the 
situation. No't only there alone, but in 
aU mines, safety measures sbould be taken 
to avoid accidents and consequent 
casualties. These experts should inspect 
tbe coal mines every mOllth regularly and 
check up safety measures. I request the 
bon. Minister to inform us, at the time 
of his reply, as to wbat ~teps will be taken 
by the Government to ensure safety in 
coaJ mines. 

SHRI DHARAM PAL SINGH MALIK 
(Sonepat) : Mr. Deputy Speaker, Sir, 
tho recent accident occurred on 27th 
Marcb in which 7 persons were kilJed and 
13 others affected. Sucb accidenls are 
occurring frcquontly in collieries. We 
bave the bistory of such acCidents and 
their causes ate very clear to us. The 
deficiency of oxygen in collier ies is tbe 
main cause of lnflux of carbon monoxide. 
The deficiency of o:(y&en increases tbe 
pressure and car bon monoxide gas il 
formed. The workers enlaled' there, start 
fcelina suffocated and fotutfocatjon causes 
UDconSC10uSD CIS leadlO& to death. 
Somctime, accident occurs due 10 oloctric 
abort cIrcuit or ailarett e·bid , becaull 
carbon monoxide catcbes fire. Our 
Govoromcnt should livc jl a thoujht. 
Such accid ents sbould not be takeD 
li,btl),. It sbonld not happen that, aflor 
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payin, compensation and funeral ~XpeDl'" 
tbe matter is c)o,ed. Therefore. the bOD. 
Minister sb~u)d 8ivo it a serious. thought. 
I explained to you bow accident occurs and 
what are its causes. I would like to ask 
the ,hone Minister what steps are beinl 
takeD . in th is realrd by tbe Government? 
1 would also like ,to sugaest certaJD 
measures to prevent accid~nts. Firstly. t 
wOtJJd like to know whether OXYlen 
cylinders are kept in collieries or Dot? 
If not. such arrangement should be made 
and to make-up th e OAY, eo defiCiency 
oxygen c)linders should be blasfed after ~ 
specific iot erval in the min es so that tbe 
quantity of carbon monoxide may not 
increases. Secondly, I would liko to 
suggest tbat Fire extinguiColbers should be 
instaUed inside the min eS and operator. 
should also be appointed to operate them. 
Danger.sianals should be fixed tbere to 
alert tbe workers about gas leak. The 

. bon. Minister stlould kindly consider tbis 
matter seriously. 

These were my suggestions. Now I 
would like to ask some questions from the 
Minister. Firstly. I would like to kDow 
whether any suit has been filed aaaiDst 
Singareni Collieries Company Limited or 
not becauso nothing is said about it in the 
hone Minister's statement •• If yes, under 
wbich section and has anyone been 
arrested or not ? 

As mentionrd by the hone MinisC er that 
some senior officers went there for 
on-thc·spot inquiry, 1 would like to alt 
wbat are the findings of the preliminary 
inquiry ? Has anyone prima /ael. 
luil 'Y ot not '1 

I would like to a&k whether all the 
workers of tbese collieries are iosurcd or 
not? If yes. I sugles, that tboy should 
have heavy insurance 80 that insuranoe 
company may compcnsat e tbem properly 
in calc of such accidcnts. 

As mentioned by tbe hone Minister that 
compen8ation bas been paid, I would like 
to ask as to how much and at what rate 
,Government bas paid tbe compcnaation? 
For futuro, how mUQh compCD8ation i. 
beiaa considered by tbo Centra! or tbe 
State Governments lor the Jnjurcd aDd tho 
kill cd persoDl. ' 
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"I wouJd also like to ask whether latest 
salety measurel were 8.vaiJablc theIe at 
tbe . time or accident ,or Dot?· If yes, 

. whether tbey were uled or not? WDetber 
danaer-signall. of carbon monoxide were 
fixed there or Dot? 

I would also like to ask whether 
Government \\-ill CO~lGider to debar the 
manalement if found lI.uilty. 

12.34 bra. 
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I would also like to ask ,whether 
Government would consider the need to 
provide job to one family member of each 
deceased on compassionate around to 
support the kith and kins of the deceased 
or not? 

I would al~o like to know whether 
Government realises the shortcomings in 
the present Minina Act and whether 
OO/ernment prop;)ses to amend it to make 
it fo)lproof and thuc; to prevent accidents 
in future? 

Many accidents have occurred in 
Andhra Pradesh and State Oo~ernment 
is not discharging its respo:lsibility in this 
regard. So I would like to ask wheth er 
som~ directives have b~en issued to the 
State Government to take action in this 
regard? 

I would request tbe hon. Minister to 
touch aJl these points wbile replying to 
the debate. 

SHRI C. JANOA REDDY (Hanam-
konda) : Mr. Chairman. Sir this accident 
occurred on tbe 27th March. Just now my 
friend stated in bis speech tbat tb .. ~se type 
of accidents were common tbere, but I 
want to tell him it is not like that. This 
is the second accident since 1947.' It is 
Dot fair to blame the Government without 
loiDI into the deptb of tbe matter. 

Mr. Cbairman, Sir. I reached the site 
of the accident on 29th and went around it. 
Tho management seems te be at fault for 
whicb action Ihould be takon. The scam 
no. 9, where this accident took place, bas ""CD pao.I.. SomobodJ oalls them, panel .. 

,,, 

some call them districts. It does Dot mate 
much differ encc. To prevent gas Jeakale, 
panel 1 to 6 were sealed after extractinl 
coal from th em. Walls were constructed 
and fireproof seal applied to these panels. 
On the 13th March, after exbaultin. coal 
in panel no. 7, tbey put fireproof leal 
properly there in order to start extractini 
of coal from pane) no. 8. Due to that OD 
30th September 198.5, an air blast took 
place at the floor of that panel, and the 
eartb sank down by 100 feet inside, even 
tbe people could be seen working inside 
from tbe surface. This seam is 30 metres 
deep. When it caved in, it also damaged 
the road. There were cracks OD the fioor 
in an area of 200 square feet. . Tbelje 
cracks let the oxygen enter inSide tbe panel 
for foor montbs. The carbon mODo-oxide 
formed in the panel no. 7 on which firo 
seal was pUf on 13 tb March, came out 
due to the pressure of oXYlen from these 
cracks. The residents of nearby viJlage 
Vakilpalli vomitted after inhaling this air 
and also bad pain in their eyes. Then on 
the 17th March, the residents went to tbe 
management and informed th~m about this 
and also demaoded some remedial measures. 
The management brought buJ Idozers from 
the otber site on the 17th March and used 
them to fill cracks wilh earth. The 
bulldozers worked for 3 days, and afler a 
gap of 3 days they work..;d agalD, due to 
which tbe air which bad entered inside was 
converted into carbon mono-oxide. It was 
seal ed from inside on the 13tb March and 
from the surface on the 17th. Due to 
this reason the carboD mODoxide which was 
formed from coaJ in three months chanjed 
into carbon diOXide after mlxing wit.tl 
ox.ygen comins from tbe surface. The 
leakage started from panel DO. 7 wbich 
was s caJ ed on 13 th and 1 7lh March from 
inside and the top respectively. .Four da.y. 
prior to tbis accijent. 'be worker. bad 
complained to the management tbat lears 
were emauatio& from tbeir eyes and tbat 
there was pungent smell. The manaa.-
ment replied 'bat tl;'lero was no cause to 
worry and tbat e,erythina was aU dabl. 
Toe maoalement appriaed them tbat tbey 
bad installed three pipes~one for water, 
the other for alr and a180 a tbird one. 
They .aid tbat they bad tcsted tbo alf and 
that wu uol found con '.ID lDat cd. Tho 
pcople were eompiaiDiDI of paiD 10 e1.' 
aDd tboil ill abilit, to \York. "Cbe maG .... 
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mrat .gave them onions and assured tbat 
those onion s would absorb the carbon 
monoxide. Th.e management made them 
work f( r anotber four days aJthoulh the 
pungent sme]) had been comfng for tbe last 
four days. This bappened on 27th, and on 
30th the accident occurred due to air-
close aDd cracks in tbe surfece. Tho 
panel was sealed on the 13th and the 
carbon monoxide started coming out OD 
17th. The residents of Vakilp311i felt it 
and told the management. Only then tbe 
management sealed it. The cause of this 
accident is the cracks ill the walls and the 
neg) igcnce on the part of the management. 
The management is totally 'responsible for 
it. I want to ask YOll whether tbe panel 
wherefrom tbe coal was .. being extracted, 
was supplied oxyw.en cylinders or Dot. If 
not, then what were tbe reasonS for it. 
When the management was apprised of the 
pungent smelt in advance, why was it not 
exam ined despite the existence of labora-
tory there. If tbe air was clean, then wh) 
did this accident take place; what were the 
r eaSODS for it ..••.•. (IntfJrruption,) I also 
want to ask why the self.l escue 
equipment was not used. I want to 
ask the hon. Minister why the sevenlh 
dead body was brought out after 24 
bours-. I have also come to know 'hat in 
the whole country only Bihar has a rescue 
station at Dhanbad. It was in VallampaUi 
but it Wi'S Dot op!rative in the absence of 
equipment. Why do you nOl make Such 
station at Siogareni, which is also a large 
colliery. The pungent smeP had been 
coming for (our days. I would like to 
know what report had been given by the 
Saroty Officer. If the report did Dot find 
anything untoward, tben what are tbe 
causeR of thii accid eDt. I wanl that tbe 
Safety Officer should be tbat of the CeD.ral 
Government and n ~v er from the manale. 
mente The maOagemeDl', Sclfety . Officer 
can never give repot t aga inst them. He 
can also cbange the report. The workers 
lodged a complaint but it was Dot reSister-
cd. When we checked tbe resister, tbey 
laid tbat tbere was no complaint. Wben 
we went to the hospital, tbe worke,s told 
us that tbey already bad ioformed tbo 
Inanagemcnt but management dtd not take 
any action. [want to know from the hOD. 
Minist~t' what obj~ctioD8 does be bave in 
dopa tina Safet, OmCOl'S fcom tbe CODtral 
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Government in every mine. If tbe Safot, 
Officer is from the management side then 
he can concea1 the facts. What steps, are 
you taking for appointinl Safety Offieer 
f,om 1 be Centra 1 Oovernm~Dt •. (Int,,.,.,,,. 
tiona). The workers from other site came. 
for the rescue of the affected worke .... 
They are Mallaya aod Prabb.kar Reddy. 
Prabhaker Reddy tbought that tbe seventb 
person might be aliye and. therefore, be . 
went inside to rescue him. He works at 
tbe other site. As they took a areat riak. 
yon should cOl1 sider tbe welfare of their 
family also. They resueed three persons 
at the risk of their own Jive". Wbat 
reward are you Roing to pre~ent them fbr 
their bravery. These are the people who 
risked (heir Jives, saved other w,ofkers and 
are now admitted in hospital. What are 
you going to do for them and the.ir families. 
I also want to ask you what steps are you 
going to take against this type ot 
accident. 

N.T.P.C. and F.C.I. are also operatiog 
there witbin an area of one sq. k.rn. Due 
to this the air is being polluted and tb~ 
water of Godavari is also getling polluted. 
The peop!e are facing drfficulty there. If 
you go there you will not be abJe to see 
the sun (rom S to lOin the morning. The 

.coal which is being supphed to the workers 
takeil 3 to 4 hours to burn. Therefore, 
you may supply th em coke iDst ead of coal 
or they may be supplied gas. It may save 
there time and also prevent air pollutioo. 
Therefore, in order to maintain their laealth 
and to prevent air pollution, the workers 
mubt be supplied coke or gas connection 
instead of coal. Tb e workers are tbe 
wealth of the country and the coal is tbe 
gold of the country. Therefore, we must 
pa)' due attention towards both. I would 
like the hone Minister to give 8pecific 
answers to my qu est ions. 

[English1 

SHRI P.A. SANOMA : Mr. Chairman, 
Sir, I am srat eful to the Members of 
Parl,ament who have, in the courle of 
putting their searcbloi questions, have also 
given very valuabl e su&aestions for the 
future actioD. Mr. Bboopathy. bas mentioa. 
ed that there was a threat earlier, a threat 
was Qoticed in this particular paD.I. This 
was brouabt to the Dotice of tbe MaD8,e-
ment. 1Jbia 18 a fa~. :Jt was b_use abo . 
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tltreat was noticed and it was brought to the 
notice of the Management the pane) 'No.8 
where the acc:id ent had occurr ed was 
abandoned. Tbat was in March, 1986. 
JUlt a month back. They were seal ed. 
Fire lOals were put. People working there 
were shift ed to some other panel. So, the 
accident occurred in Pane) No. 8 which 
was abandoned. The gas leaked and it 
affected another panel No. 7 where tbe 
accidcnt did not take place. The sufferings 
bal occurred because the accident has taken 
place in one panel and it has affected 
another, pane). This is the correct 
situation. 

Another qucstion arose ~ whether there 
were enough safelY precautions and safety 
measures avaiJable in the mines. I would 
not like to claim that enough safety 
m.easurea are available. I don't know 
what is enough safety mea~ure and 
what is not. So I will not be 
right in claiming that. But I must say 
tbat some arrangements existed and per-
haps tbe Managem~rt thought they were 
adequat e. 'But accidents are accidents. 
Sometimes even with adequate protective 
measures and preventive measures accidents 
take place. Accidents cannot be avo·ided. 
I am told that safety measures wer~ 

avai JabJe in tbe mines like Sensitive Gas 
Detectors. These Sensitive Gas Detectorl'l 
were beioa used and 1 am told also that 
everyone hour or so, the sas was being 
cbecked. And safety lamps which the hone 
Member has referred to were allo avaHable 
and I will nl)t go into lot, of tbings. 
Active rescue trained persons with 
apparatus are also kept near the places. 

SHRI C. JANGA REDDY: But eqip. 
ment is not there. 

SHRI P.A. SANG MA: As far a' 
equipment8 are concerned, tbe hone 
Member has asked as to whether sophis-
ticated equipments are available jn our 
mines. I am told tha t in many places 
sophisticated equipments are not available, 
tbe reason being that these sophisticated 
equipmenU are not manufactured in our 
country aDd these equipments have to be 
imported. 

• .No~. tb~ Co~, India bas co.oltltuted a 
Coqlmitt.ce and th.eso Sin.areoi Colliories 

bave also requested that their eolliery also 
sbould be included in it in order to study 
tbe requirements of those safety equip. 
ments necessary in all the coa,lfields of 
India and how much risk would be caused 
and how much would it cost. Because it 
is not available within tbe country we have 
to get it imported. So, a I these exercisc2I 
are loins on and are being done by the 
Coa') India. 

As far as the occurrence of the accident 
of this type is concerned, in th is part icuJar 
mine, in the last five years that I had the 
figure. only one accident occurred in 1985 
where one person was killed, and in the 
last five years tbis is the second accident 
that has, taken place. But if we take 
Sing~reni colliery ,as a whole, of course, 
the figure is difi'erent-I am talking about 
tbis particular th jn~~ but if we look at tbe 
figures of accidents that are taking pJaee 
in mines in our country and if we compare 
them with the figures of accidenfs taking 
pIa ce in other parts of the world, well tbe 
figures are comparab!e, but that docs 
not mean that we are satisfied with 
them. We must prevent accidents and we 
should 80 to the extent of not havinl any 
accident at all. 

To just give you a comparative state-
ment, tbe death rate per thousand persons 
in Indian mines in the yenr 1984 is 0.32, 
in Belgium it is 0.97, in Czechoslavakia it 
is O.4<.l. in Japan it is 3.87, in USA it is 
0.63, and in West Germany it is 0.40. That 
is the overall picture all over the country 
and we, In our countr~, have been able to 
contain U. At least the number of deatbs 
due to accidents is not going up. it bas 
been contained for the last many year., ' 
but I think there is certainly a need to 
make serious effort to check and to prevent 
those accidents that take place in our 
country. 

A number of steps have been SURlested 
for rhi. in my Stat ement itself, I have asaid 
tbat the jn.pectioDs sbould be intensified 
and more prohibitory orders shouJd be 
issued and prosecutions should be launch. 
ed. All tbese action. UDder tbe Mines 
Act have been taken and I directed that 
tbe1 should be intonaified. Besides tbi., 1, 
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[Shri P.A. Sao'lmal 
thInk what Mr. Redd, h" sUI.cated is a 
verY correct point. Mr. Reddy bas said 
that we should go in m1rc for rescue 
ItatloD' and rescue rooms in tbe mine" I 
do all'ee with tbe suggestion of Mr. Reddy 
and I do fcc) the neceuity of gOiDg in for 
more reScue stations and rescue rooms. In 
'act a biah pGwered committ ee bas been 
constituted by the Government to make an 
assessment of how many recue stations and 
rescue rooms should be set up and our 
intention is that rescue stations should be 
available at least witbin a kilometre', 
ranac.. This is the intention of tbe 
Government of India aDd we are working 
towards tbat. 

As far as this particular mine is concer. 
Ded, we have a pJan or scheme whieh we 
call Survey of Accident prone Mines and 
ldentification of Correct ive Measures. 
Tbis scheme was actually formulated for 
Dbanbad coal mines, but the Government 
of India bas dectded that this .cheme 
8bould also be exte:lded to Sinlareni 
Collieries. We are going to do this also 
in Siniareni. 

Then there was a question whether some 
people have been prosecuted, or no person 
his been prosecuted at aU. We have been 
launching pro~ecutio;l$. As far as 
Sinlareni colliery is concerned, in the last 
five years ... (In t,rruptions.) You are 
asking about now, In the last 5 years, we 
bave launched s;.rosecution in 8 cases. As 

far al tbe persent incident is concerned. I have 
stated that the Direc(or of Mines ba s 
been asked to 80 into it. He i. investila· 
tma the matter. What further steps can 
be taken would be thought of only when 
we r,cccive report from tbe ,I Director of 
Mines. He is at the moment loing ioto 
all tbia. 

Ooe last point bas been made about 
the compensation paid to them. Those 
who have died, fun era 1 expenses of 
Ita. SOO/.. each were paid and another 
interim compensation of lb. 1 () ,00 0 for 
deceased person bas been pa'd. nus win 
bo part of tbe entire compensation that 
their belts wllJ be ODtitled to under the 
Compensation AQt. This it what h.s been 
ISolle, 

But I want to place on record my 
appreciation about tbe officera wbo b~ve 
been OD the site. As J have stated in my 
8tatement, out of 12 persons who bad been 
areeted, 6 people have died aDd others 
have boen affected. 6 persons were the 
people who were workiol tbere. The 7th 
per,on who died was a person who! bad 
lone to feSCue tbem. SOt tbe rescue 
operation immediately started. The 8 
perSODS who had been afFected include the 
general manager, the manraer and two 
under-managers. They have aODe into 
such a risk 01 rescuing peop]o tbat tbey 
them~elves were affected. So, I would 
place my deep appreciation for the prompt 
action taken by them. 

[Trans/a 'lonJ 

SHRI C. lANOA REDDY: My main 
question is that on 30,h September, 
1985 ..••••• 

[E"glish] 

SHRJ P.A. SANGMA: I am repJyiUI 
on behalf of your Government, 

SHRJ C. JANGA "REDDY: You 
my Government. He is nOl 
Government. In fact, 8]) are 
Goycrnments. 

[Translallon] 

are 
my 

Our 

Why only our Government? Anyone 
. who, commits a blunder. sbould be 

punlshed. 

MR. CHAIRMAN: No second 
chance is given for askiD& questions now. 

[ Tram/atlorr1 

SRRI C. JANOA REDDY: I did not 
get an an,wet: to my main question. On 
30th September, 1985, the "hault" .lipped 
from the upper surface owina to which 
OX)'lon went in. What was tho cause of 
itl collapslol , Tbe worker. bad informed 
the mauaaement four days earlier that 

, punieot amell was ~Dl1n8 from that lpot 

• 
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and.allO issued a Dotice in tbat re.pect. 
BVOD tileD they were provided with onions 
lad slnt back to work forcibly. What 
bave you to say about this matter? 

[En,lflh] 

MR. CHAIR.MAN : Have you anything 
to say? 

SHRI P .A. SANGMA : About the real 
cause or accident, I would not be able to 
S8Y now. Until and unl ell we get the 
investilation report which is going on. and 
the report is available, I would not be able 
to lay doftn itely what was tbe cause" 

SHRI C. JANGA REDDY: Tbere 
should be enquiry. You send your 
iaspectors to that place. 

13,00 lars. 

STATEMENT RE: FURTHER CON· 
CESSIONS AND EXEMPTIONS 

IN EXCISE AND CUSTOMS 
DUTIES 

(English] 

THE MINISTER OF FINANCE (SHRI 
VISHWANATH PRATAP SINGH): Mr. 
Speaker, Sir, in response to po~t.Budget 
discussions I wish to announce further con-
celsions and exemptions in Excj~e and 
Custom. duties which will heJp ~nduslt! 
.enerally and small .cale sector ID parti-
cular. 

Representations of body builders in 
the small scale sector bave been con~idered. 
It i. proposed to exclude the chaSSIS value 
from computatioD of assessable value for 
char.lDS tbe excise duty, It is also pro-
posed to bava a special SSI scheme to 
cover this indultry which will be notified 
l)lortly. I propose to extend the exemp-
tion for all .pecial purpose motor 
yoblol •• 

I .1ao propose to restore tbe exomp-
Uon iD t.peot of oompODeDt8 for oortaiD 

final products exempted from duty namel,: 
power driven pumps primarily desilned 
for handling water, water coolers and 
compressors used in water coolers, agri-
cultural tractors of PTO HP Dot exceediDI 
25 and other exempted motor vehicles, 
namely, motor vehicles manufactured b, 
ordnance factories and electrically operated 
vehic1es ; kerosene stoves and pressure 
cookers. 

In order to help the Jeatber industry 
excise duty OD wattle extract is being re-
duced from 15 % adva Jor em to 10% adva· 
lorem. On clec:ricnJ wires and cables 
duty is being reduced from 30% t 0 2S~ 
advalorem. I am also providing total 
ex emption from excise duty in respect of a 
number of small items including gas man-
tles for kerosene pressure Jantern~: non 
el ectrical iron/brt.::.s pressel. hurricane Jan-
terns; flax and ramie fibres; cooper and 
brass uteo'iJs, and p1astic cane used in 
furniture etc. Similarly. exemption il be-
ing provided in respect of sawan timber. 
wood wool and wood Hour, railways and 
tramways wood sJeepers and certain other 
articles of wood like frames for slates, 
brush handles, matcb splints, wood veneers 
for m3tch boxes etc. and all (orms of 
marble other than slabs and titles. 

I bad provided for excise duty relief in 
case of certain identified areas wbere goods 
are manufactured without the aid of power. 
After considering the repH~senta'ions recei-
ved I propose to extend this exemption to 
clothing accessories and certain made-up 
textil e artie es; kajal and kumkum j gaJ. 
vanised iron buckets and certain other 
goods made without the aId of power. 

In the new classification bulk drugs are 
classified as chemicals falling under chapfer 
28 or 29 which came under tbo Modvat 
scheme. It was not neces~8ry to exempt 
the bulk drugs from duty as 'fuJ) Mod'lat 
was available under these chapters. It baa 
been represented that these bulk druis arc 
being used in tbe production of a number 
of drul' and medicines which are fully 
exempted from duty aDd hence unable to 
benefit from Modvat. To remove tbis UD-

intended anomaly I propOse to exempt bulk 
drup froQl Aoile dDt7. 
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[Sbri Vishwanatb Partap SiDlh] 
As announced by me earlier, reJief OD 

captive consumption bas been extended to 
inputs covered under the Modvat scheme 
wben used within the factory of production 
in the manufacture of final product on 
which excise duty is payable. I also intend 
to extend the captive consumption in lome 
cases where the final product is not COY· 
ered under the Modvat scbeme, This ex-
emption is being extended in respect of tbe 
burnt lime and soap stone used In tbe 
the tnanufacture of paper/paper board; 
carded wood used in the manufacture of 
wool tops/yarn; acrylonitrile used in the 
manufacture of acrylic fibre; carbon di· 
sulphide, producer gas and nitrozen used 
in the manufacture of textiles ; para1tylen~ 
used in the manufaclure of DMT; and 
sulphur di-oxide, lime and kiln gas used 
in the manufacture of sugar. I am also 
providing for availabi1ity of credit of duty 
OD mono ethylene 81yCO} used in the manu-
facture of polyester fibre and yarn and of 
duty on alum, rosin, luar gum, formaldhyde 
and china clay used in tbe manufactur e of 
paper/paper board. 

I am providing for exemption from 
excise duty in respect of synthetic woven 
bags, di .. calcium phosphate used as animal 
feed, agricultural grade zinc sulphate, bigb 
s?eed diesel oil used for deep sea fishinl 
vessels, waste paper obtained from duty 
paid paper and cotton woven belting not 
subjected to any processing. 

The budget proposals also contained a 
scheme of concessions to paper mills using 
unconventional raw materials. I am mo .. 
difyiDlt that scheme so as to provide an 
additional slab of cJ earancos between 7 SO 1 
to 12000 M.T. with a duty of RI. 1000 
per M.T. as against Re. 1200 per M.T. 
provided in the budget. . 

The facilIty of a flat rate of assess· 
ment (,f customs duty on goods imported 
for projects bas been yery beneficial for 
tbe industr tal development of the country. 
However. the Project Imports Regulations 
ftamed in 1965 needed further modifica-
tion. 10 the wake of the Dew custom. 
tariff based' On the barmoniaed system wbieb 
came into force on the 28tb February. 
1986, tbe Project Import &olulatioDs Ire 

beiDa rei.aued with provfston of reldinl 
tho need for registration of coatractl prior 
to clearances, 10 that goods already clear-
ed like tbole import ed for display in fairs 
and exhibitions, would a180 let tbe benelt 
of assessment at tbe concessiona) rate. 
ExpressioDs used in the tariff beadinl for 
project imports are also belna definod 10 
as . to belp reduce ambi,uity or disputes 
about tbeir scope. 

On the side of customs, in order to 
promote export of grapese grape guard 
paper used for packing grapes is beiDg co-
mpletely exempted from customs duty of 
about 200% advalorem provided lucb 
paper when imported is used for tbe pack. 
ing of grapes. 

In al I the above cases notifications are 
being issued and will be laid on the Table 
of tbe House in due course. 

[Trans farlon] 

SHRI C. SANGA REDDY: Please 
also take into consideration the biscu its 
consumed by children. 

[English] 

SHRI VISHWANATH PRATAP 
SINGH: May I say that this is Dot tbe 
total list. Otherwise, it will take a lot of 
time of tbe House. But I have taken note 
of what the hone Member bas said. 

13.06 brl. 

MATTERS UNDciR RULE 377 

[Engll~h] 

(I) Need to allocate more funds for 
setting up Prop~sed flsb farm 
development ageneies and brackish 

Water Farmers Development 
Alencles In Keral •• 

SHRI A CHAR.LES (Trivardrum): 
Fisheries development In tbe count.., il 
plann cd aDd carried out join tly by tbo 
UnioD GoverDmont and Stato Govern-
ment,. DovoJoPJllOQt of jollad fiabor, i, 
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,lvon top priority in tbe national plan 
ander the Seventb Plan proposed for Kerall. 
The State Government bad StDt proposals 
to eatablisb two new fish farm development 
agencies and three brackish Water Parmer. 
Development Agencies. In regard to the 
availability of brackish water areas swta-
ble for developinf' prawn and fish culture, 
Kerala .tands third in the country. The 
fuods provided in th! S eventb Plan for tbe 
above f. too mea,re. Hence it is reques-
ted tbat suffici ent funds be allotted for the 
above projects and the projects implemen-
ted on a top priority basis. elpocially in 
view of the very backward nature of this 
State in the fieJd of employment. 

(Ii) Need fo, opening an I.T.1. 
School at DamanJodi in Orissa to 
T~aID SC&ST and otber eandidates 
for absorp tion In tbe proposed 
National Aluminium Company project 

SHRI K. PRADHANI (Nowrang. 
pur): Koraput District of Orissa is tbc 
second largest district in the country pre-
dominantly inhabited by &cheduled 
Castes aDd Scheduled Tribes. It is 
one of tbe most backward districts of the 
countrY which is larger in population and 
area than some small eastern States in the 
country. Large number of State and Cen-
tral Government proj ects are already tbere 
and lome more are expected to come up 
in the near future. Nationa) Aluminium 
Company is one of the biggest of its kind 
in the world and its e~timated cost may 
oxceed Rs. 3000 crores by the time it ,s 
completed. 

As the local people are not given tech-
nical eduction, the employment of tbe 
local people by the project \\a~ very limi-
ted in the past, though tbe Government of 
India was eaaer to employ them on prio. 
rity basis in Class 111 and Ciass IV posts. 

In view of the larle seal e employment 
prospects in future in the National Alumi-
nium Company, I draw the attention of tbe 
hOD. Mini,ter of Steel and Mines to start 
an I.T.I. school at Damanjodi immediately 
to'recruit and train Scbeduled Caste and 
Scbe<lu1ed Tribe boy. alool with othor 
bQr. ill ddJ'oroo& trado' to meet the futuro 

requlrementl similar to tbe school started 
at Sunabeda for H.A.L. and thereby achieve 
the target reserved for S.C. & S.T. boy. 
and allo to solve the local unemployment 
problem. 

(iii) Demand for release of the balanee 
of Rs. 200 erores of Central assistance to 
Karaataka f6r relief of the drough t affected 

In the State 

DR. V VENKATESH (Kolar): In 
Karnataka 154 talutc" out or 175 are reel-
ing under the drought. Nearly 1.59 crores 
of people and 90 lakhs cattle are affected. 
About 45 lakh tonnes of foodgrains are 
shortfall in production. 15 lakh people 
need to be su~tained daily on relief em-
ployment untiJ the South-West monsoon 
i.l June. AU taluks in Kolar district are 
worst affected in tbe State for several year. 
in addition . 

. The State Government bas taken up 
rehef works on a war footing and started 
100 cattle camps each ODe serving 1000 
cJttle heads al1 over the State. In addition. 
tbe supply of drinking water by sinking 
26,000 borc-wells has exhausted all it. 
resources. 

In spite of requests for central assia-
t(ioee of Rq, 2S 0 crOles, only Rs. ~O erores 
has been snnctioned which is Dot even one-
fourth of the demand made. 

Hence, I urge upon the Central Govern-
ment to have an on the ~pot study of the 
situation made and release Ra. 200 crores 
immediately to Karnataka. 

[Tran$/a lion] 

(iv) Nee .. for verifying articles and tbeir 
value before booking the insured parcels by 

P & T Department 

DR. CHANDRA SHEKHAR TRI· 
PATHI (Kbalilabad) : The Govern-
ment has provided the facjJjty of sendin. 
insured parcels through Post Offices. 
According to tbe postal rules. loads wOrth 
up to a max imum of ton thousand rupees 
can be sent throu,h 88 Insured Parcels 
re&ardless of its weipt. The Postal Dc-
partlDcDt obaraea aocordiDl to weiabt, au4 
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[Sbri Chandra Shekhat Trlpatbl] 
tile postal cherI" for every five buodred 
Ifattl! is fiye rupees and seventY·five paise. 
Tbe iDIUrance fee accordiol to rules hone 
rupee per hundred grams. Primarily tbis 
provision is for sending sarees, pant pieces, 
bandloom material and silver as insured 
-parcels. But m3ny precious commoditiel 
are sent tbrougb post after declaring a 
lower value. Consequently, the Govern-
ment loses crores of rupees every year. At 
times narcotics and other contraband goodl 
are conveniently smug!]led through this 
system. Therefore, want happens in 
reality is that the charge paid for the 
insured parcels is less tban what it should 
actually be. Hence, the postal Depart-
ment has to los e a buge amotaot of postal 
charles. For example, the market value 
of ten kilograms of slIver is Rs. 40000. 
But when it is sent throuab post offices. 
its value is declared as Rs. 10,000 due to 
the ceiling on the amount of an insured 
parcel and in this way full postal charges . 
are not Daid. Again. only Rs. 100 are 
cbar,cd as insurance fee when It ougbt 
to be Rs. 400. 

Hence, I appeal to the hon. Commu-
nlcations Minister to make a provision 
whereby the employees of the Postal 
Department, like those of the Railway 
Department. should be empowered to veri· 
fy tbe goods, which are beinl sent a8 in. 
sured parcels. 

(v) Dem and for Public Sector heavy 
Industrial Unit in Kanpur 

District 

SHRI JAODISH AWASTHI (Bil. 
baur) : The Kanpur Rural District, was 
declared a no .. industry district some five 
years ago. Although efforts are beiog 
made to set up small-scale industries there 
yet their number is inadequate. Tbe local 
people are getting very few employment 
opportun it ies. 

Hence, in order to increase tbe emp-
loyment opportunities and remove its back-
wardness, it is essential that the Central 
Governmeot should set up large scaJe 
public lector enterprises, after a due sur-
'Icy of tb e area, duriog the course of tbe 
"venth FJve Year PJan, whiGb would 

create an industrial .infrastructure tber e as 
also ancillary industries and provide emp-
loymellt to tbe Jocal unemployed people. 

(vi) Demaad for more FI_cial 
••• I •• anee to RajalthaD Go,erDftJellt 
for repair, maintenanee and tOlD-
pletion of the Chambal Command 

Area Development Project Kote 

SHRI SHANTI DHARIWAL (Kota) : 
Lakhs of acres of I::.nd or the five tehsils 
or Kota and Bundi districts are irriaatod 
under the Chambal Command Area Deve-
lopment Project. Hundreds of crores of 
rupees Were spent on the construction of 
the ChambaJ barrage at Kota. The prin .. 
cipal canal on the left of tbe barrage was 
meant for irri,at'on of land in district 
Bundi and the other on the right was 
meant for irriaation of land in district 
Kota. Be4lides, the water was to be 
supplied to Madhya Pradesh also. In the 
first ph.ase of this Irrigation Project, canals 
stretchJo, to several thousand of kilo-
meters were constructed, and thousands of 
acres of land was brouaht under irri,ation 
and thus developed. To accomplish this 
gigantic task. a huge administrative orga-
nisation was set UP and machinery wortb 
crores of rupees Was imported and a 
massive land development programme was 
launched. 

But, Mr. Chairman, Sir, I rearet to say 
that all the abovementioned efforts are 
coming to nothing as a result of non.fmp-
lementatioD of the second pbase of the 
Projoct. Hundreds of kilometers of the 
canal walls have given way. Silt has 
coJ1~c!ed in the cnnals and tbeir capacity 
~or ~rflgatjon ba~ sreatly dwindled. Today, 
it JS absolutely essential to repair the 
canals and build roads on either side. 
Similarly, tbose areas where land develop-
ment programmes have already been un-
dertaken should be i08pected again. 

I demand from tbe Central Govoro-
ment tbat for this project to be operational 
and for tbe reconstruction of the caDell; 
more funds should be made available to tbo 
State Government. Tbe offegtive imple-
mentation of tbo second ph as. of the plaD. 
would eost about al. '15 eror el and it. 
imp) emcDt8tioD i. _ential to maiDtaID lb. 
oadre projeot. '. 



(yll) Need to Nationalise the Peer-
Ie.. General Pinance tnd 10-

YeltmeDt Co., Ltd. 

SHR.I BASUDBB ACHARIA (Bankura); 
Tbe Peerless General Finance & Invest. 
ment Company Ltd., having its registered 
office at Calcutta, is a non-banking finan-
cial institution baving 38 brancbes and 31 
organization offices and four thousand 
office staff. four h,kh! of field workmen; 
and the total Certificate holder. are more 

,than two croreS. 

Government of India enacted a legisla-
tion on 12·12·1978 ,he Prize Chits and 
Money Circulation Scheme (Banning) Act, 
1978 and dlrecfed tbe State Government 
to .""ly it. The company, however. went 
to the Cdcutta Higll Court and obtained 
injunction, and thereby roslrained tbe 
Oo\'crnment from implementing the deci-
sion. In the past, Res"fve Bank of India 
had carried out thorough investigation into 
tbe affairs of the company, and allowed 
the company not only to carry out its busi-
ness, but belped it to expand. In 1973, 
tbe ileserve Bank of India ex.emptcd tbe 
ceiling limit in th e matter of acceptanc., 
of deposit froln the pubHc, and thus allow-
ed the company to accumula te unlimi tcd 
business. Just a few years later, to ask: 
tbe company to wind up its business is 
10m etbina that bam es imagination. 

The hearing of this case started at Cal· 
cutta Higb Court on 17 .. 2-86, aDd on 
14-3-86 \be Calcutta HiSb Court ruled 
tbat tbe business conducted by the com-
anY is probibited as it faUs under the pur-
view of the Prize Chits & Money Clrcula. 
tion S~beme (Bannina) Act, 1978. The 
Court, bowever, stayed the enforcement of 
tbis order for tbree weeks. 

Under the circumstances, the fate of 
four thousa!ld employees, four Jaths of 
fi·eld warkmcn and more than two crore. 
or Certificate-bolders is in unoertainty. 
Onl, immediate nationalization of tho com-
paDY CAD save thom from total ruin. It 
must be meotioned tbat the colDpao), bas a 
total aIIeta of al. 660 crorol. By Datioo-

,tliaMioa of lbo compaD1. 'bi. bu •• amouat 

caD be used Cor the prollCII of tbe 
natioD. 

I therefore, request the Government to 
take Immediate steps for thc nationalization 
of the company. 

(vIII) Need for Measares to Protect 
the Employees of Dharat ElectroDies 
Ltd., Ghazlabad from Exposure to 

tbe Gamma Rediation 

SHRI EDUARDO FALEIRO (Mormu-
gao): Scores of unprotected workers and 
engineers at the microwave radar assembly 
and testina facilities at tbe Bbara t Eloctro. 
nics Ltd. (BEL) Factory at Ohaziabad 
are beiDa e~posed to extraordinarily bigb 
I evels of dangerous samma (adiation .eve-
raj timos more intense than found even in 
contaminated nuclear power stations. 

The employees are liable to sustain 
severe and extensive healtb damage, inclu. 
dJng chromosomal damase which can pro-
duce distortions in the basic genetic codes 
of body cells, caUSing cancer and gene 
mutations in the long run. Impotency is 
just one harmful etr~t of radiation. 
I can give examples of how workers 
are being affected in this particular sphere. 
Others which are liable to be produced by 
prolonged or repeated exposure include 
cancer, gcne mutation, damage to the 
central nervous system, blood formiDI 
tissues. mucosa, eyes, skin and a bost of 
otber orlans and systems. Many of these 
are incurabl e or irreversible. 

I urge th e Government to investiaatc 
the matter and take immediate steps to 
safeguald tbe health of the workors of 
BEL Ohaziabad. 

(1.1) Demand for iaeludiDa Chili Ie, .... 
turmeric: io Allrieultural Prien eo ... 
mi .. loD lilt 8.Dd decl8riaaIDPport prlee 

01 ebllJiel RI. 1600/ • • quiDtal 

SHR.I C. JANGA R.BDDY (J lanam-
Konda): In tbe Aodhra Pradesh, ua. 
production of cbllU'1 is vet) biah. Be, 



[Sbri C. Janla Reddy] 
the market for tbe chillies ia very uncer-
tain at tbe beginning ot harvest ing. For 
Instance, in the month of October last 
year, the price was RI. 1600 per quintal. 
Fifteen days aftclwardt, tbe price came 
down to R.s. 700. But after two or three 
months; again it will shoot upto Rs. 2.000/. 
per Quintal, when the entire produc'ion 
wi)) be in the bands of middlemen. The 
consumer will have to purchase at the in-
creased price, while the price paid by the 
OOD~umer will Dot reacb the actual pro-
ducers. 

Hence I request the Govetnment of 
India to include the chill ies and turmeric 
in the list of the Agricultural Prices Com .. 
mission, and declare a support price of 
not Jess than Rs. J600/. per quintal. I also 
request the Government to advise the 
Spices Board to purchase chillies at 8 up .. 
poet price immediately. 

[ Translation] 

(x) Demand for reconsideration of 
decision regarding exemption limit 

for small-scale industries 

SHRI RAM PY ARE PANIKA (Ro-
berU18nj) : Mr. Chairman, Sir, I 
would first like to thank the bon. Finance 
Minister (or meeting the demand yester-
day itself which I am going to raise now. 
He bas 8"DC even beyond that. 

Sir, the new Bxcie policy for the year 
1986 .. 87 bas created unsurmountable diffi-
culties for the small-scale industriec;:. Last 
year the production limit wa) UPlO 20 lakhs 
of rupees, which bas now been reduced 
to 7.S lakbs, while the CO'll of the raw 
material bas increa,ed. Consequently, the 
amall.scale industries would not develop 
and unemployment rate would obviously 
increase. 

Therefore, 1 appeal to the Govern-
ment to review tbe situation and adopt 
such a policy as would prevent crlses of 
"01 sort in the small :scale induatl')'. 

• •• • • b 

13.20 hr •• 

DBMANDS FOR GRANTS (GBNERAL) 
1986· 87-CONTD. 

Minl.try of Steel and Mlnes-
Contd. 

[Englis"] 

MR. CHAIRMI~N: The House will 
DOW take up further discussion and votiDI 
on tbe Demands for Grants,!, under the con-
trol of the Ministry of Steel and Mines. 
Now the Minister will reply to the 
debate. 

SHRI V"S. KRISHN A IYER (Bacgalore 
south): Kindly give five minutes to a 
member of my party. After that I will take 
three minutes, because I have moved my 
cut motion. 

MR. CHAIRMAN: The Jist was over 
on that day. 

SHRl S. JAIPAL REDDY (Mahbub-
nagar: We have both time and mem-
bers to speak. There are members to 
speak and there is also time available to 
speak. 

SHRI V.S. KRISHNA IYER: You 
sive five minutes to each member" 

SHill SARAT DEB (Kendrapara): 
From what I bad heard durios the dis-
cussion on Commerce Ministry day beforo 
yestorday as well as the discussion OD Steel 
and Mines Ministry that is going OD today, 
I feel that both the Departments are inter .. 
connected and dependable on each other. 
If you look at their performance and scruti-
nise it you will find tba' both ar e perfor .. 
minI equally. In Commerce, tbouab we 
are dealins mainly with four or five iteme 
tbeir performance bas sradually come dow~ 
to 0·4 percent. Same also is the ,case with 
tbe steel. Though we ale speakins of 
modero infrastructure of tbe country. wo 
know the value of the stcel. But, in this 
.pcct, I waSlt to bria& to ),our DOti.::, thac 
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under public lector, tbere arc ooly four 
Iteel plants; and it is most surprising that 
tbey are Dot doing well wben we are al-
way. talklnR of inviting modern tecbnololY 
from outside, I cannot see what is tbe 
reason for which tb e government wants to 
Invite forch'n technology in order to im-
prove the production of steel when there 
is no result. 

Now, I will only confine myself to my 
State" 1)articularJy about Rourkela. My 
bon. friend from the Congress I yesterday 
was speaking and he said that there has 
been a proposal of expansion into two 
phases. Before expansion, one phase has 
already been cancelled, and the other one 
has also been divided into two; and that 
Is also changing in uncertainly because that 
is under the consideration of the Or>vern-
ment of India. Secondly; the profit that 
is derived from steel production in most 
of tbe steel planb, is much less than the 
va lue of the waste product tbat ha 8 been 
tbrown out of steel plants where big mafia 
group is working and earning lakhs and 
lakhs of rupees. So I cannot understand 
that whil~ the finished product is nat earn-
Ing a good amount, the waste material is 
earning a good amount. I would like tbe 
Minister to look into this matter and st1lP 
this waste material from gOing into the 
hands of the mafia groups, take it into your 
hands and tbeleby add sometbing tCl the 
revenue of the State. 

I would like to brinK to the notice of 
tbe Minister the condition o.f Rourkela 
Steel Plant. It is now work1ns upto 40 
to SO per cent capacity bccaus~ of .power 
shortage. The power generatIon to tbe 
capative power plant which was meant to 
provide 70 M.v of power, has gone down. 
SjmUarly, the State share of the power 
generation has gone dO.wo. B~cause of 
this the entire steel plant IS suff(flng. 

Now, we are talking of moderDisati~n. 
If you 10 to the Rourke)a Steel P)ant-wh~ch 
I have lone myself and verifie~-:->,ou '('Itdl 
find that though all the sophIsticated ma-
chineries have been purcbased to increase 
tbe production, moat of them ~re lying idle 
and the ,work is goiol 00 With the same 
Old Oomal) au,obiocr)'. The reasoo is 

that we are bringing in sophisticated ma. 
chinery but Without proper technici 'lns and 
training the worker. 

I would 1 ik e to bring to tbe notice of 
the Minister to tbe fact that a big alumi. 
nium factory. NALCO, is coming up in 
Orissa. But there is no sucb subject as 
aluminium technology. I would request 
the Minister to introduce tbis subject in 
the ,Rourkela Regional Engineeriog 
College. 

Yesterday, the Prime Minister was 
saying that we were Roing to invite all 
Indian entrepreneur and scientists who had 
gone out. But what ICi bappening bere' 
There used to be a practice of a inter-
viewing good students Who were comin, 
out of the Regional Engine"'riD8 CoJJeae 
of RourkeJa. in the campus itself by the 
authorities of the Steel PJant. Now, tbey 
have discarded that practice. And tbey 
are going to bring technicians and engi-
neers from outside. Naturally the tal ented 
people who could have been utilised in 
Rourkela Steel Plant or nation buildinl. 
are tempted to go ou.t. I request the Mi-
nis t er to look into this also. 

I will now come to tbe point of second 
~teeJ plant which was promis ed to Orissa. 
I cannot understand whether whatever we 
speak here has got any meaning or not and 
particularly whether the Minister who 
repl i es jn this House. has got any value. 
The seeond steel pJant was sanctioned 
during the J4nata period but only was 
awaiting Cabinet approval which uJtimateJy 
tbe late Prime Minister, Sbrimati Indira 
Gandhi, did give in 1980·81. It was 
ann ounced in Delhi tbat Orissa was gOiDI 
to have a second steel plaot. On the floor 
of the Orissa Assembly, the Chief Minister 
had announced this puja gift from Mrs. 

'" Gandhi to Orissa that is the second steel 
plant. It W'lS to be based 8 t Paradip Port. 
But suddenly we heard tbat plant bad been 
shifted to Daitari. The reason liven Was 
that Paradi p was a cyclone affected area. 
Now, they have put up a biS fortiJisor 
plant. Not only that. Government of 
India is buildina up deft!nce installations at 
Ba las ore whlcb is allo in the cyclone belt. 
Becaule 0' this cyclono, why should Ori ... 
be deprived of tbis s'eel plaDt '1 A.U tbo 
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[Sb:rl Sarat Deb] 
qQe~tion~ that were a1,wored tm last ,.af 
about thll plant, all the Ministers bad 
answered aftirmatiqely that Orissa was IG-in. to let a lecond steel plant. Last 'Ycar, 
tbe Steel Minister while visiting Orissa. did 
promi. tha.t (be lecond steel plant would 
CQtIJG to Orissa. Pertaining to tbat, when 
a question was put in 1\aj,8 Babb •• the 
Minister replied categoricany, "Yes, I 
havo latd, we are committed that there 18 
loio.g to bo a second steel plant in Orissa. 
But now what I find from tbe AnDual Re-
port of the Ministry of S~eel and Mines is 
tbat the second s~eel tllant ha~ gone to 
dogs. Now they arc going to put up some 
spongo iron factory in Orissa by the name 
of Nee',nQhal lSllat Nigam. My hOD. 
friend wall aaying ye,terday that only a 
tracker is rOaming about ill Bhuban_war, 
but you '11m be surprised to know tbat 
that ttacker is also no more mOVing. Pro-
bably oilbe1 it is in some sarage or tome .. 
where else, Not only that, now we come 
to heat thGt there has been a conspiracy 
to remove that Ispo.t Ni~am from Orissa 
and act tbose officers absorbed in NELCO. 
Therefore. 1 am only reminded of yester-
day's discussion which was going on here 
,bout Punjab wben we ~ere talking very 
hilbty about tbe natural integration, na· 
donal unity. But I want to bring to your 
notice thlt if such type of regionalism is 
done, if such typo of step .. motbedY attitudc 
is continued, then why other States also 
wlIl not go the way Punjab is goiog. I 
want to warn this government tbat if tbe 
aecond steet plant does not come up in 
Oti.s, in the Snventh Five Year Plan, tben 
whatever are tbe COQscqutncos in Orissa, 
tbt Government of India will be responsible 
for that because thousands and tbousands 
of educated people aro there. JUlt 1 want 
to brilll to Jour notice that if this news 
goci tb.otC that Orissa Is going to be de-
pdved of the seeond .totl plant and if tbere 
il any a,itation, then nobody will be ab;e 
to atop it. You know fully well what typo 
of •• itations today ate. Ultimately you 
will find lome innocent student. beiDa put 
in the Jail becau&e of that alitation. I 8a, 
that these Mlnasters who have been \,ro-
1D',ina to the country, wllo are •• • 
YOG will be lurprised to know tbat where-

81 tbis project will coat R •• S~OOO crot.s, 
the, have provided ooly RI. 6 crotes in t. 
Seventh 'ive Year Plan. I want 10 koow 
from tbe Government that if tbey are Dot 
definite about puttina up the plant, wbJ 
have tbey already spent as. 7 crorcs in the 
D-ame of this p:oject? 1 want to know 
what authority they have Rot to waste tbe 
national money like this. Had tbl' money 
been spent in some tribal atLtas. at least 
the people would have been be~eftted by 
that. But instead of doing tbat, what is 
happoning is tbat tbey are ** tbe peo-
ple every time. Whenever there is a ques-
tion in tbe ParJiaOl~nt, the Minister i, 
asw.ering in affirmative tbqt. "Yes, we stand 
by it and Odssa is going to get tbe steel 
planft

,. Therefore, befl)c e I concludet 

again I want to warn to Central Oovern-
ment that if the second steel plant in Orissa, 
is not going to cO'ne UP. tile Ccntral 
Govetnm'~nt is goin. to fJce dire conse-
quences and th e people of Orissa are not 
loins to take it lying dOWD. This you can 
take from me. They may &0 in the Punjab 
way_ 

'MR. CHAIRMAN: The word he used 
with rererence to the Ministers may be e~ .. 
punled. It is unparliamentary. 

SHRI SARAT DEB: They are •• 
Sir. r hJve got ample of evidence with 
me. Here are the repHes of the Ministers 
where they have said in affirmative tbat 
there h going to be a second steel plant. 
So, if it is not •• - then whal is it '1 Is 
it Dot •• the peop), of Orissa? 

MR. CHAIRMAN : Thill word is 
unparliamentary, therefore, it is expunged. 

(Interruptions) 

SHRI SARAT DBB: You can say it 
is a .t. The Government of India are •• 
tbe peop] e of Orissa in tbe name of the 
s:cond steel plant. 

SHRI S&IB~LLAV PANIORAHI 
(Deo.arb) : Mr. Chairman, Sir I am 
really in a dilemma now bcoaulO aiter the 
participation ·of our new Member from 
·Oriua, Mr. Sat,t Deb, my good frieDel, I 
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40 Dot know wbat should be my reply to 
that speech. I have a Jot to speak but I 
am oonstrained. because I bave given you a 
commitment that I will only deal with some 
points kee()il1'~ the time factor in view. 
SincO I am committed to you that I wiJl Dot 
make a spe~cb, tbat is my dilemma. It 
you permit me and give me some ·time, I 
CaD make a speech. Some words have 
been expunged fram the hon.· Member's 
speech. But I can tell you one thing. 
Sir .... 

PROF. MADHU DANDAVATB: .* 
is Dot expunged. 

MR. CHAIRMAN : That is not there. 
If it is used, it is also expunged. 

SHRI SRIBALLAV PANIORAHI: Sir; 
not only in Orissa but in the whole of the 
country tbere is nobody who can match 
tbe present opposition leader of Orissa, •• 
In that art of • * , befoolinl 
people. I think not only in Orissa but 
in the whole of tbe country there are 
very few people )ike him. I think none 
can matcb bim in this art.. On 8evera] 
occasions, -at the time of eJection and 
during electioneerinl-he bas given so 
many false promises and painted 8 rosy 
picture Mr. Cbariman, that Orissa will be 
transformed into the level of your State, 
Maharashtra. You know the present 
economic position of Ortssa State. He 
was Chief Minister of Orissa. Then 
be was the Centra] Minister. He said he 
will bring so many projec ts to Orissa. 
But nothins happened. 

SHRI SARAT DEB: It was promise 
make by the Prime Minister not by him. 

SHRI SRIBALLAV PANIORAHI : Sir. 
I eamestly appeal to our Minister. He 
is a reasonable mao. He is an able 
administrator. He bas combined in his 
personality both the capacity to administer 
and also the possession of technical 
knowledae; he beina an enaineer bimsolf. 
We oxpect a lot from him. The people 
of Orissa have a rilbt to demand a second 
steel plant in Orissa. Orissa desorves it. 
It i, quite ju.t and lclitimate for thom to 

•• BxpUDled •• ordered b)' tbo'Cbait. 

demand tbi.. It has.lot a lood location 
for the settina up of • second sleel plant. 
While making this demand forcefully with 
all the empbasiIJ at my disposal r can 
confes" that I am well aware of the 
bardsbi r 8 which the Government i, passing 
through particularly in the matter of 
finance. But there should be some way 
out to belp Orissa which is already a 
nealected State and a poor State. You 
know the percentage of people below the 
poverty line there. I don't want to deal 
with th(s at length. Orissa's poverty is 
there due to historical reasons; tbis has 
been the situation during all regimes io 
Orissa in the past 80 many yearS. The 
people cherish a dream and aU out efforts 
should be made to realise that dream into 
a reality, that is, settin. up of a second 
steel plant in Orissa. There should not 
be any delay in proceeeding with this 
project. But at the same time, when we 
are thinking of more and more steel 
production it should also be ensured that 
the production C08t does Dot go up ; and it 
becomes competitive in the international 
market. It should be made available to 
people at cheaper rates. There is DO 
meaning in just going in for optimising the 
production and also increasing the prices 
and production costs. These two tbings 
should not go t01&ether. We have made 
lot of progress in the field of flit eel 
production. At the beginnina of the 
First five-year Plan our figure of production 
of steel was as Jow as 1.4 million tonnes. 
Now it is raised to about 8 million tonnel. 
But it is not sufficient. It is far below our 
expectations. In 195 S-S 6, when th e new 
steel plants were located here and tbere. 
RourkeJa was the oldest aDd the first 
public sector steel plant. Its foundation 
stone was laid by Paodit JawaharJal Nehru, 
the father of Planning in India and also 
the architect of modern India. 1:'oa know 
Sir, wllat amount of emphasi~ he was Jayin. 
on the public sector, and the concept of 
democratic socialism. These projects are 
instrumental in brinling about 'Democratic 
Socialism step by step. 

I would bumbly put forward here that 
due attelJtion hal not been paid to tb. 
Rourkela Steel Plant whereas in· reapect 
of other project. like Bokaro t Bhilai etc. 
modernisation schemes have been cleared 
and put to pract ice. But wbat about. tblt 
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[Shri Sriballav PaDill'ahil 
Rourkela plant? Modernisation of 
Rourkela plant is yet to materialise. 
OriSI. has got a bUle iron ore reserve and 
other facilities. So Orb.a deserves not 
only one plant, but two more steel plants. 
But at tbe lame time I am well aware of 
tbe difficulty 88 to how to arrange for the 
funds. Some foreign collaborations can be 
arranged. In this field another problem 
is tecbnology. Our technology is outdated 
and therefore, we should go in for modern 
technology. But that should Dot be the 
plea. In Soutb K.orea, in Pohang project 
the same blast furnace technology bas been 
adopted and it is doing wonders. But here 
In India bow is it that our plants are 
runnina at a loss? Therefore. there 
should be public participation, and 
managerial responsibility and so many 
thingl. I would only request our bon. 
Minister to kindly pay a visit to all the 
Steel Plants' headquarters of Rourkela, 
Bokaro aod Bbilai. I do not say that he 
bas not gone. But instead of a short 
trip loing in the mornina and comins back 
in the afternoon, be should stay there in 
each Steel P.lant for two or three days. 
I have good faith in his capacity. He 
should personally study various aspects of 
these Iteel plants. Then I can say how 
thinas can improve, and I can show him 
bow lots of pilferages and thefts are going 
on with the full knowledge of some people 
in authority. A new work culture has to 
be adopted in the working of our public 
sector steel plants. 

I do not like to take more time of the 
House. I said about tbe new technology. 
About 2 to 3 million tonnes of coking coal 
is being imported from Australia and 
elsewhere althouah we have enou,h coal 
in our country. Therefore, what is 
required is change in tecbnol08Y so that 
our coal can be used. 

I would Uke to make a mention obout 
DALeO and NALCO. NALCO is working 
in two places in Orissa, Anulo) and 
Damajodi in the Koraput district. BALCO 
is at Paikmal in Samba I pur district. The 
DALeO project at Paikmal should Dot 
onl, be limited to extraction of lI'apbite 
ore, but al80 it should be component 
project. 

In respect of all tbese projects I would 
aaain submit with atl respect tbat the· local 
Interests including employment or people 
etc. have been ignored. The Jocal 
interest~ are ianored, the State Govem. 
ment's representatives are not. pleased 
anywhere in authority. What is tbe crime 
that Orissa has committed? Orissa hal 
brilliant officers, technocrats, bureaucrats 
and so many otber "eople. It is that none 
of them has acquired the qualification of 
heading a Steel Plant in India? So, I 
request tbat local interesia sbould be 
properly safeguarded and employment 
should be liven to local people. I also 
request that aU these grievances of the 
p.eople should be studied in the daht 
perspective, and a sincere effurt should be 
made to mitiaate their grievances. 

And a)80 about steel p1ants and other 
thin." new technology bas come in. At 
the same time, by the turn of the century . ' we are gOing to the production figure of 
only 22 million tonnes. It hal been 
stipulated that by the turn of th~ century. 
we should have to reach a figure 01 100 
minion tonnes. Japan which bas started 
tbis work in this field simu1 taneously with 
us, bas gone rar ahead of us. China has 
reached SO million tonnes. So, this is a 
challeogjng task for us; We have to 
grow more, to produce more and also to 
introduce an eJ em ent of economy and 10 
many other things. We have all tbe 
requisites. We have tbe iron ore. We 
have coal. We have manpower. How to 
~tart a new cO.lture and how to manage 
It properly, efficlent]y is the main thiDg. 

With these words, I support the 
Demands for Grants relating to th 
Minisrry of, S.teol aod Mines and reques~ 
the hOD. Minister once again that he should 
8)mpatbetically consider all the points 
tbat I bave raised. 

DR. A. KALANIDHI (Madras 
Central): Mr. Chairman, at the outse' 
I thank you for baving given me ~ 
opportunity to partioipate in tbt:: Demands 
for Grants pertainiDI to the MjDist..,. of 
Steel and Min cs. 

Steel il io the coro sector of ecooomy 
IpdUltr~' 4evelo~moQt "f " aalioo i~ 
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primarily dependent OD the production and 
IUpply of Iteel. In tho year of Irace 1985, 
we bad imported steel and if we go by the 
statistics of 'demand pattern of steel in 
1989.90 aDd tbe taract of production of 
steel as furnisbed by the Ministry, our 
Import bill on steel alone would be about 
as. 6,000 crores. The other day, our 
Commerce Minister, in reply to the debate 
00 tbe Demands for Grants of his 
Ministry, stated that in 1985-86 the 
adver. trado lap would be &1. 7,000 
crotes. In 1989·90, the trade lap would 
reach about Rs. 20,000 crores, if the 
present trend o.f. imports continues. 
Wbere will we 10 for money to import 
steel worth RS,' 6,000 crotes in 1989-90 ? 

In this background, we have to plan 
for augmollting steol production. This 
caanol be acbieved in large scale soctor. 
Tne Vizaj Steel Plant whicb is likely to be 
completed in 1989·90 will m ~e t tbe 
ftingc ot "be pr..>bl ~rD. W ~ blt"e to 
encourage tbe seHlag up of mini steel 
plaats. It is unfortu;')ate tbat tbe e.<isting 
160 min1 steel plants are on tbe verge of 
cxtec(]llnation bccJ.lJse of the increaso in 
toe auxiliary imp:>rt duty 00 ifoln scrap 
from IS % to 2S %. Tne Goveromeat 
is also keen to cut down tbe import of 
iron scrap. Now, rb~ Oll/erJlalent WJ,nts 
to encourage tbe production of spoage iron 
tbrouin electri~ are furnace. If this is 
to succeed, tben tnc Centre should give 
adequate fiaanclal assistance to mini steel 
plants. 

Toen, tbore is tbe perennial in-;rease 
to 8t col prace. Prom 1980-85, tbe sleel 
price was In~reased 14 times. With tll", 
lDcrease in tbe price of c~aJ by aboLlt 
17.510 on 9.1.19ti 6, the cost of produc t l0,1 
of Itee! is 1ilcely to go up by ~ .. s. 191 pee 
tonuo. enl'; !ueaos, there is ioevHable 
iDgre~se io tlle pClce of steei. Cl)llSCQUCll-
"'1 tnero will b~ pCtce spir"l in Ule c,,"se 
of aU OOah1c"nOjl 800d8• Tne Minlster 
of S!col 'mJll~alately ,fLcr assuming offic~, 
pOQunod tilat tl'lO btoC! pltlnt sbouJQ 
onde;,avoul' to c'"" down tbe coil of 
PtUQUCLlOJl ot' stoel, as It is tno beaviest 10 
InQul.. 1 want to know bow far tblS 
.U-CalP' bas lllOt wltn SUC:CC$j. 1 wlSb tllat 
tGO A.dlQUHcts ro.1USO 'lle limitauons 10 
aCtual WOC~lnj aad reaurai.a· tDlrDse1V" 
((OUI \Y~11J1 eloquent. 

Tamil Nadu bas tbe largest Dumber 
of Foundries. ID Ciombatore alone, 
there are 600 and odd foundries. They 
are all handicapped in tbeir warkin. 
because of acute shortage of pig iron. 
Thc SAIL should open stock-yard in 
Coimbatore and ensure adequate supply 
of pig iron to foundries. Representation 
to foundry industry should be siven aD 
the Steel Consumer Council being chaired 
by our Minist er. 

Sir, tho former Minister of Steol, Sh ri 
VasaDtb Satbe bad declared OD the floor 
of the H'-luse that the expansion of Salem 
Steel Plant bad been approved with an 
OUtllY of as. 45 crore,. But in the 7th 
Plan, tbe total provision for Salem Steel 
Plant is just Rs. 16 crores. In other 
words, tbe expansion of Salem Steel Plant 
will not become a reality even by tbe end 
of tbe 7th Plan. Tamil Nadu bas not 
bee 1 given any major public sector indnstry 
in tho 7th Plan. I demand that at least 
the e"pansion of Salem Steel Plant Should 
be completed in the 7tb Plan. Some 
Members nave meluioQed about Orissa 
1 am only concerned about my own Stacc1 

because no lU:l.jor inclll~trleS are there. 
Toe S;ilem Steel PI.lnt also bas been' 
oonverteJ into a re·roJIiag pIlot. I 
request tbe bOil. MInister to fund elout:h, 
so that tbe Steel Plant can become a 
reality. 

I am unable to understand the moves 
of tbe Government. SuddeDJy~ tbe 
Government woke up to tbe plight of 
workers In Indian IroQ and Steel Company 

and took: over tblS ma.jor unit With just 
Rs. 9 crJro> ,u tbe p:lyment of comllCllsa. 
tlon. Btlt' now, tbe Government bas 
be;omc cool to the ne:Js of liSCO and to 
tnc sur~lval of wodc.ecs. I want to know 
wllat tnc Government propose, to do with 
fISC\) and now they are gOlng to help the 
workers from beCOalIOt( victims 0 f 
employment. 

Comiog to mines. I wouJ.j lilt' to 
appri&e tbe hone Mtnistot' aOJut tho 
cbaotlc state of atfaars In rOlArd "0 auoes 
olltstde tbO purview of tbe Centre. 'to &lVO 
fin e,ample, tbo Govornment of famd Nadu 
baa liccnsed conain minOi. WDOO 'be 
IQUtPrcMUrs tov .. ' fUDdllDq .tart milliofa 
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tbe State Govemme,t gives them ~bock 
treatment by declaring those arclS as areas 
needed for publi~ purpose, What happeDs 
to the workers and to tbe investment made 
in such mines does not seem to ooncern the 
State Government. 

I want the hon. Minister to pay some 
attention ·to tbe wayward action of the 
State Government and to ensure tbat the 
workers do not become the scapegoats of 
tbe whims, and caprices of the State 
Government. ' 

SHRI V. S. KRISHNA IYBR 
(~angalore South) : Sir, I 
straightaway come to the points which I 
want to make. Karoataka has one hope 
now~ Th~t is because, it is during the 
stewardship of Mr. Pant that decision 
to set up the Vizianaaaram Steel PJant 
was taken in the ,early 1970s. It is his 
brain child and I am lure h, is not goins 
to kill that child. 

The whole ·House is aware because that 
subject bas been discussed on the floor 
of this House several times in the past. 
I myself have referred to it about four 
times here. Now it is the appropriate 
time tbat I should reiterate and I should 
demand and press that the Government 
of India should take a decision soon. 

It was announced on the floor of this 
House on the 17th April, 1970 that the 
Visakhapatnam Steel Plant, Vizianaaaram 
Steel PJant and the Salem Steel Plant, all 
tbose steel plants, will be set up very 
8oon. 

We are happy that Visakhapatnam and 
Salem Steel plants have already been set 
up. 

DR. A. KALANIDHI: A correction. 
The Salem Steel Plant is not a steel plant 
now. It is onJy a re-rollin, plant. 

DR. V.S. KRISHNA IYBR: What· 
ever it is. They have invested about 
Ra. 200 crores there and a bout Ra. 1,200 
crores ia Visakbapatnam and aoother 
Ra. ~OO crores j8 I)rovidod' this year also 
tor Vi.akhapatoam. 
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Imaalne a place like VizJanaaaram 
tbat iS t Hospet, where it is hiab lraode 
iron .. ore and the Government of Karnataka 
has 'acquired 9,000 acres of land. They 
have lone all the way to acqu,ire that land 
was agricultural land. The land acquired 
which ia idle now and about rupees eJlht, 
to nine orores have been spent but 
Government of India has DOt taken oveD 
the investment decisiOD so far 8S Vj~iana. 
laram is cODcerD~d. 

I know tbe emotional speech made by 
my Orissa friend. But I do not use" 
strong language because I am confident 
tbat Mr. Pant will understand reaSOD. 
That is whY, I do not want to use stroDa 
language. J will be failing in my duty if 
I . do not mention here the feelings of the 
peopl e of Karnataka. They are very much 
disgusted. They have become reat\ess. 
They are cultured and sober people. But 
thero is a limit even for soberness and 
patience. J do not know what will happeD 
because it has really become very 
dimcult. You must have read. in tbe 
local dailies. They are accusiol M.Ps of 
Karnataka State. They have given 
massive support and mandate to tbe 
ruling party. Out of 28, 24 seats have 
been bagged by that party. Ask tbe 
Congress-I M.Ps as to what the feelings 
of the people of Karnataka are in tbe 
matter. 1 S years have elapsed. But so far 
no dicision bas been tak en. 

I demand a categorical assurance from 
the hOll. Minister about the letting up of 
tb e project. Or else, are you Koina to 
shelve this project? I want a categorical 
reply. 

The other day, during QueatioD Hour, 
the hone Minister said that he wanta to 
concentrate on on-loin, projects to 
increase the capacity. I am not interestod 
in all that. I want one word-Yea or No, 
so that I can 10 and tell tbe peoplo of 
I(arnataka tbat tbis is the GovernmeDC, of 
India's stand. I am sure Mr. PaDt will 
not disappoint the 4 crotes of Kanoadiaaa •. 

Only one mote point. Recent],. I re'ad 
in the papers that the 8teel prices are loiol 
to be enbanced. Only yesterday bOIl. 
Member, Mr. BJlattlm baa IIJd' tbat· iD 
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the past 3 ,ear. ten times the price of 8t~el 
was increased. Particularly whenever it is 
increated. it is not marljoal, it is jnoreased 
by 40 or SO 'Per cent. Peop) e are alreadY 
faciol . difficulties on account of the 
increased steel prices. Steel is very 
essential and for ever'thing we requiro 
steel. So please don't increase the price 
fof some period now. Otherwi,e, every 
activity will come to a standstill. 

Lastly, a word about tbe mini steel 
plants. I read In tbe papers that the 
Oovernment of India is not goiog to give 
any more licence ~or mini steel plants. 
We need stepl. We are already sbort of 
steel. As sma JJ country like Japan whicb 
imports everything-iron ore, J ;mestone 
and everything for steel makina-producelJ 
100 milhon tonnes of steel whereas we 
produce ooly 10 million tonnes. When 
buoh is tbe position, we. do require steel 
and unl ess we have steel we cannot prosper 
economically. So I et them give more 
licences fQr mini steel plants. 

Witb these words, I thank you. 

THE MINISTER OF STEEL AND 
MINES (SHRI K C PANT) : I am grateful 
to all the hone Members who have 
participated in the debate and I have 
taken a very careful note of tbeir 
suggestions and the points they have made 
and I can assure tbem that we will do our 
best to profit feom their observations. 

It will Dot be possible for me to reply 
to all tbe points tbat have been raised. 
But I sbaH do my best to cover a8 many 
of them as I can. My task bas been made 
easier by the intervention of my colleague, 
Smt Ram Oulari Sinha who has already 
dealt witb maoy aspects in tbe mining 
soctor. 

Some bon. friends like Mt. P .e. 5ethi 
spoke with a wealth of experience and 
knowledge behind tbem. Many of you 
may be knowing that he bas been a Steel 
Minister for a number of years and, 
therefore, he brinlstbat experience to bear 
on tbe speech that he made in the House 
aDd OD tbe su.aestions. I am particularly 
''''''ofol to tbose m,mber. wbo tUber 

explicitly or indirectb'advocated an Increase 
ill tbe aJlocation of the Steel MiDi.try. 
That goes to the heart of the matter and 
the fact that they real ise that 10 fipite of 
the best efforts, every Ministry bas to 
fUDction within a Jarger whole with aU 
itl limitations is in itself a pin for tbis 
debate. 1 am grateful to them for 
baving recognised this limitation to what 
any single Miniltry can do. 

Many bon. rri ends have made veey 
kind penona) references. I. \ViII Dot 
mention all of tbem. But Shri JaJpal 
Reddy is sitting here, so also Mr. Zainul 
Basher and otber friends. Many of them 
made very kind references.. Mr. Sidnalji 
just now said. Some of them reminded 
the House that I was in this Ministry way 
back in 1969·70 when we took th e first 
decision to locate three steel pJants in 
tlte Soutb. Therefore, from ~hat very 
fact you can weJl understand that I fully 
appreciate the strength of the feelioas 
behind the sentiments expressed by tbe 
M em bers from Karnataka or Orissa in 
this matter •... 

SHRI V.S. KRISHNA IYER : WiJl you 
please repeat it because the electriCity has 
failed? 

SHRI K.C. PANT: You should never 
los e th e )jgb t above. 

I was saying that I appreciate lour 
sontiments. I understand your (ecUo.I 
and I shalt later on Come to the particular 
projects which bave been raised here. 
But I just wanted to mention it in passiDI 
at this stage that whether it is Vijayanaaar 
or Vizag or Salem, I was involved rjlbt 
at tbe beginning with the conception of 
th :se units aDd I am very happy to sec 
tbat tbey come up. Tbe Jimitations I have 
already explained but we sbaJl come to 
that later. 

References were made to tbe maDDer 
in which Indian steel industry has atoWD 
over the years. I don't wanc to 80 iota 
tbe whole perspective, it will take too 
long a time. But most certainly these 
ueel plants wbicb beaan iD PaaditJiIs timo 
were bold ventures, bold in the ,eDse tbat 
tbreo of them bepo aimultlDcoUlI1 it 
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tbe pubJiC sector. Today wben we Jook 
back, we can see tbat but for these tbree 

steel plants, the CO\1Dtry would have paid 
bundreds of erores of rupees in telms of 
(oroiao exchaap over tbe years. 

14.00 hr •• 

Wben tbey were establisbed, they were 
eltablisbed witb the latest technology of 
that time. For instance, L.D. Converters 
in the Rourkela steel plant were thc:n 
very new. Toda·,' they are common place; 
but at tbat time they were just comiDg into 
the steel industry. 

Today when we look back we fiod that 
our plants are ioinl plantg with technology 
which partly bas become outdated. So, 
I accept the point mad, by some Hon. 
Members tbat we must make sure that we 
keep on ploughing back the capital regu lal: ly 
into tbese plants at a certain level. 

I am told that the Japan's steel plants 
plouah back 10% of their sales into tbeir 
steel plants evcry Year. I am not sure 
about the exact figure; but the point is 
that a continuous renewal of these plants 
is there in order to keep them at their 
most productive level. 

When we look back to the Sixth Plant, 
we see that during the Sixth Plan tho 
.rowtb of tbe steel industry detlnUely 
slowed down. When we see the figures of 
production. • •• 

[Light went off J 

Can you bear me witbout mike '1 The 
trouble is that most of you should be OD 
this side 1 

SHRI S., JAIPAL REDDY: Tneir 
boat is linkinl becauao of over loadina 
Sir I 

SHit! K.C. PANT: Toe total 
production from tbe lix intcsrated 8tOll 
planta Ircw from 6.3 million tOODCS in 
1980·81 to 7 million tonaes in 1984·85 
io terma of aaleabl' leeel. 1n tbe ea .. of 
ulial .'.01 plaall allo tho ptoducCio4 ar'. 

verY sJilbtlr, from about 1·6 million tODDU 
in 1980·81 to 1.9 million toanes In 
1984·85. That means 0.3 million tonDn 
in the course of five years. If you look 
at the corresponding Blures for the steel 
p)ant~ in the public sector, tbe arowth in 
five yeara was 0.5 million tonnes. 

FinanciaJly also the position was Dot 
good. Wbil e I don't want to 10 into tbe 
figures, it is only in 1984·85 that SAIL 
moved from a position of fair)' beavy 10S8 
towards a posiCion of marginal unofh. 
There are technologieal points of view 
a)80. 

14.05 hrs. 

[MR. DEPUTY-SPEAKER in the 
Chair] 

From the technological point of view 
whether in tbe blast furnace or enerl)' 
cOQservation etc. the Sixth Plan did noC 
see any great improvement and our 
plants were fUDctioning far below the 
international level of efficiency. Producti. 
v ity In our steel plants remained low where 
as manpower in SAJL plants went up 
from 2.39 lakhs in 1983·84 to 2.49 lakhs 
in 1984- 8S. 

The year 1985·86 marked a liJDifi. 
cant cbaoae for the better in the steel 
situation in the country. The production 
of saleable steel' in the six intergrated 
steel plants is likely to rile from 7 million 
tonnes in 1984·85 to 7.8 miJlion tonDes 
in 1985 .. 86. In 1986-87 this is likely 
to 10 up to 9 million tonnes. Ydu bavo 
view this alainst the pr evious five yearl 
record. 

Mr. Jagatbrak.hakan mentioned tbat 
tbe. mini tlteel plants h.lve been sufforio. 
a great deal in the Jast tWO years. 1 do not 
know if be is aware that mini steel plants 
bave also witnessed a Sizeable increase in 
production from 1.9 million Sonne. in 
1984-85 to 2.4 million toones in 1985.86. 
Tbero is an increase of 0.5 million tonDCI 
iD one) ear a8 aaainst .3 mtUloa tooncs 
increase in tbo last ti\'e years. TIltS hal 
becn possibJo partly beci:luse the power 
aitua~ioD baa Improved in many parts of 
tbe couotry and partly because of jml'l'QVO~ 
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scrap availability and laraer import of 
scrap. Because of thos e reaSODI the 
market price of steel bas also faJlen. 
Availability of steel has Improved and tb e 
extent of drop in open market price. 
between May 1985 aDd,' March 1986 is 
Rs, 500/- to Rs. 10001- per tonne on 
different items. I am' surprised to find 
tbat not a single member took note of this 
very significant fact in tho debate. The 
measure of this availability is known by 
tbe frequency of the distress ca Us that we 
let in tbe Ministry and also the meetings 
that we have with the Consumers Council. 
My net impression of all these meetings is 
that the availability is far better. 

AN HON. 
imports also. 

MEMBER : Becosc of 

SHRI K..C. PANT: Yes. That IS 
part of the policy. Production has risen. 
ImporU have also gone up marginally. 
I will come to the import figure but the 
Det result is that more or less customers 
are abl e to get what they want according 
to their requirements. 

In tbe nonwferrous sector also my 
fri ends will be glad to know that the 
position of availability of non.~errou8 
metals is also good on e and tbat this bas 
helped the dowo.str~am Industries in the 
non-f errouS sector also to avail of tbe 
metals that are available and develop tbeir 
Ind ustri eSt 

Now I come to SAIL and the im,prove-
ment in SAIL. . During 198'5·86 the 
performance of SAIL is aho marked both 
10 terms of physical and fina~cial terms. 
Production of saleable steel In 1985·86 
il likelY to be about ~ mill ion. tonnes as 
alain~t S.28 million tonnes In 19~4.8S. 
That means about. 7 million tODnes 10 one 
YOAr as alainst .S million ,onnes in. five 
years. Tbh is the measure 01 . the Jump 
this year. It is a quantum JU~P. In 
1986-87 t it has been planned to lncrea~e 
it further to 7.2 million toonos which wIll 
be alain a 20~ increase ~"er the 6 
million tODoes lel/el acbieved tbll year and 
I am talkina of sahnble steel. not inlot 
steel. Plea,o note 'bat. N()~, the 

, capacity utilisation is likely t~ raise rr~m 
,boot 73 perc;cot last yoar tQ 19 percont 

this year. I do Dot know the bon. Member 
who said "Yes, good', you have increased 
the capacity. But why did you Dot do it 
earlier ?u. I thought that it is aver, 
trudginl kiQd or accepta.nce of fmpr0ge. 
meot tbat bas been aocepted. So, there has 
been naturally also improvement in the 
technological performanee. I do not want 
to ,0 into the details' of enerl' con,umptloD 
and blast (urnace productivity aod so on. 
But natura]]y along with tbe jncrease in 
production th ere bas also been improve-
ment in all these factors of technological 
performance. I am sure the House wilJ 
be interested in the financial position of 
SAIL and the profits this year. 

Last year, the profit was Rs. 4 crores. 
By February this year, SAIL's profit had 
already reached the figure of Rs. 113 
crates. The hon. Members win be glad 
to know that accordiog to the first qutck 
estimation made for 1985.86, for the 4 
steel plants of SAIL, it was Rs. 150 
crOlCS. Th is bas enabl cd SAIL to payoff 
tbe arrears of loans and interest. 

SHRI BIPIN PAL DAS (Tezpur): Do 
you mean to say that we have gone from 
Rs. 4 crores to Rs. 150 crores ? 

SHRI S. JAIPAL REDDY: That is 
because of the rise in prices. 

SSRI K.C. PANT: Not only that. I 
will teU you later in answer to the question 
raieed by one of tbe speakers just now. 
One hon. young friend was pJeased to 
advise me to be careful of what I say. 
The words he used are stronger. But t 
wish to ejtplain how much SAIL bal 
absorbed in terms of raising input cost over 
the last year. 

SHRI BIPIN PAL DAS : How do you 
account ror it ? 

SHRI K.C. pANT: It is because tbe 
production has risen. I would Dot repeat 
it. You must congratulate tbe workerl, 
you must conlratulate the manaaemeDt, 
yOU must con.ratuJate all tbose who ba"e 
contributed to this, I tbink tbe SAIL 
Management, the Corporate office, all the 

r uDits bav~ 10 bo cotJftatulated for titlE 
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performance. Sir, S~IL bas now paid off 
all the arrears of Joan aDd interest to 
Government and to the Steel Development 
Fund. During the next year, the SAIL 
ia expeeted to be able to generate its own 
resources for its capital investment 
pro,ramme without any budgetary support 
from the Go¥ernment. 

Sir, one hon. Momber, I tbink, Sbri 
Malick, referred to the strike in the Alloy 
Steel Plant. I do not want to go into that 
particular strike exc!pt to say two things. 
One Is that in spite of the strike, the 
targets for A.S.P. production had been 
achieved and I would particularly like to 
tbank the workers of tb ~ Alloy Steel Plant 
for this achievement. This b an achieve. 
ment 10 spite of the plant being closed 
down for some time aad go s]ow, etc. and 
they have managed to achieve the tar.et. 

Now, the other point-that we will 
have to see at this stage is that in the 
Alloy Steel Plant, tbere has been re-
deployment of the labour forces ratber thaD 
fresh .rec;rui tmeot. 

And to that extent, I would like to 
tbank the workers tbere for achieving tnis 
breakthrough and for seeing to it tbat 
production did not suffer thereafter. This 
bas been a very good elperience and I am 
a1ad that they have cooperated to this 
extellt with the management. 

The important thing is tbat we evolve 
a stratesy for tbe futare for the Iteel sector 
keeping in mind the international trends. 
Many bon. Members referred to the level of 
steel production in th e world at about 
leven hundred million tonnes. I am 
sure, thoy are aware that this 
tonnage hal almost remained static for 
the last ten years; it has not lone 
up and tbts is a very significant factor. 
What is really happening is that in tbe 
industrialised COIlDtries of the West. there 
bas been a kind of stagnation in the 
growtb of tbe steel industry and tbe 
adjaltm ents are takiDa place in the kind of 
products that lb'e1 are matins and tb~ 
Irowtb in productioD is taking place in 
lOme or tbe developing couDtdes. CbfDa 
has beon Olentionod; Korea bas been. 
"eDti on~d tboro. I~ b9t1l tbceo Qouotri .. 

, 
tbere is growtb in production of steel. 
There is a shirt, but I think, I should 
inform hOD. friends that in 1985 in Chlnl, 
production ,rew by ten per cent over 1984, 
the corresponding tisure for Kor ea is 8 por 
cent, Ind as agaiost this, in India, tho 
corresponding fiaure is fourteen per c.eot. 
We have not done so badly in' terml of 
growth of production in 1985 over 1984. 
But the significant point that wac; made just 
now was that ligbter steels are oow being 
preferred, coated steels are now being 
preferred, and there is a certain sbift in 
the pattern of production or steel aDd in 
fact, the quantity may Dot be more, but 
tfle quality may be be!ter. The type and 
qual ity being produced are gradually 
undergoing a chanae and we ha ve to take 
this into account. 

I agree with those friends who said 
that demand will arow or consumer dura-
bles as well as of producer goods and with 
that the demand of steel will 80 up, but we 
will have to keep in mind tbe fact that 
demand for what kind of steel and what 
Quality of steel. This is an-aspect which 
will have to be taken into account in 
evolving a stratelY. 

The other significant development tbat 
has taken place 48 that after the two oil 
price rises in tbe 70s, the steel industry 
whicb as I said, has been btalDatina in the 
west has had to make adjustment and 
improve their productivity and cut do~n 
their costs and close down ioefficje~t and 
old steel plants and slowly tbey have 
emerged again as competitive steel produe-

. ing countries. This is the response of 
these countries to tbe challenge posed by 
the increased oil prices. We have to lee 
tbat our response i5 similar. There may 
be chanle in market demand, increase in 
oil prices and corresponding increase in the 
prices of all'nputs. How does one do it ? 
Eitl1er ODe IOeS on increasing the prices 
interminably, or one contains the co.ts. 
These are the only two W8)! of meetinl the 
situation. If you want to contain the 
COlt, then ~c have lot to, alJ of us have 
lot to arrive at a consensus io this country. 
If we bave to contain cost., we bave :to 
remain competitive alld we bave to keep 
tbe intornatioDal treDda in view. Other. wi,., " abaU bo lort behiDd. Wo -btll 
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bav. a lick indUltl'J, compated to tbo 
industries to other cOllotries. Tbis country 
cannot afford it. I suppose tbat we all 
are one in this respect. 

The problem io India is that we have a 
protected industry and we are insulated 
from the forces of competition. Therefore, 
we have got to arrive at a consensus in 
this House that our strat egy will be to see 
tbat we remain competitive. Unless we 
agree on this, unless we arrive 'at tbis 
consensus, the pressure on the publ ie 
sector st~el indu~try is not loing to be 
strong. There is no other pressure. We, 
in this House, representing this country and 
meaninr to give all the strength to tbe 
public sector. must see to it that tbe publie 
sector remains efficient, that it produces 
good quality goods, tbat it can compete in 
the world and tbat it generates sufficient 
internal resources without raising the prices 
too high. After all, this is our common 
objective. Thi ~ can only happen if there 
is discipline. We should ensure that thero 
is this discipline and W~t in fact, should 
direct that there should be such discipline 
80 that this objective can be achieved. 
That is where the, consensus is necessary 
at tbe moment. 

After all, the objectives have been spelt 
out in this country. What are the objec-
tives of our strategy? Almost every 
member who spok e in this Hous e sa id that 
there should be self-sufficiency in the 
matter of stee). We have the raw materia), 
we have the technologies, we have a pool 
of skilled manpower and there is no reason 
wby we sbould not be self·sufficient. I 
sbare that view. We should be self. 
suflci ent and we should move towards self· 
sufficiency and for that purpose, we have 
lot to have a plan of action. I will spell 
out the plan of action wbich we have at 
tho moment. 

The t;econd thiDS Is we keep· our consu-
mer price of stee-l and we keep the consu-
mer needs, both at a reasonable and stablo 
level. 'Stable' is the word that I would 
like to ,use. Then we should be keepin. 
in mind the intorDational treDds, both in 
respect of quality and Ja respect of prjces. 
And tbis II the eru&': of what tbo Stoel 
Sector Ja loekiq to aobiev~ 

Now Sir, th e demand Bgur el wer e 
dhcussed, aad Setbiji wbo it Dot here DOW, 
was asklnl me whether in the Year 1989. 
90, the ga.p would be 0.9 mjJJjon tonnes 
or' whether it would be a different figuro. 
Accord~ ng to the Seven tb Plan Work in. 
Group on Steel, 0.9 miUion tonnes wiJJ be 
the gap. Many hoo. members have referred 
to the gap which will be S.3 m;lIion tonne. 
by 1999·2000. These projections were 
made two years ago. Arter the Seventh 
Plan formulations, once again there bas 
been an ex:aminations of the demand proJec-
tion, tllkioa into account . the pattern of 
inve~tment, and the growth of the industrial 
aector particularly the capital goods sector. 
Taking a11 these into accoun t, the prelimi-
nary studies indicate that the gap between 
demand and availlbility wiJJ, in fact, be 
considerbly more tban tbe figures indicatod 
above, egpecially during tbe Eighth and 
Ninth Plans. This is what by instinct, all 
the hone members have felt. Shri Patil 
mentioned about this and some otber 
members also mentionej. This is what tbis 
study also indica t es. 

About imports. I would only like to 
say one thing. That is, our imports are 
about 1. S million tonne, Bnd they will 
come down. They w Jl come down, as th e 
Plans go along. The gap comes down from 
0.9 to O.S in 1994·95, and then goes up to 
5.3. Many hOD~ Criends spoke 8S though 
5.3 million tonnes would be the level of 
imports. That will not be so. 5.3 million 
tonnes is the gap we wil1 have to till. That 
is how one should view it. For our plan-
ning purposes, 5.3 miJIion tonnes is the lap 
tbat we will have to flU; we have to take 
steps to see that st cel production goes up, 
to fill tbat gap. I would say that even if 
this gap grows, and the future studies show 
tbat this gap is larger than 5.3 million 
toones, e~eD then we have to see that our 
production al~o grows to fill a larger gap. 
I am not defeatist in this mattor. 

At this poin t of ti me, 5.3 million tonnes 
is indicati'lc of tho efforts tbat have to be 
made in field of production. How do wo 
fill this lap; and what are the projects that 
we have taken up at present? The firlt ia 

tha t maximum production bu to be obtaJ.. 
Dod from tho capacities of plants *hat Iaa '" 
alrcad1 b~ established. 
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[Shri K.e. Pant] 

Many hon. friends have referred to the 
modernization of Durgapur. Rourkela and 
Bur,npur. Thege have to be achieved witbin 
five yearS of tbe st arting date. . Thi. is the 
first important consideration. (Interrllptlona) 
Modernization and expansion. Funds have 
been provided for starting tl1e work of 
moderniza tion of Durgapur and Rourkeb .• 
(!nterrupllollS). It has not started yet, Mr. 
Panigrabj. 

Efforts are beinl made to obtain techni-
cal and financiol aSl)lstance for the moderni. 
zation of Buropur. You know that Bbilai 
and Dokaro are being expJnded to 4 million 
tonnes. One hOD. Member mentioned 
Bhilai.. BhHai and Bokaro, both are being 
expanded to a level of 4 million tonnes. 

AN HON. MEMBER: What about 
expansion of Rourkda Steel I'lant '1 

SHRI K.C. PANT: One important 
point which has been mentioned by Me. 
Bhattam Sriram Murthy and also some other 
friends was the one about slippages. I 
agree that we bave got to ~ee that slippages 
are reduced. beca u~c slippages cause over-
runs both in terms of time and money, 
Ultimately, tr.ey lead to increase of cost~, 
and tbe proje:ts become very higb cost 
ones. So, we have to pay very special 
attention to project implementation, and 
tlle moiotoring of project implementation. 
Tb3.t is exacllY what we are now doin.g. We 
ba\e got to ~ee that all the projects come 
up within the hc.he luled time. 

But you will appreciate tbat steel plants 
are giant comple~ unde. takings; and to 
complete them in time requires that the sup-
ply of equipme \ts is made in time. It requires 
that the contr actors work in time. wheth er 
in the pnvate or pubHc sector. So, what 
it ultimately m~aD9 is an impro,ement and 
a higber l\!vel of discipline and efficient 
working, which corresponds to what jt 
OUlotht to be in an industriali2cd society. 
What i~ the meaning or an industri&Jized 
societY? It means that eveyybody works 
according to a schedule, and delivers aD 
time. But we tend to be slack, down the 
line; and if you are slack down the line, you 
cannot expect to complote tbe projects in 
time. So,. there bas to be a total acccp.. 
\anco uf tbis kind of discipline. 

&HR.I B.A. DORA (Sdk akuJam) : 
Amend tbe CODtracta Act. 

SHRIIC..C. PANT: I wisb amcn4meat 
of Acta were tho answer. I do Dot know 
wbether my friend is a la W)er. I suspeCt 
be Is. But thesc thinll are a UttJo more 
tban simple change in tbe lawS. A chaDIO 
in "ttitudes is lequired; and I am sure those 
attitud~ are cbaDgin,. 

Some reference was made to furtber 
expansion of plants like Rourke)a aDd 
Bokaro. We sball have to further eapand 
these plants, wherever. scope exist.. But 
that means additional investments and we 
wi)) have to see jf marginal additioDal 
Investment can aChieve fUrther ~lpansioD, 
and we have to see the position of 
resources. 

SHRI CHINTAMANI PANIGRAHI 
(Bh~ban~swa~) : .Ar e you gOing to 
revlcw It,. J.e. about expansion of tbo 
Rourke1a steel plant 7 

SHRI K.C. PANT: Not modernization. 
I am differentiating between mOdernizatlo~ 
and expansion. I am accepting modernisa .. 
tion; I am accepting means tbat tbe plan 
has accepted it. I would ~ladly accept 
more. There is a provision for it; it will 
be done. 

SHRI SRIBALLAV . PANIGRAHI 
Suppose there i. no fund! 

SHRr K.C. PANT: It bas been provi-
ded. That is the troubl e ,. that Prof .. 

, Oandavate comes late. He hal not heard 
me earlier. He draws his own conclusion 
and he immediately makes a statement. 
Tbat has been one of our tragedies. 

. PROF. MADHU DANDAVATE : So, I 
am a subject matter of tragedy. 

• SHRI SRIBALLAV PANIORAHI : 
With modernisation, only capaeity uriJiza-
tion ~an be increased. What about 
cxpaD~~oD Rourkela has no SCope for 
expansion, accordiDI to many expert,' 
report •• 

SHII K..C. PANT: 1 am not .,iD, 
tboro i, DO 8QOpC for explllaion. ~ am 



onl, .. ,iDl we will bave to 10 e how mucb, 
iavestment is required: whetNr marliaal 
investment can J ead to substantial eXp8n· 
Ifon, and whether one can somehow persu-· 
ade the Ptannin g Commission and the 
Pinanco Ministry to accept this extra 
burden in this plan; if not, then I wiilileed 
your help: aDd if your belp (ails, tboa 
th~re ia notblng one oan do. Oependina OD 
tho availability of resourcesJ we can make 
fdrther addition to capacities in tbe 
oldltiD, plants, in the Viz_. pJant. even we 
may start now plants; and o\"en in V izal 
Plant. all that I would like to say is that 
we arO intending to complete it OD schedule 
by 1990 because my friends have referred 
to that point and I shall come later to tbe 
question of correlating of date of the 

comp) etion to the financial allocation whicb 
Is a point made by two or three members. 

Now, the mini steel sector and secon. 
darY sector were also eferred to: and 
just now, one hone member said, We should 
encouralo them; we are encouraging them 
and we are tryins to maximise production; 
and this year, as I said, they ba,;c done 
bettor than tbe previous year. Tben we 
ha,'e to see that all three sectors, whether 
it is intelrated steel plants, whether 
it is mini steel plants Or re-rolling 
mills, they function in a balanced way and 
integrated manner. I know that there are 
some difficulties in this Te-roll ing capacity, 
wbich hafi been bUilt up. which is in excess 
of the kind of demand that exists for the 
eod-product that they re-roll and so on. 
We will have to tackle these problems as 
we 80 along, but we are doing our best to 
see tbat we exploit th~ strenlth of each of 
these three sectors and develop them in a 
ballDced manner, and J think the House 
will agree with me. 

A reference was made now to the 
Durgapur Stee 1 Plant modernisation; a 
rererence was also made to a particular 
lum, Rs. 1,200 crores. I think it was Mr. 
Malik who made it. I think, actually, tbe 
estimated cost of modornisation project ii 
al. 1000 crores; and in addition to this, 
Rs. 200 crores wi) i be required ror the 
replacement and renewal; so, it makes 
B.s. 1000 crores ooly and Rs. 1200 croros is 
Dot IOiDa to be spont in this plan. tllat it 
wbtre poa.ibly th. confusion arose iD bit 

...... a bUt 1 bavo c)o'" it. 
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So far as RourkeJa ,oel, man, friends' 
lpote about it, friends ,from Orissa .poko 
about jt. I cannot say tbat an), friends from 
outside the State spoke about it; I don't 
tbink they did it. But an tbe friends from. 
Orissa did and some friendl from outside 
Andbra ,Pradesh spoke about Vizsg, whicb 
is a good tbina. Preliminary study of the 
modernisation scheme in tbis plan has teen 
carried out; discussion has been beld wi,b 
tbe World Bank anthority who ba\e expres-
sed interest in this in providing assistanco 
for modelnisation of tbis plant. 

SHRr CHINTAMANI PANIORAHI: 
By what time It will be done ? 

SHRI K.C. PANT : We are trying to 
push it and •••••• ••. (Interruptions) Durga .. 
pura and Rour~ela, both of tbem, \\e 
are pushing and I bope tba t we can arri\e 
at an early decision. I do not like to fix 
up a date here bsc811ee tbat \\eakens us in 
negotiations tbat we have with some other 
parties. Why should we do that? Let us 
leave tbe date open. You can trust me that 
I sba1l push it as fast as possiNe. 

One problem area mentioned by mem-
ters from Orissa was with respect to the 
iron-ore mmes and Paradip POI,t. It is 
tt,e difficu Ity which I appreciate. But the 
problem is tbat so far as SAIL plants are 
conrerned, ttey want to ~et best out of 
tleir carth e mil es in which tbey ha\c 
invested_ SOtT,e bon. Members mentioned 
about tbe South Kot ean scheme for Paradsp 
Port. That is being examired. The other day 
a question came up and I e ~plai(jed th~t. 
I do Dot think I can say anything teyond 
that. But the problem is a real one 
becau!e SAIL plants naturally draw from 
tbeir c9ptive mir.es and as they 8re del'e; 
1 OJ: cd , ., they wUI draw more (tern theJr 
captive l.Dtees and it maff.es DO difference 
to otber mines. And export is inhibited 
by the Paradip Port's capacity to take 
lacac velse).. I appreciate tbe difficulty. 
But I am afraid, here you will bave to 
pusb tbe otber ministry. 

Dr. J{alaDidbl aQd Mr" RaDlar.jan 
tilted about IlSCO. a.mpur. There is 
• alloc.UOIl Of '\lIMI1 for tta.. qaodcrnia.~jq" 



[Sbrl J.t.c. Put] 
of DSCO plant. It is really more than 
modernisation. It 18 rehabilitation of that 
plant. And we are trying to explore 
the availability of financial and technical 
as.lstance to take up tbis rehabiliation. 
Some discOllions bave been held with 
tbe Japan ese steel il1du8try by the Chair· 
man of SAIL. One Japanese team baa 
visited Bompur. They bave lono back 
after a preliminary survey. we can only 
tate a decision latter when we have more 
or less taken a final decision on tbe fund· 
ina snd we bave Identified the source of 
funding. Belore that I do not want to 
lay an,tbinl prematurely. But I am 
aware of tbe interest of many friends, 
who spoke. I share their anxiety, because 
the plant is required to be rehabilitated 
800n as it is already in a pretty bad ,hape 
and it bas to be done pretty quickly. 

Shri Sriballav Panigrahi wanted me to 
10 to the steel plants. I. have been to 
Rourkela and I have been to other steel 
planta., I am glad to report to tbe House 
tbat the industrial relations' atmosphere 
which I have found In tbese plants is 'Iery 
pOsitive and constructive. I have found 
both management aod trade uoions and 
labour in general are fully aware of the 
need to see that tb ey measure upto tb e 
expectations of the country; tbat 
productiun is increased. productivity is 
Increased, that COlts are brought down. 
I think, there is today a real isation all 
round that in a poor country like oursel-
ves investing thousand& of crores in steel 
plants, ~Il of us in the steel sector are 
responsible for giving an adequate return 
on the capital invested. to the country. 
It cannot afford to lose money and that 
can only be acbieved by hieber production 
and bigber productivity, and this also is 
possible only witb the full cooperation of 
the trade unions. Today that cooperation 
i8 forthcoming, I am a1ad to say this, and 
I think that with tbis kind of cooperation 
it il possible to evolve tbe desired work 
culture in these ateel plants. After my 
viSit, Chairman SAIL baa bcld two meet. 
iDal invol ViDa a 'VerY larae cross-scctioD 
of officor. and ho hal had iutcosivo discus-
IloDI with them. As a result of this also 
I tbink, tbero wJ11 bo a chanae in tho 
atUtudo. So. tbis il tho balio quo ,dOD, 

It I, not JUIt a question of investiDI mODO' 
In modernisation, it is a qUostlOD of 
chanliD, the attitude of the man behind 
tbe machine because It is he who ultimatel, 
couota aDd unless he decide. to dedicate 
himself to settina the maximum out of 
the plant and machinery and the invelt-
ment made by the country, DO one else 
can do it and, therefore, we look to bim. 
I am very glad therefore, that when I went 
round, I found an attitude which corres-
ponded to my exPectations and 1 would 
appeal to all the member. of this House, 
particulary tbose of them who are connec-
ted with trade unions, to keep up tbis 
spirit in tbe steel plants so that we achieve 
the result that all of os share in our 
desires. AU of us are one in this matter. 
There are DO dfi'erences. So, we mUlt 
cooperate to achieve these objectives. 

The question of Vjjaynalar Steel Plant 
and Doitari Steel Plant were raised. So 
was the question of the second Sandzlnir 
mill at Salem. The question of the Cold 
Formed Sections Project at Gazipur was 
also raised. An these are projects which 
have a cartain history, a certain back-
ground. I can understand the a~plratjoDs 
of the people in those areas to see these 
projeCti come up Boon. I can under .. 
stand their representatives here sometimes 
saying a few harsh words also in thele 
matters. . I quite understand tha t. But 
when I say there is a constraint in re.pect 
of funds, I am stating an obvious .fact. 
The re is no cheating in this, there is no 
bluffing in this. It is a statement of 
facts. The fact of tbe matter Is that all 
these projocts were put up by the Ministry-
in ~beir proposals initially submitted to 
tho Plann ing C(\mmission in the Seveotb 
Plan and we sought funds for all of 
them, 

DR. A. KALANIDH'I: When Mr. 
Vasant Sathe was there, be had allotted 
more funds fot' the Salem Project but now 
only Ra. 16 crores have beeD allotted. 
Why that diparity is there ? 

SHit I K.C. PANT: He i. ver, much 
there. but "betber it is he or I, we are 
aU joilltl, 1'IIpooliblo. But Ute q\lOlli_ 
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II, liven a· certain quantum of mone,-
you take up BbiJal or Bokaro's expansioD 
to four milJioD tODnes, you take up 
modernisation of Rourkela, you take up 
modernisation of Durlapur, you try to 
rebabiHtate lISCO, you take up Vizag .. I 
tblnk you will asree tbat it is better to 
Invest the funds in 5uch a manner tbat 
the projects which have been. taten up 
are completed in time and do not starve 
for funds or resources. It is fat better 
to take up tbree projects and complete 
them in time ratber than take up ten 
projects and tben not complete them 
in time. Suppose tbere is delay-and 
this kind of deJay is very orten tbere; 
we have experience in States also regard-
ina the irrilation projecls, power projects 
and other projects-then all of you are 
aware of the escalat ion of COl)t that results 
from tbat and the delay tbat is there in 
completion. So, a certain amount of 
prunin. bas got to be done. It is not as 
though Doitari has been given up or 
Vijayangar bas been given up, but the 
aJlocation is so Jitt) e that notbing can be 
done ~jtb that in such a big steel plant. 

DR. A. KALANIDHI: Can you 
complete it within tbe sti pu lated period 
of time? Can you complc;,te it in the 
Seventh Plan by allotting Rs. 16 crores 
alone? 

SHRI K.C. PLANT: That is not 
the time schedule. BLlt for Vizaa the 
Ichedule is 1990. .( would like to say 
tba t _ Vizal is to be compIet ed by 1990. 

SHRI S. JAIPAL REDDY: wbere 
aro the funds? 

SHRI K.C. PANT: There you are! 
Even for VizlS the qucsti"n of funds 
eOlDes up. Already there is a lap. So, 
if there is something more~ should it go 
to fill that aap or sbould one start 3 more 
.toel plants? You bave to con8ider this 
.. peet. 

SHR.I SARAT DEB: Why do you 
promise? R.esource constraint fa with 
,ou. If It ia not possible don't make 
promilo. That ia our point. 

SHRI K.C. PLANT: Everybody is 
limit cd by finance. 

MR. DEPUTY SPEAKER: You do 
not ask questioD8 like thes·e. Let him 
finish. 

SHRI SRIBALLAV PANIGRAHI: 
You are Dot able to push Daitari, Vijaya. 
nagaram. Have you taken deci~ioD' on 
the tecbaology to be adopted? What 
type of technology is to b e adopt cd for 
tbis purpose? 

MR. DEPUTY·SPEAKER: He has 
alreldy told, modern techno)oIY' every. 
tbinl be has explained. • 

SH&I K.C. PANT: At ·this point of 
time I can not be accused of bluffioS. I. 
have stated the exact position. What is 
the use of my tlllking about the techno-
logy 'I The honest thing is that Rs. 10 
crores have been allocated for both 
Daitari ~nd vijayanagaram in which notb-
ing very substantial can be done in respect 
of these two projects. Therefore tbat 
is the position today. If tomorrow tbe 
position is eas;er on the resource front. 
If we can do something more, it is to be 
seen. But today this is the position. And 
I cannot cbange it uni lat erally. (/1Ite,',ap. 
lions). 

SHRI V.S. KRISH NA IYER.: Wbat 
hope is there that you will take it up 
tomorrow? You bave postponed Vjjaya. 
nagaram for IS ,ears. For 8 years lOU 
have postponed Orissa. WbaC bope 
is tbere ? 

MR. DEPUTY·SPEAKER: Mr. 
Krishna Iyer, don"t interrupt the Mini8ter'. 
5 pe ecb. Let him finish. You may uk 
anything for clarificatioD In the eod. 

SHRI K.C. PANT: I have said about 
tbis today in ord er to aee tbat tb e hope 
is kept alifo. (Int.rrlqJtlo",) Sir, I am 
standing ; I am not yieJdiQI; I am reply-
iDa of course. It is DOW over 20 )ears 
.iDeo 1 have been in thi. ParHameot aDd 
tbO lealt tbat I GlD do 11 to bo COutIOOU' '0 



'[Sbri K.C. PaDt] 

my fellow members. Now, about Hindus-
tan Steel Construction Ltd. Mr Cboubey-

'ji mad e tbe point that lome proposals bad 
been made by the Joint Committee of em-
ployees. We arc examining that proposal. 
Beyond that I cannot say anythina. The 
J)roblems are well known to tbe House .. 
There is surplus labour. There are accu-
mulated Josses. So. we will have to try to 
see what can be done. But there is no point 
in wishin. away the basic problems that 
the company faces. R.egardiDg the Vizag 
estimntes, I don't want to go into a11 the 
estimates. There have been different 
estimates at different times. But there 
appears to be some confusion. Because, 
many members mentioned Rs. 7500 crores. 
The estimate now which we are consider-
iog in the revised project is Rs. ~.OOO 
croTes. I just wanted to mention this, 
because, there should not be any confusion 
in this respect. 

There was a reference to universal 
beam by Mr" Bhattam Sirrama Murthy 
as beinl an essential part of the project 
and being the most profitable and so Oll. 
We donlt make universal beam in tbis 
country. The demand for it is oot high. 
After it gets proJuced the demand may 
10 up. But today al:o it is manufactured 
otherwise. Fabrication is done whenever 
required. But it would have been a good 
thing, but given the co?straints on res~ur­
cel and tbe need to bring down the capital 
cost and all that, this was the w'ay chosen 
to brinR down th e capital cost and reJuce 
capital cost. That is wb, tho universal 
beam was liven up. It doee not take 
away anything from tbe Centra) 8cheme 
of that plan if I may say 10. 

Coming to the other' question of the 
requirement of funds, this is what Mr. Jaipal 
Reddy has raised-be is quite ri.ht in his 
airthmetlc, I mean, it requir.s RI. 6000 
crores, as.2000 and odd crores bave beea 
spent, Ra. 2500 crores are provided for and 
wb.re does the remaining oome from? As 
Mr. Bbattam Srirama Murty so Icnerously 
acknowledged, the Primo Minister has 
tat.en perianal interest in leeing that this 
project leta mOfe mODe" and last )'car h. 
took lome ••• It, It lot &I. 800 0101., 

this year he toot fnterest and from 
as. 200 crores aDd odd tbe allocatiou 
bas risen to RI. 700 crores. It II, al. 
1500 crores in tbes. two years. In' the 
previous five years I think it was Rs. 1 SOO 
crores-the eorire expenditure up to the 
end of the Sixth PJaD, So you can !ee the 
pace at wbich tb e exrenditure has arOWD 
and the allocations have gfown. You and 
I topther, and Mr. Bbattam Srirama Murty 
in particular,ha1.'e to see to it tbat we keep 
up the pace of construction, tbat tbo 
climate is lood, th'at we complete the 
project in time and if we create that kind 
of an impression in Delhi, then my bandl 
will be strengthened on asking for more 
money. There is a gap,· the airthme~ic pap. 
is tbere, and one proceeds with hope and 
optimism and a certain amount of faith 
which I hope is not misplaced. So, ,if we 
and the State Government, all of us, coope-
rate and particularly if those who have 
some influence on the local people tbere 
cooperate fully, then I think a case can be 
made out; considering the importance of 
this project at least one can go to tbe 
Finance Ministry and the Planning Commis-
si()n and say, 'Look b ere, this is a project 
which we are constructing so fast. Pot 
instance, the speed of erection of struc-
turals has improved considerably'. And 
we are tryin8 our best ·to see that we 
achieve Phase I by J 988 and Phase II by 
1990. But we must, all of us see to it 
that labour unrest is reduced to the 
minimum, tbat work is not held up, that 
there are no baodhs etc. ctc. and for this, I 
seek your cooperation a,nd I think this is 
tbe only way by which I will be able to let 

. more money for tbis project and complete 
it in time. 

Some rererence was made to the power 
project •••• 

SHRI BHATTAM SRIRAMA MURTY: 
If the lap can be filled with cooperatioD, 
in that case we will dofinitely extend our 
cooper ation .. 

SHltl K.C. PANT : Ir you ext end your 
cooperati90, then cDlY·can there be hope 
of pol'.ua4iDa tboso who bol4 the purl' 
ItripP. 
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SHRI K.S. RAO (Machilipatnam): 
J. it that cooperatioD moans only from 
Dbattlm or trom the State Government 
Ilso' 

SHRI K.C. PANT: I mentioned, 'the 
Stafe Government', 

AN HON. MEMBER : IncludiD, K.S. 
alo. 

SHRI K.C. PANT: Don't drag Mr, 
IC.S. R.ao in tb.is matter at Jeast. 

On the power plant, a Bre took place 
and the point was raised whether this 
would delay the commissioning. According 
to my information BHBL has promised 
that it will not delay tbe commissioning. 

Then the question of employment was 
raised. Now, this matter has been raised 
10 tbe House and I don't think that 
I need waste your time on this 
question. But the only thina I say 
il tbat if Vizag is to be a viable unit, tben 
we must sec that producti,ity is high. 
After all, the capital e,xpenditure Is high in 
Vizog. all of us know it. The only way to 
compensate for tbat is to see tbat 
productivity is high so that we can produce 
ateel at a certain price and tho price 
that 18 comparable to th~ price of other 
steel plants coming up in other parts of 
the world and that is our common 
objective and therefore, we will have to 
take that into account when fixing certain 
DormS for employment also. 

Mr. Bhattam Srirama Murty bas 
referred with Ireat appreciation to tbe 
Pobar,g steel plant, He said, they produce 
9 million tonnes ot steel.. Do you know 
tbe total employment for 9 million t.oones 
of ~teel'l It fs 20,000 includin" tbose who 
are taken by the contractors. The totalo( 
contractor's labour plus the labourJD the 
plant fs 20,000 (at 9 million tODtle, ~r 
J)roduction and if we. take that aa tIM level 
of productivity, even In tlJe Vial steel plaot 
the titure would come to 7000 per.ol1l~ 
employment. But we cannot achieve that 
&auee and tharefore, our fiauro is 8om~ 
tblnlUko 15,000 •. 10 tho plant it.elf It .1 
tomothiol lik c 1 '.000. That fa tho ftfUre 

we have today. In this re.pect, wb.n it 
come. to displaced periODS, \\Ibo.e 
problem all of u. have .,mpatby 
with, naturally there alain oon.ider. 
io,. their training coosfderjn. tbefr 
education, we bave to do our best. We 
have to make such relaxatIon In tbat case, 
botb in respect of training and in 'respect or 
Education. But after all. it is expected that 
employment at all kinds of displaced 
persons wilJ reach a Jevel of ',000 
persons. This is the estimate which I want to 
alve. 

SHRI K.S. RAO (Machilipatnam) : 
Can you tbink of giving training to tbem? 

SHRI K.C. PANT:, Tbey are belDI 
given training and the conditions arc beina 
relaxed wherever they can. in order to see 
that they are given training. 

SHRI S. JAIPAL REDDY: He is Dot 
heeding your warning. He is gettinl 
dragaedf 

SHRI K.C. PANT: Mr. V.N. Pqlil 
referred to a mistake in printiD,. I am 
Irateful to him for tbat. There has been 
a mistake in printing and I congratulate 
him also (or tbe closeness with which he 
bas read that text. The number of licensed 
mini .teel pJants has been printed wrongly 
as 1196 instead of 196 in the annual 
report 01 the Min is try. I would Uko to 
acknowledge his studiousness. 

Now, some reference bas been made 
about electriC, are furnace, mini ateel plant 
and tbe need to give some incentive. to 
tbe arowtb of tbis ind ustry. Today the 
production of sponge iron in tbe country 
bas been deJicensed and 'poDIe irOD caD 
substitute scrap up to a point. Otberwi,e, 
scrap has to be imported, as we do Dot 
generate enou.h scrap to support our mini 
steel industry. Today, alter deJiceoliDg, a. 
a,alnst tbe capaCJty of J.2 miJUOD .oanes 
covered b)' industriaJ lictnces aad letter. 
of intent, by Marcb, 1985 we bave Dotr 
reached a level or 6 million toane capacity 
covered by reaistration. Now, tlae apoDIO 
Iron Iodia Ltd., which Is a public .ector 
uodertat'nl. whfch is maoufacturJuJ ,pOnto 
iron of 60,000 tOllDes-t",o lUIit! 01 
30 .. 000 tODDOS each-i. IDIkiq a pro8t, 
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you will be ,lad to know. 'would lite to 
1J\ofltion only one thins. here. That js, that 
the 'l)ooae iron and electric arc furnace 
foute provides aD alterllative route to steel 
making. TiU DOW, it is only Ila.s furnace 
and CODvertor. Now thore is aJso spouge 
iron and electric arc furnace. So, there is 
a\ternative route. What is important is, in 
tbis routo, you can make USe of your Don-
ooldDI coB). SO, )IOU can also put up 
manufacturlDR units in sucb aroas of the 
country which have lood iron ore but 
are far away from the cokin8 coal reserves. 
So, the chance of dispersal, chanco of 
deceDtral isation I. there and we bave to 
examine how best we can make US" of this. 
But this opens up certain possibilities 
which I thouaht, I would place before the 
House. 

Very brielly, 1 9.ou1d like to refer to 
tbe importaDce which tbe Ministry has 
accorded to the miDi steel plant, and as a 
result of which we have set up develop.. 
ment councils for electric arc furnace aDd 
spoole iroo industry, in which aU 
interested people have been involved. 
SimiJarly, we bave constituted a SCeel 
Advilory Council which represents a1l tbe 
major 8e~tor8 of economy concern cd with 
steel and the Steel Consumer Council. 

Now, two bon. Members from Tamil 
Nadu raise tbe point that the Coimbatore 
Foundry industry has not found a represent. 
atlon. In actual fact, the Foundry 
Association bas found representation 
In It. The All India Foundcy 
Association i$ represented on the 
Consumer Council. We are not giving 
representation to evefY State. But if tho 
Coimbatolo Foundry has any particular 
difficulty, eertaiQI~ we will look into those 
dlftlcul ti el. 

Sir, tbe question of price has been 
raised by Sbrf Jaipal Reddy, Shri Krishna 
l1er and Dr. KalaBfdhi. There has been ilo 
pdoe increale in 1985·86 and I bad 
thoulht tbat because of that. no one would 
like to reler to prices. But I find tbat eVCD 
failure to increa.e price hu not sua::eeded 
in drivfnSlwa, from tho minds 01 m, hone 
frie~d •• 

·15.00 bn. 

I want to tell my friend tbat actuaU, 
since the last steel price increases in 
february, 1985, SAIL bas absorbed an in. 
crease in costs of inputs to the e ltent or 
Rs. 170 crores on account of increase in 
cesses, levies on toa} and POWer and 
iocreas in railwAY flCi,bt. 

Tbere was a direct question put to me 
,'Do you have an, proposal to increase the 
prices of steel?'" At present 'No'. We do 
Dot have any Such proposal at Present. 

DR. DATTA SAMANT (Bombey South 
Central) 'At present' means up to wbat 
time? 

SHal Ie.C. PANT: What does one 
know about the future? I have been to 
Bombay once to canvass for Dr. Datta 
Samant as a Congress candidate! (Intlfrup,. 
t/on,). That is what I say: from the pasl 
now into the future; in this case the present. 

We have set up a Science Advisory 
committee under the Chairmanship of Dr. 
V.S. Arunachalam, ScieDtific Adviser to the 
Defence Minister and recent]y they had a 
tow.day meeting. I mention thjs because 
there are many problems of raw materials 
etc. in the Indian st.eel industry wbicb 
cannot be solved by foreign experts. We 
have to solve these problems ourseJves and 
one of tbe problems that arose is coking 
coal with high asb content. Shrf Damodar 
Pandey and some other friends seem 
to BuSgest that we should not import 
coking coal. The fact of the matter js that 
where suppl iea arc in ad equate, tbere we 
arc importing cokin, coal. It is also a tact 
that when eokins c.od is used, production 
and producti fIty of the blast furnace jmpr-
oves but that is Dot the main reaSOD fot 
jmportina cokiDI coal. Tbe ma~n reaSOD is 
that Supplies are inadequate and the~rore 
We will consIder this matrer k~epilll In 
mind the domestic avaJ1abilit, of cokioS 
coaJ and I hope the House will aareo with 
me ~hat we sbouJd examin e the' possibility 
of locrea.in, the productivity or the 
blast furnaces with Import of cokinl 
'coal, keepin • .in mind the hi,her prico 01 
itDponcd COkiD, coal. BalapQiDI all CbOit 



'_or." I tlliJit we" should co III e to a 
coDcJ.loD In tt.is matter. 

l'dO'ftot "nt to tate mttch tibie 'of 
the ROllse,;lbut just say a f\tw tlUn., on'tlle 
.rliitbg Dtepartment. We want to' hay~:tl 
p •• pectivo plan for IS years from 1985 
to '2()()d ADt. and tor (bts, we want to 
bave a unit, a kind or tbink tank in 'the 
Department of Mines so that it caD do 
this forward plaooing. takiol, into account 
t~e 'reser~es in the country; the r.te of 
d'pletlon. ,the ~sorves in tbe worJd,' price 
levels, tbe trends in tbe wor14 and in tbe' 
countrY and so on. takinl all these 
factors and the t'echnological improve. 
ments into account, tbey bave to prepare 
a 1 S year plan. 

SHRI K.S. RAO : Tblnk tank con~ists 
of, whom? 

SHRI K. C. PANT: We will let it up 
and then we will Jet you know. 

Another point which the House wouJd 
lake to I know is that in search of 
inexpensive power centres, we have bad 
a diScussion wfth Zambia. The President of 
Zambia had a discusefon ,,,itb tb e Prim e 
Minister aDd he. sUllested tbat Ind., Bnd 
Zambia should cooperate in tbe s..1d of 
aluminium production as an example or 
South-South cooperation. We welcomed 
thi. idea and we sent a team to Zambia 
led by tbe JOiDt Secretary'ot 't he 'Ministry 
In January, 1966 and they vilited the' 
pouibJe . lite. ror tbia smelter to be -let up 
and' teChno-economic feasibility studios 
"buld now have tf) be undertaken so that 
'pectlc proposals can emerle. But tbe 
inltltd reactl'oD of their visit is tbat prima 
111)1, thlS is '0 idea wbich is wo'rtb foJlwJol. 
All of you thow both tbe qu.lity and the 
coat of power in the country. NOD-ferrous 
loctor like aluminiuJD, for inltance, is a 
heavy 'oo'naumer of .power and, taec.fore, 
Ib_, II a Dced'to look round for cbeap 
poe'Wr In otber parts of tbe w~1d al.p. II 
tbe laft coDcreU ... ; It that atlle ,I wilJ 
tib'lb. Bdulc uiio caddollCe. 

Tbe" . wert, .o~, ~..... to mineral 
iovosfljatlOn fa lamlDU a eaabmJr. Ilid 

D.O.' (G.".) "i*I1" 3o, 

Mr. Kabull haa --IOD'. AetuaU,:J & I(. bat 
beea covered by tho OSI faid), well and 
alread, cert.ltI [nUDerall ~,,-' are bdal 
o.ploited. 

Mr Modi ref ernd to tho expJoltatlNl 
of tunlsten deposits in RaJaatbaD. Tbat is 
already beinl done aDd the R_ja.tbID 
Mineral Exploration :Corporation hal taken 

up tbe assessment of tbe relerves in tbis ar •• 
wbereas tbe Rajasthan TUDIsteo Minto. 
Corporation bas taken op tbe expJOtatioD 
of tho deposits in Nalore di,tri.t of Rajas-
than. Similarly tbe limestone depOsit. in 
Rajasthan which can be used in the steel 
industry_ This ia another point by hlm-
'Why do you import limestone 1 WhY dem't 
you use these Hmostones l' Certainly 
lood limestone bas been,found and ia ,LD 
convertors you need lood limestone. Alain 
Naaore district and Jailalmer have been 
taken up for a detaned examination of 
these deposit. with a viow to rormulate • 
prosramme for exploration. 

Dr. KaJanidhl wanted the CeDtre to 
Rave tbe mine·owners from the States. 
Wbatever else be tbe outcome of tbi. 
debate tbat Dr. K.4lJaofdbi should have ilJeen 
tbe virtue of the Centre dflcipliDfnl tbe 
States is itself a Ireat tbiD,. 

About Khetri Copper project, certain 
irregularities came in (or particu) Ir mente 
Ion bete. I would Ifte to inform the Houl. 
that eases of. aUlled malpractfcel on the 
part of senior officers of MCL are under 
investi,atfon aad J call al.ure the memben 
tabt every officer found ,UUly will bt'd'*Jt 
punished. 

Plnall, Mr Sodi referred to tiD deposits 
in Butar dj~ trlct. Now tbis are •• of 2000 
.q km hal been reaetved for extractloD to 
MP State Mfnln. Corporation. Tlae, will 
be min;aa tho tin aac:I tbey ba,e also set 
up in collaboration .feb tbe Bhabba 
Atomic Rellarch Centre a tiD Imeltior 
demonstratiOD plaot brl, 8.ajpur diatricL 
The tiD ore i. "4 to lb1. plaat from Butar. 
• • • 

SHaI GlaDRAltl, .LAL VYAS.(8b11-
,.,.) ; Wb~t No ...... ,.,.·-Apcba pro;., 
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SHat X.C. PANT: Mr.. Sinh. has 

already spoken about it. 

SHRI GIa.OHAR.1 LAL VY AS : 
If is beln, set up far away to 
Chand erfa whicb will involve bUle oxpendl .. 
ture and the Government wlll be 'Pot to 
lOiS. Had there been any bania he would 
eave set up at tbe place I have suUested 

MR. DEPUTY-gPS4.KBR: Rajasthan 
il having many projects. Don't worr,. He 
bas alseady told you. 

SHill K.C. PANT: I do not want 
to answer thil question bocaul. it would 
weaken hh cale. But if he still waDts me 
to answer it, I 'will answer it. · 

MR. DEPUTY-SPEAKER 
will strcDltbeO it. 

( Translation] 

SHRJ GIRDHARI LAL WAS: I bad 
requested you to recon.ider It. 

[En,II.,,] 

SHRI K.C. PA~T : The fact is that the 
foreiln consultants who examined tho 
Ramputa-.'Iucba project \\ eDt in to tbe tWl) 
site. and found chanderia a better aite 
because of the "heaper water avallab)e and 
beeause the cost of production will be 
lower. 

SHRI GlaDHAftl LAL VY AS : 
R.ampura.Alucba will be cbeaper. 

SHRll{.C. PANT: 1 have the ttaurel 
and fact. with me. Therefore. IODlttimOi 

I bave beard certain queltiODI If lOme 
frionds be" e raised them. ften I dO Dot 
want to weaken their case ill the House. 
But alaln I' I am pressed beyond I poiot 
and in the fuslltanee I bave to live tbe 
alllWer, thenl haft to ,Ive. Tberefo .... 
luch friends should p1el.c alwa,. 
dellst 'rom asking questions when I choole 
Dot to aDIWor them. 

I am very Ireatoful to the House for the 
patient h earlnl they bave II.en me and for 
t~e yory aood.humoured interject Ions in tbe 
courle of the debate. I would onCe again 
like to a.sure them tbat all tbe ir 8u11C" 
tions will be carefully examined a nd be 
liven effect to wherever possible. 

MR. DEPUTY SPEAKER : I sball DOW 
put all the cut motions moved to tbe 
Demands for Orants relatlnl to tbe 
Ministry 0' Steel and Minos to voto toge-
ther. unle •• any bOD. Membcr desires tbat 
auy of bis cut mot ions may be pu t lepara-
tely ••••••• 1 will DOW put the cut motions to 
vote. 

~ll th' CUI motion, we', put and ",gatlrld. 

Mil. DBPUTY SPBAKER : I shall DOW 
put tbe Demands for Grants relatina'to tbe 
Ministry of Steel and Minos to vote. 

The qu cation is : 

"Th at tbe respective suma not exceodiDI 
tho amounts on Revenue Account aDd 
Capital Account shown io the fourtb 
column of the Order Paper be aranted 
to tbe President out or the ConloJJd.-
ted Fund of Jndia to complete tbe sums 
nccllsary to defra, the charles that 
will come in course of payment durin, 
the year eod;ng 31st day of Marcb 
1987 in respect of the beads of DO: 
minds entered In the Hcond column 
thereof .plDst DemaDds Noa. 84 and 
85 rolatiDI to tbo 'Yinistry of Steel 
and Mines". 
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D,tftalld8!ar Grants (0'''''111) 1916.1'1,,, ""p.e, 0/'. 111111,,,, 0I8, __ .1Ul Min,. 
'''II'' 61 ,I. 1Ak Sab"a 

No. of Name of 
Demand Demand 

Amount of Demaad for Orat 
on accouo(·voted by tbe 
House OD 13th March, 1986 

Amount 01 Demand 
for IraDt voted by 

tile HOUle 

t 2 3 4 

R.evenue Capital ReveDUo Capital 

Rs. RI. al. RI. 

84. Department of 
Steel 4,72,50,000 1,24,80,50.000 23,62,50,000 6,25,02.50,000 

8S. Department of 
Mines 19,16,52,OOO l,12>48,83,OOO 

(Ii) Ministry of Energy 

MR. DEPUTY-SPSAKER : The House 
Will now take up discussion and votin. on 
D omand Nos. ~3 to 25 reJatinl to the 
Ministry of Bneray for which six hours 
have beon allotted. 

Hon. Members present in the House 
whose cut motions to the Demands for 
Oranta have been circulated may, if tbey 
desire to move their cut motions, send 
slips to tb.! T dbl e within 1 S minutes 
iudicatiog tbo serial Dumber of tbe cut 
mot i ODS tboy would like to move. Those 
cut motioDs ooly will be treated as moved. 

A list sbow ins tho serial numbers of 
cat motioD~ treated as moved will bo put 
up on tbe Notice Board sbo rtl1. 10 case 
ID7 membt.-r finds any diacrepaD CY in lbe 

95,82,61,000 5,08,45,17,000 

list be may kindly brio. it to tbe Dotice 
of the officer at tbe Table without doJay. 

MR. DEPUTY-SPBAKER: Motioa 
moved; 

"Tbat tbe respective lums Dot exceedinl 
tbe amounts on Rc~enue Account and 
Capital Account shown in the Fourth 
column of tho Order Paper be granted 
to the President out of tbe Consolida .. 
ted Fund of India to complete the lums 
aeceSlary to defray tbe chari os that 
will come in course of payment durinc 
tbe year endlDI 311t da), of March, 
J 987 in respect of tbo beads of De· 
mands entered in the tecoDd column 
thereof ••• illlt Demands Nos. 23, 24 
and 25 toladD, to tbe Ministry of 
Bait.," 



"tl , 

l I,' 

No. of 
nemlD4 

Name of Demaod Amount of Demand for 
Grant ·oD·-account -voted 

Amount of Demand for GraDt 
submitted to the vote of 

by the .Ho~.e 011 13tbt. 
March, 1 ~8' . 

the House 
, '. 

1 2 

23. ~ttDeDt of 
Coal 24,76,31,000 

24. Department of 

3 

Revenue 
RI. 

Capital 
Rs. 

4 

Revenue 
RI. 

Capta! 
Rs. 

1,23,81,87,000 10,33,24,18,000 

Power 36,69,55,000 2,45.81.00.000 1,83,82.74,000 12,22,25,00,000 

25. Department of Non-Conventional 
BnerlY Sources 

15,95,8.9,OQO S8,33,OOO 79,79.46,000 3,91,67,000 

" 

MR. DBPUTY SPBAKBR. : Sbri R.A. 
Dora to speak. 

SHRI H.A. DORA (Srikakulam): Mr. 
Deputy Speaker Sir~' tbe Ministry of 
Bnergy consiata of three Departments viz., 
tbe Dtpartmeat of C'Alai. the Department of 
Power and the Department of Power 
GeneratioQ by Non·Con/entional Methods. 

14.12 ..... 

[SHRI VAKKOM PURUSHOTHAMAN ". ,It, Clklir] 

At tho very outsot 1 ma, be permitt ed 
to aubmit that tbe 7th Five Year Plan 
aIJl>'ated ,an outlay or about 1\8. 2100 
orM_ lor the .rural .1,ctriOc,a~ioD, pro· 
• ~e. Out of tbis, 'D, amO\lot of 
lD.J 1,." Q'OIOS, it. ,io tho State. I. ector .od the _',or tbt,.a_UDt, of &~ 16,0$ 01'0',.1. 
iD tbo UDiOD T_ltoti .. 

Tbe power that is generated by the 
Non-conventional methods are manifold 
and the time that is allotted to me .may Dot 
be sufficient to deal with all tbese aspects. 
Therefore, I myself confine to the f'Jral 
electrification that il going On in this 
country. 

Sir, you are aware, there &Ie· sil lakhs, 
thirty thousand villa'es in this caDotr,. 
As per 1981 census, 1300 towns are tbere 
in tbis country. AU the towns have already 
been electrified. But Sir t you are a]80 
aware tbat tbe major population in tb-is 
country live in tbe villages. As per 1981 
census the total population is 68 ero ... 
30 latbe in this country, out of which ·'SO 
crotes, one lath people, accordina to tho 
fi.ures furnished ." tbe Mini'try cODcenu:d 
are lIviDg io tbe 'rillaaes. The major 
portion of income ia alia from tbe vil).., •• 
Sir" UDder ,tbe .. circUlDltaocel \Vbat "(;tl, . 
Sf.e the benc;6t. tbat are derJv.ed ." tbl. 
PlJ10DI wllo _ d_Uiu ill rural ~ 



t 
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You are aware tbat aecordinl, to tbe 
stathticl' IiYen by the Ministry or Eneqy 
out of ~'heae ,6,3-0 lakbs only 3,45,501 
vtl1aaes have been o1ectrified by 31.3.1984 
During the' year 1984·8S tbe villages tbat 
are to be electrified are 21,916 with a 
total ou,tle, of'Rs. 197.76 crore.. During 
Sixth Plan period tbe proposed taraet for 
electrification of vi})ales was 1,22,151 but 
only),19,541 ,iUaaes were stated to be 
el-ectrificd by tbe Ministty of Energy. 

All ,hav·c lubmitted 'carlier that by 
31.1.2.1985 ,there an about 3,7:7,783; 
villages which were oJectriied and ltill 
1,78,343 viJlqes are to be ,eJectri6ed. 
Tbcse arc the statistics furphhed by tb e 
hoo. MiDister, on 3.3.19,86, on tlae floor 
of tbis HouSQ. Tbe vill.,ea still to be 
electrified are 1,78,343. Tws fiaure is 
not correct because tbe viJJages that have 
already been electrified are 3,45,517. 
Toe total villaps that are there in this 
country are 6.3~ Jakbs. Toereforc, there 
ar.e morc than 2.54 latb villa&es yet to be 
eJoctri8od in ibis country. 

Therefore, what I would like to submit 
is that tbe figures furnished 00 3.3.1986 
are oot correct. Tbese B,ures were given 
ia respon,e to a Starred Question asked 00 
tho Floor of the House. Tberefore. this 
has til be corrected and much marc alloca-
tion must be luade than the prescot 
allocation made in the Sttenth Plan. 

The number of villages proposed to be 
electrined dunDi tbis Plan is 1,17,509. 
Tberefore, tbore will 'remain a'till about 
30,000 vlUaaes to be 01 ectrjfi~d duriol the 
Bllbtb P lao period. TJlls oeina tho case 
tbe vlUaaes are totaHy deprived. Toe), bave 
wtbero been deprived of the benefits of 
oner&y wbich is paramount for'lhe develop.. 
meot of tho rural areas. Tbey ar e also 
bCUlS depr!vod by 'f'irtue of less allocation 
to tbeso viliaaos. A total l,l8,101 villa,e. 
are propoMd '0 be e!cQtritied Gurin. tbe 
SovCQtb Five Yeal PlaD. You are a110 
aware that out of the total vilt_le of 6.30: 
latbs, tb. vdlaa.1 abat are to be .'octtlfted 
arc '22,916 wltb a lOla! outla,.. of R.I. 
~"7.6 elorn aDO evCD' io ttl. Slxtb PiYe 
Year Plaa period &i.o. tbe t8flot tbat .... 
Uxtd. IIU 'DOI btID ' •• ICY'" 'BIo • tell., 

are not It.ted.. There is a COQapicuo. 
silence 8 nd serious omissioD, on tbe part or 
the Ministry of EDer., a. to why tbe tarlct 
bas Dot been achieved. There are no 
reasons whatsoever atated therein. Coder 
tbeae circumstances tbe leiS attention tbat 
is being paid by tbe Ministr, of Bncl'JY is 
taken into consideration, even in tbe 
Ninetb PJaD tbe villales are not go ina to 
be electrified in tbts country. Not oDI, 
tbat. Even if we take tbe present alloca-
tion into consideration. we cannot acbieve 
the target in the Njnetb Plan. Therefore, 
m) submission is tbat the villages bave been 
neslccted. We arc all spcakinl very hlab 
of village~. 80% of the population of 
this country today live in the "illale.,. 
Ttlis is according to tbe 1981 census. In 
1901; 90.1 % of the total population of 
the country used to reside in the villapi 
and in 1981, the village population has 
been reduced by 10% aDd 80 % ot the 
people !"tilJ live in the vilJaaes. But, 
the alloeafloD that is made is not at all 
sufficient. I am not discriminating botween 
the' urban development 10 far as tbe enersy 
is concerned and that of the rural de,olop. 
ment. But tbis is cI factor which has to be 
taken into consideration in the devclopmeot 
of rural areas. Tous the rural area, bave 
been neglected by tbe Ministry of EDer,y 
in this country. Most of tbe bon. Mombert 
of this a Ujust House are represtalin, tbe 
rural constituenci es. Yet tbey arc oot 
tJ.king ioterest in th&1 development of tho 
rural areas and these fiaure. ~JearJy .how 
tbat there is an amouot of 'criminal 00111-
aence' OD tbo part of the Government in 
developing the rural areal. I may be 
pardoned for sayiol so, because I have "lid 
tbe word- ·criminal nCIJilonoe'. Tile 
oelliaeoce that has been made in develop-
ing tbe vilJages h really criminal in naturo, 
bu t it is Dot a c ivi I Dell igenco or a oalUai 
negligence. It is I wanton ncaUgcnco made 
by the Government of India. Tbis atti .. 
tude of tho GOVCtDmont should be rectified. 
Witb tbo. words, I tbaok you, Sir. 

[Tr.",latItNt ] 

SHIU BaAHoMA DUTr: (TehrJ 
Oar b wal) : Mr. 0Iaairmaa Sir, to 
meeauH tIt.,prop ... of ,:.any 'COULlIy we 
.,.., to 1KJDIklor pdmattlr elM, "."ptDID' 
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[Shri Brahma Dutt] 
of power in that country. Our nation-
builders beve paid ful1 attentian towards 
this. When our plaoDiul process beaan in 
1950, there was an installed capacity of 
only 1,500 megawatts of eJectricity. 10 
1980 the capacity for power generation 
had lone upto aJmost 28,000 mClawatts. 
During tbe Sixth Five Year Plan an addl. 
tiona) capacity of 14,500 megawatts was 
generated. However. our aim was to 
generate additional capacity of 19,600 
megawatts. I wou1d like to emphasize, 
that when we make our plans, we tend to 
neglect tbe cost elcalation during tbe 
course of tbe plan period, andconseql1entJy 
there is a shortage of fuods. Our Plaon-
fBI Commission must consider tbe cost 
escalations and keep provisions for it. 

A year has passed since the Seventh 
Five Year Plan began and we have on'y 
developed an additional capacity of 4,200 
megawatts when tbe target of the Seventh 
Plan is 22,200 megawatts. The same 
problem will crop up again jf we do Dot 
take into consideration tbe cost escalation 
in future. So We must consider this aspect 
to achieve our target and keep provisions 
for it. It is my humale request to the 
Government that it should reallocate an 
additional Rs. 34,000 aft er considering the 
possible escalation of costs In future. This 
is beina empbasized, because power is 
important in all sectors. Except a few 
scientific dopartments, aU seetors, whether 
the agricultural or the industrial need 
power. So unless we can counter tbe 
short ale 0 f powcr in those sectors, we can-
not maintain them properly. 

I would like to congratulate the 
Government ror achievin8 the telrget of 
1985-86. 170 billion units of power was 
lenerat~d, which was the targot, 10 spite of 
unsurmountable difficulties lIke acute 
shortage of water. However, we must 
cbanlo the ratio of our tbermal, hyde) and 
atomic power aeneratioD capacities. In 
tbe developed nations, we observe that 
atomic power bas been de"cloped enormou. 
aly, and in our country sufficient capacity 
Cor hyde) power generation Is a~ailable. 
So we mus t develop tbis source with 
moJerD technnlol'. Hydel and atomic 
power &oner&tion mu,' rcgoiyo our maill 
••• &iM. 

D.G. (Gen.) 1916.1'1 ~ j S 

The Gov:rnment deserves praise for 
tbis tbin, also that by improviDI tbo 
quality ot tbe coal, by briDlin. ab~ut 
qualitative change in it. by arranging ita 
proper Joading by railways aDd by renova-
tion and repa ir of tbe machines, th e plant 
load factor has been increase d from .sO 
per cent to 52 per cent, that is, it has beee 
increased by two per cent. But there il 
still large scope to increase it and it can 
be easily raised upto 58 per cent. As it 
is considered more proper. I am submit-
tina this. AU these thin,s are necessary. 
The equipment manufacturing institution, 
BHEL, should arrange for 'after sale 
service', because we set many renovation 
schemes. When I was looking after tbe 
electricity department in Uttar Pradesh, a 
renovation scheme for Rs. 120 crore was 
received and I ask ed the Chairman of BHEL 
tbat he can have tbe contract for RI. 120 

crore but an organisation with infra-structure 
should be set up which may look after 'after 
sale service'. Along with it, it Is also neces-
sary that the spare parts shonld also be avai. 
labl e with us. Even more important is to 
improve tbe qua lily of coal and it is a good 
thing that both coal and electricity depart. 
ments are under one Ministry. Coal caD-
not be produced more because mines get 
less electricity and electricity is Dot 
generated more because the quality of coal 
is inferior. Therefore, by improvina tbo 
quality of coal the capacity of mill es will 
also be increased and efliciency too will 
increase. We will have to pay attention 
to the railways also so that they may make 
proper arrangements to handle proper 
quantities of coal and furnace oil. But 
merely talking of plant load factor is DOt 
suffiCient. We will have to improve our 
transmission system also. At present our 
tran,mission loss is about 21 per cens 
wher~as it should not be more than 12 
per cent. If we are able to improve it; 
our internal resources will increase 80 
much tbat we will not require outside 
resources. During the Sixtb Five Yoar 
Plan we observed that we spent hall of 
wbat we should have spent on transmissiQD 
and wbicb was necessary to spend.. You 
will bave to strengtben your concept of 
National Grid. Unless this concept il 
8treQ.gtbened )'ou will Dot be able to 
distribute power in proper manDer becauso 
somewborc it ia surplus aad somowboro it 
'11 1011 tbaD tho roelureaio.at. Ual .. 
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transmlslion lines are laid under this 
National Grid, you will Dot be able to 
dIstribute powtr to the required places. 
Shri Daa8 is In our neighbour. In his area 
\18ually there is sh('rtage of power. If 
traDsmission lines are laid, we can supply 
power to his area and at the time of need, 
we can bave It from them. Therefore, you 
should strengthen your National Grid 
concept. 

We wil) have to improve the working 
of the managements (If the State Flectricity 
Boards. We will have to see that there is 
no stagnation in the services of th:: 
employees and engineers of these Boards 
and they remain satisfied. Simultan eously. 
relations with them will have alf:O to be 
kept cordial. In addition to this it is most 
Important that tbe persons who are appoin-
ted there &bould come fQf a definite period. 
It is not proper to tran~fer them after Vf!ry 
two years or one and half year because 
unless our ~E8s are prOJJCrly managed, we 
cannot generate our internal resources. 

Sir, during the Sixth Five 'Year Plan 
though Uttar Pradehh was asked to mobilise 
extra resources worth Rs. 1000 crores, we 
mobiJised Rs. 1400 crores but we saw that 
Ra. 600 crOTes were eroded because of 
SED. Therefore, we should pay attention 
towards its management and ita capacity 
Ihouuld be improved. Only then we wi)) 
succeed. 

A mention was made of rural electrifica-
tion here. About 57 lakh pumpsets have 
been instaJIed which are consuming lot of 
power. But if more power is made 
availabl e to them, their capacity can 
furtber be increased. 

Sir, I want to make an humble request. 
ThoUlh it is not directly connected with it 
but recently this has come to our knowledge 
that there is 8 big reservoir of water in 
half of the area of the foot hiBs of tbe 
Himalayas wbich is at the depth of 2,400 
to 2,SOO feet. It runs from lammu and 
Kashmir to North East regioD, Assam, 
Sikkim and even furtb er. In Uttar Pradesh 
aDd Bihar it ;8 verJ extensive. It we are 
able to do borinl upto 2'00 feet, thell 
artilaa weJls can be tunk which will Dot 

require power even. Rather we can do one 
thiDg more. After link log the artisan 
wells we can throw tbe water from the 
.10J)es and "e can construct severaJ mini 
and micro hydel project. It is. therefore· 
necessary that we should 10 in for these 
mini and micro hvdel projects whether 
theRe are poss;bJe at high altifudes of the 
Himalayas .. We must pay attention towards 
this because we cannot lay transmission 
Jines there. 

In our State, about seventy per cent 
villages, 18., three Jakbs and ~ eventy 
thousand villages have been electrified. 
The cOJr,plete eleetrification of the remain-
ins viJJages is proposed to be completed 
within five years. The criteria of declaring 
the viliages e1ectrified adopted by the 
C. B.A. itcl a strange one. Many vilfages 
declared 8S electrified by the C.B.A. are 
actually not electrjfied. Mere installation 
of the eJe<.:tt'ic poles or ('ransmission linel 
passing through those villages should not be 
treated as electrification of tbose vnlaaes. 
Until or unless the eleetricity is provided 
in each moballa. particularly in the schedule 
caste and schedule tribes localities, tbe 
village should not be treated' as electrified. 
Street Jight should be provided in the 
villages and tbe expenditure should be 
borne by the Government inctead of State 
El ectricity Board. 

A point has been raised here that the 
electricity boards have to incur heavy loss 
jn connection with rural electrification, 
particularly in supplying electricity for 
agriculture purposes. My submissioQ is 
tbat this loas should also be borne by tbe 
Stat e Government. 

Sir. one thin., which is also related 
to my constituency, I would like to 8a, 
is that in 1960 the ratio of hyde) power 
electdcity Itations was 67 Per Cent' wbich 
has now reduced to about 34 per cent and 
the ratio of thermal power has now lOne 
up 64 per cent. We bave to cbau,e it 
beceuse byde} electricity is Don-pollutiDI 
and cbeape~. However. in tbe first 
instance we have to incur beav)' expendi. 
ture OD it, but eveD this can i be reduced. 
The leneral impreslion is that .ueb project. 
are time-cooaUlDina. It II ri.ht becaue 



tIIlti Bra'bma DoU] 
we have ,latt.t equipments for the con8lru· 
ctl. of dams but we do not hive load 
instruments for constructinl tunaeh. 
Therefore, tbe equipment& uaed in the 
construction of tunnels sbould be 
improvcd_ 

Sir, I would like to la, one tltin. which 
relates to my constituency. A bi, Yamuna 
scheme was drawn but itl approval was too 
Jate. I draw your aftention towards tbe 
Tehri Dam which is n bi. project. After 
the completion of tbe first phase, 1,000 
mw e1 ectricity will be produced and after 
the ,completion or second phase we will get 
2,000 mw. electdcity. It will abo irrigate 
about two lakh seventh thouland hectares 
of land of Sa haranpur, MUlaft'arn agar, 
Meerut. Bijno", Bulandsbahar, Aligarh, 
A,ra, Matbura, Etah, Btawah and 
Parrukbabad in Uttar Prade~b for wbich 
sanction was accorded in 1972. But the 
department of Environment bas not yet 
Jlven its clearance, because the chairman 
of the Committee formed by you, could 
not form his opinion about it. About 
6.ftJr thousand people are 'being displaced 
from tbere. You bad promised to give 
Ill. 35 crores in tbe current finan-
cial. year and Rs. 1 S crom were to be 
liven by the State Government. The 
State Government bas 8i\'en its share 
and you should also give your sbare so 
that tho displaced -persons may be 
rehabilitated. 

[Ea,lI,"] 

SHRI BIPIN PAL DAs (Tezpur) : 
The most important inrrastructuers 
reqaired for economio development are 
aerl)' aDd tra,n&.pOI t; and or· tbe two 
tra:o.port., ,hal made some, development. 
Apin, transport. also depends upon the 
IUPIll,' of eD..,. ' Tberefore, I coDsider 
enerlY to be the most impor·tant infra-
.tructoral factor for our 'CODomic 
de90Jopu.Dt. So, utmost a tt cntioD should 
.be. paid to tho' developm_t of enul'. J 
"''lQet lema into detail., becaua. tllere 
It _ time. But the ,q .. tiOA, is,. bow to 
..... O'P ~-etIJ .quireme&U,i ,and wbat an 
''',~lOUr''" 

There .re vll'ioul .outcos of en eri, 
iva liable to us tn this coUntry, TIle 001, 
question i8 bo\V to develop them" bow to 
tap ·tbole sources, what.re tbe practical 
problems. and what are our priorities, aod' 
what 'form or energy is to be ntll ized r or 
wbat purpose. These 'are questfor.. to be 
anSwered and examined by tbe MiDlstry. 
Wo 'must be careful about tbe exploltatioD 
of reserves, because 10 far as ~oal is 
concerned, it i. an exhaustible reserge. 

We 'have a vast reserve 0' coal. There 
is no doubt about it, and we depend today 
mostly on c011, because most or our 
therma 1 plants work on it; but coal is an 
exhaustible reServe and, therefore, we 
must be very careful about the 'elploitation 
of tbis rei er,e. 

Then, of course, there il a 110 the 
probl em of transportation of cOal to tbe 
power plants. It is also a problem. That 
also erestes a bottleneek, and tho Ministey 
knows very well what kinds of problems it 
creates. 

I have lone tbrouah this Rsport. But 
I am not discuSling it in detail, because 
there is no time. I bave scen tbo sketch 
in page 3. They have given ,only a sketch 
about thermal power genera ion or capacity, 
and hydro and nuclear power. What 
about otbers ? I do not know. I will come 
to tbat. But of these, so rar as Irowth of 
energy. i.e. electricity generation is concer-
ned, I \6nd that in the case of'nuclear 
energy, . it i~ alm.st sta"tic all throurb. 
Vtr, hUte Improvement is tlrere. BUt 
wbat bas surprised me most is the b1d'e1 
power. Tbe hydel power "beratloo In 
1978-79 is almost the same .a ·tho hydel 
power Icneration in 1985·86; and that 
surprisel mc very mucb. 

Of cour.e, iD thermal power' we wore 
going very fast upto 1978·79; but there-
after, the .rowtb sJowed dOWD. Similar is 
the case in .reepect of ICDer.,joa 'cq,aeft,. 
I do Dot •• ot to tlO into detail. ot dlat 

Now about, tbe Ucaltl eape.ted t. be 
comminioned}rolled <luriD, ll.,s-a,,: I 
haVI, I.De .lOuah&11 ... ioaa .......... ..... 
• «!Itoro;, IOUrtlaeua pd·' ...... '·i J ,_ 
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come to the nortb-eaat em relioD to wbich 
I belong. Compared to all other regjoDs, 
the total installed capacity of tbe north. 
eastern rellon is 72.S MW,. Out of 8 grand 
total of 4,349 MWs., the total installed 
ca paclty in the north-eastern region is 
72.5 MWs. It needs no comments. How 
much bas tbe Government neglected this 
region, so far as energy generation ia 
c01"cerned, is evident from the Report 
itself. 

Now about the other part of the 
Report. My friend tbere had referred to 
. village electrification. I have some 
practical experience of village electrifica-
tion, because I was iocharge of t~e 20-
point programme for four years m my 
State and rural electrification is one of the 
items of 20-point programme. Most of 
the works done by the Department is a 
bluff. They just put up a post in a vilJage 
and will report to the government that 
yillage bas been electrified. It bas been 
the norm that 1.S kms they should gCl in. 
-But that itself in insuffici ent. I suggested 
3 kms. All right, 1.5 km. is inadequate 
but tbat aJso has not been fulfilled. 
Therefore, I do not belie Ie in tbis sk~tch in 
this Report that there are so many villages 
which have been electrified. Anyway, 
I congratulate some States Jike Mabarasbtra, 
Tamilnadu, Gujarat, Punjab and Haryana 
for their Brand success in rural el ectrifica. 
tion· otbers have n)t done very well. 
Bxc~se me, my dear Satbeji, my saying of 
bluff which is going on as given b) your 
department officials; you arc not to be 
blamed, but. you should certain\l' look 
into it. 

Regatdm, pums:; sets, tbe less said the 
bettor. You look at tbe ~ap. Again a 
sketch is liven here. Nothmg ~as be~n 
d regarding pump sets energasation In 

OM O' A St t s Uke West Bengal, rlssa, .sam, 
lI::n~Cbal Prad esh, Jammu & Kashmir, 
T 'pura Megbalaya, Manipur, NagaJand . n, ....... d . 
,and Sikkim. Sometblng bas ""en on e ID 

other States. 

10 the Seventh Five Year PJan, tbe), 
hive mentioned about hydro prosramme, 
tberm&l proaraaame, nudear prolrammt. 

Wbat about otber rprogrammc8? .oOD't 
they think of other sources of eDerlY? I 
will come to that Jator 00. They bave 
mentioned about aeo tbermal energy, tidal 
power and so 00. I shall come to tbat 
later, but notbini baa beeD prolrammed 
relarding this io the Seventb Plan: that ia 
what I see from tbi. Report. 

Now the geological survey iodieatea 
large oil and 888 potential, but the reseryes 
are limit edt In 1977.78, tbe reco'erabJe 
reserve of oil was 303 million tonnes and 
gas rese-rve was 230 billion cubic metros, 
But the total production in 1977.'8 WI' 
JO.19 million tonnes of ofl and 272' 
million cubic metres of gas. I do not know 
the Jatest filuTes. I have not seen them 
at J east in this RepOrt. I do Dot know 
why this particular source of enerlY hal not 
been utilized for production of POwer. 
I mean oil and natural gas. • 

I come from a State wh ich produCli 
oil, tbe first oil refinery in tbe whole 
country, perhaps to the worJd, it is VCr1 
old, as old as tbis century. After mao,. 
years of complete ail cnce, new oil fieJd 
was discovered. Oil and NuturaJ Ga. 
Commission was silent. I was in tbe otber 
Hou~e. We made them conscious about it 
and then they became active. Tben 011 
and gas was (ound. Now las is bumiD, fn 
A.sam oil fields by millions and mUJioa. 
of cubic metres eve1, day. I Invite You to 
come and see witb your own eyes. But 
nothing bas been done to utilizo thie. ... 
for the production of POwer and cner.". 

Hydro pow~r 1960 survey potential wu 
40,000 milfion MWs, but nothing haa beeD 
developed. These surveys confine only to 
nOl thern, .outhern and western relions. 
No surve~' report is avaiJable about tb. 
north·eastern region. May J inform tho 
Minister and tho gOvernmeDt that the 
expert opinion is that hydro Potential in 
the north·eastern resiOD alODe caD 10 upto 
20,000 MWs' I am livine the expert 
opinion BDd Dot my own opjnion. But 
notbina bal been done 10 tap tbis SOurce 
of coerl1 and to dovelop bydd POWer 
tbero. 
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[Sbri Bipin Pal Q8.1 
There wal a quick a ... ment by tbe 

,Central Bl ectricity Autbority. They laid 
that the hydro.potential was i 76200 MW 
at 60 per cent load' factor. But the 
potential developed was 7613 MW and 
under-development wal '190 MW. 

About nuclear eDOrlY I need not say 
ao)thing because we have not developed 
it much. 

Th;~re Is tbe solar enerlY. But no 
importance has been given by thi3 Govern-
ment to tbe production of solar energy. 
We beard somethiDI about 801ar pumDsets 
"and solar basket. In the West, sun balket 
caD cook rice in ten minutes and chicken 
in 20 minutes and COSlS ooly Rs. 45/ •• 
Are you dolo, anything about it ? 

MR. CHAIRMAN: Thero arc about 34 
perSOD. who want to speak from tbe 
Cooaress Party and the instructions aiven 
by your party aro that nobody should be 
allowed more tban five minutes. 

SHRI BIPIN PAL DAS: If you do 
Dot allow me then 1 \1\'il1sit dowD. 

MR. CHAIRMAN : You can take one 
or two more minutes Bud fin iib your 
speech. 

SHRI BIPJN PAL DAS: Some 
prototypes of solar pumpsetl have been 
manufactured in USA by the principle of 
cOD\lersion of energy thrOLllb photo-voltaic 
cells. This caD be used in lift irrigation 
purposes. It can generate enerlY upto 2'0 
watts This is the report. But notbina 
of this Kort has been done by R&D lee'ion 
of your Ministry or Government. 

Solar eo(rgy can a180 be used for lolar 
water beaters. It is popular in (be West. 
One 10 K W system can be used 10 r 
electrification of one wbole viJlaae. But 
nothing has been dono. We have 
abundance of lun sbine here but you aro 
Dot u tilisiOI it. 

RegardiDI biG-lUI, .. bar pi is bocom. 
iDa popular at ltalt in my Stato. But abo 

proar.a's vo.., very ,low. We caD aat.e 
aM of bio.,as for tbe UIO of naral 
population, for all tbeir Ule iQc)udial 
electrification. I have seen Imall tea 
.. rdena beiDa electrified by bio-aal planta. 
But DO importance is given to this item 
in this report. That i. my regret. Tbat 
is my complaint a,ajust my dear friend 
Mr. Satbe. • 

Geo-tbermal energy can be derl"ed 
from hot sprinas. But nothing has been 
done in our country. There arc sources 
of hot sprinas in our country. 

About tidal power nothing has beeD 
done so far. 

MR. CHAIRMAN: You have takeD 
enousb time ; please wind Up. 

SHRI BIPIN PAL DAS: I will just 
finisb and then sit down. 

Accordinl to my knowJedle lome 
investilation was made about the possJble 
development of tidal power in Gu)f of 
Kutcb and Gulf of Camba, and Sunder-
bans. But it has not been explored 
further,. 

About wind power, nothing bas been 
dODe. 

About OTSC-Ocean tbermal oneray 
conversion-notbing bas been done. 

MR. CHAIRMAN : Please conclude 
Mr. Das. 

SHRI BIPIN PAL DAS: I will 
conclude now. I bad to say lot of tbiolS 
but you are Dot al10wing me, I know. I 
will conclude by makinll some sua~o.tjon. 
to the lo·called policy statement tbey have 
made in thoir Report. In order to take 
tbe country to 21st century, I mean. in 
order to meet tbe needs and requiremeDta 
of tbe cOUDtry in the 21.t ceotury, as far 
as e~crlY is oonccrned, 1 am matins tbe. 
conCr etc 8ulle.tiona. 

Tho total requlrementa of eDerD for 
tho wbole countr, by 2000 A.D. abou)' 
b. oor'oct17 and proper), a ...... d. 



A correct assessment should be made 
of various sources of enera, available and 
pbaSibJe for development in the country. 

The correct assessment of the potential 
of each such souree bas to be made. 

The leolraphical distribution of tbese 
resources bas to be aBsessed. 

T echno)oaical feasibility of development 
of eaeh sucb source of energy has to be 
worked out. 

The cost of productioD~iD each sucb case 
should be worked out. 

Which energy cen be used for what 
pU11).ose should also be correctly assessed 
80 that there is no wastage of EnerlY, and 
allotment be made accordingly. 

Targets must be fixed. annual tar.ets, 
five-yearly targets in the contex.t of the 
overall 1 S years plan. 

Transport arrangements must be 
perfected, particularly for D.1ovement of 
coal. 

The transmission lin es must be lasting. 

The R&D activities must be geared 
up-

There should be a national power grid. 

One more word and that is about the 
Electricity Boards. You do not give me 
time, I would have quoted from the 
Reports. There are Experts' Reports 
which saY that the Electricity hoards must 
be manned and manaaed by professionals, 
by power engineers. but nothiog bas been 
done. It bas all been politiealised 
completely. There are so many reasons 
for power failure. One of tbe reasons why 
tH)wer failure is there in various parts of 
tbe couotry is that th ese Eleen icity Boards 
are Dot beiDg managed by professionals, 
by power en lin ecrs, whicb bas been 
recommended by lev eral Bxpert Committees 
rlaht from 1948. I hope, my friend Mr. 
Vaaaot Satbe will take note of tbll ..... "00 and do whatever be. TbaDk 
r01l, 

THB MINISTBR OP BNERGY 
(SHal VASANT SATHE) : May 1 make 
OIle bumble request to boa. Members. 
There are three Departmetlta ander tbo 
Ministry ('f EoerlY aDd tbree Reports have 
been pJaced in tbe HOUle. One i. on 
NoD-ConvcntlonaJ Resources of Eller", 
aoofh er is on Power aDd tho third is OD 
Coal, and aU these have beeD liven. 

SHRI BIPIN PAL DAS: Honestly 
speakioa, thIs is tbe only thiDa we have 
lot. 

SOME HON. MEMBERS: No, we 
bave lot them. 

SHRI V ASANT SATHE : If my good 
friend Bipin Pal Das bad seen these, be 
would bave got much more materia] on tho 
Don-conventional sources of energy. 

SHRIK. RAMACHANDRA REDDY 
(Hindupur) : I bel to move-

"That the demand under tbe bead 
Department of Coal be reduced by 
Rs. lOO.u 

[Need to Rive adequate compensa-
tion to tbe people whose Jands 
have been acquired for mining of 
coal.] (1) 

"That tbo demand under the head 
'Department of Coal' be reduced by 
RI. 100." 

[Noed to take effective steps to 
check theft and pilfera,e in ~al 
mine .. ] \2) 

SHRI V.S. KRISHNA lYBR (Bangalore 
South) : I bel to move-

"That the demand under tbe bead 
Departmt.nt of Power be reduced by 
Rs. 100." 

[Need to live enhanced grants to 
State Electricity Boards to enable 
tbaD to improWl their workioa.l 
(3) 



APllit. '.1986-

(lbri v.s. Krishoa J1er] 
"That the demand under the bead 
Deoartment of Power be reduced by 
R.s. 100." 

[Need to live encoDraacment to 
non .. eoDventiooal power sources.] 
(4) 

"That the demand under the bead 
'Department of Power' be reduced by 
Ill. 100.1! 

(Need to live more power to 
Karnataka from Ramalundam 
Thermal Plant.] (S) 

~'That the demand under tho head 
Department of Power be reduced by 
Rs. 100." 

[Need to set up 2 B 210 MW 
multi- fuel Boiler Th erma) Plant 
at Mangalore, Karnataka.] (6) 

"Tbat tbe demand under the bead 
'Department of Power' be reduced by 
as. 100.'~ 

[Need to 120 MV Oas Turbine 
plant at BangaJore.] (7) 

"That the demand under the bead 
~DepartmeDt of Power'. be reduced by 
Ra. 100.1» 

[Need to set up 4 mini-generating 
stations based on Diesel at Kolar, 
Bidar, Jamakhandi aDd Gadas in 
Karnataka.] (8) 

SHRI K. RAMACHANDRA REDDY: 
I beg to move-

"Tbat tbe demand under tho bead 
Department of Coal be r educed by 
B.I. 100.'~ 

[Need fo reduce the cOlt of 
production of coal.] (13) 

"That the demand under the head 
DepartDletlt of COil be reduwd." a •. 
IOOi" 

[Need to improve the productivity 
01 coal by (nereaaina the per head 
output of coal in coal mine,.] (14) 

"That the demand under the bead 
Department of Coal be reduced by RI. 
IOO.!~ 

[N e ed to increal e the despa tebes 
of coal from coaJ mines to meet 
the requirements in Core sectorl 
like power, cement and steel.] 
(IS) 

C'Tbat tbe demand under tbe head 
Department of Coal be reduced by Rs. 
100." 

[Need to improve the safety of 
workers working in coal mines.] 
(16) 

"That the demand uDder the head 
Department of Coal be reduced by Rs. 
100.'~ 

[Need to grant adequate 
compensation for families of 
workers who die in coal minos.] 
(17) 

"That the demand under the head 
Department of Coal be reduced by Rs. 
100.*' 

[Need to improve industrial 
relations between workers and 
manaaemeDt of Coal India 
Limited.] (18) 

"That tbe demand under tbe head 
'Department of Power' be reduced by 
Its. 1 OO.'~ 

[Need to live more funds for 
hydro..power generation in Andhra 
Pradesh.] (19) 

"That the demand under the bead 
'Department of Power' be reduced b, 
RI. 100.'~ 

[N eed to lupply power at cheap 
rates for 881'iculturo aDd lmall 
... IadlJltJi •• l (20) 
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"That tbe demaad under tbe bead 
'Department of Power' be ! reduced by 
Rs. 100." 

(Need for supply of power at 
cheap rates for industries in 
drouabt prone areas.] (21) 

"That the demand under the bead 
'Department of Power' be reduced by 
Rs.IOO.'~ 

LNeed to set up Power Bolinet'r& 
Train"ing Society jn Andbra 
Pradesh.] (22) 

"That the demand under tbe head 
Department of Power be reduced by 
Rs. lOO.'-! 

[Need for liberal assistance by 
Centre for setting up more 
power distribut ion statioDl to 
combat low voltasc problem jn 
drought prone Rayalsecma region.] 
(23) 

"That the demand under the head 
'Department of Power' be reduced by 
Ra. 100.'" 

[Need for liberal central 
assistance for living power to 
a,riculture in chronic drought 
prone areas In tbe country.] (24) 

"That the demand under tbe head 
'Department of Non-conventional 
Bnergy Sources be reduoed by Rs. 
100.~' 

[Need to uodel take new surveys 
for rural renewabJ e energy 
projects in Andbra Pradesh.] (2') 

"That the demand under tbe bead 
Department of Non"coDventional 
BnerlY Sources be reduced by Rs. 
100.'~ 

[Need to allot more funds for 
research and development of 
power ICDCraU.,o on tb. principle 
of Maloeto Hldro-dJDamic:l 
(MBD).l (2'> 

"That tbe demand under tbe head 
Department of Non-conventional Bneqy 
Sources be reduced by RI. 100." 

[Need to set up Malneto Hydro 
dynamic plants to generate power.] 
( 27) 

·'Tbat the demand under tbe head 
Department of Non·convcotioDal 
Energy Sources be reduced by as. 
100." 

fNeed to grant sufficient lunds 
to Andbra Pradesh for popuJarisinl 
new and renewable sources of 
energy.] (28) 

"That the demand under tbe head 
Department of non-conventioDs) EoerlY 
Sources be reduced by RI. lOO."! 

[Need to give incentives in tbe 
form of cash prizes for settiog up 
famBy size bio-gas plants in 
Andbra Pradesh.] (29) 

"That tbe demand under the head 
Department of Non.conventional 
En ergy Source. be reduced by as. 
100." 

[Need to set up a branch of 
Renewable Energy Development 
Corporation at Hyderabad in 
Andhra Pradesh.] (30) 

" " That the demand under the head 
Department of Non·co'!1ventional 
Energy Sources be reduced by RI. 
100." 

[Need to set up solar enerl1 
research centre in Anantapur In 
Andhra Pradesh where tbo 
temperature is fairly hiab.l (31) 

"That the demand under the bead 
·Department of Non-COD voDtioDa 1 
Energy Source.' be reduced by al. 
loo.n 

[Need to allot more funds for 
Rayalseema in Abdhra Pradesh 
to papalarile tbe use of ! roo '~Oe 

lei. cbulbu for cookie .. ] (3 ~J 
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"That the demand under tbe bead 
'Department of Non-conventioDal 
EDergy Sources' be reduced by Ra. 

. 100." 

[Need to set up wide demonstra-
tion centres for use of 801ar 
energy for agriculture in 
Rayalseema.] (33) 

"That tbe demand under tbe head 
'Department of Non-conventional 
Bnergy Sources' be reduced by Ra. 
lOO.'! 

[Need to educate the farmers 
about the use of wind enerlY for 
agriculture in Andhra Pradesh.] 
(34) 

"That the demand under the head 
'Department of Noo.conventional 
Energy Sources' be reduced by Rs. 
100." 

[Need to give 75 per cent subsidy 
on purcbase of solar pump-sets 
and photovoltaic systems in 
Andbra Pradesh.] (35) 

"That the demand under tbe head 
'Department of Non-conventional 
BnerlY Sources" be reduced by Rs. 
lOO}~ 

[Need to give incentives for 
States constructiog more Dumb er 
of biolas plants.] (36) 

" r hat the demand under the head 
'Department of Non-conventional 
Ellergy Sources' be reduced by Rs. 
100." 

[Need to let up a biomass 
dernolntratioQ project in Ananta-
pur diltrict 10 Andbra Pradesh.] 
(37) 

"That tbe demand under the bead 
'Department of Non-conventional 
loor&J Sourc:os' be reduced by al. 
lOO.'~ 

[Need to set up Blomat. Relearcb 
Centre at Anantapur iu Andbra 
Pradesb.] (38) 

"That tbe demand under the bead 
Departm ent of Non-coDvcntional 
Bneray Sources be reduced by Ra. 
100." 

[Need to 8et up a Refuse 
Incineration·cum.Power Gentr •• 
tiOD plant at Hyderabad to 
produce energy from urban 
waste.] (39) 

"That the demand under tbe head 
Department of Noo-conventional 
Energy Sources be reduced by Rs. 
100." 

[N eed to expedite completion of 
rural renewable energy projects 
in Andhra Pradesh.] (40) 

"That the demand uoder the head 
Dapartment of Non-conventiooal 
Energy Sources be reduced bJ RI. 
100. ,,' 

[N eed to take up construction of 
rural renewable energy projects 

· where survey has been 
completed.] (41) 

[Translolionl 

SHRI RAM PY ARE PANIKA (Rober-
tS8anj): Mr. Chairman, Sir, in tbe first 
instance, I would lIke to congratulate tbe 
bon. EDerlY Minister and the staff mem-
bera of concerned departments for remark-
able progress in the keY-sector Industry of 
Coal and Blectricity. 19,000 mw. tarlot 
of Sixtb Five Year Plan was achieved upto 
14,500 mw. despite various difficulti •• 
The DroductioD of electricity bas Ion e up 
by SO per cent. Thus our acbievements 
are remarkable, aDd it is due to tbe impro-
vement in the supply of the coal, spare 
parts and improvement in some other 
Ields brought about tbe MiDistry. 

t do Dot want to . 10 In ItatistiCi. I 
would like to Bay on)J tbat if we bave to 
iDer ... the produotion of OlOCtDGit7 -bleb 
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I, • "er, important for development and 
prOgres8 and if we h.ve to electrify tbe 
villalel we bave to take lome .'epa in 
this felard. 

I am thankful to tbe bon. Bnergy 
Minister who recent)y visited our State, 
I.e., Uttar Pradesh. After your 'Visit to 
tbe State, people are gcHinK e),ctric supply 
for 16 to 17 hours instead of 10 hours. 
I am thankful to you also that overall 
production is increasing. Sif, he repri-
manded the staff there which had good 
affect and bas resuJted in tho improve. 
ment io the management. 

Today I would like to tell tbe House 
that it is not appropriate to call the Elect ... 
rlcity Boards whit e e1 epbant. You take 
some steps-finance tbem, regularise the 
supply or spare parts, remove the indisci .. 
pIine and the political interference. 

Sir I congratulate you aDd tbe , . , 
Ministry for evolvm8 N.T.p.e. s new sys-
t em. This system should bOo adopted ~Y 
all the Electricity Boards, thIs system IS 
very useful. Now Siogarauli Project 
works on 100 per cent capacity. This is 
due to load factor. It is a good step. 
If it is possible in NTPC and Andhra Prad· 
esh why can"t it be adopted by other elect-
ricity boards. 

Sir I remember that YOU had called a 
cC)nfer;nce of the Energy Ministers and the 
concerned officers. I would like to request 
you to issue cl ear directions to all of them 
to the effect tbat the system evolved by 
Central Electricity Authority and NTPC 
should be implemented by all the states. 

Due to your efforts, now no power 
bouse bas coal stock of leaf> !han its twenty 
days consumption. Its qualIty should be 
impIoved in wasberie & and BHEL should 
be asked to relularie8 t~e su~pl" -Of. spare 

t In on-going-proJects, If supplJes are par 8. . i 
regulariled and indisciphne s removed,. 
tb D there is DO roason that we can Dot 
ac:ieve our loal of electricitY productioD. 

I also would like to lay that ravour-
tiam sbould Dot be there, whetber it i. 

'NTfC Ot HPC. If it II not eradicated It 

wiIJ come iD the way of elftcieDt wortla. 
01 the.e bodies. 

J demand tbat when land is aoquired 
for the project, doe compeosation should 
be paid and dispJaced persona should be 
rehabilitated. One nlember of' each sucb 
f4lmily sbould b~ liven suitable employment 
in tho project. 

Uttar Pradesh is JagRing behind in eJect-
ricity as mentioned by Sbri Brahm. Dutt: 
You have ensured aD agreement betweeo 
ANAPARA .. B and Japan, I would request 
you t) ensure a .imi)ar aareem ent with 
ANAPARA .. C also. 

ODe more thing I would like to say is 
that there are many rivers in the foot-bill 
areas of Himalaya where hydro-electric 
projects can be started. You should, 
therefore ssncHon such projects. 

16.00 IIrs. 

Sir, so far as the statistics re,ardlo, 
electrification of villages are concerned, it 
is clear that not aU will afreo to tbele 
statistics. No electricity has been supplied 
to Harijaoc; and Adivasis in the villa80l, 
and the pumping Sets there have not beeD 
energised. 'You can get it verified.. The 
most painfuJ aspect Is that the funds aUo-
cated by your Corporation to the BJectri. 
city Boards is diversified elsewhere. Today, 
we are sbowing 6S per cent electrification 
of vilJages but in fact you will find mucb 
difference. As you know that Mirzapur 
has 80 many power bousea but even 2.5 pet 
cent of tbe .il1ages do not have eJeotricit, 
with tbe result that there is discontcntmeat 
amona the local people. The bOil. Minis-
ter should issue directivOi that 8ucb a sit .. 
uation should not obtain at tbe places 
where electricity is prOduced. BeSides. liDe 
Josses arc 21 per cent which is a matter 
of concerD; YOU should brine it down to 
10 per ceot. You should make amead-
meots in electricity suPpJy Jaws. a. coo-
templated by you. U.P. baa done it b t 
· · ~. • a H JS Dot euectave. The hOD, Mini,ter shou Id 
briD •• ocb amendDMIDt, and if tbe Deed b e 
other amendment, al.o, In the electrJdtJ 
Jaw •• Whenever tbere is a queatiOD reaard. 
In. elec:!ricit)', the Opgo.Jtioa blamo. tbe 
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Centro and wben there i. a question of 
mana.ement then tbe question of Centre 
aDd States arises. You should amend the 
electricity laws to ensure efficient working 
of the Blectricity Boards which are not 
workinl efficiently such as that or West 
BeDlal. 

1'.02 hr .. 

[SHRI N. VBNKATA RATNAM In the 
Chair] 

1 would like to req uest you that you 
should amend the el'?ctricity laws in such 
a way that you may empower yourself to 
supervise the working of the Blectricity 
Boards. If need be you should refer this 
question to the S lr1cnria Commission as 
our develol'ment, whether it is industrial 
development or agricultural, depends on 
electricity. You should arm yourself with 
the supervisory power. Sir, Apart from 
thiS, there is a question of coal about 
wblch I want to say that during lanta 
Government'! time tbere was bungling in 
coal production. Bven the functioning of 
trains was affected and many Blectricity 
Boards were facing coal shortage but you 
bave achieved the target and are going to 
produce more than 157 mHlion tonnes this 
year. I know that c031 problem is a se-
rious one but we will have to bring about 
an Improvement in tbe situation. We 
sbould improve the administration. The 
production of COlt bas increased but you 
bave to lee why the peopl e are not getting 
coal. A stockyard was provided. When 
Sbri Ghani Khan Choudhary was the \fini. 
ster, It wa! functioning well, but as soon 
al the Minister chanled, tbe Coal India 
closed it. There was a coalY1rd in my 
constituency, Robertsganj. Some people 
used to get coal from it but now it bas 
been closed. The people of Mirzapur are 
allotted coal from Raoiganj and Jharia 
whereas Mirzapur bas also got coal mines. 
This practice it not proper. You should 
make lucb a policy that the areas which 
have coat minos, should not be allotted 
coat from outside but supplied from these 
mines only. You will have to make such 
arraopmenta and the coalyard at Roberta-
p~ whicb bas beeD wound up sbould be 
IIvive4. 

I am 'lad that due to your policy, the 
coaJ mine workers have been peaceful for 
the laRt about 4 years. The Union hal 
settJed a lot of issues but peoJ)le are 8Jlitat. 
ing there on a few issues. First or a11, 
you wilt have to Implement the recom-
mendations of Wage Board. One of Its 
recommendations was to provirle employ. 
ment to the retired persons and if It was 
not in accordance with law then wh, this 
recomm endation was made. Once it has 
been made, then he ~hould be given some 
priority. Vou have such people who have 
the knowledge of Jaw, then why such reco-
mmendation was made which was aga iost 
the Constitution and discriminatory which 
I also feel. But now when recommenda-
tion h~s been made, they should be given 
priority. I al~o want to speak about coal 
fields. 1 thank YOU for making Sin~rau1i 
a company. A.C.M.D. might have been 
appointed from 1st of this month. But 
tbere is a need to pay compensation for 
land. C.P.(M) gets a chance to instigate 
people on tbis pretext. The agrec:ment 
has so far not been implemented. It may 
be difficult to aequir e land in some other 
parts of India but as I am always at the 
service of my coostituents, I could make it 
possible ,but so far the compensation for 
land has not been paid although tbe pro-
duction has started. Those people have 
not even been rehabilitated. The agree-
ment which was made between farmers 
and local management, s&ould be imple-
mented. You sboutd give such directives 
whicb may prevent the violation of this 
alreement, otherwise it may cause resent-
ment amool people. The people of S.OI-
rauJi, Jayant in M.P. aod Kbaria in U.P. 
have not been rehabilitated so rar. More-
over, tbey have not been paid the compen-
sation. The agreement regarding employ-
ment of landless people against the avail-
able posts Ihould be implemented. If the 
outsiden are Ilppointed in class IV non-
technical posts, we will agitate aginst it. 
It is in the agr~ement that 700 to 800 
posts are required to be filled locally. 
You shou1d implement these rules in all 
coal fields and coal companies. Above all . . 
you should JDcrease tbe amount of Rs. 100 
crore which you are spendiol on their 
housina. water supply, entertainment and 
medical facUities. The maiD problem is 
tbat )'ou do not have civil departmau. 
That is whY CoaJIDdJa Ilv" CODtract lor 
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coDltruCtfOtl of houses to the outside alen-
ci.. This also delays tbe completion of 
tbe houses. In order to construct bouses 
within stipulat ed time, every coal companY 
Ibould have 8 civil department. The affe-
cted persons should be provided with emp-
loyment and a110 paid compensation in 
time. Then it is my responsibility that 
you will have no difficulty at least in Sing-
raulf. I am happy that some work bas 
been done in that area. We have thermal 
power-stations in Vindhyacha). Singrauli 
and Rihand. You must pay a visit to 
these places. Some people are creating an 
atmosphere of resentment. There are 
some genuin e issuf's a Iso. As drivers are 
Dot availa bI e there, you should start a 
training Centre and give employment to 
local people only. Do not recruit people 
from Bihar, Punjab and M.P. What is 
happening today is that outsiders are given 
contracts. N.P.C.C. is not doing a bad 
job but even then it does not ger the con-
tracts whereas otbers get them. If N.P.C.C. 
18 not functioning well, then you should 
bring about improvement in its working. 
You will have to check out a policy and 
live directives tbat providing longer trans-
mission lines results in a loss. Uttar 
Pradelh bas power stations at Riband and 
Obra. The IndustrieS get electricity at a 
cbeaper rate because they establish their 
industries near the power station. If some 
industrialist wants to have his own trans-
mission lines then you should give direc-
tives to provide him electricity at a chea-
per rate. The Planning Commission hal 
declared six type of backward areas. You 
should make a provision to supply them 
ol eetricity at a cheaper rate. 

I would Uke to SUllest to the hone 
Minister to caB a meeting of the Energy 
Ministers of the States in which he should 
formulat e equal wale policy for all engio-
eers, Junior engineers and other staff and 
workers of the Electricity Boards, so that 
they do Dot rabe the slogans of "Zinda-
bad'" and "Murdabed" daily. You will 
have to do it whether you implement the 
arades obtainin, in N.T p.e. or D.V.C. 
You will bave to adopt a clear wale policy 
for Blectricity Boardl. Many Blectricity 
Boards do not implement the orders of the 
Centre. You sbould take stern actions 

. a,ainlt tbem. Contr-c allocatos fun48 to 

them. The position of tile lupply of elect-
ricity Is deteriorating I'D Calcutta and 
Bihar. The regional grids are Deario. 
completion. They should be linked witb 
nationa J grid so that no part of the country 
is left without electricity. Just now, m1 
friend from Assam was sa yin. tbat the 
State Government was not a positioD to 
remove the regional imba~ance, in case of 
electricity. They can take it from the 
States which haVt" good production of elec-
tricity. Many Electricity Boards have Im-
proved their working. The healthy prac-
tice of awarding prizes started by you 
should be continued. Our engineers and 
officials are working with devotion. What. 
ever shortcomings I have observed. I have 
brouabt to your notice. I believe that 
under your I eadership, our country would 
go on making progress, and our Cap:lcity 
for power aeneration would increase, and 
it would contribute positively towards the 
development of the entire nation. 

Wit,h these words I conclude. 

[English] 

SHRI V.S. KRISHNA IYER (Dania-
lore South) : Mr. Chnirman, I would like 
fo make a few remarks on the Demands 
for Orants of the Ministry of Energy. 

I find from Seventh PJan docum ent 
tbat a massive investment of Rs. 58,421.26 
crores, that is nearly 30.45 % of tbe 
total plan outlay in the pub) ic sector bas 
been earmarked for Energy. Out of that, 
Central share will be R8. 34,273 crore. for 
Power and Rs. 12,627 crores for Coal. 

In tbe Sixth PJan, it is a happy picture 
that there was an addition or 14.426 MW 
in the installed capacity that is, an in. 
creaSe of 49.4 % over tbe last year. 

In the Seventh Plan, It is envisaged 
that there will be an additional installed 
capacity of 37.677 MW. It is very lood. 
I am bappy tbat such a massive investment 
is beiDa mad ~ but the only thiDa is, thouab 
we, have a dynamic Minister, how he is 
10101 to spent this money and tbrouah 
whom he is goin. to spend this money • 
NO't Of the Members who havo lpOkoq 
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bave referred to tbe State Blectricit, 
Board. 

It i. reported that nearly 84 % of the 
len eration today is In tbe hands of State 
EJectricity Board and only 16 % is in the 
bands of the Central Government. We 
know bow tbe 'State Electricity Boards are 
runc:tioniDa at preseot. Tbe Jess said the 
better it is. I feel that it is high time 
that tbe bon: Minister apPolnt. a bigh-
power committee to 10 ioto tbe work ins of 
theae State Electricity Boards and asle them 
to make certain recommendations with 
regard to how thelic Boards could be im-
proved. whether at all they could be im-
proved. 

The accumulated losses in the Sixth 
Plan of the State Electricity Boards, 
according to the Seventh Plan document, 
is RI. 4.500 crores. In the Seventh Plan, 
it is expected that it may 10 to R~. 11,71 S 
orores. Th e positioD is such. Through 
whom Mr. Sathe Is 10iD. to execuvf the 
various projectl ho bas in mind? In the 
same document, he says that, after a meet .. 
ing be had with the Mini~tcr8, they have 
agreed to reduce the losses to Rs. 7,000 
crores. Have tbey lot an idea of what Rs. 
',000 crores means? ·RI. 7,000 crotes 
could impoove our development of villages 
to a very areat exteDt. It could raise the 
lakbs and la"hs of those who are below 
the poverty )ir.e. When that is the posi-
tion, unless the State Electricity Board~ 

take vigorous steps to elimin:ite losses or 
brio. them down. I win sugge~t that you 
should not entrust tbem any more witb 
generation work. You should do it your-
self. Unless the State EI ectricity Board 
let then bouses in order, you do not ('otrust 
them with one more generating work. 

MR. CHAIRMAN: If you find the 
same kind or performance even in tbe 
Central Govoroment what arc you loin. 
to do? 

SHRI V.S. KRISHNA lYER: Gt)d 
hu to save UI. 

I would ODce a .. in request tbat you 
.bould appoiQ' a h"h-PO"ef commltteo 

because tb e sftuat iOD is loina from bad' to" 
worse every ,ear. I am told that tbe 
annual 101. in some or the States is to the 
estont of R.I. 300 to Rs. 400 c rorel. Ac-
cording to tbe last year's flgures, in UP it 
is R.s. 500 crorea. With such heavY JOilet, 
how could you improve the Electrlclfy 
Board,? How can yoU achieve tbe te'· 
let? The Pr ime MIn ist er has said a 
number or times here that by the end of 
tbe Seventb Plan we win become self. 
sufficient so far as power is concerned. With 
this type of organisations do you reaH, 
hope to achieve that-howsoever dynamic 
you may be? It is not possible. P1ea<;e 
try to improve them. OtherWise take th em 
ave' and do it yourself. I do not mind 
even if it is in the jOi nt sect ~r. So which. 
ever sector it is, please see tbat we acbieve 
tbis. 

Another important point is with regard 
to the p1ant load factor of the power pro-
jects. This is also very important. 

Alas we should reduce the transmission 
and the distribution losses. It is really 
astonishing that wben science and tecb-
nolog) is advancing day by day aod montb 
by month; we have an average transmission 
10s8 of 21 %. One study says that if the 
plant load factor of the State Electricity 
Boards is raised from the present SO to 
60 per cent and if the transmission los8 
couJd be reduced from the presen t 21 to 
10 per cent, the overall availability of 
thermal power can be raised by more than 
3S %. This is not my study. It is from 
one of the expert Btudies made. Then 
we need not have to invest anytbina at a1l. 
We can become self-sufficient so far aa 
power is concerned if these things could 
be done. 

Another tblng which is of much im-
portance is regarding power rnanalcmeDt. 
I have gone througb tbe report or tbe 
Rajadbyaksba committee. The Rajadbya-
ksba Committee speCifically say. tbat by 
proper management and by better man.le-
ment we can save 20% of power in in-
dustries. If all these thinKS couJd be 
implemented. there ia no need for furtber 
Investment at aU. But, 'dnfortuDltel" 
,hat hN "ot 1)eOD po .. ible. 



Another study made says that with ooly 
10~ of power shortage tbe losl io iDdus-
t,rial production win be ,Rs. 7000 crores a 
)'ear all over the country. Then Dot ODI, 
will there be loss of production but tbere 
will be an additional exponditure of ano. 
ther Rs. 1000 erore. by way of forellD 
uebaoae because we hav" to switch over 
to diesel sets and alternative sour~ of 
energy. or course, there are lome rea-
sons for the losses by the Sta te EI cctricity 
Boards. I do Dot know. 

You might have made a thorough study 
and you must be able to enlighten the 
House why tbe Electricity Boards are in-
curring Josses. I find from some of tbe 
reports that one factor which is generally 
attributed is that they have been supplying 
power to agriculture at a reduced rate. at 
a lower tariff. They say that the Josses 
are mainly due '0 this. If that is a 
fact_ it is necessary that you should tell the 
State Governments that they should pay 
for !t according to the tariff or they should 
subsidise. I do not want tbe farmers to be 
taxed. 

Another external factor for losses is 
that they are Dot getting tbe supply of 
quality coal. Now I remember quite well. 
I feel that I heard you only yesterday. In 
the last year"s budget, in your reply on 
the coal mines you said that )'ou would 
tako steps to see that lood quality coal is 
supplied to all the thermal plants. Quality 
of coal is very important. I am sure you 
would have already taken stepc:. or cour-
se, you were also pleased to say-I r e .. 
member quite well-that if anybody sup .. 
plies bad quality coal or coal mjxed with 
stones, you sa id, you would take discipli. 
Dary action against the concerned official 
tben and there. I find from the reports 
tbat thinKS have not improved. 

Another tbing ;s the coat supplies. 
You rememb~r what happened 2 montbs 
alO in Rama,undam. Hon. Chairman 

: knows about it. Por Dear)y a week power 
,eDeration had stoPPC'd because there was 
DO atock of coal. You should ensure-it is 

.a ,bap,PY .• qul')' that ,OU are In eberle of 
t~lKJtbrtb., Department.of Coal·,.1 al,oibe 
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Department or Po .. r ..... tbat at least each 
tbermal plant hal eaou,b ,upplics of COBin 
lor tour ,"ok •• 

There fs another important thin,. You 
bave jUlt sbown an attractivo report OD 
tbe Non Convontional Sources of Boer". 
I do Dot want to quote it in dotail. Just 
I am making a cursor, ,lance of the 
report. I would litee to ask as to what is 
the amount of money you have provided 
tbis year for the Department of NOD-
Convent iona J Sources of Energy.. Its 
condition is Soinl to worse. For thi~ year, 
you have provided a sum of Rs. 101 crores 
for the Department of Non--Con "eo tiona 1 
Sources of Boergy. The otber day in the 
course of question, you gave a very 
favourable reply and I expectod that you 
would go OD a very bilr sea Ie to encouraae 
non-conventional sources of energy. What 
can be done with the amount of Re. 101 
crores? What is the position of the villages? 
Many of the hOD. Members have Ipoken 
about this. In the villages, the people do Dot 
get fuel. AU the forest are being cut there 
So, unless you go in for bio·gas or 80lar 
energy, it is impossible for us to meet the 
~jtuatjon. You hav~ provided a ,'ery small 
amount. For the Department of Power, you 
have provided Rs. 1 SOO and odd crore. 
whereas for thi' you have provided Rs. 
101 crore •. 

Tben I am coming to my State. Tho 
Chief Minister bas writteD to you a 
Dumber of letters. Our State is facinl 
acute famine now and aJso power ramine. 
There, the power-cut for the industry is 
80 to 85 per cent. Almost tbe industrial 
activity bas come to a standstill. We hive 
sent 80S to you several times. 10 tho 
meanwhile, our State Government has 
requested you to live cJearance to tbree or 
four projects. One is regarding installation 
of 2 x 210 mw Boiler Therma) Plant in 
Mangalore. You bave liven the techno-
economic clearance for tbi. project. But 
unfortunately. it is held up in the Mini-
Itry or Petroleum. I would request 10U to 
kindly use your lood oft'icel to see that it 
is cl_red immediately be'cause it ba. 
aborter aeatatlon period. Hence WI waaC 
pow.r •• Nadon ·1m.,tdlateJ,. 
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The other project is "elarding 
installation of 120 magawatt Gas Turbin e 
Plant at 98Dgalore. Most of tbe Central 
Government industries are locat ed in 
B.oplore. 30 per ceat of the Power is 
utilised by these industries. I am lure you 
"ill kindly sanction it. 

The tblrd is regardiol installation of 
four mini generation plants at Kolar, Bidar. 
Jamarkbandi and Indigi. These arc all 
absolutely necessary. Theyare a)) pend-
ida, or Course tb e CBA has approved 
chem. Finally they are pnnding with you 
SOt I would request the hone Minister to 
lee that these are cleared. Finally I want 
to mention only one thing t. e. about rural 
electrification. I agree with some hon. 
Members who spoke before me about this. 
You should pay equal attention. Bven 
after 37 years of independence, nearly 40 
per cent of the villages have not seen what 
electricity is. You should provide for 
funds for this. National Grid is a must. 
It h hiab time. I would request you to 
take immediate steps to see tbat the 
national arid comes into beinl. 

With these words I end my speech. 

SHRI PRIY A RANJAN DAS' MUNSI 
(Howrab) : Mr. Cbairmm, Sir, I represent 
a state which is now a patient a8 far as the 
acute crisis of power is concerned. I do 
Dot mean political power but the eneagy. 
It bas resulted in ereatjnK a morass in the 
economy in tbe State. I have decided 
to-day to speak OD same very fundamental 
policy matters. If we look at the mood 
of this Government and the basic tbru,t of 
the Prime Minister to take thc country and 
to make ourselves ready to attain self-
reliance on science and t echnololY for the 
21st ccntury. I personally draw the atten-
tion of the hone Ministor who is known al 
• very progressive man in bis pub) ic and 
political life. He is a dynamic Minister in 
tbo Cabinot. Today I win apeak 00 lome-
thiDa which I do Dot usuall, speak, and it 
it Q,u ito uobecomlol of me also. AI ways 
I defend tho Public Sector; nationaUsaUoD, 
all aspectl of lOCialist economy. In 
reality 1 will la, 8OmothiDi on enora, 
.. ~or to tbo MiDJater. Le' tho lIimltor 
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first consider two aspects. ODe is the 
system that Is now prc\iailiJ,. in the 
country-in Energy. Industry and our 
general eeooomic affairs. Whether it is 
pos sible at all to take the COUDtry to tbe 
21st century fast with the metbodololY that 
is now beiDI adopted .peeially in tbo ener8Y 
lector. This is precisely wby I am 
talking. 

There are many many defects in tho 
report; but I can say with all bumil it, that 
the Ministry and tbe Department In the 
Centre have hardly anything to do becauso 
of tbe general autonomous character of the 
bodies functioning in States called tbe 
Electricity Boards. The power station 
wbich we have inherited after independence 
are mostly from the private sector and a 
few from Rajas and Maharajas. Later on 
we dcveloped our own and policies camc 
under the Industria] Policy Resolution Act. 
Energy has always been produced only In 
tbe public sector. Why I say it is because--
I will speak something fundamental and 
basic today-the entire power generation 
programme in the c"untry, including tho 
transmi ssion aspect-whether you like U 
or not-is with the pubHc sector. 

You have to get the people, you have 
to find who are suitable, you havc even to 
go to the party whose materials arc taken. 
In the major consortium of the power 
projects tbey are also to take assistance. 

My fil ~t humbl e submission to the 
Minister is that please see very carefully to 
it whether the power generation proaram. 
me in the large scale or medium scale can 
be thought of even by amending the 
Industrial Polic)' Resolution to allow it to 
a little eXfent, if Dot for the private sector, 
at least for tbe joint sector. Why J say it 
is because of the pace (If development and 
the time that is avajJabl~ in O\lr band and 
the projecls that we would liket 0 complete 
and whether we would like to reach to tho 
21st century. I am afraid to say-tbo 
bistory proves and th e functioning of tbo 
last ten years proves-that it ia Dot JUl' 
possible with the present system. 

as. 11000 troleS Is eapected to bo the 
total 1011 at tho eod ot tbe Fifth Five Y .. 



Plan only in the energy sector. Rs. 11000 
crore. by tbe State Electricity Board.. I 
am Dot teachiDg other, I am not talkil1, of 
the National Project Construction Corpora-
tion whicb is gaining some profits. 
Rs. 11000 crore. is the net Joss onl, by 
the State Electricity Boards at the end of 
the 7th Five Year Plan. 

Due to power crisis and otber relevant 
factors till ye~terday, the Reserve Bank 
Report says, which led to sickness of the 
industries aod closure of industries; tbe 
loss is worth Rs. 5500 crores. At tbe end 
of the 7th Five Year Plan, I prelume that 
the industria 1 sickness and closures involv-
ing national exchequer to the tune of Rs. 
8000 crores, plus Rs. 11000 crores by the 
Electricity Boards losses will amount Rs. 
20000 crores ca.S tbe total loss to tbe 
nation. 

I would, therefore, suggest this to the 
Minister, I am not talking of high power 
committee because a lot of committees 
have been appoint ed, I have seen the 
Advisory Committee's report, tbere arc 
8uidelinc'i, all are .Jery good, I am not 
questionioa tbe competence of the officials. 
It is a bad babit, with most of the politi. 
cians, whenever we find fault, we don.tt go 
deep ioto it and just accuse tbe officials. 
There arc load competent officials in the 
Boorg), Mlnistery, in the Blectricity Boards. 
Tbere are technocrats, they are also 
patriots like us. Tocro may be one or two 
black-sbeep I am Dot referring to them. 

Tho main busic areas; the Minister 
wUl allee, are in tbe coal world possibly. 
I am not claiming that much knowledae of 
codrsc. Possibly in our country, the ash 
content in tbe coal is very biah. Whatever 
may be tho machinery )'ou just caonot 
manalc it wHb that much content of alb 
in the coal. How to meet tbat cballengo '1 
When this question comes you may lik 0 it 
or not, io power tccDnolOl', in coer,y 
tecDoololY. the western world is much 
more superior to tbe .utero world. So, 
CO tab voluntary aasistaof.:o from tho 
western world politically may Dot be 
lu&tabl. or oODvCDieac for us io terms or 
tboory, practice aad othor 'biG... If you 
",aille11 WID' to "k 0 tbe 80\111"" to lb. 

21st century you have no other option but 
to take us more of their assistanco as 
pos,'blc to compensate or to fight this 
t echn ica 1 prnb J em. It i. Dot a po lit ical 
problem, it is 8 basic tecbnical problem or 
the macbinery. 

While I am saying tbis, I wou Jd also 
offer my suggestions to the Hon. Minister. 
Can you Dot thiok of-jf at all you have to 
invest heavily-taking all tbe aspects. 
investing beavily from now for the nnclear 
power 100eration programme? Sir, tbe 
reports of tbe international experts and 
the report of Raja Ramana substantiate 
that the nuel ear based enerlY per unit as 
compared to the coal based energy per 
unit would be 6S paisa Jess costly. 
Although the investment in the initial 
stales will be heavy but in the loog run it 
will be produc tive. SJ, why is it not being 
a 1opted? The competence and expertise 
for nuclear power generation is there. Wo 
stand sixth in tbe world in this field. In 
tbe USA itself J 3 per cent of tbe present 
generating capacity is from 80 operating 
reactors baving a total capacity of 63,000 
MW. It may bo I iulo 1 es s in France and 
Germany. 

In India the infra-structure that You 
have Qlade is not just a smalI one. In 
India itself when we say we stand as sistb 
in tbe world our prnposed pJan of 10,000 
MW is already tbere. When we actually 
aet it, of courso, it wall contribute largely 
but again I am sorry to state tbat apart from 
your experimentins or bclinniol of 
Kalpakam proj eet in Madras you are DO' 
still considering various important parts 01 
the country. I represent West Dcolal. It 
is a Stat e wbicb is now a patient of power 
sickness. There also a few areas were 
sug"ested in the district of Midnapore (or 
sucb programme but were later on [ajectcd. 
There arc some salient points whicb arc 
requir cd r or a n ucl ear stafioD aDd tbe 
reasons of canccl1atioQ of the Beolal areat 
were as follows: 

1. Khadirabad afte J8 below 
biah-=I' rOQOrded flood 
level. 

tb. 
water 
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2. 1be site is prone to flooctina due 
to hiib tidal waves and storms 
during monaOOD ... 

3. Hilh population density, both in 
the exclusion and sterilized 
zones. 

4. Inadequate availability of fresh 
water for make-up and domestic 
use. 

S. The load·beering capacity of tbe 
soil is not 60 t/m2 as required in 
the guidlines of the Atomic 
Eoersy Department. 

Sir, on the basis of Doo-fulfilment of 
these requirements the sites in Mindnapore 
district area were rejected. But I ha~e 
aeen in Madras in case of soil bearing 
deficiency concrete piling was there to 
meet tbe requiremeots. Scientists have 
said that concrete pilin~ can compensate 
the soil bearing problems. If you feel 
that the nuclear power programme would 
be the ultima.te solution then your plan 
.bould be very much concentrated OD lhlS 
aspect also Instead of going ill for cOd.i 
based prolramme thus incurring lOiS after 
loss. So 1 would like to request you to 
look into this aspect and find· ~it es which 
fulfil your requirements and wbere such 
programme can be brouaht up. As 
relards West Bengal the Central Govern. 
'mc:nt bas asked them to select a tbird site 
whicb may fUt.till all tbe requircmen LS and 
it is now upto the West Denaal Govern-
ment to select the site and refer it to tbe 
Government of India. 

Now 1 comc to tbe maiu issue. The 
main issue concetDinl the present day 
pro,ralumo of the power aeneration, tbe 
main problem which I have witnessed 
'because I represent Howratl consti tucney 
where the main industrial tbru~t is there 
and I every now and tben meet smal), 
mecuum and beavy industry people in 
rClard to powor. Often the cbarae is tbat 
lO;: Blectricity Boards·do Dot let coal in 
tun c:_ Tbat is wbY tbe Co.1! Mmiatry or the 
~N .DoPUtm,ot it .hb ,OQ, fOl1analoJ, 

with you. I have penonally inspected 
two or three areas-What do they do '1 
The State Power Authority does not ma'" 
even for a month in advance their 
perspective pI anniol for the future. 
Suppose I om to ,enerate for 100 mOl.· 
watt power after tbree months, tben three 
months in advance my 'planning shouJd be 
ready. For the next three months, I should 
know how much coal should be transpor. 
ted, where it should be placed, etc. AJI 
these things are always Dot done in 
complete coordination and ther e is always 
delay in giving the memo. and Bettina the 
things. Toe backlog which is created is 
never compensated throughout tbe year 
resulting whicb the total utilisation 
capacity of mach in ery is not ful fi 1) edt 
resulting which the constant efficiency-level 
of electricity generation station goes down 
and resulting whicb indiscipline starts 
which is Dever compensated. In spite of 
all the belt efforts of the Energy Mioister, 
I c.an say, Sir, tbat no State Bl ectricity 
Board will do it because of the fundamen. 
tal question of this that no State 
Electricity Board can function with a real 
sease of autonomy_ Tbey always are 
afra id that if they do not satit,fy and act 
to the tune of the Mini.iter, tbey will be 
changed from thlt place. I am tellia, 
the position. My opponents will rise and 
shout at me. Sir, it so happens. 1 am 
not blaming any Governmen t. I only say 
tbat let us do politiC:; in other sectors, 
not in Energy se.;tor wbicb requires 
techni .:al competence, and tecbnical 
confidence and so mucb so in our pOlitical 
wisdom what happens is 'tbat all tbe 
technical p~opJe are thrown out_ If a 
Chief Minister is thero with a Powor 
Engineer to inauauralc a Station, It is not 
the fault of the Power cnaineer If I come 
back to Power and say to him to oh' you 
were with Shri Jyoti Bo-su at tbe tUDC of 
inauluration of tbe power Station and )'ou 
arc now under a cODsrc88wala and abo 
Ct!M waJa bas gone;: out'"'. Tbjl i. 
happening now. The result· is tbat 'bIro 
is a total bUQ8ling JD tha administration 
aDd power ,cnecation capa~jty.. Nobody 
ia ta.kina tbe rosponsibility. I am Dot 
. blamiQ8 anybody. 

·SHRI B.N. REDDY (Miryalluda) : 
Here you arc taltio. of politics. But )'08 
aro '0 talk abQut ODClI)'. (/"'6,,,,,'iMI) 
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SHRI PRIYA RANJAN DAg MUNSI : 
If you don't follow me, what' Cl"l , do? 
I am not talking about pllitics. I am 
talkiog tha t politiclJ should not eome in 
enerav. 

SHRI B.N, REDDY: The energy Is 
required thr Jughout the country. The 
Centre is to look after that. You are 
diverting the subject. You should confine 
to energy. 

SHRI PRIYA RANJAN DAS MUNSI : 
I am talking of the whole country. I am 
living just an example. Sir, the difficult 
is that some people are all ergic even to my 
speech. Sir, I am speaking abou' my own 
State, We.;t Bengal. I am not talking 
about Andhra Pradesh'. 

SHRI B.N. REDDY: I will be happy 
if you request the Government to help 
West Bengal in th e energy sector. Not a 
word you have said. 

SHRI PRIYA RAJAN DAS MUNSI : 
I will seek your counsel at tbe appropriate 
time. So, Sir, in regard to this utilisation 
of macb\nery, bringing the coal not to the 
New Castle, but of courso to the power 
gener.!tion Station and the perspective 
planning, I can say that if the Energy 
Minister appoints a Committee, no State 
Blectricity Board will follow the perspec-
tive plan programme of their own Board, 
not even a year, even for a quarter, that 
is, three months. Tbe result is that the 
crisis is crept in almost in even Electricity 
Board. 

Lastly. in regard to the harassment of 
th e cOD'sumets. I do Dot know why this bas 
been going on. I have ref~rred to 10 
dozen cases in my own State. A dangero. 
us thing is now being operated in every 
State, in my Slate also and in Delhi also. 
The Power units which calculate tbe 
consumers' dues as to how mucb they 
beve to pay for their power consumption, 
are being manifJulated by lome peop) e 
within the Blectricity Office lri sucb a 
maanet tba' if you don't satllfy tbem with 
br'ibet, they wnl increase the consumption 
_lei from 40,000 to 80,000 or evOD 000 

lakh and issue a Dotice to tbe effect. This 
rlpket Is 10inl on and it is anotber kind or 
racket wbich I call 'transmission theft- or 
'power theft'. It is beinl operated on a 
big scale throughout tbe country by .the 
big gangs of mafias both insid e and outljde 
the Electricity Board. I do not know in 
wba t mann er you w ill fight it out. 

If you cannot tbink of chanting the 
Industrial Policy and allow the private 
sector or the joint sector to 10 In for tbe 
leneration of power, tben at least 
concentrate on the nuclear power 
programme. If you cannot do that also, 
at least yOll think of amending tbe 
Electric Supply Act and the Indian 
Electricity Act and take some lenuiDe 
authority in your own hands by law 
through tbis ParI iament, by which the 
entire energy genera tion programme can 
be rerularised under rbe authority of tbe 
Centre. 

With these words, I support the 
Demands for Grants of this Ministry and 
conclude, 

SHRI G.L. DOGRA (Udhampur) : Mr. 
Chairman, Sir, energy sector is a very 
important sector as also a complicated one. 
It IS complicated in the sense that tbe 
distribution nf energy is causing a Jot of pro-
blems, the production of eneray is Dot very 
straight and we do not have full grip over all 
tbe problems. Take for instance tbe supply 
of coal for the thermal power stations. 
The coal is supplied from differen t coal 
fields. The coal mined from different coal 
mines has different ash content. If. 
boiler bas been designed for a particular 
coal, that boil er cannot accept a 11 types 
of coal. The difficulty arises from the fact 
that the ttistribution of the coal ia done 
by these people who are Dot aware of tlae 
exact quality of coal required by particular 
thermal power station, Thoy aetua))y lend 
whatever coal is available without takin. 
into account the exact requiremedtt, '1he 
euct type of coal required by fhat 
particular tbermal power station. 

In view of tbit, my sUllcltion to the 
bon. Minister, who II YO" ODorlldo aod 
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bold, i. tbat you should ostc.blisb tuper 
tbermat oower st,tlODS at the pftbea4s 
itself. Tbis would avoid pilferale of coal, 
chan liD I of consignments etc. dur jng 
transportatioD or coal. Instead of tbat, 
'OU transmit the cnera' produced at the 
pitbead. You wiU be saved of losses and 
10 many other botheratio'ls. You will 
have rull control so far as production and 
distribution are concerned. That is one 
tbina which I waoted to say. 

So far as hydel power is concerned, 
survey of its resources bas not been 
completed as yet It is right, as my hOD. 
friend, Sod Das MUDSf, aid, that we sbould 
allo try nuclear power, but you hive not 
10 far 8urveyed the potential fully, 80 rar 
.8 bydel energy is concerned. In my own 
State, you are sllrveyioa one river, caUed 
Cbeneb, but tbat a1so has not been 
surveyed fu11y so far. And for God's sake, 
do Dot entrust this survey to somebody 
elle : It sbould be done by the Centre. 

Then. there is another river, called 
Jbelum. which we are using to some ext ent 
for production of energy, but we have Dot 
surveyed it properly. Then, the Indus 
River in Ladakh, caD live you a tot of 
energy. We should endeavour to utilise 
it for this purpoge and survey it thoroughly. 
Again, thero is tbe Suru river in KaraiJ, 
which bas a Jot of potential and tbat 
requires to be surveyed. 

Tben, both Ladakh and Karan, which 
aro important from the defence point of 
view also, ha .. e not been properly surveyed. 
I'bese arc very important rrom olher points 
of view also. These can live you lot of 
mineral.. Particularly, Zanskar area is 
very rich in minerals and in power 
potential. proper surveys need to be 
made. 

So far as the Iurvey is concerned, it 
il mOlt importaoc. As we have abundance 
of pot.ntial. we muat live first preference 
to hyde1 projects. Coal deJ)OsUs are not 
unlimited 8Dd you arc a trustee of these 
coal deposits for the future scneratiooa. 
You .bu1J14 not \110 it IDdt\crimiDatcly. 00 . 

tbe other band water il fto_inl into tbe 
lea and is tbul wasted. It will not come 
back. You are Dot utilisiog this IOUrce 
whicb fs belnl wasted. And YOU are 
indiscriminatelY wasting the c:oal deposits 
which will not la,t 10Dg forever. You may 
take it very lightly. But I would say fbat 
the future len eratloD~ will CUfse yOU ror 
this indiscriminate usage. becauf;~ after 
SO years. you may not find most of these 
depo'iits. I aaain repeat that you must 
make (ull use or tbe hyde1 potential. 
Even in Uttar Pradt-sb, there is • lot of 
bydeJ potential. We are Dot taking any 
step even to survey it properly. 

I would lilee to mention another thiD,. 
We are fond of making very big plants, so 
far as hyde) projects are concerned. But 
we can also take up medium sized 
projects. For instance, tbere is tbe 
Sewa Hydel Project in Basouli in the 
Kalua districts, which could give 60 MW 
of power. There are similar otber 
projects wbich can be taken up in 
Jammu and Kashmir, Uttar Pradesh and 
Rirrlacha) Pradesh. If you bave many 
medium size projects, aU your difficulties 
win be over. So far as the materia] and 
other thing' are concerned you will find 
them in the country, You will be able to 
use your own indigenous machinery. 

Hero I must say one thin,_ I am very 
much disgusted with your policy of 
investment. I do not uuderstand wby you 
are shy of di6cit financing. We can adopt 
the defidt financing method for these 
medium projects very effectively. Sbri 
C.D. Deshmukh had shown us the way. 
But, just because it is not written in the 
text-books, our peopJe who believe only in 
tbe text-book theory, will not take to it. 
If you can produce things wItb the belp of 
deficit financiDI and tbereby increase the 
aross national product. why Dot use it? 
Therefore, I say tbat you should look 
into it and you must adopt tbis method. 

So far as tbe medium projects are 
concorned, you leave them to tbe State 
Governments. Some States may be very 
efficient to tbo wort. But tbere Ite lome 
other States ute my OWIl State, which are 
not c1l1c;ieQt .Qd wbJoh are Dot iDtero.tod 
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fo dOinl thlDI. In certain placel. But on 
a national se:Jfe;' you cannot ignore them. 
Th~reforet in such places YOU sbouJd take 
over the proj eets, wherever it is necelsary. 
It you can make tbem to execute these 
projects, fhen YQU may do so. Wherever 
States can do it by themeselves, we bave 
no objection to that. In otber places you 
8bould take up the projects. 

Tbere are two projects in mv State, 
one of them beinq. the SalaJ Project. 
Though It was started long ago, thiolS 
started mO,!ing only recently after Sbri 
Oberoi took over. The d day was due to 
law and order problems sometimes. And 
secondly tbere was delay beeause it was 
not thoroughly technically surveyd before 
starting the work, Probably, we were not 
sure as to what sort. of soil we were dealing 
with. Our experience was mainly in tbe 
plains and we thought that tbe land would 
behave equally there too. They bad to 
face certain difficulties because the region 
was rocky and fought Now, they are able 
to overcome this problem. We were told 
tbat it will he ready 800n. Shri Aruo 
Nehru, wben he was the Minister of Power, 
stated tbat the first phase of tbe project 
would be completed in June tbiCJ year. Then, 
we were told that the first phase would 
start io September. But now they are 
saying that the first phase wi11 be completed 
in December. I would request tbe han. 
Minister Shri Vasantji to pay a visit to this 
SalaJ Project. I do not know whetber the 
Minister is interested in paying a visit. 
Du t Sir. you must visit tbis place, so that 
yon will know things for yourself. You 
know bow to tackle the labour problems. 
You know how to enthuse the staff. Also, 
you may belp the Chairman \fro Obeloi 
in knowing the tbinss. You must kindly 
see to it. A lot is being done. Things 
are beiog straigbtened. Things are better 
DOW in Salal since Mr. Oberoi, tbe present 
Chari min of NHPC took over. I must 
say this. 

Then tbere is another project, viz. 
DuJbasti, wbioh is a big ODe. Its inrra-
structure work-roads, buildings aDd even 
pilot tunnel, are in pro,fOss. They are 
beiDa oompleted -.s allo plantation of 
ttect. But sofar •• the maio power bouse 
iI concerned, yoU aro probabl, a'ttill, it 

done tbrou,b a (or,Jan countr" becaD.e 
of your resources po,ition, aDd becau.e of 
the maehinery which you have to import. 
So, you bave to see tbat tho contract J. 
successfully given to a consorUum witbout 
dela) t because otherwise it wiIJ cause 
rru~tration in tbe whoJe area. 

You are sbort or power. You need 
power everywhere in India, tveD in tbe 
nortbern sector. So, In the northern India 
if the!;e two projects are quickly completed. 
they can help the people remove power 
~hortage. Why are you not lookfn, into 
t h18? Weare not even giving funds 
(or the transmission Punjab, and Jlnk it 
with distribution points, bring power to the 
nation~J grid. The national arid is ver, 
essentIal, because witbout it, you wiJJ not 
be able to achieve. uniform distribution. 

Electricity is a commodity which will 
always be in short supply. Wherever it II 
in short supply, you have to carry it From 
some other ",'ace. So far as hydel power 
fs concerned, in the lean period you have 
to boost it bv thermal power. I had 
8uIJrested tbat you must bave a super POwer 
house in the pit heads. Th ~se are the 
sugge!tfon~ I would like to give, but I 
would again request tbe Minister that be 
should visit Sala), and see that it ia 
comp) eted. We are in a very bad position 
in Jammu and Kashmir, as fat as power 
supply is cOl1cerned. We arc grateful 
that you are giving some extta en ergy from 
time to time; but sometimes it becomes 
difficult for you alsO. The position "UI 
ease when at least the first phase of Salel 
is completed. So, I am again makin. a 
request: Soe that the Dulhasti contract 
is awarded early. It may be awarded to 
any country you liko f whichever suits YOU. 
Again, not only the first phase of Sala) 
b · t ut Its second pbase should also bo 
completed without delay. 

I would also say that tbo survey of 
Cbeaab should be completed and work OD 
certain otber aites should also be taken up 
10 that it raises the moral of. tbe Jocai 
people to some exteot. 

SRaI CHINTAMANI PANIGRAHI 
(Bh\lbcaclwar) : I rit e to lupport lbt 
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Demand. for Grants ·or tbe Ministry of 
BDer.,. I am thankful that or lat~, since 
our Minister ltas takeD char,e ,of tbil 
MJnistry, be bl. tried to enerai" it. 
ThouJb In my Stat. or Oris8a because of 
serious power critl!, pump .tt. are almost 
Idle, I am thankful tbat tbe Minister bas 
tried to eneraize the whole Minis'ry, whicb 
Would hel, tbe :couutrytid,e',o.tr'tbe 'offers, 
eriRia. 

J mOlt brlQI to tbe notice of the bon. 
Minister tbat ,~be Jl'owth rate in respect of 
power generation ror the two decades 
betwoen 1951 and 1911 was 12.7 per 
cent; but, thereafter, in the next decade, 
in 1970 to 1985, <he power generation 
,rowtb rate bad dectin ed from 12.7 per 
a=nt to 7.6 percent: in 1976~77, the plan 
load 'actor of tbe 'thermal plants in our 
country was at the Jevel of 55.9 per cent. 
But, unfortunately, in tbe 6th Plan, it bad 
come down to 50 per cent. It is only an 
averaae. But if 'JOU look at Ta lch er 
Thermal Power Plant y()U will find that the 
plant Joad factor toda,'is between 32 ,and 
34 per cent. J 'hope tbele basic questions 
need immediate attontieo 'or tbe bon. 
Minister and the Mini.stty 80 that if 'we 
can J)lul all 1tbe deficiency, t·hen the growth 
rate itself goes to ,the leyel or the rfirst 
decade, 12.7 'per cent and the plant load 
'actor it.1f loel upto SS.9 per cent of 
the 1976·77 daYi. '(,ben perhaps we will 
get additional _erlY which can generate 
additional capital equallirllg to Rq. 20,000 
crores and ther·etore./fle need not '10 on 
begging for re50utte:. for this 10,000 MW 
ltbortallc, tbe cap .hat we are envitagial 
in the 7th PI'aD itself. 

Due to h.ck of rational, wen laid out 
energy policy, bow regfoD"!1 discrepancy in 
investment ud also in leneration is 
growing from plan to plan in the energy 
IOCtor? 

Wbat i,.tlle abar c of tho .. total ialtaned 
capacity in tbo lcou.otr~, .z.Gao .. dle ? 

.In tbe a«thero relion. io ,197'9.80, it 
was 29 per cent or tbe .ntire traatalled 
capacity seneration. in tbo' western rcaioo 
it was ~7'por eau • ia ,tI.e,'feutborn .OD, 

it wal 25 per ceot ,aDd hi tlte : . ....-0 'Ir .. 
lion, .J.t accounted. for. 0111, 17 por C,lDt. 

IHItI'BlPlN PA'L,t.DAS : '''Mat l,.t.at 
tbe power .,Item , 

sHltr emNTAMANI PANIORAHI:' 
It Is very low; it 'it about 1 O~·5. The In'aln 
objective of the plannit1g "'process is thatllt 
Jeast aradually, from plan to plan, these 
r.&JODal disparities are ' oompletely 
removcd. 

But wbat bal'peDI ~j. tbls; becaU!o' or 
tbe oner" policy tha t we are (oHoMa. 
from rOlion to resioD, this gap loes "n 
Increasing. 'You Jook at tbe outl.ys In ·the 
Seventh Plan. Por West Bengal. it is Rs. 
1,248 crores; ror Bihar, it is 'Rs. 1065 
crores; for Orissa, 'it is Rs. 780 trores ; 
for A_am, it Is Rs. 485 orores. The total 
is-In tbis eastern region-RI. 3578 crores. 
But· if you look at iQujartt you will find 
tbat It'il Rs. 1437 crorts ; ;for Maharaah. 
tra, it is Rs. 304, crotes; ror U ,·P. It is 
Rs. 3394 crores. 

I come across a statement by the Plan-
nina Commission Member incbarae of 
energy. As usual, be tried to defend what 
the government did. By way of defendiog, 
be said, what can we do? It is the Gad1Cil 
Formula which has laid down bow tbe 
resources should be allocated to different 
states in respect of eneqy leneration as 
woll. Well. if the Gadgil Formu)a is 
increasing the discrepancy of the different 
reaions, then I bope tbe Parliament has tbe 
full right to see tbat tb e Oadgl1 Formula 
Is not appJiej in tbe field of ener,y. There 
Is nothing wrong in these thinas. 1ho 
Gadgil Pormula is not a Veda that this 
Veda will continue till 2000 AD and then 
onwards till eternity. Therefore, these are 
tbe basic questions which I tbousbt I wilJ 
brina to tbe notice or tbe bOD. Minister. 

17.00 hn. 

Duo 'to Jack. of a well· laid out '8rid{a 
ration~l ?ationaJ poBcy. OD the en.., .ec-
tor. thl8 18 waat·"wlI bappenioll iD tbe S'2rth 
Plan. T,h4y 'bad <.capacity IdcNtJoD ,pro-
IJ'IIIIUDe .. 0....... Por aortbetn r .... 



It :was 5172"MWI'; for .,..rn 'retriOD, it' 
.11 5931"MWs; for sou'ttiem relion, it .a. 4.5 65 MWs-: for eastera region-Bihar. 
Oris,. and We'lt Be"gal, it is 3'2" MW. 
In North-eastern rel'i(\D to whlcb' Mr. BiPin 
Pal D8. made a reference, it was only 
669 MW. If we bave DutbiD, to see from 
this, then it is all right. TI1en we close 
our eyes and we do Dot say anythiol. But 
wbat;, bappe~ it tha,," even in Orissa the 
tarBct, fixe4 in the Sixth Plan for additional, 
... aUon capacity w~ 560 MW though it 
"at" mo.t inadeq\1ate even tben Dot a 
.ioa~ MW of a<ldiHonal power wu deve-
loped, in tbe Sixth Plan so far a8, Oris .. a h 
cODcerned. These ar e the proj eets which 
are runnina from Fourth Plan onwards. 
They arc still not completed. There 
is an effort to complete, them in tbe 
Seventh Plan. The Government of India 
have tried their best to allot fundi to all 
the incompleted projects of tbe Fourth 
Plan so tbat they can be ·compl eted in the 
Seventh PJan and add 465 MW of power. 
Tberefore, these are the tblDIS wbich wo 
will have to look ioto. Unless we do tbat, 
tbe hiab sounding words md.Y not sathfy 
tb.: srowins n coos of tne country when 
we aro prepared to march into tbe 21st 
cCDtury. 

Alain though the theoretical generation 
of electricity in Orissa today has been 
taken as 574 MW the actual avaUabilHy of 
power today is only 413 MW whereas the 
averaae dfmand of Orissa today stands at 
800 MW though tbe installed, capacity is 
1184 MW. It is bccause, the Talcher 
TJlermaJ Power Project' having 480· MW of 
Icnerating capacity, is only gen,eratiol 32 
to 34 per cent. If you can inerease it to ' 
3'0 MW, then I 'think, most ot· tbo'·eoetay 
crisis in Orissa today wd 1 be over. Today 
for day. and days tOlotber tbe couatrysidc 
il in darkDOIS. Tbe State Government bal 
submitted and I am glad tbat tbe Enetl' ,. 
NiDi.try bal allo"approvod tbat sooina .. tbe 
power crisis;o tho State TM, Valley 
Thermal Power PlaDt aad the otber ·Talcbar 
Supor tbermal power pJaot· bay .. be. clear-
ed.· The WOtkiD& Group· Sa,8 tlla t Orisaa 
Deod. 1200 MW of4 power. ia tile Seventb 
1'1.0. 'fbererore. tbea-o tbittll' should i ..... 
mediately' be ·eluted:,· The·Va.lIer·Thermal 
flaot 'i' Ia~ lbe .. Sta-t o "Sec 'or·' aud ,the orb. 
_. dale i. dao tUGbar pI.. II ia &bo 

. [C_'tal Sector. Now. 'what I. bappeDiDI? 
Tbou.b the BnerlJh M .... 'fJf 1 ,.'{try", their 
belt to bave-· WOII," .' BatlM loaa and aU ' 
these tblnl' for the Talcbar Super Tbermal 
P1I.', I._,~; sOlQOwb.e *.,,.4 t~t 
tbo,·oatil'~ oavirOQlDeal,O' tbe .roa will be, 
dillulbed,if. a aUPPlrt hcrlD&1 pjaat pomes, 
up'ltho~ If ttaerQ is·.QDo, ..,11; anywhere, 
tboa' it aoot to the World Bank add thea 
to th,:, CODtr.l: Blectd~t)' .Authority. I 
hoPI, the hon. Minister, wilLlr)' to .olve 
thil'fODvfIDllJQOQ' pJ:pblolD qqickly 80 tbat 
woK: on,Tal.ar luper. tbJrmaJ plaut caD 
be, .tart: immodiat.ly. Tho WQfkina,. aroup 
has recommended tbat, it should atart i., 
J 98S-86. If the bOD. Minister and the 
Ministry would be kind oaoulb, then tbe 
work would Itart 8000. 

Let us'look: to ,tbe·capacitr that we are 
tbiokin.' of. In tbe Sixth ,Plan the tarlct 
wal for ICDeI8UOD' of 1»,686 MW 
of additional power. After three years 
thero was a mid·term appraisal. In 
the mid-term 9ppr.aiaal tbe" rC\ilcd it 
to 14,SOO MW. But in reality 'be acbieve-
ment came to 14000' MW. Now, in tbe 
Seventh Plan \1\e, , have rceommended 
30,000 MW. One MW .. COStl. RI. 1.5 
crote.. Considering that 25 Per cent is 
uoder·estimatioa, eva tbat you caD see 
tbe aUoc:atiool tbe Planoina Commission 
has made. So. past by tbe standards .this tar-
get will be reviled .pill in the ,mid Itream. 
After two years we will say let us make it 
22,000 and tbCD actually we will come to 
16,000. If tbis ·tluOI· 1008 all tbea what 
will bapp.cD. we aro Dot able to uodes8tand. 
I am just '&yl'-1 you lomo filuccs. about 
the addition .. l lencrahoD of' c:apao'ty. f'or 
tbe Tbird Piao, tbe tarlct w.'.1040 MW 
and tbe acbievement wa. 4.'20 MW. In 
the Fourth Plan, tbe tariel was 9,264 MW 
and tbe aebievemeot \\a8 4,~7~ MW. 
SimilarJy, in' the Fifth Plan, (he tarlot was 
12,499 MW but the achievement wa& oni)' 
10,101 MW. So. jf you 10 00 like t111s, 
ev er,wb ccc. 4$ per coal reduction is tb~[o 
io tbo a~cmQQt. 80, tbe. aJ::c tho pru-
bleQl' .. .hiGh we ba~ to .&etioualy look into. 
If we, fix tbo, U .. ,., aod .. UJUiXUltC1Y tbe 
'",e*" ar,e reviJed, at, •. tbtec )'e~ra aDd 
tbul, tbe .• ual prOdll~OCl cQmCS to SO 
... _t 10M, tbal". tbe tat_" tiled, then 
1IPt«> 4~4 w';f" lOA" ~\. 'VOG. JltCt.~,CJ.blD~)' 
cballcqina problem of OD", lb., 'be 



(8bll Cblntamani Paoiarabi] 
coan,try it facing and wh icb will be stiJl 
furti:er acute In the comina year. 

I am bappy that the Government ba. 
pluned to raise the power ceDeration tbis 
rear b7 ten per ceDt. This is a very 100d 
measure. To overcome tbe lap of 10,000 
MW In the Seventh Five Year Plan, the 
Government bal alteady let up a Central 
Power Finance Corporation. Thl& is a 
welcome measure. 'I bope wbatever diffi-
culties aDd deficiencies are tbere, the Cen-
tral Power Finance Corporation will be 
able to overcome them. 

Now let UI took at the functioning of 
the State Electricity Boards. Some friends 
rrom the otber side bave pointed out that 
In the Sixth Plan the State Electricity 
Boardlluft'ered a 10s8 of Rs. 4,500 crorcs 
and in the Seventh Plan, it will rise up to 
as. 11,757 crores. I remember to have 
read somewhere tbe Report of some of the 
Ministry offioials where they have said that 
we have to do something about tbe State 
Electricity Boards. We welcome tbat they 
bave said this. But when are we going to 
do that? In which year are we going to 
do that? This loss is after excluding the 
subsidy. The Centra) Government i, giving 
subsidY also to the State Blectricity Boards. 
In fact. hOOt Mr. Bipin Pal Das was t ell-
ioa about the rural electrification ......••• 
(la"rrllpllons). 

SHRI BIPIN PAL DAS: I also laid 
about the State Electricity Boards tbat the 
AdministratiYc Reform! Commission had 
IUlleated tbat these Boards must be man-
ned by t be prof eS' ionals. 

SHRI CliINTAMANI PANIGRAHI 
I think there is strike a1so in some Boards 
rep rdiDa this. 

About the Talcbar Power Plant, every 
time I have said in tbis House tbat only 
32 to 34 per cent of tbe plant load factor is 
available when tbe averaae for the country 
is 50 per cent. It is so beeau. tbe whole 
macbioery is defective. Secondly, they- re-
quire sevon tbousaod tonDes of coal per day 
~ut onl, threo tbousand tODDel' of coal is 

beiD, .applied by tbe conveyor.belts. Ad-
diDg to thil, adinfnistradve inefflcieocy is 
there. By jmprovinl this. if )'OU can io" 
crease tho .ooeration by 50 MW. tben balf 
of the problem of cn ell)' crisis wiJl be 
solved in our State. So, are tbese not tbe 
problems to be looked into' 

The Central Electricity Authority people 
have gone many times to Talchat. But 
what have tbey done? What improve-
ments have been effected. The House 
should be reported about all these develop. 
ments that· have taken place. These are 
tbe things which tbe House would like to 
know. 

Now take the case of Orissa. Even 
today, the OriSsa's share from Machkund 
Hydro·Eleclric Project is only 30 per cent. 
We can request the Government to ttde 
over tbe present difficulties by making it 
SO per cent. There are States which have 
surplus power and tbere are also States 
which are deficit in power. But what ha-
ppens is that each State works in isolation. 
Why is it tbat the ,N.1tional Power Grid for 
the construction of which funds have been 

. allotted to different States is Dot beiDg 
completed ? ..... (Interruption). 

SHRI MOHANBHAI PATEL (Juna-
larh): Which are the States which are 
having surplus power? 

SHRI CHINTAMANI PANIGRAHI: 
You will not agree if I say Mabarasbtra is 
also surplus in power. Therefore, I am 
not gOing into that aspect because every 
State will say that it needs morc power. 
But the peak loud hours can very and help 
tbe deficit States. Supposo today Orissa 
is starved of p,)1vcr, we have to take power 
lome SO MW or some 100 MW if the 
National Transmission Line and Orid is 
there, But it is not completod. So, all 
these shortcomIngs are tber~. I do not 
know wby this Natiollal Odd is not comp. 
leted. BnerlY MlDistry has liven the 4 

money for all the.e thinls. Who wHllook . 
ioto all theso thinas 1 Tbese arc the pro- " 
bloms which must bo looked iota. What 
iI tbe instaU eel capacit, in the ootire coun-
try? Tho oOlin iD.,aUod oapaoitr i. 



4',OOO'MW. By all COUDts, the actual 
.eneratiO,D Is not more than 22,000 MW. 
Traosm iSlion losses in country are heavy. 
As my friend pointed out, let us briD. it 
down tD 15%. Even if it is 15%, then 
500 m.w. are saved every day. So, these 
are the problems. I hope with the able 
alsistance of our Minister Sathe ji, these 
shortcomings which 1 have pointed out, 
wiU be overcome. 1 hope we will be able 
to solve this problem at least in tbe Seven-
th Plan period; and as our Prime Minister 
has deo1ared, by 1990 let us see that tbe 
country becomes self·sufficient so far as 
power demand is conccrned. 

With these IUlaestioDS I support tbe 
Demands for Grants of tbis Ministry. 

SHRI M. RAGHUl.vlA REDDY (Nal. 
londa): Sir, Energy and Education are 
tbo two most important things nedded for 
aoy country to dovelOil. Unfortunately. 
our country's per capita consumption is 
only 16S units. In tbe western countries 
it is near about 1,000 uoits. Duriu! the 
7tb Five year plan, some attention bas been 
aiven in respect of Energy Devclop:nent. 
Btu that IS not sufficient. Duriol tbe 7tn 
Plan, out of as. 43,000 crotes wbich am-
ount was estimated for the entire country, 
~Dly .R.i. 11()O crotes bas been allotted to 
Aodbra Pradesh. fbat IS a most unfortu-
nato tbing. 10 Aodbra, our State Bloctri. 
city Hoard is d~ia8 very well. But you have 
allotted a very meagre amount for Andhra 
P.ra(lesll. That is really very dlsappoint. 
ing. 1 request tho Minister to once agaia 
look lato tllis matter. Tho allocation du .. 
rlna 1986·81 is only B.s. 3029 crores. 
Woon you comparo it witb last year, it is 
&8. 100 crOlea Jess. How the bon. Minis-
ter is allina to fulfil tbe needs of tbe couo-
try is Dot clear. 

In Andbra Pradosb 8 S per cent of the 
revonue vlliales bave boen electrified. 15 
per cent of U1C baml.ts have been clcctri-
ned. fbote ace J.1,000 revenue vHJale. 
&04 l U,OOU namlet. 10 Aodtl1'a PradOlb. 
as % of tbe.o vAllalos bave bcc.o electrHlod 
aDO ~!1 IS % of tbeao 30,000 hamlccs 
have ooon eloctnnod 10 far. I requeat 
Ul, MlOillor to glcar all 'ho poadiD. t(.dQ 
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projects. I have wdtten Jetters relardin. 
tbe projects pendiog in my constituency in 
Andhra Pradesb and I have received onl, 
nn ackoowJtdgmeot. I want the Minister 
to look into this. Th ert' is a proposal for 
a Centcal Thermal Project at Maoulur. 
The State Government and the Chief Mini-
ster have written many lettera to you. But 
that project bas not been cleated so fat. 
That ."ou)d be cleared. A\so, there is the 
Second stage of the Ramagundam Thermal 
Power Project. If needs Central aasistanee, 
The prescnt thermal project at Vijayawada 
is doinl very welt. TheY ute peneratiDI 
30 per cent which is a hi,h generation 
figure for any therm'11 station. There ia 
diffetence in th: unit tariff rate between 
the North and the South regions in tbe 
country. There sho uld not be any sucb 
difference in tbese rates. All these tariff 
rates should be equal tbrouahout the 
country. 

Our State Government is giving con. 
cessions to agriculturists and that has to 
be followed throuabout the country and 
the subsidy should be borne by tbe Govern-
ment of India. The State G~vernments 
with their meaare resources canDot bear 
it. Any country's development is ba sed 
on agriculture and power is abe maio 
source for Lhe development of aariculture. 

Sir, many projects are pending. For 
tbe generation of power, many hydro-elect-
ric projects arc. ncede~. Our State Gover .. 
nment bas been requesting for mao; sucb 
projects. Even tbouah )'ou are ~ot con-
nected with them, 1 request you to uso 
your load offices for the Clearance of tbe 
irrigat ion projects likes JtchampaHj aDd 
Polavaram and hydro electric PIOJC(:ts Jlke 
Sri Sailam L~ft Bank Pfoject and Naaar-
junalalar Loft Bank: project. AU abose 
projects are pendioa and they are to be 
cjeared. Wno the completion of al1 t.beIO 
projecls wo can 8uppJy extra pow~r to tho 
Dcub)' Statoa also. The ItC1lampaHi pro-
ject is a tOree-Stlto projoct. It baa beeD 
pendiDI for a JODI time. So, YOU pleaso 
Ole your .ood offices for tbe clearance vI 
lDIl projlcc. Tlli. proJect wiU alao llwlI ,De Or ••• peOpto. 



(~ri,M.. __ ,puma Reddy) 
THB MINISTER OF ENBRGY <SHaJ 

VA,S4.NT SATH,S): Tribal rehabilitation 
problem is there. 

sHat M. RAGHUMA REDDY : That 
prob1em caD be' solved. We bave got 
alt-erGative arrangements. So, you can usc 
your"lood offices and aet tbe clearance for 
thh project. 

Sir, evay year there is a power-cut. 
,C;oosequcntly many industries have been 
virtuaUy affected. Our State Government 
ia requestiog you to establish an atomic 
power station at Nagarjunsagar. Though 
it i, l\ot your subjec~, you can use )our 
8Pod offices for this. Many people say 
that you are competent because under 
yout dynamic leadersbip for Vizag steel 
plant last year we could get Rs. 800 crores. 
So, I hope that you will help io making a 
bel'nniDa ror this atomic power stadon 
at Nagarjunsaaar. In one way by aene-
Illtini this atomic power it will also help 
your Department. That IS why I am re-
questing )IOU to take that up immediately. 

About coal, ADdhra is having abun-
dance, of coal. We can take up a nuu:.-
ber of coal projects tb er c. The coal 
workers have got many problems. Un-
fortunatciy, recently 7 workers have died 
because of the lcakage of the carbon mono-
aide. I want tbe Central Government to 
eltend their expertise to the State Govern-
ment ottacials. They would ha v e taken 
prec::autionary measures. but they have not 
taken thom. Unfortunately the innocent 
people bave been affected. So, I want the 
ollperti~e of the Central Government to be 
ezteoded to tbe Stale Government officials. 
I .. 110 want a research cell to lie develop-
ed. Alto lome trainioll should be aiven 
to 'tile 'official .. 

TheIO' are aome more projects in 
AIlahra ,areas, a. foe example, SiDlareDi 
CoUiertes.. You caa a.tead your c:oopera· 
tion froll) tbo;,si,d,e of· the· CCBtra:) Gover-
ment :to ,[bat .... " pr.jeota are' takea up 
"'~ coal will bo exploitod. 

Coming to the lolar e&:ergy project'·. 
80me projects bale been established in m, 
constituenQY. They are' workinl well. 
But onl" ks. 101 crores have b.eeD aUotted 
for the enUre Don-convontional eneray 
lourees. BeSides, ID,8ny bio-Iae plantl 
have to be taken up. We are now cutti» .• 
forests for fuel purposes as there is no 
alternative especially for the rural people. 
For settio, up the bio· gas plants I waDt 
more and more amount to be allocated. 
This amoun t of Rs. 101 CtOt ea will not be 
sufficient. 

The solar en ergy and wind Oow eneraY 
are to be developed to meet the require-
ment of rural people. I would like to 8ay 
that under your dynamic leadership, not 
only coal projects, but also other irriga-
tion and hydro electric projects which are 
pending with the Governmeot of India 
may be cleared as early as possible. We 
can help in generatiog extra eDergy whicb 
we can aiv: to otber Southern States, spe-
cially Karnataka. It is also facing a Jot of 
power cut. Maoy industries bave beeD 
affected tbere. Recentl), I have seen that 
in some of the industries, there is. 70% 
cut. That bas to be look ed in to. Th e 
electricity generation shJuld be developed 
in Andbra Pradesh and also in other 
States_ 

SHRI SAlYBNDRA NARAY AN 
SINHA (Aurangabad) : Mr. Chairman, Sir, 
tbis is the tirst budget deman\1 moved by . 
the boo. Minister teJatiDS to Energy. So. 
I would like to congratulate him on baviQ.", 
injected his dynamic spirit in the function-
iDa of the Departments. CoaJ baa a180 
been brousbt under bim. So, it wHI be" 
possible for him to ha'le an jntelrated 
approach and coordinate "ariou~ Depart-
ments uoder bim. 

Many of the hOD. Membert who havo 
spoken before mo have described the powcr 
Icene in tbe country. The install "d Capa~ 
cit,)' at tbe end of the Sixlb Plan will COID~ , 
to about 42, 547 m. w. or a little' moret. 
It w,. pl~Ded to have 19.,600 m •. w. but 
it was ·Jator on r~vi8ecl and' we achieved, 
only a a~netatiD' capacit)' of 14.000 m.", 
Now, iG tbe 7tb PlaD, tboro i •• propoaa. 
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to bave 2,2,245 m.w .• /I.e. 607. more tban 
wbat we have achieved during tbe 6th PJan. 
Jt i. expected that by the end or tbe 'tb 
Plan. total capacity wil1 go up to 64~7 92 
m. w. But tbe allocation made for tbls 
lector i8 ODly al. 34,273 croft'. I am 
Dot very sure whether the Minist,ry will be 
able to perform better durin. tbe 7th 
P1an. ,because the Planniog CommilSion 
made the allocation on tbe basis of its,cal. 
culatlon that 'one mega watt wil I cost 
about as. 1.5 crores. 

17.23 hr •. 

[MR. DEPUTY·SPSAKER in th~ Chair] 

But Sir, tbere i8 another study which 
shows that in setting \lP one mella watt. 
the cost will be Dot Jess than Rs. 2.25 
crores. Now, J wou1d Uke the hone Minis .. 
tor to 10 Into this question. If the esti-
mat e of the Planning Commission is not 
correct, as has been stated by another 
study, then, Sir. the allocation fS much 
too low and we will not be able to achieve 
more than 14,000 m.w. Why I am saying 
all this is because for the year 1985 .. 86, 
the claim was made that we have achieved 
a tarlet of 4460 m.w. or a little Jess but 
in the Indian Express, on tbe 30th March, 
1986, a report had come challenginl tbis 
claim. It is stated that during tbe last 
10 months, only 2240 m.w. bad been 
achieved. Now, I would Invite the atten .. 
tion of the hone Minister to tho report in 
the Indl4n Expr~sf. challenging the claim 
of the Government about the achievement 
of the target. The Indian Expless further 
says that out of nine thermal power units, 
of 210 MW eacb, six did not produce any 
power. In March, six other units were 
marked as added but five or them were 
shut down the next day. Is it Iru e? If 
it is so, it does raise serious doubts In our 
ability to achieve the target set for the 
Seventh 'PJan. 

We have to look at tbe power from 
three aspects. PJ.-.tly. :the low ,capacity 
utU"ation or t~rRl.1 ,plants and bilb,traa-
mission IJIosses. 'Secondly, decli'nfDI abare 
Of byttro-.leotrtcit1 aed tbird))'. :poor 
.. ., of 8,ta(O Db.rda l'D8II8IGlDa&. MaDy 

bOD. Members baYe spotea abo"t it. . 'I 
would only refer to the .report· of Mr. 
Vohra, ~8frmln, EuerlY Ad~isor, Group, 
according to whom 10 per cent Incr .. 
10 PLP ,of tb trmal plants and 8 rHucU. 
in transmission losses from 2t pel' cent to 
10 per cent will increase the aftilabiltt, 
of power by 35 per cent. obvfatia. tile 
need ror "ower cuts. The questioo boU. 
dOWD to this that we have to improve the 
performance of our tbermal planta. Accor-
ding to the President of tbe rrCCI, 10 per 
cent Increase in PLF will result in savin, 
pC Rs. 11,000 crores in investment. So, 
we bave to concentrate on improviog tho 
performance of tbese thermal power plants. 
Tbe capacity utilisation in 1984 .. 85 was 
soJ %. In 1985.86. for nine month, 
period, the figure is 50.8 %. I am told 
that recently during the 18st two months, 
tbe plant load factor has ,one up fO n~arly 
S 9 %. You can improve the capa city uti. 
Iisation and tho plant load factor can be 
increased. If you can increase tbis 10% 
.pJant load factor, then mOlt of tbe problema 
will be solved. It is not very difficult to 
achieve this 10 to 12 % increase in tho 
plant load factor. Individual plants bave 
achieved more than 70% to 80% or even 
90% in Mabarashtra, Sin,raUJi and Aadhra 
Pradesh (Vijayaweda). NTPC are havlog 
a capacity of 60% utilisation. But tbil 
can 10 up further with better man._ment, 
belt er maintenance and better quality of 
coal. So, my emphasis is on the perfor, 
maace of tbese plants. 

Secondly, with regard to transmissioD 
Josses, we can reduce the IOI.~' from 21 
to 10% by (8) using more capacitor biota 
and (b) by changi'Dl tran.misslon' Hot. frOm 
220 KV to 440 KV. Thts is beiDa dOl1e. ('C) 
Wo should take aerious ~,teps to stop tb-e't 
of pflWCr)D tr,aDIJnission. I am ,lad ;to 
find from tbe rCl'ort tbat tbis qu'ettion bal 
beeD taken up and th e Ooternment f. aG-
ina to meko tais 'COIoiaable Oft'cDce 'aad 
100D t be bon. Minister will como forward 
with an amendiol Bill. 

With ,'''lard to hyde] power, I have 
aaitt that tlfe bydel power bas valt reser-
voir 8D~ it ,bas Dot been expJolted to th. 
ext ent It Should be. It i. in tb e JODI run 
oIltaper 'but unfortunately Cthe coatributioq 
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or bydel power or share in the total t)ectri. 
eft, aenerated is getting lei' and leu. By 
tbe end or the Firth Plao, the sbar! was 
40 : 60. By the end of Sixth Plan it is 
33.7:66.3. Now It I~ expected tbat by the 
end of Seventh Plan, it wilt further (10 
dOWD to 30.7 as a,31nst 69.3. We all 

. know that hardly 10 to 12 per cent of the 
bydel power potential of the country is 
beinl exploited. 1 would suhmit that you 
sbould concentrate on this so that in the 
lon, run it will be cheaper to provide 
power, 1 bave said that it is possible to 
achieve this. 

You have lot RSt SOO crores allotted 
for improving 32 thermal power stations. 
Out of the Rs. 90 crores set eslde for 
tbis year, only Rs. 8.6 crores is spent. 
Thererore. I will submit to tbe Minister 
tbat you have to exercise a greater super· 
vision and control over the implementation 
of these projects. As I stated earlier we 
have lot to improve our thermal power 
plaDfs. This should be done by bett er 
mana.em ent. 

. Now we come to power boards. It i. 
already stated by many friends hero. They 
bave already accumulated a total loss of 
Rs. 4500 crores and tbey are not going 
to Improve their performance, 80 far 8S 
I can see. As my friend, Mr. Iyt'f said. 
84 % of the total generating capacity is 
accounted for by the Power Boards. But 
their performance is so poor that unless 
we improve the working of these power 
boards, tbe power scene will continue to 
be dismal and in times to come it will be 
a verY very :diflicu}t period for the country. 
There is overstaffioa and poor manalement 
IDd tbeir maintenance is faulty. Therefore. 
it il neees.ary that the Central Government 
should also amend these Acts in order to 
be able to control the working of the power 
boards. Tbere is a 10 t of politicization. 

Speakinl about Bihar State Electricity 
Board. then are 44,000 empJoyees and tbe 
performance is very poor. As alainst tbe 
itlttalled capacity of 1100 me,awatts we 
are Fulna only 400 mOI.watts. It b~s 
to be seeD from this anile. Tbere I' 
10 much politics amon, the employoel 
_4 lboy e180 resort to ,abota,e. 0011 
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recentl, one untt In BareuDI was ahut dowt'l 
becaule ftf a hrlck havin!l been put into 
the turbine with tbe result that tbe plant 
did Dot work. It.s being Investigated 
whether it was a case of sa1'0tagc or not. 
I thfnk It was 8. ~ase of sabotage. 

Then J come to tbe 'qualit' of coal 
luppUed to th ese power ~tatfoDs wbich 
should be improved. It bas a bfgh alb 
oontent. Washeries are bein. let up but 
the cost of production is going up. The 
hon. Minister j~ perhaps aware of tbil 
fact that tbe cost o( production is Rs. 
46.30 per tonne which is much higher 
tban tbe selling price of RI. 31.S0. The 
collieries will continue to incur losse& des-
pite the {'trice bike and It is because of 
this that tbe World Bank has refused to 
Krant loan to the Eastern Coalfield~. I 
think the Minister should address his at-
tention to Dhanbad side where the mafia 
gang is ruliDg. There h largescale absen-
teeism. The former Chairman had tateen 
certain effecrive steps to bring break up 
their rule by reorganising the colHedes aDd 
I bope those ate,s must be continued and 
pursued with vigour • 

Then I win SRy that the power 
situation in our country will btcome very 
grim by the turn of the century if we do 
not take steps to improve performance. 
and 89 I have alroady said, the aJlocatioDl 
are also very poor or meagre. It win not 
provide for advance action to be fak en 
for this 8tb Plan because you bave got to 
start taking advance action right from the 
middle of the 7th Plan to be able to 
complete in the 8th Plan. Therefore. tbe 
allocation is very poor. The calculatioD 
made by tbe Planning Commislion appears 
to be defective and as I bave already 
pointed out, I would request tbe Minister 
to kindly look into it. All tbese tbinp 
lead to only one concl us ion that we have 
got to adopt a policy on conservation of 
energy. I am glad that there is a 
conservation cell in the Miniltry. 

I do Dot want to take much time of 
the House. But 1 would like to lay tbat 
b1 tbe next J' ,ears, '00 million tonnes 
of coal will be required-tbree timn of. 
our preseDt production. 92 million toooea 
of oil will be requir ed whicb i, three timet 
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", our pteleDt production. '5'1 trllUon 
m" of electricity would be r~ire4" 
wblcb Is 2.5 tilDes of our ,preaeDt 
aenetlltlbl capacit,. It will be difficult to 
• ohleve the tarlet. unless you relort to 
conservation of energy aDd depend more 
on rIDe.,."'). -BOurces of :en or.,. ;D. V. 
&apur bat estimated tbat aruma) aa,vimra 
..,f...,or ill industry alone would be of 
til. order of Rs. 1925 ,eror'. 'per anuum. 
Norms fo·r el eotr,ic ooolumption should 
h·flMd. And oneray audit must be made 
compulsory in order to check ,tbls. In th'e 
al1'lcultura) sector, defecth, e pumpsets are 
lupplied and they should not qualify lor 
Bay kind of concession for bank 108ns. 
If you do that strictly you will be sa,,'1nl 
R. •• 400 crores. We sbould also encourage 
non-peak bours of power use in the 
agricultural sector. For that purpose, 
• pecial meters are now ayailable. In the 
USA. tbey have been able to achieve savina 
througb co-generation to the extent of 45 
per cent. 

Then, we have PCR.A (Petroleum 
Conservation Researcb Association) funded 
by the Oil Industries Development Board. 
They have also been having certain 
measures which have been able to eDsure 
saviol of fu eJ. Now, they are going to 
concentrate on the transport seetor and 
alricultural sector for tbe diesel savini 
and al80 for kerosene in tbe domestic 
lector. So, we should encoura.e the 
manufacture of fuel efficient automative 
eDlines and multi action vehicles to save 
ODerSy. 

Creation of tbe Dcp artm eat of Non-
Cooveotioaal So.u.rce8 of Bnergy itself 
lboWi the wide aw,areness OD the part of 
tho Government aboot the use and 
flQPOrtance of tbe nQD~OnvoD!ioDaJ sources 
of cactlY. 

\¥bile replyinl to a question the other 
daf. the "Minister said about the BDeraY 
vClaae prolramme aDd IccordiDl to him, 
peta.PI, "r\'ipoea . rn : laths is needed for 
adoPting one eDergY· .. nate. There I. 
Itbllidla .nla" abont wblOb 'tbe MiaJater 
bel alto ·_,id. Thore II dO Cllardl of 
ttOtiaolo., • 

Further I would lib to .Y that inlte£d 
of Rural E.lectrlfication policy, we Ibould 
10 in for t Rural Snerlil.t'ioD PoJJc, and 
depend upon the eneray evaifa"Je in th • 
village itself. 

My su,aestioD is tbat yOU caD let 
wind farma which can Pl9v1de 150()O 
megawatt of power. In lCu.~h, ~lJa. 
t.S Icm X 7S metres produces 1 .. 1 me" •• 
watt or power. Micro hydel 8)'st~m sbould 
be developed. This wiD give you 5000 
meaawatt. . 

Solar energy has unlimited power aad 
)'ou should utilise it as much as you caa, 
so that you don't have to gO for thOle 
sources wbicb will be eXhausted afterwardl. 
I am tomiD. to my OWD State • 

The Minister said in aoswer to • 
question regarding Muutrarpur TberOlal 
Station that Bib" is chronically luff'erin. 
from mi'.manapement. I immediately 
wrote to him sayina that Bihar was not 
responsible for the delay in settinlJ up the 
Tberma) Power Station ar Kanti.. It I. 
BBEL which bal been liven tho contract 
which •• responsible for it. They.provided 
defective equipments to the Kanti Thermal 
Power Unit which ,was commissioned In 
198 S and it developed troubles and took 
a lot of time to stabilise. Now the 
second unit of 110 MW bas beea 
commission ed : but it has not lone iato 
commercial production. I don"t know 
how Jona it will take. 

The Koel.K.aro project is peodina for 
a loag time. You have said tbat on 
account of land di8p~te tbe NHPC .could 
Dot take It up. The Chief Mini~ter hal 
said now in a publJc statement tbat the 
land dispote bas been solved, cleariD8 the 
deck 'or you to 10 there aDd set uP. It 
will gonerate about 700 MW wbicb wJJI 
meet tbe Deeds of Bibar. 

Kahal,.OD project t wbleb II a CeDtra' 
Project is ,olnl to be let Up wltb Soviet 
collaboration. There il no trouble In it. 
I would like to be apprised or the stepa 
beIDa takeD b, tbe OoyernmeDt to .t up 
.lie project •• fOOD 81 poISibi o. 
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Pres entl' you are aotaa t~ let up a 
plant of oaly 800MW, Iltbouab it is later 
OD to be railed to 2000 MW oapacity. 

In regard to Xlntl, I have to lay that 
the originan, estJro.ated cost was on I, 
Its .. 48 rn-ores. Now the cost bas rone 
up to Rs. 1 SO crore •• whlcb is ,three times 
hIgher. Yon have also to look to this. 
There should be no slippage in the 
collf\trl1ctioD of project. b~ause It raises 
the cost. The allocations that are made 
for this sector proved to be very inadequate 
and mea.re and you are not able to 
achi eve yoor tar sets. So, we have ,ot to 
apply our minds and also discuss it with 
the PI ann tng Commission. White mak ins 
allocation the Commissions sb~uld take 
Into consideration the price riSe factor and 
the del'reciation of rupee value in course 
of time. I would like to know whether 
It will be possible for rou to achteve the 
target tbat has been laid d(,WD in the 
Seventh Plan with the ruod. allocated. 

With these worda, I support the 
Demands Sit. 

[Transltl dons J 
SHRI R.P. SUMAN (Akbarpur): Mr. 

Deputy Speaker, Sir, we are discussina a 
very imT>Ortant topic today. I rise to 
support the demands of tbe Energy 
Department~ 

SHRI BALKAVI B4IRAOI 
(Mandsaur) : Of coorse, 'SumtJ"t (Bower) 
bas to support f Ytuan" (spring). 

SHRI R.P. SUMAN: Thank you.· 
Power is one of the most essential needs 
of man today and tbere cannot be aDY 
two opinions about it. Our Government 
is making great effort 'n thil direction and 
we bave been observing that every comer 
of our country is RettinR tlectrlcity and 
eft'orts are beinl made to Initiate special 
Acbemcs for rural electriication. 

Sir. the firlt paiDt mentioned clearly 
iD our energy polley is tbat eQouab power 
must be supplied at tbe IQiQicnuCD of QOIt ; 

'eooacDy t we mUlt ttc lel, .. umcieDt iD tJda 
:.eotor and third I" tbe enviroDment must 
by Protectod from tbe adverBo efl'ect of 
iodilcrimlDate UIO of the .ourooe, of 
eD • .,. 

Todayf I would Uke, to requelt the hOD. 
MJDilter to kindly pay attention to the 
firet point which 18 to lupply adequate 
cnetJy at minimum cost. What I melD 
to say ts that a system most be evolved to 
supply electricity at minimom COlt to tbo 
people residiD, in tbe rural areat. 

Our COUDtlY is predominantly In 
alriculturaJ country. It i. essential fo 
improve the power situation in tbe 
vilJaaes, because rural electrification is 
more important tban el ectrifieatioD of tb. 
urban lreas. If it is not done tben our 
farmers, rural people would suffer, and 
their suft'erfo. would be bal'lllrul to our 
country. 

Sir, I felt happy about the conference 
on Bnergy Development, beld in February. 
1986. After JODI' discussions OD this 
subject, duriag tbe course of tbis 
conference, certain objectives were 
outlined.. The first objective was to meet 
tbe demaud of power by tbe cDd of tbe 
Seventh Five Year Plan period. We are 
bappy to Dote that our Government is fully 
aware of our energy n eedl. By the end 
of the Seventh Plan eJectric;iiy would be 
made availabJe iD the entire country. Thi. 
is the plan and "ork is beina done in that 
direction. 

Durirg this confereDce; there was aJao 
much discussion on the rural eJectrificatioD 
programme and a definite poliCY bas been 
enunciatod. Conservation of eDer,y, aDd 
careful utilization or coal as a soorce of 
eo..., were also discussed. In ordor to 
ach'ieve our objectives, these aspects must 
be .edously considered aDd time-bound 
proaramlDeI .bould be formulated and 
implemented. OtherwilO, we will Dot bo 
able to acbieve our taraatl III spite of all our 
plans aDd pro .... mmOi. TIIercfore, It II 
mJ bumbJe feQueat to you, that we Ihould 
'rame time-boumd pollciel· aDd ..,. 
down prioriU .. 10 thi t our proJootl do Dot 
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'" behind and are cOmpleted iD 'tipull'ted 
time. We must definltel, ensure tbis. 

I ,am happy to say tbat it is clear from 
tbe ava'ilab) e stadstics that there has beeD 
lome improvement iD the power aituatioD. 
Our electricity product jon bas jncreased. 
Besides, it is also clear from tbe 'statiltics_ 
tbat in comparison with tbe year 1983·84, 
mOre power hal been generated ia tho 
year 1985-86. So we are making rapid 
pro,re,., in this area. Through our policy, 
we are tryiog to meet the el ectricit)' 
rt-quirements of the entire nation. 

Sir, the rural el ectriftcation programmes 
are being implemented with great 
enthusiasm in the whole country. I wou1d 
like to discu$s tbe situation prevailing in 
Uttar Pradesh in this regard. Uttar 
Pradesh is a large Slat e from the point 
of view of its area. As yuu all know, 
there are some very backward areas in this 
large State. I was not at all surprised to 
find Uttar Pradesh neglected b, the Energy 
Minlstry. in its report. J was not &urprised 
because this Sfate is neglected by every 
Ministry and, therefore, there can be no 
reason why the Enerpy Ministry should 
lag bebind. The Rural Electrification 
scheme bas also been mentioned in this 
report. During the year) 985 .. 86 20,648 
villa,os bad been electrified and 3,95,743 
pumpsets had been energised in tbe who,le 
country. Besideo, it is also mentioned In 
the report, that tbe target for eJectrification 
or tbo Schedule Caste aod Scbedule tribe. 
colonics was 1.10 laths, but power was 
provided only to 41,930 colonies. ~Y 
request to you is that a constructive 
proaramme must be undertaken in tbi. 
direction and the work of electrification in 
tbose areas should be expedited. Then 
tbe people in our villages would let 
electricity and our farmers would become 
prosperous. Sir, as the time is limited, 
I would mention ooly two or threo specific 
point. and Dot 10 into aDY elaborate 
diICu.lion. 

I would like to say that wheD a project 
Is IculCtiOO td r 'lard lOIs or wb etber it it to 
be implomented by tbe Central Bleotrici'ty· 
Board.or State Board, it is e'lonUaJ to 
•• ur. that the work i. completed ia the 

.tipulat.t time. I would like to offer aD 
example. The TaDcta Thermal POwer Pro-
J.ect is situated In 111)' area. The. Brst unit 0' this prole'ct was expected to start pro-

, duction in 1983. Then it was said tbe t 
production would commence in 1984, then 
tbe time wal ,«tended to 198 Sand theD 
onwards to 1986. Now the hOD. Mr. 
Satbe bas apprised UI tbrouah his Jetter 
that the first unit 01 this project would 
Itart produotion in Juno, 1987. The 
orilinaJ sanctioned co.t wu 159 crores 01 
rupees. Later it rose to 163 crores and 
by the Sfsth Plan period the approved 
flnanclal allocation escalated to 22 J .42 
croses. Now, in reply to my question it 
was said that tbe cost bas increased to 
Rs. 300 crores. 'If we are to start all the 
four units tOlether, then in my opinion, 
tbe total eapendlture w~uld escalate to 
about Ra. 450 to 300 crores while the 
orilinal cost of the projeet was only Rs. 
163 crorea. If the work bad been com. 
plcted In tbe stipulated period, then de .. 
finitely, two such projects could have been 
put under operation within the amount 
tbat has already boon fnvested. But tbis 
did Dot bappen and due to these inordinate 
deJay., tbere fs huge cost escalation and 
the work is also not yet complete. J am 
8ubmittinl that tbis iii the position of 
Tanda Thormal Power Project. You will 
be surprised that steel worth Rs. S.70 Jakh 
was sent by a Calcutta firm for the project 
but out of that, steel worth Rs. 70 thou-
laDd only reached there and tbe remaining 
It eel worth al. 5 lath was miSSing. I in. 
timat cd to Sbri Viahwaoa tb Platap Singh, 
tbe then Chief Minister about tblS. EnqUiry 
was held by the Vililaocc Department and 
as a result thereor 9 engineers were found 
luilty. But the officers of the Eleetrjclty 
Department manipulated in ~ucb a way 
tbat in spite of 9 engineers having been 
found Built, aDd a report to tbat respect 
bivin, been Jaid on tho Table of tbe At;scm. 
bl" tho matter haa once a,ajn boon refor-
red to departmental viliJance so that it 
IDaY 10 on banaioa fire. I am drawinl 
your persoualattentlon towards 8uch type 
of corruptioD. You lhould write to the 
State Blcctdcit)' Board and aak tbem 
expedite tbe matter. rbe work of tho 
project should be completed in tbe sti. 
pulated period. It was allo decided, and 
il "II iDtlmated tbrou,b a Jetter tbJt 000 
member ... 'rom SO per OlD' or mort 
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.. _ed· tar ••• ' "ldil .. would be p,oo.' 
Yilled job .act tboy will '" tak«t in servIce 
.. *bis· i. heiDI DCJ,I ected. Oat of tbe' 
.,.9 ,.lected families 01»ly 9'."'.'OD' b",e 
buD IW~8 job aN that too on daily wale 
.... wker_ pormauoat' ftC&oclec btat.· 

In Pai~abad dl'trict of Utt., ~,adesf1 
Sokval Tbermal Powe~ Hou~e baa beeQ 
I,iil. closed ror the la~t several ye'rt. OD 
the ODe band. we ate talklns of new 
pfO~c~ ,nd are thiQkioa of ml)~e po~er 
Iwratton and. 00. tho other .. nd an 
already ellstioa project bas been Iyiog 
closed. ,My submission is that the matter 
Ihould, be recoilSidered becau~e in tbe 
abseDle of its being operative' the people. 
tbe farm.r. and tbe workers of the ¥larea 
are fceling aaitated a~d thcf want that 
Sohaval Thermat Pqwer Hou!le should be 
recommissioned So that their problem is 
t0801ved. 

1 would like to mako one, more sub· 
mission" Large number of employees are 
worklDI in tho couptry but tbe perc.entaac 
Quota of reservation for the ScboduJ~ 
Castes and the Scheduled Tribes bas not 
been filled. In promotion alao they are 
nelJected. Therefore, I submit thaC, as 
is tbe intention of the Govofnment, tbe 
rucrvation quota should be filled as per 
the directions liven from the Centr e. 

Tbe employees ha .. e been working on 
muster roll aDd d~ily waae basis for the 
last 20 to 25 Years. They 8bould be made 
permanent The probl em is becoming 
acute. Therefore, we should consider the 
matter coli tctively and sbeuld make thole 
WOl ters permanent who bave been working 
on dail), wale b'.lsis or muster roll basis so 
tbat their problem could be resolved. 

With tbese wordl I support these 
deIDao.da. 

SHRI PRATAP BHANU SaMMA 
(VJdlsba) : Mr. Dep~aty Speaker. Sir. the 
extent of tbe deve)opment pI a c:o~tr .. and 
'ts tconomlc polftiOD CQ be IUCHld ." 

tbe 1M" etll'iI(I cOD~umptioo or CDC...,. 
because tbis conlumption is directly related 
to gross domestic product of tbat COUDtl')'. 

Dne of our coll eagues stated tbat iD 
comparison witb the world 'Consumption 
average, pe, capita enorgy conl11mptioD i~ 

our country i. quite Jess. If we look at 
tbe availability of power from 1950 to 
1985·86, We will find that whereas at that 
tim., per capita consumption was 18 anita 
it Is about 22S units today. At that time 
about 2,300 megawatt power was being 
generated in our country but today it. 
generation has reached 43,000 MW. At 
present tho Bnergy Ministry has formulated 
schemes t.) develop resources of nuclear 
power and non-conventional energy. It is 
definitely a welcome step. Today, we caD 
say that with tbe long term plaD,f" of tho 
~ouDtry prepared by tbe Energy Depart. 
ment, we will be able to generate 1 latb 
20 thousand MW aod we, therefore. hope 
that in coming years we will be able to 
meet the demand of agriculture and 
industry. 

Not going into the details, I would Uke 
to submit that our nalion-builder, Pandit 
Jawahar Lal Nehru took tbe initiative to 
take the country forward and make it selt-
reI iant in the field of i agriculture and 
industry. We have to make further PrO-
gress and have to see what are the means 
through wbith we can meet the demand of 
the country for energy. In the twentieth 
century, we have sO far giV~D priority to 
hydro and thermal power. In tbe comin. 
era, in tbe 21st century we wilJ have to 
pay more attention to the nuclear cnerlY 
resources and otb er non·conventional 
eneray resources. 

I would like to draw your attentio~ 
particularly to nuclear energy. AI tbe 
previous speaker said, contribution of 
nuclear ener" towards OUf eDeflY needs 
is 3 or 4 per cent. If we look at tbe 
industrially developed countries Ulte 
U.S.A., some countries of Burope, South 
Korea or JapeD. we wiU fiod t.at Dacleal' 
'cn eraY forms 2S to S 5 per cent of· tbelt ' 
total power "netation. I would like 'to 
tbank Sbri aaja Aamaaoa, the Ohairm ... · 
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Atoilii Bf1 eta, Commiaion 'who' ba. :'flxed I 

t'M taraet of 1.,·thoulalld'MW~ of nuclear Mer" by 2,008 A.D. What II required 
B' til. if we ba'f'e to achieve this 8oaJ, we 
witt' have to mate available' nece!lary funds 
-"tMr aJlo Dew technololY "'ouJd have to be 
made available. 

The scientists of our coull.,try have 
devtloped technotolY of nuclear enerlY. 
Kal pakkam Project in Madras is tbe 
example of this which have been developed 
fully with Indian technique. It baa a 
oapaaityof 235 MW. The praject was 
inaUIGlated in December 1985 by the 
Prime Minister, Shri Rajiv Gandhi. In 
this way ou~ country's prestige has increas-
ed. TbrouSb this, we have come in tbe 
category of tbose developed couptries wl:lich 
have ~ already constructe4 their nuclear 
power centres witb their own technique 
and indigenous resourccs. After the 
Unhed Stetes, Soviet Uoion. France, 
Canada and U.K. it is Iodia which bas 
acbieved tbis feat. Even in tbis. India's 
scientists have remained one step forward 
woen Fast Breeder Test Reac:tor with 1 S 
watt capacity was set up and successfully 
operated. Witb this ach:evement India bas 
become the first country in the world which 
is producing a new type of atomic fuel -
carbide fUel-which cODsists of 70 per cent 
plutonium and 30 per ceDt Uranium. Sitnu-
itaaoously, a new research for producing 
atomic fuel for atomic cnorlY in the Fast 
Breeder Roactor bas also been made. Today, 
in our country tboriu!D is available in abun~ 
dance and tbo scientists have estimated 
tbat whcreas coal will last and provide 
CDCl'I)' for 200 to 300 years, installation 
of oDe Jath capacity of Thorium wi]) 
provide coerlY for tbe comioa 600 ),ears. 
For tois acbievoment our scientists defini. 
tely deserve a pat aD tbe back. W. want 
tbat whatever taract has becD fixed in the 
:Sovc:ntb five Yaar Plan. Biabth Five Year 
PJaD and upto 2001, keepiDl tbat in "jew. 
it IbOUJd be liven priority boca.... ac 
proscot tbere ia DO time to aive priority 
to tbe tbermal energy. Tbe coal which i. 
cooaumcd in " contains 40 per cent alb 
COQu,nl aDd tllat createa pollution. PrOlcnt .. , "0 , ......... elMMK tIM·_, pol,.'_-
au Uloro it al. '0 be vililaD& .... 1 a. II 

you analyse this Mh GOD"., ',au will lad 
redioactive aama rays in it .. For 1,000 me,.-
watt, 18.00'0 tonDe coal il needed wbicb 
meanl, it "nl release 6,800 tonne. a.h 
coDtrol. In this way pollution wllltocreaso 
to an alarmina extent. Sulphur di-oxide 18 
beiDa emitted from it which is causiD, 40 
to 80 tonne pollution every day. Wbere 
will tbis an 101 In comparllon witb this 
we need '0 adopt modern techniques aad 
tbo techniquos developed by our own 
scieutists. 

I would like to draw the attention or 
the hone Minister towards non-coDven-
tional sources of energy. Sbri Satbe 
himself, wherever be goos, in wbiebever 
State be goes, draws the attenUon of tbo 
local people, institutions and vD1alcrs 
towards th is. We bave abundant natural 
resourCeS like solar energy and high 
velocity winds at coastal areas. Similar)), 
there is good scope in our country for bia-
gas, biomass, micro hydeJ project. We should 
tberefore, pay apeciaJ attention towards 
alternative sources of enersy during the 
coming years. Only then we will be ablo 
to provide power to remote rutal areas 
where it h not possible to provide power 
tbrouah conventional sources. Thougb 65 
per cent villa,es have been electrifi.ed, i.e., 
more thaD 4 lakh viJiages bave beeD 
electrified under RBe or otber scbemes. 
Ihere are bundreds and tbousands of 
Adivasi dominated villages situated in rar 
off areas, hill areas, inaccessible areal, 
forests where electric lines cannot be 
installed easily. We can dovelop solar 
en erlY, solar thermal en cray by ulial 
solar vol taic system in sucb areas. 

I would like to coDlratulate the hOD. 
EoerlY MiDister that the Department of 
Non-conventional BoerlY Development hal 
prepared a new scbeme of Encll' vill.le. 
We bay c socn the experimeDt in Anjora 
v illa,e of Dur. district. Non-conven-
tional source. like biomass, bloau, iolar 
coerlY. 8O:ar thermal enerlY, photo YOU.1e 
aDd wind eoor." all bave boen aucce .. fvlly 
used there aDd in ropl,. to my quostioD t"o 
days a,o you bad atated that dUl'inl tbe 
Seveatb Fjve Year Plaa in each Develop-
meDt Block there "hi be OD 0 En Cl,y \ i Ual e. 
k-,w4l1 .ceat &a. 1,0 ,J&k.Ia,_ .oada. ¥UUt.o buC -.1 .... eI'I'IIO..... 1utt, 01,: ._.,. 
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we are unable to set them up. I would 
Uke to 8ubmil tbrough you, Sir, tbat there 
are lood possibilities of nOD-conventional 
enerl' .ources in our country aDd we bave 
advanced from laboratory stale to Eaerg, 
villale. We have mado achievements. We 
bave developed the best technology in our 
country. Tberefore.. you should spend 
more on aeneratioD of electricity. Tbe 
provj::ioD made for Rs. 100 crores is Dot 
loinl to be sufficient. At least Rs. SOO 
crores should be allocat ed in tbe Seventh 
FiYe Year Plan only for development of 
I;3nof8Y villages. I would like to draw 
your attention towards alternative energy 
.0urCOl also. You have supplied in the 
fural areas 10 lakh advanced type of 
Chulhas. This has provides a bia belp to 
the Indian housewives. Tbis bas resulted 
in .avJna of several lonnes ot fuel-wood. 
Use of tbe advanced Chulhas and bioga, 
bas resulted in saving of 40 lakh tonne 
fuel-wood which in turn has saved Rs. 164 

to 165 ClOre. aDd tbat much teUiD, of 
foreat hal been avoided. Tbese Iucceastul 
experiment I have been carried out ill tho 
far off are .. according to tbe wisb ell of tbe 
bOil. Prime Minister. Do Dot aUow 
money to come in the way of furtberaace 
of tbele experiments. M.ke tho Mcnsar, 
fund. available for those Don.conventhfaal 
sources of eDerlY whIch have been develop.. 
ed in our country so tba.t tb e remote are •• 
and the poorest of the poor In tbe couDtr, 
is benefited from tbem. 

(&.11,11] 

MR. DBPUTY SPBAKBR : The House 
no" standI adjourned tUlll •• m. tomorrow. 

18.07 lars. 

The Lok Sabha then adjourned lilt 
~/even of 'he Clock 011 Friday, April 4, 
1986/Claaitra 14, 1908 (Salta). 

hiD*, b, 'MI •• Via.,. VulAi •• d ...... Dolbl-ll0053. 




